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LOK SABHA DEBATES

LOK SABHA

— e qrm—

Tucsday, May, 7, 1985 Vaisakha 17,
1907 (Saka)

The Lok Subha met at Eleven of the
Clock,

[MR. SPEAKER in the Chair)

MEMBER SWORN

SHRI P, NAMGYAL (Ladakh)

ORAL ANSWERS TO QUESIIONS

[ Engiish]

Setting up of heavv indusiries in
Vidarbha (Mabh:rashtra)

*730, SHRIMATI USHA CHOU-
DHARI :  Will the Minister of INDUS.
TRY AND COMPANY AFFAIRS be
pleased 1o state .

(a) whether there is regional im-
balance in the matier of heavy industrics
set upin private and public sectors in
Maharashtra ;

B

(b) if so, the number of heavy indus-

tries in Vidarbha Division of Maha-

rashtra ;

(c) whether Government propose to
set u» public and private sector heavy
industries in industrially backward divi-
sions ; and

Ad) if so, the names of industries -

Goverament propose to set up in
Vidarbha Division ?

2

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN): (a) to (d).
A statement is laid on the Table of the
House, ‘

Statement

(d) to (d). The objective of Government po-

licy is to correct regional imbalances and it
is with this aim that Government of India
are providing subsidies, fiscal concessions
and preference in grant of Industriul
Licences to those areas «f the country
which are backward, Setting up indus-
tries in any particular area is, however,
primarily the responsibility of the State
Governments and entrepreneurs prefer to
move 10 thonse areas where therc are
advantages in putting up units in terms of
location, avalability of raw materials,
skillea man-power and markets, Even
with al! the concessicns therefore. enter-
preneurs may not move to certain areas
where these advantage: do not exist

Central inve:tment in large industrial
projects arc primarily of basic character
and the locations of such projects is
decided on  broad techno-econcomic
considerations  Subject to these con~ie-
rations preference is given to  backward
areas.

A list of industries existing and under
implementation in Vidharbha Region is
given at Annexure-J. ’

Number of Letters of Intent and
Industrial Licences issued during the years
1982—1981 for setting up private and
public sector projects in Vidharbha region

uf Maharashtra State are indicated

below ;

Year - Letters of " Industriat
Intent chenccs

1982 R , .5

1983 18 15

1984 26 19
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A list giving names and items of manu- 15. Richardson & Cruddas
facture in respect of the parties to whom
the Industrial Licences were issued is 16, Garden Reach
given in Annexure-II, 17, Ballarpur Paper
Annexure— I 18. A.CC, Cement Factory
) 9, i i
List of Units-Existing and Under Imple- 19. Simplex Paper Mills
mentation in Vidarbha Region (as Furni- 20, Ellora Paper Mills
shed by Government of Maharashtra)
21, Bhandara Defence Factory
1, Mittal Galvanizing 22, Nagpur Defence Factory
2, Nobel explochem 23, Chandrapur Defence Factory
3. Larsen & Toubro (Cement) 24, Mabharashtra Explosives
4. Manik Ghar Cement 25. Universal Ferro Alloys
5. MAMC, 26, Mabharashtra Electrosmelt Ltd,
6. Hari Ganga Steel 27, Voltas
7. Firth Steel
‘ Proposed Projects
8. Ravindra Steel
9, Ashok Leyland 1. SICOM Jt, Sector Detonators
10, VISCO 2. SICOM Jt. Sector Welding Equip.
11, Gavurav Papers 3. SICOM Jt, Sector Cement
12, Hindustan Levers 4, SICOM Jt, Sector Speciality Paper
13, Orient Syntex S. Sunflag Industries
14, Vardhman Syntex 6. Steel Works
Annexure—]I I
Particulars of industrial licences issued for setting up industries in
Vidarbha Region during the years 1982—1984
SI, Name of the Undertaking Location Item of
No, Manufacture
1982
1, Maharashtra Asbestos Pvt, Ltd,, Bombay  Bela Bhandra Asbestos Cement
i pipes &  acces-
sories
2, Simplex Mills Co, Ltd,, Bombay Gondia Pulp etc.
Bhandra
3. Bajaj Polypipes Ltd,, Nagpur Majra, Rigid PVC pipes
Warora etc,

Chanderpur
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Sl Name of the Undertaking Location Item of
No, Manufacture
4, Vidarbba Flour and Dal Industries, Wardha Wheat Products
Shivnagar, Wardha
5. Mabarashtra Electronics Corpn. Ltd., Nagpur Two-way radio
Bombay communication &
allied equipment
1983
1., Hariganga Alloys & Steel Ltd., Nagpur Nagpur Ingots of Electrod
. quality carbon
steel etc,
2. Vidarbha Iron & Steel Corpn, Ltd,, Nagpur Steel /Ingots/Cast
Bombay Billets
3, Vidarbha Veneer Industries Ltd,, Nagpur Nagpur Plywood of all
kinds including
blockboards, flush
doors etc,
4, Maharashtra State Oil Seeds Commercial Wardha Cottonseed,
and Industrial Corpn, Ltd,, Bombay Refined Oil etc,
5. Sharda Industries & Engg, Works Pvt, Nagpur Hot Re-rolled
Lid., Nagpur products
6. Haryana Metal and Re-Rolling Mills Nagpur Re-rolling of steel
Pvt, Ltd,, Nagpur including manu-
facture of hot
rolled bars roads
etc.
7. The Vidharbha Co-operative Society Akola Cotton Seed Oil
Ltd., Maharashtra
8. Jhunjhunwala Rolling Mills and Engg. Buldana Rounds, Thin
Works, Maharashtra Flats and Flats
9. Vidarbha Roller Flour Mills, Nagpur Akola Wheat Products
10, Sri Lakhmi Flour Mills, Madhya Pradesh Bhandara Wheat Products
11, M/s, Maharashtra Steel Rolling Mills, Nagpur M.S, Rounds,
Nagpur Angles etc,
12, M/s, UK, Roller Flour Mills, Nagpur Nagpur Wheat Products
13, Prabhu Steel Industries Ltd., Nagpur Nagpur M. S. Bars, Rods
‘ ' etc,
14, Bhandara Decorative

Art Plywood Inds, Ltd., Calcutta

Veneers
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Si, Name of the Undertaking Location Item of
Nof Manufacture
15, N.T. Power Transformers Ltd,, Nagpur Power  Transfor-
. Bombay mers
1984
1. Akola Oil Industries Ltd,, Akola Akola Oxygen Gas
2. Mabharashtra Explosives Ltd,, Bombay Wardha Slurry Explosivcé
3. Shri Radhe Roller Flour Mills Pvt, Ltd, Wardha What Products
Wardha ;
4, Ajanta Extractions, Wardha Wardha Cotton Seed, oil,
cake elc,
5, Noble Explochem Ltd., Bombay Wardha N.G. Explosives
6, Mittal Galvazine Ltd,, Calculta Nagpur Galvanised Plain
Corrugated sheets
etc,
7. The Asiatic Oxygen & Acetylene Co, Nagpur Nitrogen gas
‘ Ltd,, Calcutta
8., The Nagpur Vinkar Sabakari, Nagpur Nagpur Cotton Year
9. Vidarbha Steel Rolling Mills, Nagpur Nagpur M.S. Rounds Tor
Steel Flats etc,
10, Nagpur Steel and Alloys Pvt. Ltd,, Nagpur M. S, Cold twiste
Nagpur Deformed Bars ctc,
11, Rajesh Steel Industries, Nagpur Nagpur M.S. Rounds, Bar
C.T.D, Bars etc.
12, Gansons Ltd., Bombay Nagpur Chemical
Machinery
13, National Re-rolling Mills, Nagpur Nagpur Cold.twister bar
1ounds bars etc,,
14, Uni-Ferro International Ltd., Bombay Bhandara Precision  Invest-
ment Casting
15, Solar Chemicals, Chandrapur Chandrapur Single Super phos-
phate Sulphuric
Acid
16  Century Spinning & Mfg, Co, Ltd,, Chandrapur Portland Cement
Bombay
17.  Voltas Limited, Bombay Chandrapur Domestic  Refri-
gerators
18, Aditya Engg, Pvt Ltd., Meerut Chandrapur Oxygen Gas etc.
19, Hariganga Machineries and Engg. Nagpur E O.T. Cranes,

Service Ltd,; Nagpur

- Portable Jib

Cranes etc,
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MR. SPEAKER : It is quite a_lengthy
and heavy statement, :

[7ranslation]

SHRIMATI USHA CHOUDHARI :
Mr. Speaker, Sir, the hon. Minister has,
in his reply, given a lengthy statement,

MR, SPEAKER : It must be about
heavy industries,

SHRIMATI USHA CHOUDHARI:
In my question I did not ask for a
lengthy list. They have also included in
the list the small industries which they
have set up. We wanted to know the
number of industries in the public sector
as well as in the private sector sepirately,

I also wanted to know irom the hon
Minister whether they had set up such
industries there which would help in
removing the unemployment, From this
list even this cannot be made out namely
which are public sector industries and
which are private sector industries,

The list relating v'darbha shows the
number of small industries, but by these
industries we cannot remmove the ua-
employment and industrial backwardness
of that area, The hon, Minister has
also stated in his answer that they want
to remove the repional imbalance, In
his Budget speech also the Finance
Minister had said forcefully that it would
be their endeavour to remove the
regional imbalances in the country, In
Maharashtra, we find that most of the
big industries are located in Bombay.
Pune, Thane, Nasik and Aurangabad and
the industrialist also insist on setting up
industries at those places,

I would like to know whether Govern-
ment will adopt a policy whereby an
endeavour may be made to set up the
public sector industries and the big
industries in the areas like Amravati and
Gadchiroli in Maharashtra 7 Will you
implement the policy which you have
formulate and declared in the Budget ?

'SHRI' ARIF MOHAMMAD KHAN :
Sir, the aim of the Government’s policy is

VAISAKHA 17, 1907 (SAKA)
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to remove regional imbalances. The
setting up of industrles is basically the
responsibility of the State Gov:rnments.
We want to develop the bLackward areas
and consider industrialisation as an im-
portant mediu n for that, but we can only
supplement the efforts bsing made by the
State Governments, For the indus-
trialisation of the backward areas we can
only encourage them through the Central
Investment Subsidy Scheme, Backward
Area Scheme, Concessional Finance
Scheme, Traosport Subsidy Scheme, etc,
We can help them in this way but the
industries are not set up directly by the
Ministry of Industries, Of course the
people who approach us for setting
up industries, we try to direct them
about the investment and eacourage them
to go to the backward areas, [ have
given the list of units functioning pre-
sently in Vidarbha region 17 the list
does not indicate the nunber of industries
in the public sector and of those in ths
private sector, that information I shall
make available to the hon, Member,

SHRIMATI USHA CHOUDHARI ;
Mr, Speaker, Sir,_ I feel very sorry to hear
the answer of the hon, Minister. We
do not want development of the indus-
trinlists, we want the development of the
industries, The problem of unemploy- .
ment, .,

MR. SPEAKER : I am preventing the
hon. Minister from doing anything which
may hurt the hon, lady Member,

[English)
PROF, MADHU DANDAVATE :

Please do not take woman to the weaker
regions.

[Translution)

SHRIMATI USHA CHOUDHARI:
§econdly, so far as our policy is con-
cerned it had been stated in Budget as
well as in the reply that in order to
remove the regional imbalances We
would be adopting a national policy and
there could not be a separate State -policy
for the purpose, Malaghat area of
Amravati district is predominantly a
tribal area and the tribals there 'live in
object poverty. We have been demand-
ing for quite a long time that tbis ares
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should be declared as an industrially
backward area. Just now you were
saying that the list was sent by the State,
1, therefore, want to know from you when
you will give it, The whole world knows
that Vidarbha is industrially backward,

MR. SPEAKER : For how long will
he go on replying ?

(Intreruptions)

SHRIMATI USHA CHOUDHARI :
Mr, Speeker Sir, just one minute, 1 do
not want to ask how many industrialists
come to you and to how many you give
licences. I do not want to know about
this, We want to know how this regional
economic imbalance and unemployment
will be removed. 1 am asking a pertinent
question, , ,,

MR, SPEAKER : Ushaji, now you are
losing my sympathy,

SHRIMATI USHA CHOUDHARI :
Mt. Speaker, Sir. kindly allow me to ask
my question today, {tis a very impor-
tant question,

[English]
MR, SPEAKER : Not like tl“lis,

[Transiation]

SHRIMATI USHA CHOUDHARI :
Unless you declare an area as industrially
backward on the basis of the small scale
units at the Taluku level, the 20-Point
Programme is not going to make any
impact on  the tribal areas, Therefore,
1 want to ask you whether you want to
declare this area as an industrially back-
ward area or not,

[English]

MR, SPEAKER : No lecture please. 1
will call it off,

[Translation)

Now, please resume your seat, This

is too much on your part,

[Enghish]
1 shiall call it an irrelevant question,

MAY 7, 1985
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[Translation)

SHRIMATI USHA CHOUDHARI :
If the answer is not given, shall we not
have it clarified ?

[English)

MR. SPEAKER : I will not ask the
Minister to reply to this question,

(Interruptions)

I am warning the hon, Member not
to go on this diatribe, 1 warned them the
day before yesterday and now also 1 am
again warning, I shall call this question as
irrelevant. If this is continued, I will
not ask the Minister to reply, Hon.
Members must realise that this is ques-
tion Hour, not a debate,

[Translation]

SHRI ARIF MOHAMMAD KHAN :
Mr. Speaker, Sir there is a definite policy
of Government to declare a particular
district as industrially backward, The
State Governments were informed about
the criteria and were asked to make their
recommendations accordingly, The State
Governments, on the direction of the
then Prime Minister, the Late Indira
Gandhi, were asked in 1981 to identify
and send a list of those districts where
there is no big or medium unit,

The list of such districts was made
available by the State Governments to the
Central Government and on that basis
those districts were declared as indus-
trially backward. The districts which
had no big or medium iudustry were
declared as ‘no-industry” districts or °*A’
category districts but along with that *B’
category and ‘C’ category districts were
provided with many facilities and con-
cessions under the scbeme regarding the
backward districts,

The district about which the hon, lady
Member has asked was not recommended
by the State Government but at the same
time another question arises that unless
a taluka is treated as a unit for deter-
mining backwardness, this policy cannot
be implemented successfully,
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Sir, my senior colleague shri Patil has
already announced in this House that
this scheme has been extended for one
more year and we are reviewing it with-in
a year. An inter-ministerial committee
is being formed which will consider and
find out the ways and means to imple-
ment if effectively and also to bring about
amendments in the scheme.

I have noted the suggestion given by
the hon, lady Member and this will be
covered in the review,

[English]

SHRI SHARAD DIGHE : This feeling
of regiopal imbalance in the matter of
industries, etc. has been there for some
time in different regions of Maharashtra
including Vidarbha, Marathwadi, Konkan
and west of Maharashtra, Some time
back, the Maharashtra Assembly passed
a resolution unanimously urging upon the
President through the Government under
Article 371 of the Constitution for estab-
lishment of separate development boards
for Vidarbha, Marathwada and the rest
of Maharashtra so that there will be
cquitable allocation of funds for develop-
ment purposes for the said areas, In
view of this feeling and unanimous
resolution, does the Government propose
to establish such regional developmental
boards for these three regions ?

SHRI ARIF MOHAMMAD KHAN :
Sir, this question does not concern my
Ministry, »

Air Force Pilots

*731. SHRI VILAS MUTTEMWAR :
Will the Minister of DEFENCE be pleased
to state :

(a) whether Government have ade-
qQuate number of pilots according to the
number of aeroplanes; and

(b) Aif not, the steps being taken by
Governmeat for having adequate number
of pilots ?

THE MINISTER OF DEFBNCE
(8HRI P.V, NARASIMHA RAO) :
(s) Yes, Sir,

VAISAKHA 17, 1907 (S4K4)
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(b) In view of (a) does not arise,

SHRI VILAS MUTTEMWAR : Mr,
Speaker, Sir, the hon, ‘Minister has stated
in his reply that our Air Force has got

- pilots in proportion to the number of aero-~

planes, but keeping in view the fact that
our neighbouring countries are purchasing
new type of fighter aeroplanes and some
powers are encouraging the acquisition
of armaments, we have also decided to
introduce new type of aeroplanes like the
canberra, MIG, Jaguar, etc, When we
introduce these planes, we shall
have to give special training to the
pilots and for that we shall be
requiring more pilots. Have we an
adequate number of pilots for that
purpose ? ‘

Recently trainer planes have met with
accidents. Are you going to take steps to
check the recurrence of such accidents 9

SHRI P V. NARASIMHA RAO : Sir,
we have pilots for all the kinds of aeroplan-
es that we possess at present and arrange-
ments would be made to have pilots for
those planes which we shall acquire in
future., Neither is there any shortage now
nor will there be any in future,

So far as the accident is concerned, it
is difficult to answer it fully in the con-
text of the present question but I know
that the House and the hon, Members are
worried about the accideat.

Many people have said to ‘me
and written to me about this
and I have replied to them. Even
now I am prepared to inform the

House about our methods of enquiry into
the accidents, about what we are doing
and what we propose to do and what
precautions we are going to take in
regard to accidents,

[English)

PROF, MADHU DANDAVATE - -
You can mobilise ex-pilots,

' SHRI AMAL DATTA : I think there
was-an enfuiry by Lagontaine regarding
the' high rate of accidents of aircrafts
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and one of the reasons diagnosed
by him was the serious indiscipline in the
air, by which he meant that the pilots
are not adequately trained and educated
in respected of the aircrafts they have to
fly. I would like to know that after this
Report was published what steps have
been taken to see that this kind of things
does not occur again.

SHRI PV, NARASIMHA RAO:
Corrective steps have been taken in regard
to several mallers mentioned in the
Report and they are stll being taken,
As T said, I am prepared to take the
House into confidence tell them what all
has been done and what all is -proposed
be done, But in the course of a supple-
mentary, it will not be possible to make a
comprehensive reply,

Criteria for location of Industrial
Undertakings in States

* 732, SHRI AMAR ROYPRA.
DHAN : Will the Minister of INDUS-
TRY AND COMPANY AFFA!RS be
pleased to state :

(a) the criteria Taid down by Govern-
ment for Jocating industrial undertakings
in various States; and

(by whether Government take into
consideration the density of pooulatipn of
a State and its industrial backwardness in
this regard ?

THE MINIS'ER OF STAI" IN
THE MINISTRY OF INDUSTRY
AND COMPANY AFFAIRS (SHRI
ARIF MOHAMMED KHAN) : (a)
and (h). The initiative for setting
up sn undertaking, in a particular State,
lies ‘primarily with the enterpreneur,
However, with a view to promote deve-
lopment of backward districts/areas,
Government are giving prefcrence for
setting up of industries in these districts/
areas and have also been providing
facilities/incentives by way of Central
Investment Subsidy and lower rate of
interest by Financial Institutions, etc, It
is also the policy of the Government to
discourage setting up a new industrial un-
deriaking or exransion Of an existing
undertaking w.thin tie urban area limits
of metropolitan cities with a population
“of more than 10 lakhs and within the
municipal limits of cities with a popula«
tv>n of more than 5 lakhs, :

MAY 7, 1985
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SHRI AMAR ROYPRADAN: Mr,
Speaker, Sir, the reply is a stereo-type
one, If you go ihrough the record, you
will find that since 1980 onwards simi-
lar answer has been coming for similar
questions .and nolhing new is there .,
(Imterruptions).

MR, SPEAKER : How can answer
be similar ?

SHRI AMAR ROYPRADHAN : No
progress at all, Really you will be asto-
nished to know that in 1975280 the
figure for no.industry districts was 102
and at present, in 1985-86, the tigure is
90, That means, the progress is only
12 districts and not more than that, (f
this ratio contioues, it will take at least
45 years lo make progress in the remain-
ing 90 districts,,, . (Interruptions).

AN HON, MEMBER : Not a long
time,

SHRI AMAR ROYPRADHAN : Not
a long time, only 45 years, In the reply
it has been stated thal the ipitiate lies
primarily with the entrepreneur, If everye
thing lies with the entreprencuss, then the
Centre should not blame the State or the
State should not blame the Centre  But
the fact is that it is primarily the respon..
sibility of the Centre. So, under the
circumstances 1 would like to know
whether the Government will take initia-
tive to set up some industries patlicularly
public undertakings, in these backward
areas, whetier they are mn the North-
Eastern tcgion, whether they are in the
Southern regicn or whether they are in
any other part of the country Please
take this matier seriously, TDon’t think
that these, are the only parts in the coun-
try which are backward, there are some
other parts also which are backward,

SHRI ARIF MOHAMMAD KHAN :
Sir, the hon, Member is saying about the
same answer being given [ think it
speaks of the consistency with which we
pursue our policy, The hon, 'Member
wants to know whether the Government
will take any initiative to set up indust-
ries in the backward areas, Qdvernment
has already taken not one 'but several
initiatives to direct investment in the
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backward areas and in pursuance of that
ﬁblluy. the schée! for ‘the devélopnteat of
the backward areas was formulated;
Central investment subsidy scheme, trans-
port subsidy scheme, concessional ﬁnance
from the financial institutions, all these
things are being provided for the back-
ward areas, So, the Governmeut has
already taken many initistives and is
doing its best to direct investment to the
backward aréas for the deveéldpment,

SHRI AMAR ROY PRADHAN : Tt
is a fact that out of these 90 no-industry
districts, 37 are in the North.Eastern
region, Northern part of West Bengal i.e.
North Bengal and North Bihar, And in
spite of the fact that you have given so
many subsidics and incentives. not a smg‘le
enterprenecur has taken an initiative to
establish his industry there, ‘So, may I
know —I "would also request the Prime
Minister —whether the Central Govern-
ment will takc initiative to set up some
undertakings like small steel plants in
such districts ?

THE PRIME MINISTER (SHRI
RAJIV GANDHI): As the hon, Mem-
bet has dragged me into this question, I
would like to answer him. The ‘quéstion
is that we give certain incentives for
development of the backward areas called
‘no-industry districts’.  Incentives are
there because facilities are mot available
there, Incentives are in fieu of the faci-
lites In many areas peOple have gone
to ‘no- mdustry dlslncts . they have gonc
to backward arcas and set up mdu%tnes
But the questiop is whether the Staie
Govemmcnt has ot an atmosphere where
no mdustnahst w.ants to got ffxere There
we can do nothlng

PROF, MADHU DANDAVATE :
Since the quesuon is related to the loca-
tion of industries, | would like to know
from the hon, Minister whethr itis a
fact that whenever Planning Commission
is aproached for location of mdusmcs in
various States, they always try to examine
whether the infrastructure like railways
aud ‘ports are avififable bt nof; and When
thié ‘Contdined” St4tés approach tie Plan-
nihg ‘Commiission Por’héw raiiway ° Hties
and porly théyitelf "thedl that since’ 1o
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industries are in existence there, there
will be po return from the railways, - T
view of this will the bon, Minister assure
us that by sitting with the Planning Com-
mission he will sort out this issue once
and for all so that every time this dilem-
ma is not to be faced by the States,

SHRI ARIF MOHAMMAD KHAN :
Solution to' this problem is a continwcuas
process, We dre always looking at'it; "

PROF, MADHU DANDAVATE :
Are you satisfied with the reply, Sir? '

[Translation]

SHRIMATI VIDYAWATI CHATUR.-
VEDI : Just now, the Hon, Prime
Minister bas said that the necessary 4t
mosphere has not been created at many
places, but the gouvernment’s policy is
that there will not remain any distri:t
where industries will not be set up, But
today, the reason for the imbalance is
that all the industries are being set up in
the big cities and these industries are be-
coming a sort 6f burden on these big
cities, When the Government's policy I8
to set up industries in all the backward
districts, do you propose to provide afl
the facilities on priority basis in the -disi
tricts listed as backward and create an
atmosphere in which industries could be
set up there ? Chhatarpur and Tikam.
garh districts in the Bundelkhand region
of Madbya Pradesh are industrially back.
ward and these are included in your fist
also. " In this context, 'I would like to
know whether all these facilities woutd be
provided there on priority basis and
whether any industry in the public or the
private sector with 'an investment of Rs. 1
lakh of'more’ or any medium scale ‘in-
dustry " is proposed t0 be set up theré ?
If s0, by what time ?

MR, SPEAKER : Reply to this

. question has ﬁlreaﬂy becn given.

Y

SHRIMATI VIDYAWATI CHATUR-‘
VEDI ; Mr. Speaker, Sir, I eéxpect that
a reply will be given to it,

MR, SPEAKER : The Prime Minister
hab‘alredd¥ reoliod to ¢ ¢ ¢
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(English)

PROF. N.G. RANGA : In view of
the fact that the North Eastern States are
frontier areas where most of the popula-
tion consists of tribal people and not too
many of them are industrial minded
with necessary capacity to display indus-
trial initiative and so on, Would the
Government consider the advisability of
themselves taking the initiative in deve-
loping infrastructure and also starting
these small industries on a coOoperative
basis and give the necessary training also
for those local people to manage them ? -

SHRI ARIF MOHAMMAD KHAN :
About developing infrastructure, we have
special schemes for the development of
infrastructaral facilities in the backward
areas,

PROF, N.G. RANGA : ‘%Vhat about
North-east frontier ?

SHRI ARIF MOHAMMAD KHAN :
I mean, any backward area including
north-eastern region, Why 1 am saying
so is that basically it comes under the
jurisdiction of the State Government, ' If
the Central Government takes upon itself
the responsibility of identifying the areas
which are to be developed, I do not know
whether that proposal is acceptable to the
State Governments, but under the scheme
there is a provision for assistance up to
a ceiling of Rs. 2 crores which will be
provided by the Central Government;
Rs, 2 crores will be provided by the fi-
nancial institutions and Rs. 2 crores will
be mobilised by the State Governmeats
out of its own resources for the develop-
ment of infrastructural facilities, Like-
wise, for the setting up of small scale
industries we are giving all possible help
to the State Governments, For the
training of the entrepreneurs also we
have institutions which are in touch with
the State Governments who organise
entreprencurial development schemes and
the motivational courses,

(Translation]

Heavy Industries in Fajzabad
(Uttar Pradesh)

#735. SHRI NIRMAL KHATRI:

Will the Minister of INDUSTRY AND'
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COMPANY AFFAIRS be pleased to
state ;

(a) whetber Faizabad district (Uttar
Pradesh) is covered under the Central
Investment Subsidy Scheme announced by
Union Government; and

(b) whether any scheme is under
Government’s consideration for setting
up heavy industries in this backward
district ?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a) Yes, Sir,
Faizabad has been identified as a
Category ‘B’ District and is eligible to
159, Central Investment Subsidy subject
to a maximum of Rs, 15 lakhs,

(b) 4 Applications for grant of
letters of intent for setting up various
indastries in Faizabad District of Uttar
Pradesh are under consideration of the
Government,

[Translati on)

SHRI NIRMAL KHATRI : Sir, per-
haps the applications for setting up the
four industries referred to by the hon,
Minister are in the private sector, Con-
sidering my information as correct, I
would like to say that only 5 per cent
of the public sector usdertakings are
there in Uttar Pradesh whereas its
population is one sixths of the total
population 'of the coumtry keeping in
view the injustice being meted out to
Uttar Pradesh and also the fact that
Faizabad, which is situated in Eastern
Uttar Pradesh, is a backward area, Will
the hon, Minister consider the question of
setting up a public sector undertaking in
Faizabad ?

SHRI ARIF MOHAMMAD KHAN :
Sir, in a big industrial project, the central’
capital investment.is of fundamental im-
portance and the decision for deter-
mining the location of such a project, ...
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SHRI MOOL CHAND DAGA : You"

are speaking chaste Hindi,

SHRI ARIF MOHAMMAD KHAN :
Since the question has been asked in
Hindi, I am giving its reply also in Hindi,

MR, SPEAKER : Has Mr, Daga any
objection to it ?

SHRI P M, SAYEED : It is difficult

for us to understand,

J have arranged for
: The Minister

MR, SPEAKER :
simultaneous interpretation,
may reply now,

SHRI ARIF MOHAMMED KHAN ;
The decision about the site for such a
project is taken on a comprehensive
technical and economic basis and keeping
in  view all  these things, the
backward arcas are given priority, The
site for the setting up of a public sector
undertaking is sclected by the Ministry
concerned and the Planning Commission.
It does not directly concern the Ministry
of Industries alone, but if the hon,
Member is able to persuade a Ministry
to set up any public sector undertaking,
I feel this Ministry will have no objection
1o that as we only complete the formality
of issuing a licence,

SHRI NIRMAL KHATRI: In the
context of the reply to my question, the
hon, Minister has admitted that the
Central subsidy scheme, is in force in
Faizabad District, 1 would like to know
whether tehsil Bas been made a unit
instead of district under this scheme and
if so, from which date and what the
reasons for that are ? If I am right then
has the Tunda Tehsil been separated
from Faizabad District and if so, why ?

SHRI ARIF MOHAMMAD KHAN :
I have got no such information that tehsil
has been treated as a unit instead of
district. No such decision has been
taken so far, As I have stated earlier,
I have got no information about Faizabad
District, An Inter- Ministerial Group is
being set up to review the entire scheme
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and to recommend how this scheme can
be implemented effectively,

SHRI BAL RAM SINGH YADAVA :
I would like to know from the hon,
Minister the number of letters of intent
issued for Uttar Pradesh during the ' year
1984.85 for setting up heavy industries,
district-wise ?

SHRI ARIF MOHAMMAD KHAN :
Sir, 111 letters of intent were issued for
Uttar Pradesh during the year 1982, out
of which 62 related to the backward
districts. During the year 1983 the number
of letters of intent issued was 128, out
of which 97 related to the backward
districts, During thc year 1984 their
number was 132, out of which 97 per-
tained to the backward districts and 59
letters of inlent were issued during 1985,
out of which 30 related to the backward
distnicts  Similarly, 22 industrial licences
were issued in 1982, out of which §
related to the backward districts, During
the year 1983 their number was 98, |
shall make available the remaining infor-
mation.

SHRI BAL RAM SINGH YADAVA
1 wanted to know the names of the
districts,

MR. SPEAKER : Shri
Mishra,

Uma Kant

SHR] UMA KANT MISHRA : You
provide certain facilities and concessions
to the new entrepreneurs so that they miy
set up their industries at the places where
no industries exist. But these .pew
capitalists want to set up their industries
at those places which are industrial
centres, I would like 10 know from the
hon, Minister whether Government while
issuing licences would tell them about the
backward districts or tehsils where . they
should set up their industries for the
benefit of the backward areas, otherwise
tbe backward areas would not get any
benefit ?

SHRI ARIF MOHA‘VIMAD KHAN
The selection of a place is done in accor.
dance with the government’s policy which
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R N PR
is in foroe since 1977 While issuing a
licence or a letter of intent we decide the
place.and tell the jindustrialist about . it,
- Concessiong and“facnhues are provided
for that place. only so that the indus-
triaists .. may . be attracted towards the
backward areas,

[English]

Allocation of Funds for Seventh Five
Year Plan

*7}6 SHRI G.G. SWELL WI" thc
anster of PETROLEUM be pleased to
state :

() -whether as agaipst the allocation
of Rs. 6000 crores in the Sixth Five Year
Pian, hjs Ministry has asked for an
allocation of . Rs. .20,000 crores in the
Seventh Five Year Plan; and

- (b} if so, the reasons for more than
tripling the demand ?

THE MINISTER OF STATE OF
THE MINISTRY OF PETROLEUM
(QHRI NAWAL KISHORE SHARMA) :
(a) The Plan Outlay for the Sixth Five
Year Plan of the Ministry of Petroleum
was originally fixed at Rs, 5228 crores,
This was revised to about Rs, 11042
crores during the mid-term appraisal, For
the Seventh Five Year Plan, the Ministry
of Petroleum has projected an Outlay of
about Rs, 34078 crores,

(b) . The main reasons for thig duan-
tum. jump.in demand for more allocation
in the Seventh Plan are :

(i) extensive geological and geo-
physical surveys;

(n) mtensnve cxploreu,ory d(;l;m,g for
discovering new oil and gas fields:

N L T P D S S

(iii) drilling a larger number of deyes
lopment wells for increased
production;

(iv) to achive self-sufficiency in refining
capacity especially to meet the
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demand for mlddh;‘ dnstiuates by
expanding the existing refineries
@nq‘b\qi‘l‘dmg two new grass-root
refineries;

(v) to give greater attention for pro-
cessing, transportation, marketing
etc. of natural gas;

(vi) to initiate schemes connected with
bottling and matketing of increas-
ed quantities, of LPG Kkeeping
safely considerations also in view;
and

(vii) for setting up of gas-based petro-
chemicals complex and aromatic
- recovery facilities,

SHRI GG SWELL The allocanon
in the Sixth Fjve Year Plan and the
- projection for the chenth Five Year Plan
are much largsr than in the reports I
received, I am grateful to .the hQn
Minister for bringing it uptodate, Now
the hon. Minister is speaking of explora-
tory drilling,

In this connection, I would like to
know. whether it is a fact that the density
of drill of the rigs in the Bombay High
Qil field is the thinnest in the world for a
given area,

I would like to know the proportion of
rigs in a given off-shore area in our
Bombay High in relation to other off-
shore oil countries like Norway and the
United Kingdom,

o Elscwherc tbe nm;try speaici\ of an
area of R 72 milhon 5q, ‘{M wi hydro.
arbon potentlal L would hke to kgpw
roadly wher.q areas arc anq
whether our Insat-Ig which does the
aerial photography | has ,revealed any more
area of such posslbihty and what is the
additnon to this area which the Ministr)
has mentioned.

Thirdly ...

MR, SPEAKER : No nmioje question.
1 will not allow, Leave it,
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.. SHRI NAWAL, KISHORE SHARMA :
This question relates. to the allocation, with
regard to the Seventh Five Year Plan, vis-
a-vis the Sixth Five Year Plan, The hon.

Member has asked a questlon with regard
to the density of the rigs in the Bombay
High as well as with regard to the Insat
functioning and helping in the exploration
and spasmic surveys, [ will not bein a
position to reply to this question . because
this requires greater study and, therefore,
I would not like to reply to this
question.

SHRIG.G. SWELL : 1 always like
this hon, Minister. He has been fr nendly
and very frank but I say that theseé are
clementary thmgs which should have been
anticipated and your Ministry should have
anticipated.

(Interruptions)

SHRI G.G. SWELL : The hon,
Minister has  been speaking elsewhere of
oﬁ'crmg a new and more aurablive
package 10 fore:gn campames for explo-
ratory drilling in our off-shore,

SHRI INDRAJIT GUPTA:; Ou-

shore also,

SHRI G.G. SWELL: OK., I will
add on-shore also. This House knows
about this that only the other day 1hat
one of the multi-national oil companies,
Chevron, had withdrawn from the
Saurashtra coast. sThe hon, Minister
must be aware that after Chjna has
embarkcd op th; path of lgpcragsauon
and modemxsat:on mere is praclxcally a
scrambie amon‘a the multu nauonal oil
Sompanies for a concession in Chinese
off.shore,

.. I would like to know whether the hon,
Minister or his Ministry has studied
‘what are_the terms that China is offering
that are more attractive to these multi-
patiopal .. companies and what are we

doing. If you have not done if, I would

like to know whether you are going to
make a study of this,
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SHRI NAWAL KISHORB SHARMA H
WIth regard to the question of liberalisas
tion and modernisation, this Ministry is
also going in for liberalisation and
modernisation. It is for this reason that
we are haviopg a new approach,
a new thinking, to exploration and drelling,
It is with this view that we are thinking
of collaborating and giving certain areas
to a few of the companies in a few of the
countries with a time-bound programme,
The hon, Member would be pleased, to
know that we are negouanng such a qeal
with the USSR also, We want to give
certain areas to the USSR so that they
may have thc toml xesponsnbmty for
cqunpment services and also for explo-
ratory drilling, Of course, the Com-
mercial drilling would be by the ONGC.,
So, we are on this approach because we
AI\O think that India requires a filip in
this direction, to achieve self-sutﬁucncy,
we have to have new approaches in this
direction,

. So far as Chevron is concerneq,
Chevron were here and they dug turce
wells but could not fiad oil, Thereforc,
aﬂcr compleuon of their comract lhcy
left lhls country,

SHRI G.G. SWELL ; Is this the ans-
wer tp my question ? 1 appeal to you
Sir., I wanted to know what are ths
Chinese doing that make their offshore
more anracuve to the multi.pationals and
what are we not domg that they are
shying away from us,

SHRI NAWAL KISHORE SHARMA :
It is a subject of study. We are looking

‘into it and we will try to get the- binefit

if it is to our advantage,

[Translation)

SHRI GIRDHARI LAL VYAS:
M, Speaker, Sir, the hon, Minister has
made a provision of Rss, 34000 crores in
the Sevenfh Fwe Year Plan and drelling
work has also been undertaken ia
Rajzfsthan 1 wmi\d like to know whether

‘Jdiring the Séventh Plan penod Govera.

ment propose to explore all the Ppossibi.
Yities Of finding oil in Rajasthan, which is
a desert arca on the whole and Parti-
cularly in Churu D.strict ?
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SHRI NAWAL KISHORE SHARMA :
Mr, Speaker, Sir, the question asked by
the hon, Member does not arise out of
the main question, [ would like to say
on the basis of the information available
with me that the work of exploration of
oil in Rajasthan is being expedited and
that is why besides O.N.G.C,, Oil India
~ has also been entrusted with this job and
in the Seventh Five Year Plan, in Bikaner,
Barmer and Jaisalmer, (Interruptions),

SHRI K.D, SULTANPURI :
«os(Interruptions).

Bhilwara

SHRI NAWAL KISHORE SHARMA :
Bhilwara and Jaipur are not included in
it,.. (Inrerruptions) .

MR. SPEAKER :
be included,

At least Sikar may

SHRI NAWAL KISHORE SHARMA :
Sikar can be considered, 1 was saying
that there was a proposal to expedite this
work and large funds had been allocated
for it, We hope that after getting the
approval of the Planning Commission,
this work can be taken up expeditiously,
So far as 1 know, there are no such
possibilities in Churu District,

[English]
Mini Paper Plants in Gujarat
4
*738 SHRI AMARSINH RATHA-
WA :

SHRI MOHAN BHAI PATEL :

.. Will the Minister of INDUSTRY AND
COMPANY AFFAIRS be pleased to
state |

(a) the number of mini paper plants
set up in the country and the number of
.such plants set up in Gujarat ;

(b) whether, keeping in view the vast
resources, abundance of existing wood
and other raw materials in jungles in the
Adivasi habitations of Gujarat, Govern-
ment intend to establish more mini paper
plants in Gujarat, pamcularly m its rural
areas ;
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(c) whether Gujarat Government have
sent to Union Government certgin pro-
posals in this respect and if so, the details
thereof ;

(d) the action taken by Government
thereon ; and

(e) the Government’s policy in regard
to establishing more mini paper plants in
the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a) 211 mini
paper plants each having a capacity upto
10,000 tonnes per annum have been set
up in the country, out of which 35 plants
are in the State of Gujarat,

\b)  The Central Government have no
proposal at present to establish any paper
plant in the State of Gujarat,

(¢) and (d) Recommendations for
setting up of various paper projects have

. been received from the State Government

from time to time, Apart from the
existing 35 mini paper plan's and three
medium paper plants in the State of

. Gujarat, 43 units have been registered

with DGTD for manufacture of paper
and paper board, which have yet to
commence production,

(¢) There is no restriction on setting
up of paper plants based on non-
conventional raw materials,

[Translation)

MR, SPEAKER : Mr, Minister, you
are against monopolies, but even thcn you

are monopolising all the questions, What
is the matter ?

SHRI AMARSINH RATHAWA :
There are a large number of tribal and
backward areas in our country and raw
material meant for pro- ucmg paper is
available in abundance in these trihal,
backward and hill areas, In view of this,
I would like to know from the hon
Minister whether Government propose to
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formulate any scheme for the setting up
of paper factories in these areas, parti-
cularly in Chhota Udaipur in Gujarat ?

SHRI ARIF MOHAMMAD KHAN : If
the hon, Member is asking a general
question not pertaining to paper plants
then there are areas most of which are
termed as backward areas and they fall
under the scheme for attracting invest-
ment. As I have stated in my reply
decision in respectful all the applications
received for the setting up of paper
plants has been taken, Many paper
plants are already functioning and many
are under completion which have yet to
start production,

{English]

MR, SPEAKER ; It is old wine in
new bottle,

I want to request hon, Members the who
have come 1o Parliament for the firsr time
and otHers to please come and take some
courses in this question-inaking, Because
it is something we are finding very bard —
to find questions which can be put on
the oral list The same questions are
being repcated and we are hard put to
find questions. It is better that we must
know what we are trying to do and what
sort of questions is to be asked and how,
We have got the Bureau of |Parliamentary
Studies & Training, You arec welcome
thare, After the session is over we will
call you and let us sit together and try
to formulate that the time of the House is
well utilised,

PROF. K K, TEWARY : It is for the
Secretariat to scrutinise the question and
decide,

MR, SPEAKER : We do it. That is
why we are saying that we are finding it
difficult. ‘

PROF, PJ, KURIEN ;: When we put
. five questions, we find some unimportant
questions become starred and important
ones become unstarred,

MR. SPEAKER : You do not realise
something which has been earlier
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answered, That is what we have to
scrutinise, That is why the problem is
there. You have to mention the priority,

[(Translation]

SHRI AMARSINH RATHAWA : Mr.
Speaker, Sir the prices of paper are
increasing constantly in the country, The
hon, Minister has stated in his reply just
pnow that in Gujarat 43 units have already
been registered but they bave yet to
start production, but I would like to tell
him that such a situation has been
created in the entire country and not in
Gujarat only that the prices of paper are
rising constantly keeping this in view,
do government propose to give some
concessions to those who want to set up
a non-conventional paper plant ?

MR. SPEAKER : 1t has already been
replied to, How many times shall he go
on repeating?

SHRI ARIF MOHAMMAD KHAN :

Sir, I have no information about gas-
based paper piant,

MR. SPEAKER ; Mr, Minister, he is
asking about non-conventiobual paper
plants,

SHRI ARIF MOHAMMAD KHAN :
Sir, I was telling the same thing, So
far as the setting up of non-conventional
new paper plants is concerned, we not
only give permission but encourage them
also and try to ensure that these indus-
tries are set up,

SHRI BHANU PRATAP SHARMA :
Mr, Speaker, Sir, there are a large
number of Government schemes to en-
courage the setting up of mini-paper
plants in the Sixth Five Year Plan and
these schemes have yielded good results,
1 would like to know from the hon,
Minister whether any incentives are
being given by Government for the
setting up of paper plants based on
bagasse and waste paper which are in
abundance in our country and how
many licences have been issued during
the last 2 or 3 years in this regard ?



31 Oral Answers

SHRI ARIF MOHAMMAD KHAN :
Sir, I have got no separate’ " figures, but
there were 119 units in the ' beginning of
the ‘Sixih Five Year Plan which were
registered with D.G.T.D, and 132 more
units were set up during the Sixth Plan
raising the total number to 251,

As 1 said earlier, the conventional
means are getting depleted, From the
environment point of view, we try to see
that jungles are cut' to the minimum
possible ' éxtent, That was why we
thought of setting up of non-conventional
pew ‘plants, So far as the separate
figures, the number of registered units
and the number of letters of intent
issued are concerned, ] shall let the hon,
Member know about them separately,

SHRI RAM NAGINA MISHRA : Mr,
Speaker, Sir, there is shortage of paper
in the country and the Government’s
policy is to set up paper mills at places
where the necessary raw materials like
bagasse, bamboos etc, are available in
plenty, There are sugar mills in Deoria
District and bagasse, bamboos and land
are available there in plenty. Will the
hon. Minister use his good offices for
settiog’ up a paper mill in Deorea
District ?

R

MR, SPEAKER : That is not relevant.
This matter pertains to the State Govern-
ment, -

SHRI ARIF MOHAMMAD KHAN :
Mr, Speaker, Sir, if the hon, “Member is
able to persuades some industrialist to
set up the mill, we are ready to" accord
permission,

[English] .

Setting up of Captive Power Plants
‘ for Pe;roleum Reﬂneﬂes '

#739, SHRI \?-S MAHAJAN :
SHRIMATI ~ MANORMA
SINGH

Wil the Minister of PETROLEUM
be pleased to state :
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(a) whether  Government have
givens approval for tlfe‘s“eittnﬁ%b of €
tive Power Plants with fdcilities fbr cg
generatioh' of stéam at' the 'Barat 'Petro
]eum and the Hmdustan Petroleum Refi-
nertes at’ Bombay and” the Mad’ras Reﬁne-
nes at Madras -

(b? whether the economics of setting
up of Captive Power Plants” and supply
of electricity from ‘the State Electricity-
résources have been gone into and if $0,
thh what results; and

(c) what will be the effect of Captive
Power Plants on the overall functioning of
these refineries in terms of capacity utili-
sation, cost of production and profita-
bility ?

THE MINISTER OF STATE OF
THE MINISTRY OF PETROLEUM
(SHRI NAWAL KISHORE SHARMA) :
(a) to (c). A statement is laid on the
Table of the House, ‘

Statement

(a) The proposal for addition of about
10 MW capacity with co-generation of
steam at Madras Refineries Ltd., was ap.
proved by the Government in June 1984,
The proposals for setiing up Captive Po-
wer Plants of 30 MW each with “facilities
for co-generation of steam at refineries of
Hmduslan Peu‘oleum Corporauon and
Bharat Petroleum Corporation Ltd, in
Bombay are under consxderauon of the
Government,

(b) Yes Sir, Ovcrall ecopomlcs are
in favour of Captive’ Pdwcr Plants h

(c) Ina continuous process Industry
like Refinery Captive Power generation is
required to improve production and pro-
ductivity by avoiding interruptions in
power supply which not only cause imme.
diate production loss but also considera-
;b,le demage to the equipment,

SHRI Y.S, MAHAJAN : Sir, the jdea
of putting up captive powér p!ants s ve’ry
advantageous and the réply sadé that they
bave studied the economics of |t Our
rcqulrement of petrbl has pul 8 gteat

YRS
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strain on our foreign exchange resources,
So, I want to know whether as a result of
putting up, captive power plants and
meeting the requirements, for instance, of
Bharat Petroleum which has increased its
capacity by 6 million tonnes per year
there this will be saving of foreign
exchange ?

SHRI NAWAL KISHORE SHARMA :
With regard to the hon, Member’s com-
ment that the Ministry is studying the
economics of it, it is not true. In part
(b) we have stated : ““Yes Sir, Overall
economics are in favour of captive power
plants.” Therefore, [ am in agreement
with what the hon, Member says, So
far as the question of putting up a captive
power plant at Bharat Refineries we are
for it and this is for consideration of the
government and we are seriously consi-
dering this,

SHRI Y. .S, MAHAJAN : May I know
whether these power plants would be
financed by the Central Government or
they would be financed by the internal
resources of the refinery ?

. SHRI NAWAL KISHORE SHARMA
The financing would be done by the inter-
nal resources of the refinery,

[Translation]

SHRIMATI MANORMA SINGH :
Mr, Speaker, Sir, I am satisfied with the
reply given by the hon, Minister,

[English]

Allotment of Telephones on QOut-of-Turn
Priority to Ministers of Karnataka
Government

* 740, SHRI V.S, KRISHNA 1YER :

Will the Minister of COMMUNI-
CATIONS be pleased to state :

(a) the number of applications
received from August, 1984 for allot-.
ment of telephones on  out-of-turn
priority in Bangalore city;

(b) the basis on which telephones

were given on out-of-turn priority;
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(©) whether the Ministers of State
Government come under out-of-turh
priority list; and ‘ S

(d) whether Ministers of Karnataka
Government were denied telephone fac;—
lities on out-of-turn priority ?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNL
CATIONS (SHRI RAM  NIWAS
MIRDHA): (a) 113 requests werée
received for out-of-turn allotment of
telephones in Bangalore from August
1984 till 30th April, 1985,

(b) Telephone connections  were
sanctioned on out-of.turn basis, in de-
serving cases, taking into account the
loading position of the exchanges,

(©) Telephone requireiments of
Ministers in their official capacity are met
by the concerned Ministery/Department
of the State Government, who register
for telephone connections in ‘OYT-
Special’ category, Priority can be accore
ded for provision of such telephone
connections.

(d) No, Sir, Priority demands for
the Ministers of Karnataka Government
were met in consultation with the Chief
Secretary of the State Goverment,

SHRI V.S, KRISHNA IYER : The
answer to No, (d) is far from truth, - [
am speaking with authority, 1 was
in the Government then when [ was a
Minister, Many of the Ministers did
not get telephone, Sqmc telephones were
withdrawn from certain officers and given
to Ministers later on, You don’t have
proper guidelines for giving of telephone
to the Ministers, May I know this ?-
What are the criteria ? What are the
guidelines ? How do you decide the
cases of ‘deserving ones’ ? You said in
reply about ‘deserving cases’. - Well,
what are the guidelines and criteria’ in
the matter of giving telephone connec-
tions ? Who will decided which case is
a deserving case 7
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SHRI RAM NIWAS MIRDHA : The
arca where the State Government offices
are located and the Ministers and impor-
tant Government functionaries reside io
Bangalore is served by the Central Tele-
pbhone Exchange of Bangalore Telephones,
This exchange is an old one. It has a
capacity of 13150 lines out of which an
equipment of 3300 lines has already been
scrapped for replacement, The exchange
is loaded to the extent of 94.77 per
cent, So, sometimes the problem arises
as to how much we can give from this
exchange, Well, Sir, 43 requests were
received from the State Government, In
consultation with the Chief Secretary of
the State Government they were con-
ceded. 18 connections were given out of
which the State Government and the
Chief Secretary gave only 10 for the
Ministers, The system is this, We are
always in constant consultation with the
State Government, We tell them how
much we can spare from a certain ex-
change at a particular time. How they
distribute among themselves is the con-
cern of the State Government,

SHRI V.S, KRISHNA IYER : What he
says pertains to the connection of the
officers, But what about the residence
of the Minisiers ? Where I was residing
there was no load on the exchange, |
sent for the officer, He said that in the
guidelines there was no priority for the
Minister, But now you say, there is
priority for the Minister, The Officer
then said that there is no priority for the
Minister, So I would like to know what
is the correct position,

SHR1 RAM NIWAS MIRDHA : If
the State Government ...

PROF, K K. TEWARY : Now he
ceases to be a Minister., What does be
want ?

MR. SPEAKER : Hope is life, Life
depends upon hope,

PROF, K.,K, TEWARY: Mr. Hegde
has fortunately sent him here,
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SHRI RAM NIWAS MIRDHA : If
the State Government wants to provide
official telephone to the residences of
Ministers, there is no problem, EBEven
for MLAs and MLCs we have priority,
There is no question of Minister not
getting it unless the State Government ...

MR, SPEAKER : People themselves

havé given them priority, The problem
is this,

SHRL V.S, KRISHNA IYER : Let
the Minister get a reply from the Chief
Secretary, Then he will understand the
position,

MR, SPEAKER : No third question
please,

—Shri Kishore Chandra Deo—absent,

—Shri Priya Ranjan Das Munsi—

absent,

—The Question hour is over,

WRITTEN ANSWERS TO QUESTIONS

[Translation)

Conversion of Barrea Land into
Pertile Land

*709. DR, CHANDRA SHEKHAR
TRIPATHIL : Will the Minister of

/AGRICULTURE AND RURAL DEVE.

LOPMENT be pleased to state :

(a) whether Government have decided
to convert the entire barren land in the
country into fertile land by 2000 AD ;

(b) if so, whether Government are
formulating any programme in this
regard ; and

(c) if so, the outlines thereof and if not,
how Goverament propose to tackle
this problem ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT  (SHRI CHANDULAL
CHANDRAKAR) : (a) to (c), Barren
and unculturable lands include all
exposed steep mountain slopes and
extremely inhospitable arid tracts which
cannot be brought under cultivation
except at a very high cost, There is no
programme to provide vegetative Cover
to all barren lands without regard 10 its
suitability and cost involved,

However, in order to restore culturable
waste lands and areas subject to soil
erosion and land degradation to pro-
ductive use, Government has been
implementing the following programmes :

(i) Soil Conservation in the catch-
ments of river valley projects in
28 catchments spread over tO
17 States and one Union
Territory,

(ii) Integrated watershed management
in the catchments of flvod prone
rivers in 8 catchments located
in 7 States and one Union
Territory,

(iiiy Desert development programme
in 5 States,

(iv) Drought prone areas development
programme in 88 districts in 13
States,

(v) Soil, water and tree conservation
in 12 Himalayan States and Union
Territories,

(vi) Propagation of water conser-
vation/harvesting technology to
stabilise and increase aggregate
productiob from rainfed areas in
15 Staies,

(vii) Control of shifting cultivation in
Uniom Territories of Arunachal
Pradesh and Mizoram,

(viii) Social farestry including rural
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fuelwood  plantation

in 157
selected districts, o

(ix) Development and stabilisation of
ravinous areas in the States of
Uttar Pradesh, Rajasthan and
Madhya Pradesh, :

During the Seventh Five Year Plan,
besides continuing the on-going schemes,
following programmes have been proposed
for survey, categorisation and restor-
ation of

(i) Culturable wastelands and fallows
other than current fallows,

(i) Areas affected by waterlogging.
(iiiy  Alkali and Saline soils, and

(iv) Coastal saline and sandy areas,

It is also proposed to set up a Nationa)
Wasteland Development Board with the
objective of raising fuelwood and fodder
plantations,

Production of Frui's and Vegetables

*710, SHRI HARISH RAWAT
Will the Minister of AGRICULTURRE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether per acre production of
fruits and végetables in India is much
less as compared to other countries ;

(b)y if so, the per acre average
production of temperate and tropical
fruits and vegetables in India ;

(c) the steps Government propose to
take in the field of research and
development to increase the average
production ; and

(d) the estimated expenditure to be
incurred during 1985-86 in this regard ?

‘THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR): (a) to (d). As authentic
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aml comprehensive data on  area,
production and yield of most fruits and
vegetables in India are not available, it
is not possible to compare the producti-
vity of most fruits and vegetables in
India with levels obtaining in other
countries, Official figures indicate that
during 1983-84 productivity of banana,
potato, onion and sweet potato per
hectare are 14,6, 152,101 and 7.1
tonnes respectively, Comparison with
ather countries is available for Potato
and onion only, The production per
hectare is not significantly different in
the case of onion while it is lower
compared to US.A, France and West
Germany for Potato,

2. Research is conducted through
four Central Research Institutes, four
All-India Coordinated Research Projects
and eleven Ad-hoc Research Schemes, A
new Institute on Temperate Horticulture
and four National Centres are proposed
in the Seventh Plan, The strategy for
development of horticulture during the
Seventh Plan will be concentrated on the
following aspects :—

(i) Optimisation of production per
unit area ;

(ii) Extension of arca under trees of
outsanding merit ;

(iii) Emphasis on vegetable seed

production ;

(iv) Development of horticulture in
Arid Zones ;

(v) Integrated development of horti-
culture industry including pro-
cessing, marketing and export,

3. The following outlays have been
earmarked for research and development
in horticulture in 1985-86 by Government
of India :-—

(i) Research — Rs, 739.5 lakh

(ii) Develppment — Rs, 262.0 lakh,
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[Translation)
Increase in Price of Sugar

*711, SHRI SATYAGOPAL MISRA :
Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) whether Government have taken
a decision to increase the price of sugar
sold through Fair Price Shops ;

(b) if so, the details thereof ; and
(c) the reasons therefor ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) Yes, Sir,

(b) Consequent upon an increase in
the all-India average ex-factory price
of levy sugar for 1984.85, the uniform
retail price of sugar sold through fair
price shops has been increased from
Rs 400 to Rs, 440 per kilogram
with effect from st April, 1985,

(¢) This increase has occurred. due
to increase in cane cost, and increase in the
all-India average conversion cost, etc,

Visit of child Labour Mission of
I.L.O. to India

*712. SHRI SURESH KURUP :
Will the Minister of LABOUR be pleased
to state .

(a) whether a child labour mission
from 1L O, visited India in 1983 to
have field studies for various child labour
projects ;

(by if so, the projects so formulated ;

() whether some foreign donanons/
assistance are given for the projects’; and

(d) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI
T. ANJIAH) : (a) to (d). Onthe
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request of the Central Government
International Labour Organisation sent
a opeman child labour mission comprising
Mr, A, Bequele, Towards the end
of 1983 he visited some areas where
there is a concentration of child labour
and he also saw some projects run by
voluntary organisations in the field of
child labour, Upon conclusion of his
mission a report for taking up an action
programme was prepared by Mr, Bequele,
International Labour Organisation has
given an assurance of a small grant for
taking up the project,

Mechanisation of Farming

*¥713. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of AGRI.
CULCURE AND RURAL DEVELOP-
MENT be pleased to state :

(a) whether Government have laid
stress on mechanisation of farming ;

(b) if so, the steps taken for increasing
the cuiput through farm mechanisation
in Sixth Plan period ;

(c) the achievement made in this
regard during the above plan period ; and

(d) the steps proposed to be taken
to bring more acres of land under
mechanisation during the Scventh Plan
period ?

THE MINISTER OF STATE. IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT  (SHRI
CHANDRAKAR) : (a) The Govern-
ment have laid stress on  selective
mechanisation of farming,

(b) The following steps were taken
during the Vith Plan for specding the
rate of farm mechanisation :—

(i) Adequate capacities for manu-
facture of tractors, power tillers,
harvestet combines, etc,, have
been created.
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(ii) Steps were taken to popularise
animal-drawn  improved agri-
cultural implements and hand-
tools for efficiently utilising the
animal and human power, For
this purpose a Centrally sponsored
Scheme has been launched,

(iiiy  For identifying the improved agri-
cultural implements and machinery
for different agro-climatic condi-
tions, a Central Committee, namely,
Agricultural Implements Review
& Release Committee  was
constituted,

(iv) Steps were taken to develop
standards for various agricultural
implements, machinery and-- tools.
To sofeguard the interests of
agricultural labour, a Central
Act, namely, Dangerous Machines
Regulation Act, 1983 was
enacted, -

(v) Supporting services, in terms of
training of farmers are technicians -
and testing of agricultural machi-
nery and implements, were
expanded and strengthened,

(vi) State Agro-Industries Corporations
were also encouraged to take up
manufacture and distribution of
agricultural machinery 'on extensive
scale,

(vii) Adequate credit facilities were made
available through institutional
sources enabling the farmers to
procure agricultural machinery,

(¢) . (i) During the VI Plan
period the annual sale of
tractors increased from
65,000 to 81,000 over the
Plan period,

(ii) Annual sale of power tillers
increased from 1990 to
. 3950 over the same period,

(iii) Sale of power  threshers
bad gone up from 50,000
to 75,000 aanually, -
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(iv) During the VIith Plan, about
1 ldkh animal-drawn Seed-
cum-Fertilizer Drills and 6
Jakhs  other  agricultural
machineries were distributed
by the State Governments
and Union Territories,

(d) (i) During the VIIth Plan, stcps

' are afoot to expand the

distribution of farm machines

as well as improved agri-

cultural implements, Ade-

quate facilities for their
manufacture already exist,

(ii) Institutional financing age-
pcies have been approached
for making adequate credit
facilities available,

(i) To help the farmers parti-
cularly in dry-land areas, a
scheme  of popularisation
of improved animal-drawn
implements and hand tools
is being considerably
expanded.

(iv) A scheme for custom hiring
of tractors and improvea
implements is being consi
dered for the VI1I Plan,

(v) Setting up of a National
Agro Industrial Corporation,
with a view'to undertaking
suitable projects for eapan-
ding faim mechanisation and
agro-processing industry, is
also under consideration,

(viy Supporting services  for
training and  testing are
proposed to be expanded and
strengthened,

Cocoa Production in Kerala gnd
' Karnataka

%714, SHRI K.P. UNNIKRISHNAN :
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :
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. (a) the total acreage under cocoa
cultivation and production per acre/hec-
tare yield for the crop in the States of
Kerala and Karnataka;

(b) whether there are possibilities to
increase the acreage under cocoa in'these
and other States;

(c) whether Government realise the
importance of this commercial crop for
inter-cropping domestic requirements of
chocolate industry and eventually as an
exchange earner for exports;

(d) whether Kerala Government have
been drawing the attention of his Ministry
to the fall ip prices and inadequate do-
mestic marketing facilities; and

(c) the remedial steps taken by Go-
vernment in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.
LOPMENT (SHRI1 CHANDULAL
CHANDRAKAR) : (a) to(e). Avail-
able information indicates that the total
area under Cocoa in the country is
around 23 000 hectares during the year
1983.84 of which 18,200 hectares are
in Kerala and 4,300 hectares are in
Karnataka, There is no official estimate
of production and yield per hectare of
Cocoa but ijtis reported that the yield
per hectare, for an average garden of the
age of 6 years and above, is around
400 kgs, of dry beans,

Agro-climatic conditions in certain
parts of the country are favourable for
cultivation of Cocoa. As an inter-crop
in plantations like coconut and arecanut,
there is scope for expansion of cocoa as
commercial crop. ‘

Government recognises Cocoa as a
suitable crop for inter-cropping in planta.
tions, also to meet the domestic require-
ments for chocolate  industry and
eventually as a foreign exchange earner,

No communication has recently been
received  in this Ministry from. Kerala
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Government regarding the fall in prices
and inadequate domestic marketing faci-
lities,

Wage Boards for Workers in Unorga-
nised Sector

*715. SHRI AMARSINH RATHA-
WA :

SHRI MOHANBHAI PATEL:

Will the Minister of LABOUR be pleased
to state :

(a) whether Government are consi-
dering to constitute Wage Boards for the
workers in the unorganised sector who
are unable to negotiate effectively even
to secure minmuin wages,

(b) if so, the details of the sectors
likely to be covered; ani

(c) when these boards are likely to
be constituted ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,
ANJIAH): (3) to (c). The question
of setting up Wage Boards for the work-
ers in the unorganised sector is being
examined.

Pilot Projects for increase in Rice
Production in Orissa

*716, SHRI ANANDI CHARAN
DAS : Will the Minister of AGRICUL-
TURE AND RURAL DEVELOPMENT
be pleased to state ;

(a) the Central scheme of pilot pro-
Jects taken up in Orissa during 1984-85
to increase the productivity and produc-
tion of rice;

(b) the objectives of the pitot pro-
Jects;

{c) the future programmes/plans in
this regard; and
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»
(d) whether Scheduled Castes and
Scheduled Tribes will get some special
benefit under this programme ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL
GHANDRAKAR) : (a) Yes, Sir, A
Rice Pilot Project was taken up in Orissa
during 1984-85 in seven blocks,

(b) The objective of the Pilot Project
was to identify the constraints operating
at block level against steady increase in
production and productivity of rice and
to overcome some of the constraints
amenable to short term remedies.

(c¢) During th: Seventh Five Year
Plan 1985—90 a special rice production
programme for increasing rice production
and productivity would be implemented
in six eastern states including Orissa,
Under this programme, measures will be
taken to overcome both short and long
term constraints in rice production.

(d) Under this programme all the
farmers including Scheduled Castes and
Scheduled Tribes will be benefitted,

Amount Released for Small and Marginal
karmers to Increase Production

*¥717. SHRI LAKSHMAN MAL.
LICK : Will the Minister of AGRI-
CULTURE AND RURAL DEVELOP-
MENT be pleased to state :

(a) whether Central Government have
recently released some amount in favour
of small and marginal farmers as assis-
tance all over the country to enable them
to increase agricultural preduction; and

(b) if so, the details regarding the
amount released ? :

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.
LOPMENT (SHRI CHANDULAL
CHANDRAKAR): (a) Yes, Sir,

(b) A statement showing the details
regarding (he amount refeased during
1984-85 under the scheme is taid on the
Table of the Sabha,
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Statement

(Rs. in lakhs)

- S, No, Name of the State Amount released during

1984-85

1. Andhra Pradesh . 591,02

2, Assam . 211,35

3. Bihar . 823 .44

4, Gujarat oee 220,90

5. Haryana 139 64

6. Himacbal Pradesh 189.25

7. Jammu & Kashmir 106,\27

8. Karnataka 341 45

9. Kerala 275.52

10, Madhya Pradesk . 1090 .85
1}, Maharashtra 740,00
12, Manipur .. 42.12
13, Nagaland 76.52
14, Orissa . 495,68
15. Punjab 205,42
£6. Rajasthan 497,58
17. Sikkim 5.83
18, Tami} Nadw . 696,92
19, Tripura 46 06
20. Uttar Pradesty 119494
21, West Bongal 558,4§
Tots Y
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(Rs, in lakhs)

S, No, Name of the Union Territory

Amount Released

Il. UTs with legislature

1. Arunachal Pradesh
2, Goa, Daman & Diu
3. Pondicherry
4

. Mizoram

TOTAL

LI, UTs without legislature

1, Andaman & Nicobar Islands
Chandigarh
Dadra & Nagar Haveli

Delhi
Lakshadweep

“ s LN

TOTAL

GRAND TOTAL—I, IT & III

'
i

156.66
20,10
13.65
98.94
289,35

6.90
1,76
1.76
6.90

16,50

33.82

Rs. 8872 41

Worker's Welfare Programmes

®*718. SHRI MOOL CHAND DA.
GA : Will the Minister of LABOUR be

pleased to state :

(a) whether Government have extend-
ed the coverage and contents of the
Worker’s Welfare Programmes with a view
to improve production during the last two
years ;

(b) if so, the details thereof and
results achieved ; and
(c) the steps taken by Government to

bar the entry of professional outsiders
into the Workers Unions ?

THE MINISTER OF STATE OF THRE
MINISTRY OF LABOUR (SHRI T,
. ANJIAH) : (a) and (b). The Welfare

Funds Organisation undertakes activities
for welfare of the workers employed in
Mica, Iron ore, Manganese Ore and
Chrome Ore, Limestone and Dolomite
Mines and Beedi Industry, The welfare
Schemes are implemented and monitored
through the regional offices of the Labour
Welfare Organisation each under the
charge of a Welfare Commissioner, Three
new regional offices have been added since
1st April, 1983 to the existing six for
better implementation and more effective
monitoring of these schemes,

The foliowing further measures have
also been taken :

(1) A number of mobile medical
units, statice dispensaries and
static-cum-mobile dispensaries
bave been set up some of which
have already started functioning,

(2) Limit of expenses incurred on diet



St ravven Awewerss

()

(4)

(5)

- beea enhaaced,

churpés for indoor patients has
The salary limits
for eligibility of medical care for
mine and beedi workers have been
enhanced to Rs, 1250/- p.m,
from August, 1984,

In respect of Type I and Type Il
houses, the element of subsidy
bas been imcreased to Rs. 7,500/-
and Rs. 15,000/~ respectively or
759, of the actval cost of coun-
struction  whichever is less,
Further énhanced development
charges at the rate of Rs, 2 000,-
in the case of Type I houses and
Rs, 2,250/- in the case of Type Il
houses or 759, of the actual cost
of development are being paid.
In the case of beedi woikers
subsidy element paid to the State
Governments for the teénements
constructed has also been enhanced
from Rs, 1,700/- to Rs, 3 000/-
per té¢hement,

The schetne for financial assistance
to Beedi Workers® Cooperative
Society for construction of
godowns and worksheds is being
implemented from January, 1984,
A Cooperative Society having
membership of 100 or more beedi
workers is eligible for financial
assistance under the scheme,

Rates of scholarships awarded to
{he students, which ranged from
Rs. 10/~ to Rs, 75/«, have been
iacreased from Rs. 15/- to
Rs. 125/-, The grant-in-aid
payabie to the mine managemonts
for parchase of buses for school
going childeen has also been
increased from Rs, 50000/- to
®s, 1 lakh. The scheme provid-
ing for grant-in-aid -phyable to the
mine managemenis on a matching
basis has been imtroduced under
‘whick the miners would have an
opportunity to visit places of
industriad, historical and religious
importance, Ao amount of
Rs. 10,83 lakhs and Rs, 13,01
4akhs 'was tofeased ‘towards water
supply schemes out of the Lime.
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stone & Dolomite and Iron Ore
Welfare Funds by way of subsidy.

(¢) Government had introduced a Bill
in the Lok Sabha on 30th April, 1982 to
amend the Trade Unions Act, 1926,
The Bill has lapsed on the dissolution of
the Lok Sabha, The percentage of out-
siders in the executive of trade unions was
proposed to be reduced from the existing

59 to 259,

Increase in Food Production

*719. SHRI CHINTA MOHAN:
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether 100 per cent increase in
rural electrification during the last § years
has led to increased fcod production
(T.O0.1, dated 29-3.85) ;

(by whether food production has gone
up largely due to easy availability of
various inputs such as fertilisers, pesticides
and high yielding variety seeds ;

() whether increase has been in res-
pect of wheat and rice for which seeds
were developed and imported from ab-
road; and

(d) whether Governmetit will import
similar high yielding variety seeds for oil-
seeds and pulses ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDULAL
Yes,
Sir., The increase in foodgrains produc-
tion during the last five years has been on
account of several factors, which inter-alia
includes use of seed of high yielding varie-
ties; timely and adeqoate supply of inputs
like fertilizers, plant protection ‘chremicals
and credit etc.; development of irrigation
Tacilities; intrease in zurd] ¢ledsrification;
transfer ©f new prodaction techndlogy
the farmers; and Price support mieasures,

etc,
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(c) Increese in production is not only
in wheat and rice, but also in other crops
like jowar, bajra and maize although it is
not as spectacular as in the case of wheat
and rice, '

(d) There is no proposal to import
seed of high yiel sing varieties of oilseeds
and pulses, However, the varieties of
these crop developed in other countries
are also being tested under Indian condi-
tions to evaluate thelr performance and
adaptability,

Shortcomings in the Public Dstribution

System
*720, SHRI CHITTA MAHATA:
SHRI BHOLA NATH SEN :
Will the Mipister of FOOD AND

CIVIL SUPPLIES be pleased to state :

(a) whether the poor quality of com-
modities and their irregular supplies are
the main factors responsible for poor
people hot taking their rations regularly
from the Public Distribution System;

(br if so, whether the Progromme
Evaluation Organisation of the Planning
Commission has made a study in this re-
gard; and

(c) if so, the details thereof and the
action taken so far in this regard ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) to (c). The study made

Statement
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by the Programme Evaluation Organisa.-
tion of the Planning Commission has re-
vealed that the benefits of the Public Dis-
tribution System are reaching vuinerable
sections of the population in an ample
measures and thus the cardinal aim of
adequately coverirg poorer sections of the
population in rwal areas is being ade-
quately fulfilled, Among other things,
the study has refered to *‘poor quality”’,
‘“irrepular supply”’ and "‘easy availability
in the market’” of essential commodities
as factors responsibte for non-lifting of
the commodities from the fair price shops.
The Report of the Planning Commission
is under consideration of the Government,

Construction of Flats under Fifth
Self-Financing Scheme

#721., SHRI PRATAP BHANU
SHARMA : Will the Minister of WORKS
AND HOUSING be pleased to state :

(a) whether the flats under Fifth Self-
Financing Scheme are still under prelimi-
nary stage of constructios;

(b) if so, the reasons thereof; and
(c) the time by which these flats would
be available for allottees 7

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):
(a) to (c). A statement is placed on the
Table of the Sabha,

S ratement Containing Information on Fifth Self Financing Scheme

S. No, Logality Category Construction Position
I I1 4}
1 2 3 4 5 6
1. Rajouri Garden 20 5 — Since completed
2, East of Kaifash 9x — — ‘Since completed
C **To be ready by March,
1986
- 3, Alaknanda (A-II) 26 -~ — Bince completed
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1 2 3 4 5 6
4. Paschim Puri %62  #%137 s==&3gg *To be completed by
June, 1985,
**Nearing completion
*%%To be completed by
September, 1986
5.® Wazirpur (Ph, IV)  — 150 — To be completed by
December, 1985
6. Vikas Puri — 234 — To be completed by
June, 1985,
7. Trilok Puri 41 274 — To be completed by
June, 1985,
8. Pitampura —_— 183 _— To be completed by
December, 1985,
9. Bodella Extn, —_ 169 — Since completed
10, Motia Khan (MS) —_ — 18 To be completed by
end of 1987,
11, East of Mukherjee Nagar — 158 206 Not started
12, Vasant Vihar (JNU) — 6 4 Not started
13. Sarita Vihar — 1551 1282 To be completed by
December, 1986,
14, Vasant Kunj -— 6281 6002 To be completed by
December, 1986,
15, Nand Nagri — 18 —_ Not started
16, Sukhdev Vibar —_— 6 —_— To be completed by
June, 1985,
17, Shalimar Bagh — - 54 To be completed by
March, 1986,
Total 158 9172 7963
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Setting up Sugar Zones in Maharashtra
to Help Backward Areas

#722, SHRI BALASAHEB VIKHE
PATIL: Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state :

(a) whether Government of Maha-
rashtra and also the Maharashtra Saha-
kari Sakhar Karkhana Sangh have
represented to the Central Government
that for fixing the levy price of sugar the
State of Maharashtra be divided into
three zones according to agro-economic
conditions to help setting up of . sugar
factories in backward areas instead of
State being treated as one unit;

(b) whether the matter was referred
to the Bureau of Industrial Costs and
Prices by Government of India;

(c) if so, the findings of the Bureau

in this regard and whether the propnsal
of the State Government has been found
acceptable; and

(d) if not, in what way Governmeat
propose to help pew sugar units being
set up in the backward areas ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) Initially, Governmest
of Maharashtra and the Maharashtra
Rajya Sahakari Karkhana Sangh repre-
sented for dividing Maharashtra into 3
zones but later they changed it hy re-
questing for 2 zones

(b) to (d). Bureau of Industrial
Costs and Prices which bad been entrust.
ed, amongst other things with the res-
ponsibility of looking at existing zoning
system with a view to its reorganisation,
have submitted their report in 1984,
The re-zoning proposals submitted by the
BICP which include some recommenda-
tions pertaining to the existing Maha-
rashtra zones, are of a naturc which
could create legal, administrative and
logistic difficulties in implementation.
Detailed clarifications etc, on these pro-
posals have been sought from the BICP
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which would require in depth examina-
tion by the Government before a decision.
can be taken on these recommendations
for being implemented or otherwise from
1985-86 sugar year, :

Commissioning of 100 KW Mediom Wave
Transmitter at Mawjrong

*723, SHRI G.G, SWELL : Will
the{ Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) when the Mawjrong 100 KW
medium wave transmitter on the Shil-
long-Cherra Road of the Khasi Hills was
commissioned,

(b) the results obtained; and

(c) ¥the shortcomings in the radio
network of that border strategic region
that it has filled ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION
AND BROADCASTING (SHRI V.N,
GADGIL) : () The 100 KW MW
transmitter at Shillong has been installed
and tested. It has not yet been com-
missioned,

(b) and (c). Do not, therefore, arise,

Norms for Lending to the Cooperatives

x724. SHRI CHINTAMANI JENA :
Will tne Minister of AGRICULTURE
AND RURAL DEVELOPMENT be

pleased to state :

(a) the details of norms prescribed
for the cooperatives in advanced and
backward States,

(b) whether there are same sct of
norms;

(c) whether there ijs a demand that
NABARD and Government of India may
evolve different sets of norms for lending
to the cooperatives functioning in the
States where there is greater concentration
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of Scheduled Caste and Scheduled Tribe
population, small and marginal farmers
and other weaker sectons; and

(d) if so, stops being taken in this
respect ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.-
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) to (d.. The
flow of credit from cooperative credit insti=
tutions is governed by the porms pres-
cribed by National Bank for Agriculture
and] Rural Development from time to
time, These norms are prescribed on
the basis of seasonality discipline, level
of recovery, non-overdue cover, level
porms are uniform for all States and
Union Territories, However, some of
these norms are relaxed in the case of
cooperatively weaker States particularly
those States in the North Eastern Region
and also farmers belonging to weaker
sections  Further, special schemes are
being drawn up exclusively for the bene-
fit of cooperatively weaker States and
Weaker sections of rural population
during the Seventh Plan Period,

Unemployment amongst Rural and Urban
- Women

*725. SHRI AMAR ROYPRA.
DHAN : Will the Minister of AGRI-
CULTURE & RURAL DEVELOPMENT
be pleased to state :

(a) whether Government propose to
take special measures for eradicating
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unemployment amongst the rural and
urban women in the country;

(b) whether Government propose to
select districts for the purpose; and

() if so, the names of the districts
and 'he Central assistance proposed to
be given in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DRVE-
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) ; (a) This Ministry
deals only with programmes in rural
areas, While women are participating
in all the income generating rural deve-
lopment programmes like Integrated
Rural Development Programme (IRDP),
National Rural Employment Programme
(NREP), Rural Landless Employment
Guarantee Programme (RLEGP), to
focus greater attention on them a special
sub-scheme of IRDP called Development
of Women and Children in Rural Arcas
(DWCRA) was launched in September,
1982.

(b) Fiftee districts in 22 States have
been selected during the VIth Five Year
Plan,

(c) Statement showing the selected
districts is placed on the Table of the
House. There is no uniform Centrai
allocation per district, The releases
depend upon the number of groups
formed in each district,

Statement

List of the Districts selected under Development of Women & Children in
Rural Areas

Name of the State

Name of the District approved for
DWCRA

1, Andhra Pradesh

1. Adtlabad

2. Scikakulam
3. Cuddapah
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Name of the State

Name of the District approved for

DWCRA

2, Assam
3. Bihar
4, Haryana

S. Himachal Pradesh

6. Karnataka

7. Kerala

8. Madhya Pradesh

‘9. Maharashtra

10, Manipur

11, Mephaiaya

12, . Orissa

d3. Pugjab

ot
.

&~ W

Ly
.

.w N b

>

]
L]

Karbi Anglong
Dhubri |

Hazaribagh
Madhubani
Gopalganj
Samastipur
Mabhindergarh

Sirsa

Kangra
Bijapur
Chickmagalpur

Wynad

Palaghat

Shahdol
Chhindwara
Guna

Raipur

Osmanabad

Bhandara

Central ‘District

West Khagi Hills
East Garo Hills

‘Kalahandi

Bolangir
Dhenkanal
Sambalpoc

Gurudaspur
Bhatinda



‘63 . Written Answers

MAY 7, 19835

Written Answers 6 4

Name of the State

~Name of the District approved for

DWCRA

14, Rajasthan

15, Sikkim

16, Tamil Nadu

17, Tripura

18. Uttar Pradesh

19, West Bengal

20. Gujarat

14

21, Jammu & Kashmir
22, Nagaland

1. Banswara

z, Pali
3. Bhilwara
4. Alwar

1. West District

1. Dharamapurij
2. Periyar
1, West District
1, Basti

Banda

2
3. Sultanpur
4
5

Etawah
Deoria
1. Purulia
2. Bapkura

1. Ahmedabad

2. Junagarh
1, Doda
1. Kohima

Full Time Radio/Doordarshan
Correspondents

* 726. PROF, NARAIN CHAND
PARASHAR: Will the Minister of
INFORMATION AND BROADCAST-

ING be pleased to state

a) whether Government have full
time Radio/Doordarshan correspondents
at the District Headquarters of States/
Union Territories;

(b) if so, whether there are still many
districts where such Radio/Doordarshan
correspondents have not been appointed;

(c) if so, the details thereof;

(d) the likely date by which the
correspondents would be appointed; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V,N. GAD-
GIL): (a) No, Sir Not in all the District
Headquarters,

(b) Yes, Sir,

(c) A statement containing the
centres where regular correspondeats of -
A LR, /Reporter of Doordarshan have
been posted is laid on the Table of the
Sabha,

(d) and (¢), Having correspondents
in all the districts of the country is not
considered necessary,
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Statewise List of Districts where Air’s Regular Correspondents are posted

66

S. No. Name of the State S. No, Place
1. Andhra Pradesh 1 Hyderabad
2 Vijaywada
3 Visdkhapatnam
2, Assam 4 Gaubhati
5 Silchar
6 Dibrugarh
7 Tezpur
3. Bihar Patna
9 Ranchi
10 Dhanbad
11 Muzzafarpur
4, Gujarat 12 Ahmedabad
13 Bhuj (Kutch)
14 Rajkot
5. Himachal Pradesh 15 Simla
16 Dharmshala
6. Haryana 17 Rohtak
7. Jammu and Kashmir 18 Srinagar
19 Jammu
20 Leh
21 Anantnag
8. Karttataka 22 Bangalore
23 Dharwar
24 Belgaum
9, Kerala 25 Trivandrum
26 Calicut
27 Cochin
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S. No, Name of the State S. No, Place
10, ' Madhya Pradesh’ 28 Bhopal
. 29 Indore
.- o - 30 Raipur
3] | Rewa
11, Mabharashtra 32 Bombay
33 Pune
34 Nagpur
35 Aurangabad
12. Manipur 36 Imphal
13, Megbalaya 37 Shillong
14, Nagaland 38 Kohima
15. Punjab 39 Jalandhar
16, Orissa 40 Cuttack
41 Sambalpur
17, Rajasthan 42 Jaipur
43 Jodhpur
44 Udaipur
18, Tamil Nadu 45 Madras
46 Tiruchirapally
47 Coimbatore
48 Madurai
19,  Tripura 49 Agartala
20, .- Uttar Pradesh 50 Lucknow
51 Gorakhpur
52 Agra
53 Kanpur
54 Pauri Garhwal
55 Varanasi

o 56 | Allahabad
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o

S. No, Name of the State - S. No, 4 Place

21, West Bengal 57 Calcutta
58 Kurseong
59 Darjeeling

22, Andaman and Nicobar 60 Port Blair

23, Arunaéhal Pradesh 61 Itanagar

24, Chandigarh 62 Chandigarh

25, Delhi 63 Delhi

26, Goa, Daman and Diu 64 Panaji

27. Mizoram 65 Aizwal

28, Pondicherry 66 Pondicheﬁy

29, Sikkim 67 Gangtok

DOORDARSHAN '

Doordarshan’s Reporters have been sanctioned at 9 Kendras viz, (1) Delhi
(2) Bombay (3) Srinagar (4) Madras (5) Jalandhar (6) Calcutta (7) Lucknow
(8) Ahmedabad (9) Hyderabad. '

Maintenance of Slum Tenements in Delhi so that pending a decision on giving

ownership rights to such tenements, their
*727. SHRI JAT  PARKASH proper maintenance in done ?

AGARWAL . Will the Minister of
WORKS AND HOUSING be pleased

o state 1 — THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):

(8) the policy of Government re- (2) and (b). Leaschold rights of slum
garding repair and maintenance of slum tenements have been conferred on occu-
tenements; pants, except trepassers, in June, 1984
who have now to maintain the tenements

(b) whether Government are aware occupied by them, The maintenance of
that in Delhi under the guise of piving common services like water mains, storm
ownership rights to these slum tenements water drains, sewerage, street lights etc,
no repair work is being done; will, however, continue to be the responsi-

bility of local bodies,

() whether he is also aware that in
case an early action of proper main-

tenance of these slums is not taken, (c) and (d). All necessary-steps to
there is likelihood of spread of various maintain health environments will be
diseases in these areas; and taken through the local bodics{. who
would also be maintaining common

(d)  whether  Government  would services, though it will not be possible

initiate an immediate action in the matter to continue to maintain the tenements,
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[(Translation)
Supply of Fertllizer in Bihar

* 728, SHRI ABDUL HANNAN
ANSARI : Will the Minister of AGRI-
CULTURE AND RURAL DEVELOP-
MENT be pleased toO state :

(a) whether Government are aware
that farmers in Bihar did not get ferti-
lizers and seeds in time during the last
year; and

(b) if so, the steps proposed to be
taken in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT  (SHRI CHANDULAL
CHANDRAKAR) : (a) Difficulties were
experienced in meeting the fertiliser
requirements in certain pockets and in
certain periods in Bihar last year. But
the overall supply was very satisfactory,
and the consumption of fertilisers during
1984.-85 increased by 339 over that in
1983.84,

Regarding the sceds, sufficient guantity
of seed of various crops were available in
the State well in time, 1In fact, the
distribution in 1984-85 exceeded that in
1983-84,

(b) Adequate stocking of fertilisers
and seed is being made to meet the
demmand of the State as per agreed
quantities of consumption of these inputs,

[Ergglish]
Indigenisation of Oil Field Equipment

729, 'SHRI BV, DESAI :
SHRI K. PRADHANI :

Will the Miister of PETROLEUM be
pleased to state @

(a) whether government have decided
to review the entire scheme for indi-
genisation of oil field equipment; and

(b) if so, the details in this regard ?
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THE MINISTER OF STATE OF
THE MINISTRY OF PETROLEUM
(SHRI NAWAL KISHORE SHARMA)
(a) and (b). There is no proposal to
review the entire scheme for indigeni-
sation of oil field equipment, Govern-
ment, however, attaches importance to
efficient indigenisation of oil fields equip-
ment, Pursuant to this, the Government
has already announced various measures
such as extension of deemed exports
benefits, price preference to domestic
suppliers, etc, These are reviewed from
time to time.

Offshore Drilling for Oil and Gas in
Saurashtra

® 733, SHRI DIGVIJAY SINH:
Will the Minister of PETROLEUM be
pleased to state :

(a) the outcome of offshore drilling
for oil and gas off the shores of
Saurashtra;

(b) the estimated reserves;

(c)  when this field will commence
producing results; and

(d) the reasons why there has been a

_lull in the operations ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA) (a) No
oil or gas has been discovered in the area
so far,

(b) Does not arise,
(c) Does not arise.

(d) The Chevron Oil Company, who
were exploring fqr oil in this basin ;:lm-
quished 1he area in March 1985 after
drilling three wells,

Further exploratory work would be
decided .after ONGC has roviewsd the
data collected by Chevron,
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Ban on production of H.D P, bags

* 734. SHRIMATI N.P, JHANSI
LAKSHMI : Will the Minister of
INDUSTRY AND COMPANY AFFAIRS
be pleased to State :

(a) whether there is any Government
ban or restrictions on production of
H.D.P, bags;

(b) if so, the details thereof and the
reasons therefor;

(c) whether Government are aware of
the urgent requirements of H.D P, bags;
and

(d) if so, the steps taken by Govern-
ment to ensure their production and
availability ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS SHRI ARIF
MOHAMMAD KHAN)]) : (a) No,_ Sir,

(b} Does not arise.

(o) and (d). Yes, Sir, adequate
Letters of Intent/Registration have been
issued to the organised and small scale
units to ensure required availability of
HDPE bags,

Seminar on ‘Economic Policy Options’

* 737. DR. KRUPASINDHU BHOI :
Will the Minister of INDUSTRY AND
COMPANY AFFAIRS be pleased to
state ¢

(@) whether a Seminar on *‘Econo-
mic Policy Options'® was held recently in
Delhi;

g p) if so, the subjects-discussed at the
Seminar;

(c) Government’s reaction thereto;
and

(d) whsether the meed for futuristic
units was stressed at the Seminar and if
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so, whether Goverament propose to take
any steps in that direction 7

THE MINISTER OF STATE IN THE
MINISTRY ©OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIFF
MOHAMMAD KHAN) : (a) to (d), The
reference presumably is to a Seminar on
Economic Policy Options beld at the
Indian Institute of Public Administration,
Delhi, in the first week of March, 1985,
It is understood that a number of papers
were presented at the Seminar on the
general theme of Economic Policies, The
views expressed in the Seminar were
those of individual participants, Govern-
ment have not received any report or
reference on the conclusions/recommend-
ations of the Seminar, As such, ‘the
question of any action on the part of the
Government does not arise.

Expansion of Digboi Refinery

* 741  SHRI V, KISHORE CHAN-
DRA S. DEO : Will the Minister of
PETROLEUM be pleased to state :

(a) whether the Indian Oil Corpor-
ation has prepared a fcasibility report for
expansion of Dighoi Refinery to 10
million tonnes per annum with a pro-
jected capital outlay of Rs, 300 crores;

and

(b) if so, taking into account tbat
logistics in the Northern Indian region
are such that this refinery is best suited
to feed the areas of Arunachal Pradesh,
Nagaland, Manipur, Mizoram and
Tripura. and that the ¢xpansion will bring
significant socio economic benefit, whether
Government propose to consider to take
early decision to ¢lear the projects ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA) : (a)
The T1OC have prepared a Feasihility
Report for expansion of Digboi Refinery

t0 1.0 MTPA with a project capital

outiay of Rs, 309,09 crares,

(b) The proposal is uader considar-
ation of the Goverameat,
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Expansion Programme of Cossipore and
Ichhapore Gun Shell Factories

*742, SHRI PRIYA RANJAN DAS
MUNSHI : Will the Minister of DE-
FENCE be pleased to state :

(a) whether any expansion programme
of Cossipore and Ichhapore gun shell
factories during the Seventh Five Year
Plan is under consideration;

(b) whether the production and mana-
gement-workers relations in th: above
units are satisfactory; and

(c) the other units in public sector in
West Bengal that manufacture defence
equipments ?

THE MINISTER OF DEFENCE
(SHRI PV, NARASIMHA RAO) : (1)
Yes, Sir,

(b) Yes, Sir,

(c) Among the Defence Public Sector
Undertakings (PSUs), Hindustan Aero-
pautics Limiied (HAL) and Garden Reach
Ship Builders and Engineers (GRSE) have
units in West Bengal, While the indus-
trial relations are satisfactory, there are
some problems relating to workload, and

appropriate remedial  action is being
taken,
Working of 1.D.P.L.
*743, SHRI DHARAM PAL SINGH

MALIK :
SHRI RAM SAMUJHAWAN:

Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state :

(a) whether Government have since
inquired into the working of the Indian
Drugs and Pharmaceuticals Limited;

(b) whether Government’s attention
has been drawn to the report in the *‘Hin-
dustan Times® of 7 April, 1985 that there
has been mismanagement in that organi-
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sation on a very large scale and there is a
loss of more than Rs, 141 crores in the
Indian Drugs and Pharmaceuticals Limi-
ted ;

(c) whether any inquiry has been con-
ducted ; and

(d) the remedial steps taken by Go- _
vernment to improve the working of this
organisation ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUSTRY
AND COMPANY AFFAIRS (SHRI
VEERENDRA  PATIL) (a) to
(c) Government have seen the
report published in the Hindustan Times
dated 7th April, 1985 "making various
allegations against the management of
IDPL. A report has been obtained from
IDPL in this regard and it is under con-
sideration of the Government,

(d) In order to improve the perfor-
mance of IDPL various remedial steps are
being taken such as product rationalisa-
sation_ ensuring adequate availability of
working capital and critical raw materials
and attempts to upgrade technology.

Registration of Marriages

*744, SHRIMATI PHULRENU GU-
HA : Will the Minisrer of LAW AND
JUSTICE be pleased to state :

(a) whether Government have decided
that all marriages should be registered ;

(b) if so, when this decision is propo-
sed to be enforced; and

(c) if not, the reasons therefore 9

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI H.R, BHARADWAJ) : (a) to (c),
Government have not taken any decision
to provide for compulsory registration of

~ all marriages. Having regard to the illite-

racy in the country and other problems
that would arise in the marriage laws and
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customs in the tribal areas and of the
minority communities, it would be diffi-
cult to secure effective implementation of
any legislation for compulsory registration
of marriages.

Ban on contesting Election from more
than one Constituency

*745. DR. O,S, RAJHANS :

SHR1 BANWARI LAL PU-
ROHIT :

Will the Minister of LAW AND JUS-
TICE be pleased to state :

(a) whether there is any proposal to
put a ban on contesting election from
more than one Parliamentary or Legisla-
tive Assembly Constituency by a candidate
in order to eliminate wastage of huge elec-
tion funds and also to avoid a consti-
tuency remaining unrepresented for quite
a long time till a by-election is held; and

(b) if so, the details of the proposal
in this regard-and if not, the reasons and
justifications therefore ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI H. R, BHARADWAJ) : (a) and
(b). Recently the Election Commission
has made a proposal that a proviso might
be added to section 32 of the Repre-enta-
tion of the People Act, 1951 to the effect
that ‘“‘in & general election to the Hou.se
of the People or to the Legislative Assem-
bly of a State or Union Territory or in
simultaneous election to the House of
the People and the Legislative Assembly
of a State or Union _territory or in cas:
of bye elections 10 the House of the
People or Legislative Assembly of a State
or Union territory involving two or more
seats no person shall be nominated as a
candidate for elections to fill more than
two seats”,

Pesticides Manufacturing Factories

*746,.SHR1 MOOL CHAND DAGA:
Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state :
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(a) the action taken by Government
to ensure increased safety and cost effec-
tiveness of pesticides usage at the levels
of the Union and the States and with
what resuls;

(b) the number of factories which
manufacture pesticides and their produc-
tion capacity; and

(c) the number of those which are
under multi-nationals ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUSTRY
AND COMPANY AFFAIRS (SHRI
VEERENDRA PATIL) (a) There are
adequate provisions under the purview of
Insecticides Act, 1968 and the Rules fra-
med thereunder to ensure safety in use of
pesticides to human beings and animals,
Before the grant of registration, detailed
information on safety aspects is scrutini-
sed by the Registration Committee consti-
tuted under Section 5 of the said Act,
The enforcement of conditions pertaining
to safety in use of pzsticides remains the
responsibility of the State Governments/
Administrations of Union Territories,

The Central and State Governments are
making concerted efforts to educate the
tarmers about the judicious and nced-
based application of pesticides to enhance
the cost-effectiveness of such an essential
input through various Central and State
sector plan schemes, the introduction of
integrated pest inanagement concept which
encompasses use of cultural, mechanical
bio-control agents and only essential use
of pesticides.

(b) There are 48 umits in the organi=
sed sector currently engaged in the manu-
facture of technical grade pesticides with
total installed capacity of 99 300 ionnes,

(c) Six of the above are FERA units,

Optimum use of Petroleum Products

SHRI V, SREENIVASA PRA-
SAD :

SHRI MV, CHANDRASHE-
KARA MURTHY :

Will the Minister of INDUSTRY AND
COMPANY AFFAIRS be. pleased to
state : '

*747,
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(8) whether Government have set up
an Expert Group to evolve a policy for
optimum use of petroleum products in the
context of shortage of diesel ond relatively
easy availability of petrol;

if so, what is the composition of
the Expert Group ; and

(c) the extent to which the Expert
Group will evolve fiscal as well as regula-
tory measures in bringing the optimum
use of petroleum products ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND COMPANY AFFAIRS (SHRI
ARIF MOHAMMAD KHAN) : (a)
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Yes, Sir, The Government have set up
an Expert Group to go into the question

~ of optimal use of diesel and petrol in the

automotive - sector under Indian condi-
tions,

(b) A Statement is laid on the Table
of the House,

(¢) The Group will examine possibility
of replacement of diesel engines by petrol
in the case of light commercial vehicles
and also suggest licensing policy in regard
to manufacture of diesel engines,

Statement

The Expert Group on ‘‘Optimal use of diesel and petrol in the automotive sector

under Indian condition®’ consists of ;——

1. Joint Secretary
Department of Heavy Industry

2, Director, Oil
Coordination Committee

3. Industrial Adviser, DGTD

4. Representative of Ministry of
Shipping and Transport,

Executive Director
Association of Road Transport
undertaking,

€. President,

Association of Indian Automobile

manufacturers,

7. President,

Tractor manufacturers Association

8. Director,

Automotive Redearch Association

of India

9, Director,
VRDE

10. Representativé of All India

Motor Transport Congress

’

eoe Chairman
vee Member
vee Member
ce Meniber
ees Member
LR X ] Member
vee Member
Member
vee Member
| Member
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11. President,
Diesel Engine manufacturers
Association,

12. Representative of Advisory
Board of Energy

13. Director,
Department of Heavy Industry

14, Representative of I.I.P,
Dehradun,

15, Representative of Petroleum
Conservation and Research
Association

16, Representative of LCV manufacturers,
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aes Member

Member

Secretary
.es Member

Member

Member

Collaboration of Poddars with
Gillette Blades

*748, SHRI ANANDA PATHAK :
Will the Minister of INDUSTRY AND
COMPANY AFFAIRS be pleased to
state :

(a) when the collaboration of Poddars
with Gillette blades was approved ;

(b) the reasons for the delay in start-
ing the project; and

(c) when it is expected to start ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a) to (c). The
letter of intent and the foreign collabora-
tion approval were issued to the House of
Poddars on the 19th February, 1982,
The foreign collaboration agreement was
taken on record on the 18th December,
1982, Having fullfiled the conditions
stipulated in the letter of intent in regard
to import of capital goods in November,
1984 the letter of intent was converted
into an industrial licence on the 31st
December, 1984, In terms of the Indus-
trial Licence, the company have to esta-
blish commercial production by the 30th
December, 1986,

Froposal for Utilisation of Gas by
Mabharashtra Government

*749, SHRI BALASAHEB VIKHE
PATIL : Will the Minister of PETRO-
LEUM be pleased to state :

(a) whether it is a fact that Govern-
ment of Maharashtra has submitted to
Union Government detailed proposals for
the utilisation ot 32 million cubic metre
gas per day;

(b} if so, the particulars thereof;

(cy when this request was received;
and

(d) the reasons for delay in decision
and the time by which it will be taken ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETRCLEUM (SHRI
NAWAL KISHORE SHARMA) : (a)
Yes, Sir,

(b) Details are given in the attached
statement,

(c) The request was received from the
State Government of Maharashtra in
June, 1982,

{d) 1t has already bcen decided to use
natural gas from Western off-shore area
for the production of fertilizers, petroche-
micals, etc,, which are some of the uses
proposed by the Government of Maha-
rashtra,
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Statement
Name of the Project Maximum Demand of
Gas in MCMPD
RCF, Trombay 2,33
RCF, Thal-Vaishet 4.46
Deepak Fertilizer, Taloja 0.30
LPG Production and self consumption
by ONGC 1,20
Tata Thermal Station, Trombay 3,27
MSEB, Uran 3.68
Domestic Consumers, Bombay 1,00
Textile Mills, Bombay 1.02
Bharat Electronics and Indo Asahi
(TV Shells) 0.09
Gas Cracker and Petrochemical
Complex Nagothane (MGCC & MPCL) 1.60
Hindustan Organic Chemicals, Rasayani 0.48
Methanol—3000 TPD . 3.00
Sponge Iron Project 0,50
New Fertilizers Plants
() 1350 TPD of Ammonia-}DAP 2.40
(ii) 900 TPD of Ammonia-} DAP 1,60
Union Carbide India Ltd, 0.12
New Projects like Methyl Methacrylate
Hydrocyanic Acid, Chloramethanes, etc. 0.86
Glass Industries 0,30
Domestic consumers in Nashik,
Pune, Thane, Ambernath, Ulhasnagar,
Bhivandi, Kalyan, ctc, ves 0,60
Industries in above areas 0.30

31.81
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Short Filling of Paddy Bags during
Procurement

5226, SHRI KALI PRASAD
PANDEY : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state @

(a) whether it has come to the notice:

of Government that some officials of
FCI had accepted 60-65 kg, filling paddy
per bag as against 70 kg, as instructed
by FCI in the recent kharif procurement
in Punjab ;

(b) if so, the action taken against
the officials concerned ;

(¢) whether Government have
arranged to undertake surprise checks
of the actual weight of paddy bags in
different districts of Punjab ;

(d) whether any complaints have
been received from rice shellers of Punjab
agaist FCI ; and

(e) if so, details thereof and action
takzn thereon ?

THE MINISTER OF FQOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) and (b), It has been
reported by Food Corporation of India
that 65 kg. filling of paddy has to be
undertaken in a few centres of Faridkot
District as 70 kg. filling was found
difficult, However, no packing below
65 kg. was undertaken.

(¢) Senior officers from the Head-
qQuarters and Zonal Office of Food
Corporation of India visited Punjab
at the time of procurement and surprise
checks were conducted to check weigh-
ment paddy,

(d) and (). Complaints were
received from rice millers of Punjab
about shortage of weight in bags in
some centres and against the terms and
conditions of custom milling of Corpor-
ation’s paddy on State Government
pattern of standard deduction. The
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millers have now been given the option
to lift paddy on the actual issue weight,

Non-Depositing of PF Amount by the
employers in Andaman and
Nicobar Islands

5227, SHRI MANORANIJAN
BHAKTA : Will the Minister of
LABOUR be pleased to state :

(a) the number of cases of default of
deposit of employers’ share by the Bengal
employers detected by the Provident
Fund Commissioner, West Bengal, in
the Union Territory of Andaman and
Nicobar Islands, give details separately
for Government departments and private
companies ; and

(b) the number of Provident Fund
prosecution cases initiated in Andaman
and Nicobar Islands, for private com-
panies and Governments departments, sepa-
rately, together with names and the amount
involved ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR SHRI T,
ANJIAH) : (a) The following Public
Sector units in the Union Territory have
defaulted in payment of employers’ share
of provident fund contributions :

Amount of arrears

1, M/s Harbour Master Rs. 43,780/-
(Marine),

,, M/s. Harbour Master Rs. 50,153/-
(Transport)

No private company is in default in
payment of provident fund contributions
as on date,

(b) A piosecution case has been filed
against M/s. Albion Plywood Ld, a
private company, for default in payment
of provident fund contributions amoun-
ting to Rs, 1,33 lakhs for the period
from August, 1972 to June, 1975, The
company has since paid the outstanding
dues in full, No prosecution case has
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been filed against the defaulling public )

sector units so far,

Survey Regarding Concealed Tenancy

5228, SHRI BANWARI LAL
BAJRWA : Will the Minister of
AGRICULTURE & RURAL DEVELOP.-
MENT be pleased to state :

(a) whether any public agency
conducted any survey regarding the
position of concealed tenancy in various
States ; and

(b) if so, the results of such survey ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHR]1 CHANDULAL CHAND.
RAKAR) : (a) According to the
information received from the Govern-
meats of Gujarat, Himachal Pradesh, Orissa,
Punjab, Rajasthan, Tamil Nadu and Unpion
Territories of Andaman and Nicobar
Islands, Goa, Daman & Diu and
Pondicherry no survey by public agency
has been conducted to ascertain the
position of concealed tenancy,

tb) Question does not arise,

Replacement of C,I, Pipes and Sewer
Pipes in Pushp Vihar

5229, SHRI RAM PUJAN PATEL :
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether in Pushp Vihar Sector I,
New Delhi, C., I Pipes and sewer
pipes of number of quarters are broken
and the area’s CP.W D, Enquiry neither
lodge such complaints nor attends to
them

(b) whether C1, pipes and sewer
pipes broken years ago have neither been

repaired nor being replaced by the
Engquiry Staff ;
() whether any complaint to this

effect had been received by the Director-
General (Works) CPW D,, New Delhi
the duriag last three months ; and
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(d) if so, the action taken by Govern-
ment in this regard ?

THE MINISTER OF;WORKS AND
HOUSING (SHRI ABDUL GHA.-
FOOR): (a) It is correct that soil pipes get
damaged due to remavel of very bad cho-
kages and sometimes due to vandalism.
Any complaint lodged with the CPWD
Enquiry is attended to promptly.

(b) It is not correct,

() and (d). Some
have been received in the C_.P.W.D.
Enquiry office during the last three
months and the same have beea attended
to,

complaints

Protest over the words ‘Harijans’
and ‘Girijans’

5230, SHRI SIDHA LAL MURMU :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
refer 1o the reply given to Unstarred
Question No, 6903 on 12 April, 1983
regarding Protest over the use of
words ‘Harijans’ and ‘Girijans’ and
state

(a) whether Government as well as
the major national political parties have
used the words ‘Harijans’ and ‘Girijans’
in  their election propaganda press
releases and public speeches on the
even of 8th Lok Sabha election ;

(b) whether Dethi Scheduled Castes
Welfare Association (Regd.), Ambedkar
Bhawan, New Deihi has in their various
protest letters addressed to the Muinister
and Chief Election Commissioner taken
serious exception over the use of the
said unconstitutional and derogatory
words ; and

() if so, action taken on these
letters and what effective preventive
measures have been taken by Government
against the use of these words 7

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR1 V.N.
GADGIL) : (a) The matter regarding
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the use of the words <Harijan” and
“Girijan” in the official mass media was
considered in 1982 and after approval
of the Home Minister it was decided
that the terms ‘‘Scheduled Castes” and
«‘Scheduled Tribes” alone should be used
instead of words ‘‘Harijan” and
“Girijan’’, All the official media units
of the Ministry of Information and
Broadcasting are accordingly complying
with this decision, Government has no
control over the political parties in their
election propaganda press releases and
public speeches on the eve of the 8th Lok
Sabha election,

(b) and (c). A complaint was
received from the Nelhi Scheduled Castes
Welfare Association addressed to the
IInion Home Minister protcsting against
the use of words ‘‘Harijan” and *“‘Achut”
in a Hindi play ‘‘Anveshan” produced by
Shri Basu Bhattacharya and telecast in
the network programme on 17,12, 1984
The object of the sequence was to
highlight the problem 10 expose it and
to denounce it, The words were not
used in a derogatory sense, However,
Doordarshan Keudra was cautioned that
the use of such word should be scrupulo-
usly avo:.ded,

Cadre Wise Employces Working in the
Ministry of Information and Broadcasting

5231, SHRI ANANTA PRASAD
SETHI : Wiil the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(a) the number of employees, cadre-
wise, in his Ministry who are working' in
India and abroad, together with the
number of Scheduled Caste;Scheduled
Tribe women and persons belonging to
backward classes in each cadre; and

(b) whether their strength is in pro-
portion to their population ?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI VN,
GADGIL): (a) The information is
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being collected and will be laid on the
table of the House,

(b) The minimum representation of
the Schedujed Castes and Scheduled
Tribes in Government service is governed
by the general orders issued by the
Government of India regarding the
reservation of posts for them,

Indian Feature Films Received International
Honours

5232. SHRI JAGANNATH PATT-
NAIK : Will the Minister of INFOR-
MATICN AND BROADCASTING be
pleased to state :

(a) the names of the ladian feature
films and documentaries which have
received international honours during the
last five years together with details of the
honours received,

(b) the names of their producers and
directors; and.

() the financial assistance, if any,
given by any Government agency ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N, GAD-
GIL) (a) and (b)., A statement giving
information about feature films entered by
and through the Directorate of Film
Festivals, National Film Development
Corporation and about non feature films
entered by the Films Division in various
International Film Festivals which have
won awards is attached,

(¢) The Government of India do not
have any sch:me of giving financial assis-
tance to films which win International
awards. However, the National Film
Development Corporation, a public sector
undertaking, gives loans for production
of films with a view to promoting good
cinema, Bssides, avery year, the Govern-’
ment acquires 01e print each of not more
than 21 best feature films and equal
number of best short films produced ia
different languages of the country for
sending them to International Film Festi-
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vals, Whenever feature films are sent
to such Festivals, the freight charges
incurred in sending the prints are borne
by the Directorate of Film Festivals
in accordance with the regulations of the
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festivals concerned., The Directorate of
Film Festivals also bears the travel expen-
ses of the directors of feature films
entered in the competition section of
selected International Film Festivals,

Statement
S. Particulars of Award-winning films Name of Award
NO. — e e Festivals Won
Title of film Name of Name of
Producer Director
1 2 3 4 5 6
1980
Feature Films
1., Grihapravesh  Arohi Basu Djakarta Mitra
Bhatta- Film Festival Award
charaya (Malaysia
2., Ashwathama P.TK. K.R, -do- ~-do-
Mohammed Mobhanan
3, Akramana Sarat Girish | -do- -do-
Kumar Rao Kasaravalli
4. Neem Buddhadeb Buddhadeb Karlovy Vary Special
Annapoorna  Dasgupta Dasgupta Festival, Czechoslovakia, Jury Award
5. -do- -do- -do- Locarno Festival Special
mentior. by
Jury
6. Jeena Yahan N, P, Ali Basu Aveline Festival Siver Plaque
Chatterjee
7. Moyna Govt, of Utpalendu  Journe Cine Competition Best Direction
Tadanta West Bengal Chakraborty
8, Jai Baba -do- Satyajit Ray Cyprus Festival Special
Felunath Award
Non-Feature Films
9. An Encounter K K. Kapil Vinod Xth International Grand Prix
With Face Chopra Festival of Sport Film
in Tempere, Finland,
10. Conquest of N.S, Thapa Prem 36th International Sports Golden
Kanchenjunga Vaidya Film Festival, Rome, Trophy
11. A Life M/s, Giridbar 4th Annual International Certificate of

Films,
Bombay

Regained

Rehabilitation Film
Festival, New York

Merit
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1 2 3 4 5 6
12, Precious K.K. Kapil B.R. 16th Chicago Inter- Certificate of
Water Shendge national Film Festival, Merit
4th International First Prize
Animation Film Festival
Exphinho, Portuga
13, Mariculture Omprakash C.J. IXth International Naval Silver
Sharma Paulose and Sea Films Week, in  Crayfish
Cartangena, Spain
1981
Feature Films
14, Aakaler Dhiresh Mrinal Sen Berlin Festival Silver Befor
Sandhane Chakraborty 2nd Best film
15. The K.A, Abbas K.A, Abbas Bergamo Festival Gold Medal
Naxalites
16, Chakra Manmohan Ravindra Locarno Golden
Shetty and Dharamraj Leopard
Pradeep Uppoor
17. -do- -do- ~do- Rotterdam Golden
Leopard
18, Sankara- E. Nageswara K, Vishwa- Besancon Film Festival  Prize of Public
bharanam Rao nath
19, Akriet Dunijya Films Amol Nantes Film Festival Special
Palekar mention
20. Bhawani Sanchar Film Ketan Nantes Film UNESCO
Mehta ’
21, Naani Maa L.V, Prasad Parvathi Moscow Film Festival Diploma to
Menon Leela Misra
22, Syed Waris Bbharat Sevak Tashkent Film Festival Silver
Shah I akshmi Medal and
Picture Certificute of
Merit
Non-Feature Films
23, Arrival Mushir Ahmed Mani Kaul 8th International Film Silver Peacock
Festival of India, N, Delhi the Director
24, They Call Mushir Ahmed Loksen XI International Tampere Certificate
Me Lalvani Film Festival, Finland of Merit
Chamar
25, -do- -do- ~do- 10th International Short  Special
and Documentary Film Mention of
Festival, Little, France the lury
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e

1 2 3 4 5 6

26, Quicksand M/s, Durga Thessaloniki Film Festival, Diploma of
Khota Pro- Greece Honour
duction

27. Prosperity Omprakash M.V. Swamy 6th International Agrarian
in Sharma Film Competition,
Drought Zaragoza, Spain
Prone
Arecas

28, Ishwer Vijay Samiran International Diploma Film
Chandra B. Chandra Dutta Festival,

Vidya- Panama

sagar

1982

Feature Films
29. 36 Chow- Shashi Kapoor Aparna Sen Manila Film Festival

ringhee

Lane
30, -do- -do- -do- London Film Festival
31, Arohan Govt, of Shyam Karlovy Vary

West Bengal Benegal

32. Baisakhi Slogan Sambaya Utpal Dutt Kualampur
Megh Samity

33, Thya- N, Krishnan Bapu -do-
gayya  Raju

34, Aadbag- Ashok Ahuja Ashok Mannheim Festival
shila Ahuja

35, Imagi  X-Cine Aribam Nantes Film Festival
Ning-  Production ‘Shyam
them Sharma

36, Elipa- T.C, Shankar  Addoor London Film Festival

thayam Gopala.

krishnan

Bronze Tower

Diploma of
Merit

Golden Eagle

Best Actress
to Jannifer
Kapoor and
Art Direct
Bansi Chand

Best Direction

Best Feature
Film./ Best
Supporting
Actor/Best
Screenplay

Best treatment
of religious
theme

Gold Medal
& Cash Prize
of Rs, 8,000/-

Best Film

British Pilm
Institute Award
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1 2 3 4 5 6
Non-Feature ‘Films
37. New N.S. Thapa Yash 12th International Festival Bronze Medal

And ‘Chaudirary - of Scientific Film, Belgrade
Renewable
Resources
of Energy
38, The'four V.B, Chandra 'BG. Devare International-Green Cross, ‘Urkunde’
"Ninutes Marburg 1982 award
39, Caesar- Omprakash B.K, Bhan  XIIth International Silver Ear
iotomy Sharma Agricultural Festival,
In Milch Leipzig, West Germany
Animals
40, Energy N.S, Thapa  Yash 20th International-Festival Grand' Prix
From Chaudhary of Films on Scientific
Wind, and Technological Progress,
Water Czechoslovakia
"And - Sdn
41. The Four V. B, Chandra B,G. Devare 6th International Special
Minutes Competition for Diploma of
Medical  Films, ‘ Honour
Marburg, F.R.G,
42. Mist Is Omprakash P,C, Sharma 12th International Special Com-
Clearing Sharma Agricultural Festi- mendation
val, Leipzig, West from the
Germaany, ‘Jury,
43, Spring In N.S, Thapa 7th  Annual Special  Jury
Sikkim Festival of Moun- Award,
tain Films in Banff,
Canada
44, The Story KK, Garg  Mohamood 12th International Bronze Ear
of ‘Wheat Quureishi Agricultural Festival,
Leipzig, West Germany
1983
Eeature Films
45, Chokh Govt. of Utpalendu Berlin Film Cash Prize
West Bengal Chakraborty  Festival of Rs, 12,000/.
under Young

Forum,
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1 2 3 4 5 6
46, Kharij Neelkanth Mrinal Sen Cannes Film Special Jury
Films Festival Award
47, Grihajuddha Govt, of Buddhadeb Venice Film Fipresi
West Bengal Dasgupta Festival Award
Non-Feature Films
48, Gifts of K. K. Garg Meera Dewan 9th International Special
Lover Film Festival of Jury Award
India,
49, Faces After Yash Prakash Y 1, . —do~—
Storm Chaudhary Jha
50, Low Cost Omprakash H.,S, Advani Agrifilm Special
Gobar Gas Sharma Festival, Mention
Plant Orbetello, Jury Award,
Italy,
51, Om Namab V_B, Chandra Loksen Panyara.-83 Certificate
Shivaya Lalvani ~  Festival, of Merit
Moscow
52. Gift Of K.K., Garg Meera Dewan 29th West Diploma of
Love Germany Honour
Short Film
Festival,
Oberhausen
53. A matter of V. B, Chandra AN, Parmesh Week of Special prize
Life And Erthnological for partici-
Death Films in pation,
Yugoslavia
54, Man Vs, FTI1I, Shashi Anand Ontario, Trophy as the
Mon, Canada Best Social
Comment,
55, —do— —do— —do— Oberhawssen Grand Prize
Ex-Aeguo in
short film
category.
56, Pot Story F.T|II, Zainuddin Ontario, Two-Star
A, Kechich Canada rating
1984
Feature Films
57. Maya Lotus Nirad Mannheim Best Film
Miriga

Productions Mohapatra Festival
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1 2. 3 4 5 6
58, Paar NFDC Gautam Ghosh Venice Best Actor
Film Award to
Festival Naseeruddin
Shah
59, Ardh Satya Manmohan Govind Karlovy - Best Actor
Shetty & Nihalani Vary Award for
Pradeep Festival Om Puri
Uppoor
60, Khandhar  Jagdish Mrinal Sen Mentreal Special Jury
Chokhani & Film Festival Award,
Pushpa
Chokhani

Non-Feature Ftlms

61, Water Omprakash D, Gautam  XIII Inter. Silver Ear
Hyacinthe A Sharma national
Weed Turned Agricultural
To Wealth Film Compe-

titive, Berlin
62, Plant Tissue Prem Vaidya Vijay Pande 13th Inter- Nikola
Culture national Tesla
Festival of Bronze
Scientific Medal
Film, Belgrade
63. Kalank Dr. P.K, 26th Inter- Diploma of
Rajhuns national Merit
Leipzig Docu-
mentary and
Short Film
Festival for
Cinema and
Television,
64, The Decision P.B, Chandra- 7th Interna- Diploma of
Is Yours Pendharkar shekar Nair tional Compe- Honour
titive For
Medical Films,
Marburg, West
Germany,

65, Non-Conven- D, Gauta- Kuldeep Iaternational Second
tional Energy man Sinha Film PFestival Prize,
Resources sAgrifilm 84°

Slovak, Prague,
Czechoslovakia,

66, Ganges Naresh Bedi International Best

Gharial Wild Life Film Cameraman
& TV Festival to Naresh
Bedi,
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Fall it Production of Marine Fith

5233, SHRI N. DENNIS : Wi
the Minister of AGRICULTURE AND
RURAL: DRVELOPMENT be pleaséd
state M

(a) whether there has been fall in the
production of marine fish ; '

(b) if so, what was the fall in the
output of marine fish during the year
1983-84 as compared to 1982-83 ; and

(c) whether Government have formu-
lated any plan to promote marine fishery
and if so, the details thercof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEYELOP-
MENT (SHRI CHANDULAL CHAN-
DRAKAR) : (a) and (b). The pro-
duction of marine fish duricg the past
three years is as follows :

Lakh tonnes

1981-82 — 14
1982-83 — 14
1983-84 —_

(Provisional) 16

(c) Some of the important prog-
rammes being implemented by the Central
Government to promote marine fishery
are as follows

(i) assistance to the States in diver-
sifying fishing activities and
motorization of indigenous craft
through loans/subsidy ;

(ii) augmentation of deep sea fish-
ing fleet through a judicious
mix of indigenous, imported
and charted fishing vessels ;

(iii) providing 339 subsidy on the
cost of indigenously construct-
ed deep sea fishing vessels ;

(ivv  providing loans on soft term
through the Shipping Devetop-
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ment Fund Committee for
purchase of deep sea fishing.

vessels ;

(v) augmentation of Fisheries

Surveys ;

(vi) assistance for construction of
fishing barbours at major and
minor perts and of the landing
and berthing facilities at smaller
fishing centres ;

(vii) training of fishery operatives
for manning the fishing ves-
sels ; and

(viii) regulation of fishing by foreign
vessels in the Bxclusive Econo-
mic Zone, For this purpose,
*The Maritime Zones of India
(Regulation of Fishing by Fo-
reign Vessels) Act, 1981’ has
come into force with effect
from 2nd Movember, 1981,

Amount spent on Advertisements

5234, SHRI VIJAY N, PATIL :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) the amount spent by Government
on advertisements during the last five
years (year-wise) ; and

(b) the details regarding different
types of advertisements released by the
DAVP ?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI V. N,
(GADGIL): (a‘ The total expenditure
incurred on release of advertisements -
through Directorate of Advertising &
Visual publicity, excluding the amount
spent on advertisements issued to
officially managed Employment News/
Rozgar Samachar during the period
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1979:80 to 1983-84, year-wise is as under :
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" i ——

Amoent (In Rs))

Year

197980  — 2,83,31,408

1980-81 —_ 3,50,55,546 *
1981-82 — 3,92,39,879

1982-83 _ 3,99,67,460

1983-84 - 3,90,43,826 N

(b) The advertisements released by
the Directorate of Advertising and Visual
publicity are categorised as classified/
classified-display or display advertise-
ments, The former are response-.
oriented and mostly relate to recruitments,
tender notices, etc. The  display
advertisements are motivational  aad
educative in nature rlating to such themes

as National Integration, Family Welfare

etc,

Proposal of DDA to Acquire the land at
Anand Parbat and West Patel Nagar

5235, SHRI PRAKASH CHANDRA ;
Will the Minister of WORKS AND

HOUSING be pleased to state :

(a) whether there is any proposal of
the DDA to acquire land of Military
Engineering Service at Anand Parbat and
West Patel Nagar as shown by the survey
of India map of 1972-73 ; and

(b) if so, how the D.D,A. propose
to rehabilitate the civilians who are
residing in those barracks since so many
years ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR) ;
(a) No, Sir, ,

(b) Question does not arise,

Amount Allocated by HUDCO to States
for 1985-86

5236, SHRI V, SOBHANADRE-
ESWARA RAO : Will the Minister of

WORKS AND HOUSING be pleased to
state :

(8) the amount allocated by HUDCO
to different States for 1985-86 ;

(b) whether in view of the steep rise
in the cost of building material, Govern-
ment will enhance the subsidy element
as well as loan limits for construction of
houses for weaker section ; and

(c) if so, the details thereof, reaction
of Government and steps taken in this
regard ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):
(a) During 1985-86, HUDCO pro-
poses a tentative loan sanction target
of Rs, 295.00 crores. The State-wise

allocation is shown in the enclosed
statement, v
(b) and (c). The Government has

already set up a Working Group to
examine the existing pattern of financing
of HUDCO, The terms of references
of the Group includes inter-alia the
question of revision of ceiling cost of
various types of houses and increasing
the quantum of loan assistance admissible
from HUDCO. The Group is yet to
submit its report, There is. however, no
provision for the grant of subsidy by
HUDCO to the weaker section for the
construction of their houses,
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Statement

Statewise Minimum Allocation for sanction of laans during 1985-86 assuming
existing type of operations.

HUDCO Zone/ Minimum allocation for loan sanction
. State/UT during April, 1985 to March 1986
Total (Rural Urban
. Rs, crores)
1 2 3 3
ZONE-1
Assam 4,04 1.28 2,76
Bihar 18.55 3.74 14,81
Haryana 4.09 0.74 3.55
Himachal Pradesh 1,38 0.56 0.82
Jammu & Kashmir 3.83 1.72 2.11
Mabipur 0,63 0.20 0.45
Meghalaya 0,51 0.20 0.31
Nagaland 0.39 0.14 0.25
Orissa 9.06 2,04 7.02
Punjab 6.49 0.85 5.64
Rajasthan ) 19,92 3,43 16.49
Sikkim 0.13 0.06 0.07
Tripura 0.45 0.15 0,30
U.P. 29,50 ‘ 5.81 23.69
West Bengal 19.35 2.29 17,06
A.N. Islands 0.12 0,06 0,06
Arunachal Pradesh 1,77 0,59 1,18
Chandigarb 0,47 — 0.47
Delhi 5.84 0.02 5.82
Mizoram 0.53 - 0.14 0.39
ZONE-1 Total 127,05 24,02 103,03
ZONE-I1
Andhra Pradesh 23,66 ' 3.59 20,07
Gujarat 23,72 2,30 21,42
Karnataka 19.67 2,40 17.27
Kerala 8.87 1.12 7.75
Madhya Pradesh 20.81 4.77 16.04
Maharashtra 38.43 3.77 34,66
Tamil Nadu 31,57 2,21 29.36
Dadra Nagar Haveli 0,02 0.01 0.01
Goa Daman & Div 0.74 0,05 0.69
Lakshadweep ) 0.01 —_ 0,01
Pondicherry 045 0,01 0.44
ZONE-II Total = 167.95 20,23 147,72

ZONE 1+4+ZONE II 295.00 44.25 250.15
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Supply of Edible Oils to Haryana

5237. SHRI RAM PRAKASH :
Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) whether the quantity of edible
oils and other commodities were supplied
in full to Haryapa during the last three
years ;

(b) the details of requirement in
1985-86 ; and

(c) the steps taken by Government
to meet the requirements ?

THE MINISTER OF FOOD AND
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CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) to (c). Allocations
to States/Union Territories of imported
edible oils, wheat and rice under the
Public Distribution System arc made

on month to month basis o0
considerations of several factors like
demand, availability of stocks in the
Central Pool, off-take in the past, local
availability etc, Allocations of these
commodities to Haryana during the last
three years were also made on the same
considerations, A detailed statement in
this regard is enclosed,

Statement

Statement showing demand, all otment and offtake of essential commodities in respect
of Huryana during the last three years

Year Demand Allocation Offtake
1 2 3 4
(Figures in 000 tonnes)
WHEAT
1982 195 76 27.8
1983 127 121 524
1984 179 175 54,6
RICE
1982 18.1 15.8 6.9
1983 331 23,4 20.8
1984 39.0 26.4 9.1

EDIBLE OILS

(Figures in M, Tonnes)

*1982.83 5377 3020 3116
*1983-84 130000 12700 9153
*1984-85 30000 10500 4788
KEROSENE
(Figures in Tonnes)
1982-83 — 93934 96140
1983.84 — 103534 101993
1984.85 _— 114270 114732 (Prov))

* Qil year from November to October,
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‘SOFT COKE

(in 000 tonnes)

" Year ‘Total 'Despatcies
198283 17.0
198384 12.7
'1984-85 15.2

(till Feb., 1985)

SUGAR
(in tonnes)
Period * Quota

+April’82 to Sept,’83 — 5462
"Qctober*83- onwards — 5837

-CONTROLLED CLOTH

(in lakh sq, metres)

Year Yearly entitlement ‘Despatch instructions Quantity
issued by Haryana released
Federation

1982-83 58.32 36.54 ' 33,50

1983-84 45,90 26,71 19.50

1984-85 36.18 68.46 58.29

Import of cows from West Germany

5238, SHRIMATI GEETA MU-
KHERJEE : Will the Minister of
AGRICULTURE AND RURAL DEVE-
LOPMENT be’ pltased 10 state ;

(a) whether Government have given
clearance for the import of 20,000 -cows
from West Germany ; snd

(b) if so, who is the importing party
here, the foreign exchange involved and
the purpose of the mport ?

THE MINISTER OF STATE IN
THE RURAL DEVELOMENT (SHRI
' CHANDULAL CHANDRAKAR) : (a)

It has been decided to accept a donation '

of about 20,000 cows in the first
instance to be donated by Her Highness
Princess Irene of Greece,

(b) It has been decided that the
entire operation for import and distri-
bution of gifted cows will be handled by
the National Dairy Development Board.
Since the milch cows are ' being donated,
on foreign exchange expenditure is invol-
ved,

Installation of TV Centres in Tribal
Areas during 1985-86

5239, SHRI GIRIDHAR GOMAN.-
GO : WHI the Minister of INFORMA-
TION AND BROADCASTING be plea-
sed to state :
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(a) the reason for not giving priority
for expansion of TV net work in tribal
areas of Orissa, Bihar and Mu.dhya Pra-
desh during Seventh Plan;

(b) the places selected for installation
of LPT and HPT in these tribal areas dur-
ring Annual Plan of 1985-86;

() whether his Ministry has prepared
a Master Plan of T.V, expansion in tribal
areas of Orissa, Bihar and Madhya Pra-
desh on the lines of North Eastern Re-
gion;

(d) if so, the details thereof; and

(¢) if not, the reasons thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI V.N,
GADGIL) ; (a) The VI[ Plan proposals
for expansion of TV services provide for
establishment of transmitters to extend
TV coverage to various uncovered parts
of the country with due priority to tribal
areas, including those in Orissa, Bihar
and Madhya Pradesh, The VII Plan is
yet to be approved.

(b) Action is on hand to set up low
power transmitters in the following tribal
districts of Orissa- and Madhya Pradesh
during 1985.86 :—

VAISAKHA 17, 1907 (SAKA)

Srate Centre

1. Orissa Bhawani Patna

2, Madhya Pradesh (i) Jagdalpur
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(c) to (¢), Subject to availability of
resources for this purpose, TV servises in
the country is being expanded it a phased
manner, Exténgion of TV service to
tribal areas of Orissa, Bihar dnd Madhya
Pradesh has been accorded due priority
while formulating proposdls for TV ex-
pansion during VII Plan, Implementa-
tion of the proposed schemes would; how.
ever, depend on the availability of neces-
sary resources,

Demand for More Outlets for
Sale of ‘Rasikn’

5240, SHRI RAM SAMUJHAWAN:
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether more and more outlets for
sale of Rasika are demanded by general
public;

(b) whether action bas been taken
to introduce the drink on trains originat-
ing from New Delhi/Delhi Railway sta-
tions; if so, details thereof; and

(c) total sale amount of the product,
month-wise, during 1984 and till now in
1985 ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) Yes, Sir,

(b) Rasika fruit drink has been intro-
duced on the Gomti Expréss origindting
from New Delli railway station,

(i) Khandwa (c) A statement is attached,
Statement
Moanth Sale amount
Rs, (lakhs)
1 2
January, 1984 1,49
February, 1984 2,52

R
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1 2
o March, 1984 _ 10,13
April, 1984 19,80
May, 1984 . 28,27
June, 1984 21.77
July, 1984 . 14 48
August, 1984 o 16,42
September, 1984 14,36
October, 1984 13,46
November, 1984 5.05
December, 1984 vee 3.22
Total ere —1_5-(;;;_
January, 1985 . 2.33
February, 1985 . 8.05 °
March, 1985 vee 20,82
April, 1985 29.95*

*Upto 29th April, 1985.

[Translation]
Categorisation of Quarters in Aram Bagh

5241, SHRI SATYANARAYAN
PAWAR : Will the Minister of WORKS
AND HOUSING be pleased to state :

(a) Whether the covered area of type
(A), (B) and (C) Government quarters in
DIZ area, Mandir Marg, Aram Bagh is
the same;

(b) if so, the reasons therefor:

(o) whether Government have cons-
tructed an additional kitchen in type (A)
quarters and categorised them as type {B)
quarters and also type (B) quarters with
three rooms have been categerised as type
() quarters; and

(d) if so, the reasons therefor ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR);
(a) and (b). No, Sir, The standard
plinth arecas are allowed to be exceeded
upto two per cent when found necessary
in architectural consideration, This is to
allow some flexibility in architectural
planning,

(c) No, Sir,
(d) Does not arise,

[English}

Laying of Water Line Works in Manak
Vihar Colony Delhi

5242, SHRI D,K. NAIKAR : Will
the Minister of WORKS AND HOUSING
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be pleased to refer to the reply given to
Unstarred Question No, 4769 on 21
December, 1981 regarding laying of
water line works in Manak Vihar Colony,
Delhi and state :

(a) whether Delhi Water Supply and
Sewage Disposal Undertaking has since
raised the development charges for water
for Manak Vihar Colony from Rs, 6.50
per square meter to Rs, 8 40 per square
meter;

(b) if so, the reasons thereof es-
pecially when the actual cost of execution
of work at Rs, 56,700,37 is for less then
the estimated cost at Rs, 82,603,66; and

(c) whether it is the policy of Delhi
water Supply and Sewage Disposal Under-
taking to utilise such excess amounts
recovered for meeting its other expenses ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):
(a) No, Sir. The development charges
were worked out at the rate of Rs. 8,40
per square metre on the basis of estimated
cost,

(b) and (c). As per the policy, the
development charges are worked on the
estimated cost and the agreements are
signed on this cost, Therefore, the
question of refunding any saving does
not arise, Similarly, excess costs are also
not recovered.

A rebate of 10 per cent (20 per cent
in cases where residents deposit full pay-
ment in advance) is being given on the
estimated cost and therefore, the question
of utilising excess for any other expenses
does not arise,

Allotment of Flats under HUDCO Schemes,
1979

’

5243, SHRI MANVENDRA
SINGH : Will the Minister of WORKS
AND HOUSING be pleased to state ;

(a) the number of draws held by the
D.D.A, date-wise, till 31 March, 1985

VAISAKHA 17, 1907 (SAKA)
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for allotment of MIG, LIG and Janta
type flats under the 1979 HUDCO
pattern and the number of flats, category;
wise, included in each draw; :

(b) whether the persons de:lared
eligible in these draws have been allotted
flats and if not, the number of flats in
respect of which physical possession has
not been giuen so far alongwith reasons
therefor and the time by which the pro-
cess will be completed; and

(¢) the time by which the DDA will
bhold draws for the remaining flats aad
the number of flats of each category pro-
posed to be included in those draws and
details in this regard ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):
(8) to (c). The information is being
collected and will be laid on the Table of
the Sabha,

Allotment of Accommodation to Central
Government Employees Consumer
Cooperative Society, New Delhi

5244, SHRI KAMLA PRASAD
SINGH : Will the Minister of WORKS
AND HOUSING be pleased to state :

(a) whether he is aware that in
pursuance of a Cabinet decision taken in
1963, it is obligatory to provide
accommodation on nominal rent to the
Central Government Employees Consumer
Cooperative Society Ltd,, New Delhi for
various purposes including opening of
branch stores to provide items of daily
use to the Central Government employees;

(b) whether during the last two
years, in spite of various requests from
the Society as well as the Department of
Personnel and Administrative Reforms,
his Ministry has declined to give any
accommodation t0 the Society due to
which its expansion programme has come
to a halt; and

(c) if so, what steps are being taken
to comply with the above Cabinet
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decision for  further allotment of
accommodation to the Society for opening
of branch stores in fulfilment of the
above objective ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR)
(a) In 1963 the Cabinet had approved
a proposal for provision of suitable
accommodation to the wholesale and
primary stores of the Society on nominal
rent,

(b) No residential accommodation
could be provided to the Society because
of the acute shortage of accommodation
in the General Pool and the fact that a
large number of officers have been waiting
for more than two decades for their in-
turn allotment. No office accommodation
could also be provided to them because
of the acute shortage of such accommo-
dation,

() The matter is receiving the atten-
tion of Government, However, it may
be pointed out that a number of resi-
dential units/shops have been allotted to
the Society from time to time by the
Government,

Advertisements for Newspapers in
West Bengal

5245, SHRI ANANDA PATHAK -
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state -
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(a) the particulars of newspapers in
West Bengal, which are on the list of
U.PS.C, for advertlsement

(b) whether there was apy addition gn
the list of U P,.S.C, for advertisement in
1984-85;

(c) if so, their titles and language; and

(d) the number of newspapers from
West Bengal which have applied for
U P.S.C. Advertisement and whether
their applications have been accepted ?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI V.N,
GADGIL) :(a) A statement containing
the names and other particulars of news-
papers published from West Bengal and
Public  Service

Commission Media List is attached,

(b) and (c). Yes, Sir So far as
newspapers published from West Bengal
are concerned, two newspapers, pamely
«Uttar Banga Sambad’ and ‘Aajkal’
published in Bengali language were
added to the Union Public Service
Commission Media List in August, 1984,

(d) The application for inclusion in
the Union Public Service Commission
Media List were received in recent past
from ten daily newspapers published from
West Bengal. These applications will be
considered at the time of the next
periodic review of Union Public Service
Commission Media List

Statement

S, No, Name and Place of the Publication Language
T. Amrita Bazar Pat.rika, Eai‘c‘|—.\ttamwmm_m__-w T _ o English
2, Vishwamitra, Calcutta Hindi
3. Sanmarg, Calcutta Hindi
4, Azad Hind, Cajcutta Urdu
5. Jugauntar, Calcutta - Bengali
6, Basumati, Calcutta Bengali
7. Kalantar, Calcutta Bengali
8. Paigham, Calcutta Bengali
9. Uttar Banga Sambad,_ Siliguri Bengali
10, Aajkal, Calcutta Bengali
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Exhibition of Pornographie Films

5246, SHRI MULLAPPALLY RAMA.
CHANDRAN Will the Minister of
iNFORMATION 'AND BROADCAST-
ING be' pleased to state

(a) whether Government are aware
that Malayalees as a whole are bemg
maligned by certain agencies exhibiting
pornographic films outside Kerala under
the guise of permitted Malayalam movies;

(b) whether a number of Malayalees
and Non-Malayalees ontside Kerala have
protested against the ¢xhibition of filthy
sex movies; and

(¢) the steps Government propose to
take to punish and prevent those agencies
exhibiting pornographic films under the
guide of permitted Malayalam movies ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N. GAD-
GIL) : (a) to (c). The Board of Film
Certification and Government are not
aware that the Malayalees as a whole are
being maligned by certain agencies ex-
hibited  pornographic films outside
Kerala, However, reports are being
received that some of the certified
Malayalam films are being exhibited with
titlating and often obscene English and
Hindi tiles in the advertisement material
and that some films are being screened
with interpolated material. The responsi-
bility for enforcement of the
penal provisions in the Cinematograph
Act 1952 rests with the State Govern-
ments/Union Territory Administrations,
as exhibition of films is a State subject.
From time to time the Board of Film
Certification and Government have
brought the problem regarding censorship
violations to the notice of the State Gove-
rnments/Union Territory Administrations,
In September 1983 the Minister of State
for Information ‘and Broadcavtmg wrote
to the Chief Ministers of all the State
Governments/Umon Territory Adminis-
trations emphasising the need to enforce
the provisions of the law. Further, the
Cinematograph Act 1952 was amended
by the Cinematograph (Amendment) Act
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1984 (effective from 27.8.84) to pro-
vide for "enchanced punishment ' for
offences under the Act, Rule 38 of the
Cinematograph (Certification) Rules 1983
was also amended to provide that adver-
tisements about films shall indicate only

the certified titles of fijms,

Soil Erosion in Keonjhar District
of Orissa

5247. SHRI HARIHAR SOREN ;
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether Government are aware of
the extent of damage caused to cultivable
land due to soil erosion every year in
Barbil, Joda, and Thakurani areas in
Keonjhar district of Orissa ; and

(b) if so, the specific steps taken to
check soil erosion in these areas 7

THE MINISTER OF STATE IN THE
DEPARTMENT QF RURAL DEVE-
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) and (b), Yes,
Sir, The problem mostly arises due to
large scale mining operation in these
areas, The debris brought out from
mining areas spread over agricultural land
down below, Also undulating terrain
accelerates the process of soil erosion,

The State Government has formulated
the proposals in the Seventh. Plan for
control of mine spoils in such areas so
that anti-erosion works can be taken up
Finalisation of the proposals is awaited.

Unauthorised Encroachments between
Mausam Vihar and Radheysham Park
Extension Area

5248, SHRI LALA RAM KEN:
Will the Minister of WORKS AND
HOUSING be pleased to refer to the
reply given to Unstarred Question
No, 6562 on 11 April, 1983 regarding
unauthorised encroachments  between
Mausam Vihar and Radheysham Park
Extension Area and state ;



123  Written Answers
(a* whether DDA has removed the
encroachments ; and

(b) if not, the reasons thereof ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):
(a) No, Sir,

(b) The DDA has reported that the
unauthorised constructions could not be
remoyed due 10 various reasons such as
stay orders from the court and law and
order situation,

MAY 7, 1985
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AND CIVIL SUPPLIES be pleased to
state ;

(a) the total movement of indigenous
and imported foodgrains through the
Food Corporation of India in West
Bengal by r1ail and road during 1984 ;
and

(b) how it compares to the movement
of such foodgrains in West Bengal during
1982 and 1983 ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA

SINGH) : (a) and (b) Despatches of
Foodgrains Moved by FCI in West Bengal indigenous and imported foodgrains to
West Bengal during 1984, 1983 and
5249, SHRI BIMAL KANTI 1982 were as indicated in the table
GHOSH : Will the Minister of FOOD below ;
(figures in lakh tonnes)
Year Indigenous Imported Grand Total
(Rail) Rail Road
1984 15,77 0.36 3.06 19.19
1983 25,04 2,29 5.48 32,81
1982 30,01 0.19 2,52 32.72

Supply of Foodgrains at Differential Rates
to Different Income Groups

5250, SHRI RAM BAHADUR
SINGH : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to

state ;

(a) whether there is a proposal under
consideration of Government to supply
foodgrains through Public Distribution
System to various income groups in the
country at differential rates with regard
to quantity as well as prices ; and

(b) if vso, the salient features thereof ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA

SINGH) : (a) and (b) No such pro-
posal is under consideration,

Revision of Wages of Construction
Workers

5251, SHRI THAMPAN THOMAS :
Will the Minister of LABOUR be pleased
to state ;

(a) whether Government have recently

revised the wages of the construction
workers ;

(b) whether the Indian Federation of
Building and Wood Workers have strongly
protested against the revisions ;

(©)

C)

if so, the details thereof

whether Government bhave con.
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sidered the requests of the Federation to
enhance the minimum wages for the con-
struction workers ; and

(¢) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH) : (a) Yes, Sir.

(b) Yes, Sir,

(c) The Federation has written to say
that the compensation provided to the
workers should not have been less than
4 paise per point rise in the Consumer
Price Index Number.

(d) and (e), The issues raised by the
Federation have been included in the
agenda of the 18th Meeting of the Mini-
mum Wages Advisory Board scheduled to
be held on May 9, 1985,

Loss of Foodgrains in West Bengal
during Unloading

5252, PROF. MR, HALDER:
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether F.C1 is losing a certain
quantity of foodgrains in West Bengal at
the time of unloading ; and

(b) if so, what measures are proposed
to be taken by the Government to prevent
this loss :

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) At the time of unloading
of foodgrains at the destination stations
certain amount of losses are noticed in
relation to the quantities despatched from
the despatching stations and West Bengal
destinations are no exception to it :

(b)Y FCI have taken a number of steps
to reduce these shortages which inciude
machine stitching of bags, installation of
weigh bridges, avoidance of movement in
open wagons, tightening of security
measures at loading/unloading rail heads
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and surprise checks at various operational
points,

Losses in Food Corporation of India

5253, SHRI SHARAD DIGHE:
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether Food Corporation of
India has been incurring heavy losses at
present ;

(b) if so, reasons therefore ; and

(c) details of remedial measures taken
to minimise the losses ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) No, Sir,

(b) Does not arise,

(c) The Food Corporation of India is
making constant efforts to reduce the
handling costs to the minimum possible
and improve the working results,

Annual Deficit of Hindustan Samachar
News Agency

§254, SHR! C, JANGA REDDY :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state

(a) the annual deficit of Hindustan
Samachar News Agency (Co-operative
Society) at the time of taking over by
Delhi Administration on 10 May, 1982;

(b) the present accumulated deficit
of Hindustan Samachar Society;

(c) the steps taken or proposed to be

taken by Government to make good the
deficir;

(d) whether General Manager Swind-
led nearly one lakh of rupees and
absconded; and ’
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(¢) if so, the action taken to re-
cover this hard earned money of the
workers of Hindustan Samachar ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI VN, GAD-
GIL) : (a) The annual deficit of Hin-
dustan Samachar News Agency
(Co-operative Society) till Juoe, 1982,
was Rs. 25,29,162-29,

(b) The accumulated deficit, at
presept is estimated at approximately
Fs. 85 lakhs,

(c) The case for providing rehabli-
tation grant has been referred to the
Ministry of Cooperation by th: Registrar
Coopcratlve éoc:cnes Delbi Administra-

" tion,

(d) The then General Manager, Shri
U.S. Gandhi allegedly misappropriated
nearly Rs, 1.23 lakhs and absconded,

(e) Two dlﬁcrent cases of mlsappro-
. priation have been lodged with the pol:ce
by the General Manager of Hindustan
Samachar and the police has been re-
quested to expedite the case,

Environmental Problems Due to Over
Grazing

5255. SHRI DIGVIJAY SINH:
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state ;

(a) whether over-grazmg is one of
the major environmental problems spread

throughout the country;

(b) whether the solution to this
problem lies in promoting stall feeding;

(c) whether stafl féeding is imposible
without promoting few but good quality
domestic animals; and

(d) if so, steps taken to achieve this
goal ?

MAY 7, 1985
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THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (at Several factors
such as reckless fellmg of trees resulting
in degradation of forest wealth and ex-
posure of soil, over grazing, pollution
by industrial wastcs etc., are responsible
for creating environmental problems, The
extent to which over grazing alone con-
tributes to the environmerital probléms
in the country is difficult to say,

(by to (d). The promotion of stall
feeding combined with upgrading of
livestock through breeding and develop-
ment of fodder is an important measure
to reduce over grazing, The high yield-
ing animals are, by and large, maintained
on stall feeding by their owners, Further,
to reduce over-grazing, reduction of a
sizeable ponulation of un-productive
animals is required,

Some of the measures initiated by the
Government for livestock development
in the country are :

(i) Improvement of important indi-
genous breeds of cattle and
buffalo by selective breeding and
cross-breeding of non-descript
cattle with exotic dairy breeds
like Jersey, Holstein Friestian,
etc,;

(ii) Irﬁprbvémént of indigenous sheep
jby cross-breéding /selective breed-
ng for production of more wool
of better quality and also for
production of meat,

(il) Improvement of indigenous pigs
by crossing with exotic breeds;

(iv) Dévelopuient and multiplication
of ¢uality breeding stock to
improve production of eggs and
poultry meat, and improvement
of marketting infrastructure;

(v) Improving nutritioval support to
livestock by development of féed
~1d fodder resoutces,
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(vi) Development of animal health
facilities for diagnosis, treatment
and vaccine production, and or=
ganising national programmes for
cootrol of diseases like Rinder-
pest, Foot and Mouth, etc,

Action to Safeguard Consumers

Interest
5256, PROF, RAMAKRISHNA
MORE : Will the Minister of FOOD

AND CIVIL SUPPLIES be pleased to
state ;

(a) whether consumer in India is
being exploited by the monopoly manu-
facturers; .

(b) whether the country needs a
legislation on the lines of English Un.
solicited Goods and Services Act, 1971
and English Unfair Contract Terms Act,
1977 to safeguard the consumers inte-
rest; and

(¢) if so, the Government’s reaction
thereto ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) to (). A number of
complaints come to the notice of Go-

vernment about monopolistic trade
practices indulged by the monopoly
manufacturers. In order to check these,

the Monopolies and Restrictive Trade
Practices Act, 1969 has since been
amended to include specific provisions
to curb unfair trade practices with a
view to safeguarding interests of consu-
mers. In addition, the Law Commission
has recommended certain amendments in
the Indian Contracts Act, 1872,

Requirements of Seeds for Major

Crops
5257. SHRI M, RAGHUMA
REDDY : Will the Minister of AGRI-

CULTURE AND RURAL DEVELOP-
MENT be pleased to state ;

(a) whether production of high
quality seeds is lopsided (TOI dated 2
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March, 1985) with surplus of wheat
seeds and serious shortages in urgeatly
needed oilsceds, pulses etc,, and if so,
reasons thereof;

(b) whether NSC has worked out
optimum national seed needs for each
major crop for the entire country and
if so, details thereof indicating anoual
actual production and availability; and

(c) whether NSC is taking every
precaution not to sell infected seeds even
in emergencies and shortages as was done
a few years bick when Karnal Bunt.
infested wheat from FCI was taken and
distributed by NSC with disastrous
resulits ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL
GHANDRAKAR) : (a) There has
been surplus of wheat seeds in the coun.
try in the year 1984-.85 on account of
the following reasons :

(i) Diversion of considerable acreage
of wheat in Maharashtra, Rajas-
than etc to other crops needing
less water on account of drought
and moisture strain,

(if) Dislocation in road transportation
in the crucial moanth of November
‘84 due to disturbed conditions,
There were marginal shortages
in case of seeds of oilseeds and
pulses mainly due to varietal
problems,

However, the production of seeds can-
not be termed as ‘lopsided’ as in normal
conditions entire wheat sced would have
been consumed, »

(b) The Government of India works
out the optimum National Seeds needs,
The National Seeds Corporation is a
National Public Sector Organisation
dealing with the production and market-
ing of seeds,

(c) The National Seeds Corporation
has all physical facilities for seed testing
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and sceds are sold in sealed packings
after proper tests, They do not allow
infected seeds for sale evon in the time
of shortages and
National Seeds Corporation bas never
purchased any wheat from FCI and sold

a8 seed,

Out of Turn Allotment on Medical Grounds
to Government Employees

5258, SHRI BK. GADHAVI : Will
the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) the number of Government ser-
vants who have been given accommoda-
tion out of turn during the list one year
in Delhi;

(b) the grounds under which such
‘allotments were made;

() whether junior officers have been
able to manage accommeodation while
seniors have been left out causing frus-
'tration amongst the senior officers; and

(d) when allotment is made out of
turn on medical ground whether the
employee is asked to appear before the
Medical Board and if not, the reasons
therefor ?

THE: MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFGOR)
‘(a) 1005,

(b) The information is given in the
statement attached,

.+ €€) Yes, Sir. Ad-hoc allotments are
:made on special cqnsiderations under
«<ompelling circumstances and therefore,
it is possible that junior officers may get
accommodation while seniors have been
»wa_it‘ing.q
" (d) No, Sir, For allotments on
medical grounds the persons concerned
are required to produce necessary medi.-
cal certficate from appropriate specialist/
Board of Dcctors of Government Hos.
pital or from a Government recognised
Centre or Institute, Those eertificates
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are also got verified independently by the
Directorate of Estates from the Board of
Doctors/Specialist who had issued such
certificates, Thereafter, the cases are
considered by a Special Accomodation
Committee which includes also an officer
of the Ministry of Health and Family
Welfare and a medical specialist of the
concerned disease,

Statement
N Grounds under which accommoda-
No, tion is allotted on out of turp

basis

1. Ad-hoc allotments o dependents
of the deceased officers,

2.  Regularisation of the same quarter
in the pame of the dependents of
the deceascd officer,

3.  Ad-hoc allotments to the depen-
dents of the retired officers.

4. Regularisation of the same quar-
ter in the name of the dependent

of retired officer,

5. Ad-hoc allotment to occupants of
departmental pool on ;ransfer to
offices eligible for general pool
accommodation,

6. Ad-hoc allotment to personal staff
of Minister/Judges of Supreme
Court, Dy, Speaker Rajya/Lok
Sabha etc,

7. Ad-hoc allotment on medical
. grounds such as TB (in activg
infectious stage) amnd malignant
cancer,

8. Ad.hoc  aliotment to physically
handicapped.

9. Ad-hoc allotment on special com-
passionate ground,

10. Ad-hoc  allotment or,i‘ other
grounds like nature of duty, staff
of Vice President etc
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Sanctioning Research Project by ICAR

5259 SHRI LALITESHWAR SHAHI:
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be plea-
sed to state ;

(a) the average time taken for sanc-
tioning a research project by ICAR;

(b) whether the person concerned has
to submit 15-17 copies of the outline of
research he wishes to undertake;

(c) whether in the process and cir-
cumstances only those persons can take
up a research project who are employed
in Covernment of Agriculture Universities;
and;

(d» if so, whether there is little or no
scope for research project being under-
taken by a person who is not a Govern-
ment or University servant ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAN-

DRAKAR): (a) The average time
taken for sanctioning the ad-hoc
Research Projects by ICAR varies

between 6 to 9 months

(b) No, Sir, 35 copies of the pro-
posal complete in all respects are required
to be forwarded to the Council,

(c) and (d). Schemes can be sponsored
by ICAR Institutes, Agricultural and
other Universities, Public Quasi-Public
and private institutions and other organi-
sattons capable of undertaking reseaich,

Benefit to Growers due to Research
Work in Pepper

5260, PROF, P.J. KURIEN : Will
the Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased to
state :

(a) the nature of research work in
pepper being carried on at present; and
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(b) to what extent the small growers
have been benefited by all this research
work and extension facilities ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL CHAN-
DRAKAR) : (a) Research on pepper is
confined to the following broad areas :

1. Survey and collection of germ-
plasm and hybridization for deve.
loping new and improved varieties;

2. Select appropriate standards of
pepper under different agro-
climatic conditions,

3. Determine the optimum/economi-
cal fertilizer requirements,

4 Ameliorate the quick wilt affected
pepper gardens through efficient
management practices,

5. Evolve effective control measures
against pests and diseases of
pepper such as Pollu “beetle”
and slow-wilt diseases.

6. Bvaluate different cultivars for
quality characteristics,

(b) Pepper cultivation is confined
mostly to small growers, These growers
are provided information on improved

production technology through organis-
ing field day’s, distribution of leaflets
and on-farm training, By adopting a
new rapid multiplication technique, single
noded rooted cuttings of high yielding
cultivars are being made available, This
technique ensures better and speedy field
establishment, The management practices
developed for disease effected gardens are
expected to sustain economic yield even
in small holdings. By controlling the
polly bettle through the recommendations
evolved, crop losses of upto 30 per cent
can be avoided.

The IDA aided Kerala Agricultural
Development Project which is in progress
now provides for rehabilitation of 17,500
hectare of pepper plantations in Kerala
with superior planting material. adoption
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of scientific cultivation practices and
credit support,

Export of Wheat

5261, SHRI NARSINH MAKWANA:
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state the names
of the countries to which wheat will be
exported indicating the quantity thereof
and the prices at which it will be
exported ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) ; About one lakh tonnes of
wheat is being sent aid to some of the
drought affected African countries,

In pursuance of Indo-Soviet Trade
Protocol  (January-December, 1985),
Food Corpordtion of India has entered
into a contract with Exportkhleb, Moscow
for export of 5 lakh tonnes of wheat.
Further export will be undertaken to the
extent feasible,

The Minimum Export Price laid down
for wheat is Rs. 1,600/- per tonne FOB
in bulk,

Procurement Prices of Foodgrains

5262, SHRI SOMNATH RATH :
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state ;

(a) whether Government have increa-
gsed the procurement prices of some
foodgrains; and

(b) if so, the foodgrains procurement
prices which are goirg to be increased,
foodgrain-wise ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) The Govern-
ment have announced increase in- the
procurement/support prices for 1984.85
crops of Paddy, Coarse Cereals (Jowar,
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Bajra, Maize and Ragi), Wheat, Barley,
Arhar, Moong and Urad,

(by For 1985-86 crops, the Govern-
ment's decision on the level of procure-
ment/support prices would be taken on
receipt of the Reports of the Commission
for Agricultural Cost and Prices,

Demonstration by Quarry Workers

5263, SHRI C. MADHAYV REDDI :

SHRI M. RAGHUMA
REDDY :

DR, G. VIJAYA RAMA

RAO ;

Will the Minister of LABOUR be
pleased to state :

(a) whether quarry workers staged a

demonstration in front of  his
residence on 30 Mar¢h, 1985 and
submitted a memorandum for their
demands;

(b)y if so, details regarding their

demands cnntained in the memorandum;
and

(c) whether their demands have since
been considered by Government and if
so, results thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,
ANJIAH) : (a) Yes, Sir,

(b) Immediate Implementation of the
Supreme Court directives and Awards of
Central Government Industrial Tribunal,
Chandigarh; release of Swami Agnivesh,
Chairman, Bandhua Liberation Front and
other activists of Khan Mazdoor Union;
arrest of culprits and payment of due
compensation to the family of Shri Dhomi
Das, who was killed in the clash on
17.3.85, compensation to labourers who
were injured; a judicial probe into
the 17th March, 1985 incidents and
nationalization of the quarries,

(¢) Tripartite meeting were convened
on 30th March, 1985 and 1st April, 1985,
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16th April 1985 and 25th April. 1985
to consider the ways and means to settle
the grievancés of (ke workers of the
Stone quarries and crushers in Faridabad.
In the meanwhile, the Hon’ble Supreme
Court has given an order that a com.
pliance report in respect of the directives
issued by it should be filed. The Supreme
Court has also issued a directive about
notification of minimum wages for quarry
workers in accordance with the awards
of the Central Government Industrial
Tribupal, Chandigarh,

Upgradation of Powers of the Medium.
Wave-Transmitters

5264, SHRI K RAMAMURTHY :
Will the Minister of INFORMATION
AND BROADCASTING be pleafed
to state :

(a) whether slipages have occured in
the work on the upgradation of power of
the medium-wave transmitters setting up
of 100 KW medium-wave transmitter at
Nagpur for National Channel, setting up
of 2 number 250 KW short-wave trans-
mitters at Aligarh and an equal number
of 500 KW short-wave transmitters at
Bangalore for strengthening the external
services; and

(b) if so, the reasons thereof and
the action taken to overcome such
slippages ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N. GAD-
GIL) : (a) Yes, Sir.

(b) Slippages in upgradation of some
transmitters are due to non-receipt of
equipments and some cases due to non-
completion of Civil Works. The details
are:

NAGPUR 1000 KW MW Transmitter

‘The equipments for 1000 KW MW
transmitter at Nagpur were to be supplied
by a foreign supplier, Delivery of
equipment has commenc=d. The trans-
mitter is now expected to be commission
in mid 1986.
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2 X 250 KW SW Transmitter at Aligarh

The equipment has been recgived.

These 2 Nos, of 250 KW SW trans-

mitters are now proposed to be installed
at Delhi instead of at Aligarh to ensure
a better use of the directional beam from
the transmitter and the aerial system,
These are expected to start functioning
in 1986.87,

2 X 500 KW SW Transmitter at Bangalore

The site has not yet been handed over
by the State Government to the AIR
authorities, though payment has been
made, The Karnatuka High Court has
also passed a stay order in respect of the
handling over of the site to AIR. The
time by which the State Government
would be able to hand over the site after
getting over the stay order vacated is not
clear yet Meanwhile, transmitter which
is already on order, is expected to be
received in August, 1985,

Workers Participation in Management

5265, SHRI Y S, MAHAJAN : 'Will
the Mipister of LABOUR be pleased to
state :

(a) the number of Central Public
Sector enterprises in which the 1983
scheme of workers participation in the
management of public enterprises has
been introduced so far;

(b) whether Government have given
exemption to any of the Central Public
Sector enterprises from introducing the .
scheme; if so, the reasons therefor;

(c) the response of the State Govern-
ments towards introduction of the scheme
in the State public sector enterprises; and

(d) steps Government have taken or
propose to take to ensure implementation
of the scheme in the private sector enter-
prises ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,

-ANJIAH) : (a) to (d). According to
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the available information, 15 Central
Public Sector Undertakings bave imple-
mented the scheme for Employees
Participation in Management introduced
in 1983 by the Government of India.
Government have not given exemption (o
any of the Central Public Sector Under-
takings from introducing the Schemne,
The State Governments were requested
to implement the scheme in terms of Para
8 of the Scheme which provides for im-
plementation of the Scheme in the State
Public Sector and the Private Sector,
Some of the State Governments have
intimated that the Scheme has been
implemented in some State Public Sector
enterprises and by some Privale Sector
enterprises,

| Tvansiation)
Regularisation of Services of Daily Wage
Employees
5266. SHRI KALYAN SINGH

SOLANKI]: Will the Minister of
LABOUR be pleased to state :

(a) whether Government propose to
fix a prescribed period to regularise the
services of daily wage employees of
Goveinment and Semi-Government insti-

tutions;

(b) if not, the policy of Government
with resard to the future of these
employees; and

(c) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRIT,
ANJIAH): (a) to (c). The ser-
vice conditions of casual workers
recruited by various Ministries/Depart.
ments/Offices of the Government of India,
are governed by the instructions issued
by the Department of Personnel and
Training from time to time, To be eligible
for appointment to a regular Group °‘D.
post, a person should have, inter-alia-
put in aileast two years service as a
casual worker or four years service as
part-time casual workers (with 240 days
or more of service during each year or
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206 days each year in the case of
institutions following a five day week),
As the regularisation of service depends
upon the availability of suitable vacan-
Cies, no time-limit can be fixed for
regularisation,

The Ministry of Labour had circvlated
in November, 1971, a set of Model
Standing Orders for casual workers for
adoption and implementation by the
Central Government Deparimental under-
takings. These orders are only advisory
in nature, According 1o these ordess, a
casual workman who has completed six
months of continuous service in the same
establishinent or under the same employer
within the meaning of sub-clause b) of
(lause (2) of Section 25-B of the
Industrial Disputes Act, 1946, shall be
brought on the regular strength of the
establishment,

[English)

Setting up of 4 Sub-Regional Office of
NSC at Agartala

5267, SHRI AJOY BISWAS : Will
the Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased
to state :

(a) whether Central Government
have decided to set up a sub-regional
office of National Seeds Corporation
(NSC) at Agartala;

(b) if so, steps taken by Government
in this respect; and

(<) approximate time to be taken to
open the said office ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a). Yes Sir, The
National Seeds Corporation (a Central
Government Undertaking) has decided to
sét up a new sub-unit at Agartala
(Tripura) uader its Regional Office,
Gaubati,

(b) The National Seeds Corporation
has approached the Director of Agri-
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culture, Tripura for suggesting the name
of a suitable officer to head the sub-unit,
The . Corporation has also asked its
Regional Manager at Gauhati to locate
suitable accommodation for the office, in
consulation with the Director of Agri-
culture, Tripura. Supporting stafl would
be provided to the sub-unit as soon as
the officer to head the sub-unit becomes
available,

() The National Seeds Corporation
expects the sub.unit would be opened by
August, 1985,

Live Telecast of Jawaharlal Nehru Gold
Cup Football Tournament at Cochin

S26R, SHRI PRIYA RANJAN DAS
MUNSI ¢ Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(a) whether his Ministry is aware that
in India the only Internationally recog-
nized tournament as well as in Asia the
Jawaharlal Nehru Gold Cup Invitation
Football Tournament which was. inaugu-
rated by Late Smt, Indira Gandhi ;

(b) if so, the reasons for which the
Doordarshan did not make any effort of
live telecast of this game held in January,
1985 at Cochin ; and

(c) the reasons as te why no live
telecast was done during the world class
final game at Cochin between Yugos-
lovakia and USSR ?

THE MINISTER OF STATE OF THE
- MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N, GAD-
GIL) : (a) to (c). Doordarshan is fully
conscious of the importapce of the
Jawabarlal Nehru Gold Cup Invitation
. Football - Tournament  Live telecast of
the semi-final and final matches of this
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Tournament, played in 1985, was plan-
ned, However, due to non-availability of
dedicated TV-bearer microwave facilities
from Cochin, and other tecknical con-
straints, this could not be done, Deferred
coverages of the two semi-final and the
final matches were telecast on the Natio-
nal network on 3rd, 5th and 10th
February, 1985 respectively, Door-
darshan Kendra, Trivandrum also put out
daily. 30 minutes of recorded highlights
of all the earlier rounds of matches and
arranged telecast of the two semi-final and
tinal matches in full, locally,

Subsidy under IRDP

5269, SHRI BV, DESAI.: Will the
Minister of AGRICULTURE & RURAL
DEVELOPMENT be pleased to state :

(a) whether the subsidy under the
Integrated Rural Developmeit Programme
during the Seventh Plan is being raised
from ' the present Rs, 1,000 to Rs, 2,000
per beneficiary household ;

(b) if so, whether this is being
considered in view of the low level per
household investment in the Sixth Plan
and price escalation ; :

?

(c) the other facilities that are beifig
provided during the Seventh Plan period’;
and

(d) the time by which the fioal

"decisions in this regard are likely ‘to be

taken ?

THE MINISTER OF STATE IN THE

"DEPARTMENT OF RURAL DEVELOP-

MENT (SHRI CHANDULAL CH ANDRA-
KAR): (a) to (d). A statement showing the

“existing rate of subsidy is enclosed,

Presently there is no proponsal to change
the rate or the upper limit of the subsidy,
Details of the ‘§cventh Plan are yet to- 1be
finalised.
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Calegory

et

Rate of subsidy

Upper limit of subsidy

S;ﬁ'll farmers

Marginal farmers
Agricultural Labourers,
Rural Arstisans and others,

Minor Irrigation
(Commuoity Works)

Cooperative Societies

259

33.1,3%

509, of the

cost apportionable
to small/marginal
farmers,

509,

Rs. 3,000 in general
Rs, 4,000 in DPAP
areas and Rs, 5,000
10 Scheduled Tribes,

-do-

Individual ceilings
indicated above wil)
also apply.

of beneficiaries,

Participation of Experts and Aunalysts
in the Discussion on the Budget

5270, PROF, MADHU DANDA-
VATE : Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(a) whether while arranging program.
mes and discussion on the Budget on
Akashvani and Doordarshan, economists
and analysts who are very much critical
. of the economic policies of Government
are generally kept out from the panel of
speakers ; and

(b) if not, the names of the experts
and analysts who are critical of Govern-
ment’s economic policies but were given
opportunity to participate in the panel
discussion on the budget ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI VN, GAD.
GIL) : (1) No, Sir,

{(b) The list containing the names of
those experts/analysts and others who
participated in the Budget discussion over
AIR and Doordarshan in 1985 is given
in the attached Statement,

Statement

Names of the participants wio took
part in the discussion on the budget

on17-3-1985
ALL INDIA RADIO

Shri S, Venkataramanan,
Secretary,

Ministry of Finance,
Government of India.

Shri D. N, Patodia, .
President-elect of the Federation
of Indian Chambers of Commerce
and Industry.

Dr, P, R, Panchmukhi,
Director,

Indian Institute of Bducation,
Pune,

ShriN, S Jagannathan,
Editor,
Einancial Express,

Participants in the Hindi Discussion
broadcast on 18.3.1985

1. Sheil. S. Bhatty,

Director,

Notional Council of Applied
Economic Research,
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2.

3.

Shri Sudhakar Pandey,
Member of Parliament,

Shri Virendra Verma,
Member of Parliament,

Shri Balraj Mehta,
Free Lance Journalist,

DOORDARSHAN

Budget Analysis

l'

2,
3.

4.

Dr, A, N, Khusro,
former Member,

Planning Commission,
Prof, B, V, Bhattacharya,
Dr, 1, Z Bhatti (JN.U)),

Prakash Tandoo,

Budget 1985.86

() (Journalists points of view)

I.  R.Kroy,
Editor,
Economic Times,

2,  Inderjeet,
Editor,
IN.FA,

3. N.S. Jagan Nathan,
Editor,
Financial Express,

4, S, Nagqvi,
Indian Express,

(i) Others

1, Shri N, K, P, Salve,
Member of Parliament,

2, Shri H, M, Patel,
Member of Parliament,

3. Shri Kalyan Sundaram,
Member of Parliament,

4, Shri Y, S, Mahajan,
Member of Parliament

5. Shri Prem Shankar Jha,
The Times of India,
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Physically Handicapped Persons

5271, SHRI NARSINGRAO SUR-
YAWANSHI : Will the Minister of
LABQUR be pleased to state :

(a) whether 3 per cent quotﬁ for
physically handicapped are fully filled in
any department ; ,

(b) if so, the details, department.
wise ;

(c) whether recommendation of 38th
session of 1.L.O, pamely ‘to0 use man-
power resources to the best advantage, it
is necessary (o develop and restore the
working ability of disabled persons” is
fully adopted by the Central and the State
Governments ;

(d) if so, to what extent; and

(¢) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH) : (a) and (b), The infor-
mation in respect of 1984 js furnished in
the enclosed statement laid on the Table
of the House [Placed in Library,
See. No. LT 1104/85].

(c) to (¢). The main objective of
Recommendation No, 99 passed in the
38th session of the IL.O. s to use
manpower resources to the best advantage;
bence, it is necessary to develop and
restore the working abilities of the
disabled persons by combining into .one
continuous and coordinated process medi.
cal, psychological, social, educational,
vocational guidance, vocational training
and placement services,

The above objectives are being achieved
through a steady extension of services for
the rehabilitation of physically handi-
capped persons, subject to the availability
of resources, : ‘
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Shifting of T V. Transmission Tower
from Agra Town

5273. SHRI GANGA RAM: Will
the Minister of INFORMATION AND
BROADCASTING be pleascd to state :

(a) whether there is any move to shift
the T.V, transmission tower from Agra
town to some other place ;

(b) if so, the reasons thereof ;

(c) the expenditure incurred on con-
struction and setting up of the above
tower ;

(d) the anticipated expenditure on its
removal ;

(¢) whether the above tower is being

shifted to any place in Agra district ;
and

(f) if the above tower is to be shifted
for technical reasons, why the same were
not taken into consideration while formu-
lating the project ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI. V.N, GAD-
GIL) : (a) and (b). The T.V. tower at
Agra is about 3.5 Kilometre away from
Taj Mahal and is visible in the back-
ground from some positions, However,
the question of shifting the tower from
its present site is being examined,

(c) The cost of the TV, tower erected
at Agra is Rs_ 120 lakhs approximately,

- (d) and (e). These are under exami-
nation,

(f) No technical reasions are asso-
ciated 'with the proposal under exami-
pation in this behalf,

Sulection of Fenture Films Shown
over Doordarshan

5274, SHRI YASHWANTRAO GA-
DAKH PATIL: Will the Minister
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of . INFORMATICN AND BROAD-

. CASTING be pleased to state :

A Y

(a) whether there has been criticism
from various quarters regarding the
standard of feature films being shown by
Doordarshan ;

(b) if so, details thereof ;

(c) the criteria, if any; for selecting
feature films to be telecast by Door-
darshan ; and

(d) whether Government have re-
viewed the existing criteria so that better
feature films are selected by Doordar-
shan ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GAD-
GIL): (a) and (b), Viewers’ reaction
to the feature films telecast by Door-
darshan has been mixed as it depends
upon the personal tastes .of individual
viewers. Doordarshan’s endeavour has
been to telecast feature films fit for family
viewing,

() and (d). Offers received from

- producers/parties holding T.V, rights for

feature films are scrutinised and selections
made by the Committees constituted at
various Doordarshan Kendras and also at
the Directorate General, Doordarshan,
keeping in view the following aspects of
the films, in that order :

(a) Internatiooal/National/State
Awards won

(b) Thematic Value

(c) Cinematic Value

(d) Entertainment Value

(¢) Year of Production

(f) Number of times the film was
shown op T.V, and at what
stations
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The selection of feature films is limited
to only those which are offeréed to Door-
darshan for telecast, :

Setting up of Food Processing Plants

5275. DR. KRUPASINDHU BHOI :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether several food processing
plants are proposed to be set up by
Central Government ;

(b) if so, the details thereof ; and

(c) the steps taken for export of
canned fruits and other foods ?

THE MINISTER OF FOOD AND
CINIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) and (b). The position
regarding the food processing plants being
set up by various public sector under-
takings under the control of the Ministry
is as under :

(i) Modern Food Industries (India)
Limited is engaged in setting up a
fruit processing unit at Bhagalpur
in Bihar and a pineapple process-
ing unit at Silchar in Assam, It
is also considering proposals to
set up some more fruit and vege-
table processing units,

(i) The North Eastern Regional
Agricultural Marketing Corpora-
tion Limited (NERAMAC) set up
for procurement, marketing and
processing of fruits-and vegetables
produced in that region is engaged
in setting up a pineapple and
orange processing unit at Kumar-
ghat in Tripura,

(iii) The Hindustan Vegetable Oil Cor-
poration is considering a proposal
for setting up an extruder plant at
New Delhi,

- In addition, the Ministry is also provid..

ing financial assistance to Bihar Fruit and

VAISAKHA 17, 1907 (SAKA)
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Vegetable Development Corporation, an
undertaking of the Bihar State Govern-
ment, in setting up a fruit and vegetable
processing project, :

(c) The steps taken for promotitig
export of canned fruits and other foots
include, inter-alia, grant of impoft
replenishment for import of certain raw
materials and packing materials, cash
compensatory support and duty drawback
and participation in specialised food
fairs,

Regularisation of Services of Temporary
Employees of AIR/Doordarshan

5276. SHRI P, PENCHALIAH : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the AIR/Doordarshan or-
ganisations are of the nature of a
project ;

(b) whether the employees of AIR/
Doordarshan are being recruited on tem.
poraty work charged basis ;

(c) the procedure adopted to regula-
rise these posts ;

(d) whether the AIR/Doordarshan
have initiated any steps to regularise the
services of work charged staff who have
completed 240 days of service without
any break on C.P,W.D, pattern ;

(e) if so, the time by which these
posts are regularised ; and

(f) if not, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V N, GAD-
GIL) : (a) No, Sir.

- (b) and (c). Certain categories of
employees are appointed on work charged
basis for a specified work, They are
considered for sclection for regular em-
ployment subject to availability of
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posts and their fulfilling prescribed

criteria,

(d) The regularisation after working
for 240 days is applicable to casual em-
ployees and not to these appointed on
work charged basis,

(¢) and (f), Do not arise,

[Transiation]

Financial Assistance for Development
of Barabanki in U.P,

§277. SHRI KXAMLA PRASAD
RAWAT : Will the Minister of WORKS
AND HOUSING be pleased to state :

-(a) the quantum of financial assistance
provided so far for the development
of Barabaunki city of Uttar Pradesh under
the Central scheme for integrated develop-
ment of cities with less than one lakh
population ;

(b) the number of works undertaken
80 far with the financial assistance pro-
vided in this regard and the details
of the works undertaken ; and

MAY 7, 1985
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(c) if no such assistance has been pro-
vided, the reasons therefor ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR) :
(8) A sum of Rs, 23 lakhs has becen
released as Central loan assistance to
Barabanki town under the Centrally spon- -
sored Scheme of Integrated Development
of Small and Medium Towns,

(b) The following works have been
undertaken under the Scheme at a total
cost of Rs, 82,73 lakhs : —

1. Sites and services — 4 schemes
2. Commercial — 5 schemes

3, Traffic & Trans-
portation — 3 schemes

4, Slaughter houses — 2 schemes

The details are as in the attached
Statement

(¢) Does not arise,
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[Enghish]
. Drought in Kashmir

5278, SHRI K, RAMACHANDRA
REDDY : Will the Minister of AGRI.
CULTURE AND RURAL DEVELOP-
MENT be pleased to state ;

(a) whether in the drought hit areas
such as in Kashmir, farmers are advised
to switch over to ICAR's newly develop-
ed technologies ;

(b) if so, details therecf for Kashmir
and other States ;

(c) whether the inputs for new tech-
nology, including new alternative crops,
specially high quality and quantity of
seeds are readily provided and freely
available through Government or ap-
proved agencies ;

(d) if so, details thereof ;

(¢) whether ICAR’s officials visited
Kasbmir io implement drought-crash and
contingencies plan ; and

(f) if so, details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) and b) The
All India Coordinated Research Project
on Dryland Agriculture has only one
centre in Jammu & Kashmir, which is
located at Rakh Dhiansar near Jammu,
Technology generated at our Research
Centre (Rakh Dhiansar) has been dis-
seminated through our bulletin, viz, Im-
proved Agronomic Practices for Dryland
Crops in India and also through ‘Field
Manual on, Dryland Agriculture’ of the
Ministry of Agriculture, Government
of India,

. (¢ and (d'., Information has been
asked for from the State Government
regarding inputs for new technology., The
reply is awaited, It will be placed on
the Table of the House when available,
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(e) and (f), The Scientists from Cen-
tra] Research Institute for Dryland Agri-
culture visited our Research Centre on
8-10th October, 1984, Implementation
of the development plans is the responsi-
bility of the State Government,

Wastage of Fruits and Vegetables due to
Inadepuate Processing Facilities

5§279. SHRT DHARAM PAL SINGH
MALIK : Will the Minister of FOOD
AND CIVIL SUPPLIES be pieased to
state

(a) whether it has come to the potice
of the Government that 30 per cent
of the fruits and vegetables produced in
the country are wasted due to poor post
harvest handling and inadequate facilities
for processing ;

(b) if so, estimated loss of fruits and
vegetables to the reasons mentioned
above ; and

(c) steps contemplated by Govern-
ment to stop the wastage of fruits and
vegetables and there by save fruit the and
vegetable growers from loss ?

THE MINISTER OF FOOD AND .
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) (a) and (b), No com-
prehensive survey has been made 1O
assess the postharvest losses wastage in
fruits and vegetable. It is, however,
estimated that such losses may be
around 309 of the production of fruits
and vegetables,

(c) In order to reduce such losses/
wastage, the following steps have been
taken ;— :

(i) Modern Food Industries (India)
Limited, a public sector under-
taking of the Ministry has
diversified its activitics and taken
up processing of fruits and
vegetables. The company s -
already producing various fruit
drinks under the brand pame
‘RASIKA' and is engaged in setting
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up a fruit processing unit at
Bhagalpur in Bibhar and a pine-
apple processing unit at Silchar
in Assam, It is also consi-
dering proposals to set up some
more fruit and vegetable pro-
cessing units,

(ii) A company, namely, the North.
Eastern Regional Agricultural
Marketing Corporation Limited
(NERAMAC) has been set up
to undertake procurement,
marketing and processing of
fruits and vegetables produced in
that region, The corporation is
engaged in setting up a pineapple
and orange processing unit at
Kumarghat in Tripura,

(iii) The  Ministry s providing
financial assistance to Bihar
Fruit and Vegetable Development
Corporation, an undertaking of
the Bihar State Government, in
setting up a fruit and vegetable
processing project, It is pro-
posed to extend such assistance
to other State  Government
undertakings. for taking up such

projects,

(iv) Subject to certain conditions, the
Government has exempted the
fruit and vegetable processing
industry from the requirement of
licensing so as to encourage
growth of tbe industry.

Regw!ar Employment for Casual
Workers in C P ,W.D.

5280, SHRI LALIT MAKEN : Will
the Minister of WORKS AND HOU-
SING be pleased to state ;

(a) whether the casual  workers
employed by CPWD are doing work of
permanent nature for a number of

years ; and

(b) if so, whether thousands of such
workers have not been regularised against
permanent vacancies as per the yardstick
of C.PWD,?

MAY 7, 1985
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THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR) :
(a) Yes, Sir.

(b) Yes, Sir, There is a complete
ban on creation of posts and filling up
of vacancies, Regularisation of casual
workers, however, is subject to availe
ability of wvacancies in the direct
recruitment quota, and fulfilling other
eligibility conditions by the workers,

Commissfoning of Permanent T.V,
Station at Baogalore

5281, SHRI VS, KRISHNA
IYER ; Will the Minister of INFORM-
ATION AND BROADCASTING be
pleased to state :

(a) whether Bangalore is having only
a relay TV station at present ;

(b) the time by which permanent
T.V, station will be commissioned at
Bangalore City ; and

(c) whether the viewers of Bangalore
will get the colour transmission ?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI V.N,
GADGIL) : Sa) No, Sir, A high
power (10 KW) transmitter with an
interim studio set-up for local programme
production is functioinng at Bangalore,

(b) and (c). The permanent TV
Studio Centre at Bangalore, capable of
operation in colour, is expected to be
commissioned during 1986-87,

[Translatian]
Acute water shortage in Patna

5282.SHRI VIAY KUMAR YADAV:
Will the Minister of WORKS AND
HOUSING be pleased to state ¢

(a) whether drinking water problem
is becoming acute day by day with the
extension of Patna town ;
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() if so, whether the State
Government has asked for any assistance
from the Centre to mlve this problem ;
and

(c) if so, the details thereof and the
reaction of Goversmetit thereto 2 ‘

THE MINISTER OF WORKS AND
HOUSING ($HRI ABDUL GHAFOOR) :
(a) to (c). The Government of Bihar
has not reported any acute water
problem in Patna, However, looking
to the future needs the Siate Govern-
ment has prepared a feasibility report
for augmenting water supply in the
three towns of Patna, Ranchi and
Dhanbad-Jharia and hus sought World
Bank assistance for executing this project,
The report is presently under consi-
deration of the World Bank for possible
assistance,

Experiment for converting saline barren
land into Fertile land

5283, SHRI R M. BHOYE : Wil
the Minister of AGRICULTURE AND
RURAL DEVELOrMENT be pleased
to state :

(a) whether Goyernment have carried
out some experiments in  Agricultural
Laboratories for converting saline and
barren land into fertile land ; and

(b) if so, the deauls of the success
achnevcd ?

THE WMINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) Yes, Sir,

(b) Experiments for converting saline
‘barren lands into fertile- 1ands have been
ih- 'progress ‘at various Agricultural
Research Stations in the country "since a
long time, After the reorganisation of
the Indian Council of Agricultural
Reésearch, a National Institute, namely
thé Cefitral So'll'sdliniay ‘Research Institute
for teking ‘' up  cencerted ‘efforts - for
‘reclathation of these d0ils, 'was - bstabhahed
at Karnal in 1969.

'VAISAKHA 17, 1807 (SAKA)
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() ‘During the last one and a  half
decades, Institute has evolved‘a
package of practices for successfal
reclamation and management of
these Boils, The package ' of
practice8 ‘recommended are (a)
proper bunding and land level.
ling ; (b) availability of assured
irrigation water () proper water
management; (d) adequate appli~
cation of fertilizers- and manures
aleng with ‘zinc application ; {¢)
application of suitable amendment,
generally gypsum_  in nght
quantity and right manner ;' (f)
choice of proper crops aﬁd
varieties and &opping sequenom 3
(gn use of appropriate cultaral
and agronomic practices,

(iii) Operational Research  Projects
being caried out by the Institute
at two villages namely Sampla
and Mundlana in Haryana
State demonstrate the successful
reclamation of saline lands by
sub-surface tile drainage system,

(iv) Prompted by the success achieved
by this Institute the States dof
Punjab, Haryana and Uttar
Pradesh have launched large
scale reclamation programimes in
their respective areas adopting
the technology developed by the
ICAR Institute, It is estimated
that nearly 2,33 lakh hectares
have already beea brought under
cultivation in these three States.’

[ Eng lish]
Development of Horticulture

5284 KUMARI PUSHPA DEVI :
Will the Minister of AGRICULTURE
AND  RURAL DEVELOPMENT - be
pleased to state ;

(a) whether Government have laid
greater emphasis on the development
of horticulture in different States ;

“(b) - whether Government had sent

' guidelines to  differsnt State Governments

to create a separate directorate to
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intensify horticulture  development pro-
gramme ;

| (c) if so, the names of States where
such Directorates have been cerated ;
and

- (d) the steps taken in Madhya
Pradesh for the development of horti.
culture in the Sixth Plan ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SH#I CHANDULAL
CHANDRAKAR) : (a) Yes, Sir,

(b) No separate guidcline for
creating Directorate of Horticulture has
been sent to the States; However,
recommendation of the Indian Horti-
culture Development Council for setting
up separate Directorates of Horticulture
bhad been forwarded to all the States,

() Government
Kashmir, Punjab, Uttar  Pradesh,
Himachal Pradesh, Madhya Pradesh,
Maharashtra, Andhra Pradesh, Manipur,
Tamil Nadu and Orissa have Directorates
of Horticulture,

of Jammu &

(d) The following important steps
were taken by the Government of
Madhya Pradesh during Sixth Plan
period for development of Horticulture :

N

1, BExtension of area under horti-

culture in irrigated and unirrigated
lands,

2. Banana development programme,

. Distribution of Bananma suckers
and coconut seedlings on subsidy
in tribal areas,

4, Development of existing nurseries

at block level sund establishment

of progeny orchards.

‘- MAY 7, 1985
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5. Expansion of area under Coconut,

6, Top working of ber and aonla
with high yielding varieties,

7. Potato development programme,

8. Development of vegetables around
big cities, '

9. Fruit plantation programme for
small and marginal farmers was
also undertaken to extend the
area under fruits,

10. A sepa'ate Directorate of Horti-
culture was greated in 1982.83
for giving proper emphasis on
development of horticulture in
the State,

Regularisation of Casual Labourers
In C.P.W.D.

§285 SHRI RAM BHAGAT
PASWAN :* Will the Minister of
WORKS AND HOUSING be pleased
to state : ’

(8) the number of casual labourers
in Central Public Works Department
(Horticulture) who have been made
regular during the last three years
(Year-wise) ;

(b) the number of casual workers -
who have completed more than two
years of service in 'muster roll as casual
labourers but have not so far beem made
regulas . (devision.wise/site-wise) along
with reasons in each case ; and

() whether Government have for-
mutated any time - bound programme
for making them regular ; if so, the
details thercof and if not, the reasons
therefor ?
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FOOR) : (a) The number of casual
labourers made regular duribg ‘

THE MINISTER OF WORKS AND

HOUSING (SHRI ABDUL GHA-
1982 ' -
1983 -_—

1984 -—

(b) Horticulture Central Division

Horticulture East Division
Horticulture South Division
Horticulture North Division

Horticulture West  Division

Horticulture Development Division

Regularisation of casual labourers is subject
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279

69

290
—_ 87
— 83
_ 258
— 61
— 167
—_ 262

Total : 918

to availability of vacancies and

fulfilling of the aligibility conditions by the workers,

() No. InCPW.D, Casual Labourers are appointed on regular posts which
are required to be filled by Direct Recruitment, subject to availability of vacancies and
fulfilment of requisite conditions by the workers,

Provision for Drinking Water Supply
in Raral Areas of Bihar in
Seventh Plan

5286, DR, G.S. RAJHANS: Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) the amount sanctioned or earmark-

ed for drinking water supply in the rural
areas of Bihar for the Seventh Plan

period;

(b) if so, whether the amount ear-
marked is adequate;

(c) whether Bihar Government have

represented in this regard to the Centre;

and

(d) if so, reaction of Central Govern-
ment thereto ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOORY);
(2) and (b), The outlay for drinking water
supply for the Seventh Five Year Plan

has not yet been finalised, The exact
amount earmarked for drinking water
supply in rural areas of Bihar will be
know only after the Seventh Five Year
Plan is finalised,

(c) At the conference of Ministers
incharge of water supply of State Govern-
ments hetd in July, 1984, all the States
including Bihar requested for provision
of adequate outlay for drinking water
supply in the Seventh Five Year Piapn.

(d) The Ministry of works & Hous-
ing has urged the State Governments to
make adequate provision in their plan
under Minimum Needs Programme and
has also proposed to the Planning Com.
mision that sufficient outlay may be pro-
vided for drinking water supply during
the Seventh Five Year Plan keeping in
view the objective of providing safe and
adequate drinking water to the entire
rural population by March, 1991 -

Publicity for Legal Aid to Poor

5287, SHRI BANWARI LAL PURO-
HIT : Will the Mipister of INFORMA..
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TION AND BROADCASTING be piea-
sed to state :

(a) whether the legal 'aid given to
poor is telecast on television or broad-
cast on the radio; if so, the details there-
of:

(b) whether the poor people in the
country are unaware about the legal aid
. provided to them by Government;

(¢) whether Maharashtra Government
have requested the Centre to announce
such schemes through mass-media; and

(d) if so, reaction of the Central
Government in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V N, GAD-
GIL): (a) From time to time, the Media
broadcast/telecast programmes conveying
informalion on free legal aid to the liste-
pers and viewers in general programmes
as well as in programmes directed to spe-.
cial audience groups,

(b) There is no reason to believe so,

(c) No such request has been received,

(d) The Media is even now broad.-
casting, telecasting suitable programmes.

[Translation)

Rire Accident in Akashwani Bhawan,
New Delhi

5288, SHRI SARFARAZ AHM#D :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether there had been a fire
accident in Akashwani Bbawan, New
Delhi in January, 1985 and if so the
total loss suffered thcrcm,

(b) whether proper fire ﬁghtmg ar-
rangements have been wmade in  all

Akashwani and Doordarshan Kcndras
after this accident; and

MAY 17,1985
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(c) if not, the reasons therefor ?

THE MINISTER OF STATE op--‘rﬂﬁ
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI VN, GAD-
GIL) : (a) Yes, Sir. There was an
incident of a minor fire in one of the
rooms in Akashwani Bhawan on 7.1 85,
Some old records of not great value were
partially burnt,

(b) Adequate fire fighting equipment
has always been available at all AIR
Stations and Doordarshan  Kendras,
Equ:pment at Akashwani Bhawan has,
however, been further augumented,

() Does not arise,

[English)

Programmes Sponsored by Doordarshan,
Srinagar

5289, PROF. SAIFUDDIN SOZ :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) the number of programmes spon-
sored by the Doordarshan, Srinagar
during the months of January, F ebruary
and March, 1985;

(b) number of participants with their
names and parentage; and

(c) the mode of selection of partici-
pants 7

THE. MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N, GAD-
GIL) : (a) and (b, Information re-
number of proyammes
produced and telecast by Doordar;han
Kendra, Srinagar during January, Febru-
ary and March, 1985 in  wbich outsiders
participated and the names of such per-
sons, is being collected and will be laid
op the Tablg of the Housc Doordar-
;ban,, boweyer,, does . not ' maintaiq the
details of percentage of outside particl-
pants,
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. Selection  of pag'tncipants depqnds
on the nature of programme expertise,
of th¥ particiPant concerned his ‘grading,
etc,

Release of “Adi Shankancharya
Film

5290. SHRI T. BASHEER :  Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state

. (@) whethér the National award win-
ing film ‘‘Adi Shankaracharya'’ has not
been released in North India even one
year after it received censor certificate;

(b) if so, the specific reasons for the
same;

(c) whether its marketability will be
affected if shown very late;

(d) whether any attempt has been
made to sub title it in Hindi; and

(e) if not, the reason thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N, GAD.
GIL): (a) Yes, Sir, The film *Adi
Shankaracharya' has not beéen released
commercially, but a nomber of non-
commercial screenings have taken place,

(b) The Corporation has not received
any concrete offer from the distributors
for northern Indian apparently because
the film is in Sanskrit,

(c) No, Sir,

(d) and (e¢). The National Film D:-
velopmerit Corporatidn  has  alféady
detidéd to dub the filth in Hindi 9
that the film could be released in horth.
prn India,

Mer of ln*%rateﬁ Ffsherlbs Projict,
Codm

5291, PROF, KV, fHoMA
Wit tﬁe Mmism of AGRICULTU iz
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AND . RURAL DEVELOPMENT be
pleased to’state : ‘

‘(a) whether there i3 a proposal to
transfer the Integrated Fisheries Project,
Cochin to a fishery establishment under
the Department of Fishery Survey of
India, Bombay (FSI); and :

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THR
DEPARTMENT ‘ OF RURAL DEVE-
LOPMENT (SHR1 CHANDULAL
CHANDRAKAR) : (a) No, Sir,

(b) Does not arise,

Video Piracy

5292 SHRIMATI KISHORI SINHA:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state ;

{a) whether NFDC Chairman has
expréssed serious concern at video piracy
cutting into Indian film markets as re-
ports in the ‘Stateman’ of April 12,
1985;

(b) if so, whether Lovernment will
further tighten thé laws against such

piracy;

() whether prints of Indian films are
taken abroad and then video recorded
clandestinely; and

. {d) whether Gow:rnment will seek
help of Gulf countries where this piracy
is high, to help curb this menance ?

THE MIN[STER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N. GAD.
GIL) : (2) No, Sir, However, ac.
cording to the Stateman of April. (2,
1985, the Managing Director of NFDC
told the repgrters that increasing . video
piracy bad sbrunk thc export market for
Indian ﬁlms toa conslderable extent and
that «fforts to curb lhls ma!practxce has
so far mﬁ little effect ‘
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(b) As far as video piracy in India
is concerned, the Government of India
_ has already taken some measuies, includ-
ing amendments to the Cinematograph
Act, 1952 and Copyright Act, 1957 to
provide for ephanced and minimum
punishments (both imprisonment and
fine) for offcnces relating to exhibition
of uncertified video film and infringement
of Copyright in a work, respectively,
Further tightening of laws is not consi-
dered necessary, Whut is more important
is the implementation of the provisions
of the ameneded Acts, by the law-enforc-
ing agencies of the State Governments/
Union Territory Administrations,

() As reports about video piracy
abroad continue to be received, it is not
unlikely that the prints of Indian films,
which are taken abroad legally, might be
used for clandestine video recording.

(d) Copyright is a proprietory right
and it is for the owners of copyright 10
initiate necessary civil or criminal pro-
ceedings in the appropriate court of law
for enforcement of their rights, Gulf
Countries do not subscribe to either of
" the two conventions governing the Copy-
right protection at international level, viz,
the Berne Convention and the Universal
Copyright Conveation,

Unauthorised Construction in Sarojini
Nagar

5293, SHRIMATI VIDYAWATI
CHATURVEDI] : Will the Minister of
WORKS AND HOUSING be pleased to
‘state :

(a) whether the shop-cum-flats built
in Sarojini Nagar, New Delhi were allot-
ted to the allottees of these units and
later on those persons were given the
ownership rights;

(b) . if so, whether these allottees
have also covered the verandas in front
‘of their shops thus causing much incon-
venience to the consumers particularly
during summer and rainy seasons;
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(c) action being taken by Govera-
ment to remove these encroachments;
and ‘

- (d) whether the owners are making
unauthorised construction in their resi-
dential flats and if so, action taken/
proposed by Government in this regard ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):
(a) It has been decided to transfer the
owpership rights of shops/flats in Sarojini
Nagar Market to the allottees;

(b) to (d), Some of the shopkeepers
have made encroachments in the varan-
das, Notices have been issued to them
for removing the unauthorised construc-
tion, Lease documents for transfer of
ownership rights have not been executed
with the allottees who bave not removed
the encroachments from their premises,

Assistance to meet Natursl Calamities

5294 SHRIU K. PRADHANI : Wil
the Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased to
state :

(a) whether Government have chan-
ged the norms for granting assistance to
States to meet natural calamities;

(b) whether Government have review-
ed the guidelines for the disbursal of
drought and famine relief to the States;

(c) if so, the changes made in grant-
ing assistance to States to meet natural
calamities; and

(d) the details of the new set of
guidelines sent to various States in this
regard ?

L]

THE MINISTER OF STATE [N THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL
CHANDRAKAR): (a) During 1982,
a Committee was set up to review . the
norms of Central assistance on some
items of relief for natural calamities,
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The Committee recommended revision in

the norms and the Government accepted
the recommendation, Subsequenily, the
Eight Finance Commission submitted
their report and on the basis of their
recommendation, the Government of
India issued instructions on Sth April,
1985, In the context of these instruc-
tions and rocommendation of the Eight
Finance Commission, the Government
propose to set up an Inter-Ministeral
Comnmittee to review the norms as we!l as

the guidelines for relief for natural
calamities.
(b) and (c). Does not arise,

Integrated Development of Small and
Medium Towns of Gujarat

5295. SHRI R.S. GAEKWAD :
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) the names of the town of Gujarat
which are identified to be brought under
the Integrated Development of Small and
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Medium Towns Schéme of Central
Government; '

(b) " the number of towns of Gujafat
identified out of 200 towns targeted for
the Sixth Five Year Plan; and

(c) Central assistance released to each
of these towns till 31 March, 1985 ?

WORKS
ABDUL

THE MINISTER
AND HOUSING (SHRI
GHAFOOR) (a) to \c), During the
Sixth . Five Year Plan 17 towns were
allocated for Gujarat to be covered under
the Centrally sponsored scheme for
Integrated Development of Small and
Medium towns. The names of the towns
and Central Assistance released to each
of these towans till 3! 2 1985 are
attached,

OF

No decision has yet been taken about
the new towns, These will be decided
on the recommendations of the State
Government,

Statement

Towns of Gujarat brought under the scheme of integrated development of small
and medium towns, and ceatral assistance released to each of these towns,

(Rs. in lakhs) .

Central assistance
released till
31st March, 1985

SI, Name of town
No.
1. Anand
2. Patan North
"3, Porbandar
4. Valsad
5. Yarval Patan
6. Palanpur
7. Ankleshwar
8. Dahod
9, Mehmedabad
10, Godhra
11,  Bhyj
12, Amreli
3, Mehsana
14, Khambatt
1S, Kalol Saij
16, Sanand
17, Debgam

30.43
22.24

28 .37
35.00
14.50
27.94

" 34,76
3695
14.28
31,30
12.00
37.00

24 68

24 2§
30,00
8.00
15,00

D e S —

428,67

e
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(Translation]
Issue of Demand Letters by DDA at the
‘Time of Allotment of Flats

5296, SHRI VISHNU MODI:
Will the Minister of WORKS AND
HOUSING be pleased to state :

~ (a) whether allottees of the DDA flats
are issued demand letters at the time of
allotment;

(b) ~ whether in the event of cancel-
lation of allotment due to some mistake
a fresh demand letter is sent to the
allottee again;

(c) if so, the number of such cases,
particularly in Janta Category under the
HUDCO Pattern in respect of which
‘re-allotments were made in 1984 but
demand letters were not issued again;

(&) whether Government propose to
take any concrete action to ensure
that fresh demand letters are issued in
such cases; and

(¢) if so, the broad .details thereof
and if not, the reasoas therefor ?

THE MINISTER OF WORKS AND
HOUSING'(SHRI ABDUL GHAFOOR}:
(@) Yes. Sir, :

(b) Allotments are cancelied either
on account of non-payment of the
amount demanded in the demand-cum-
allotment letter or non-fulfilment of the
condition of aflotment, indicated in the
demand cum-aliotment letter,

(c) Application for restoration re-
ceived from such allottees are examined
on merit and in case, the allottees have
. submitted the requisite docu-
ments and - have deposited demanded
amount or are ready to do so imme-
diately and in case the flats allotted to
ttem are gvailable, orders for restoration
are invariably passed, In these cases,
the date of allotment and due date for
payment remain the same and no fresh
letters are issued, Only letters indicating

MAY 7, 1985

Written Answers 1‘7§

that the.restoration has been allowed ar®
issued 'to such persons, DDA does not
maintain any account for such cases,

(d) and (). Does not arise in view of
reply in part {(b) and (c) above. ‘

[English)
Development of Kingsway Camp Area

5297. SHRI D.L. BAITHA : Wil
the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether re-development of Kings-
way Camp (areas comprising Outram -
Lines and Hudson Lines), Delhi was
taken up by the DDA in May, 1984 on
Priocity basis to provide plots of 160 sq,
Yards to allottees of these plots as per
draw of lots held in May, 1970; if so,
the progress made so far;

(b) whether the owners of the one
room tenements have been provided slum
quarters as transit arrangement in
Jahangirpuri; if so, on what terms and
for how long; and

(c) whether any time.bound schedule
has been drawn up by DDA for the re-
development of the said area; if so. the
time by which the same will be
completed ?

THE MINISTER .OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):
(@) Yes, Sir. The development works
in Outram Lines was taken up on
priority basis in May, 1984 and are
likely to be completed by the end of
August, 1985 subject to availability of
site, The development works of Hudson
Lines are held up for want of clearance
of barracks and other structures,

(b) Yes, Sir. The transit camp was pro-
vided to the allottees subject to payment
of Rs, 150/- per month on licence fee
basis till their plots are ready for handing
over. ) :

() No time bound schedule has been
drawn up for this scheme, ~The-variouws
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development works in-Qutsam Lines are
scheduled. to be .completed by Augusi,
1988, The conipletion. of development
works of Hudson Lines . is. likely to
take about 6 months after clearance of
the site,

Installation of TV Relay Ceatres

5298, DR, VALLAL PERUMAN :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
stale :

(@) the'total number of relay centres
of Madras Doordarshan;

(b) whether Government have got
any plans to instal more TV relay centres
in every district of the State; and

(c) if so, by when it will be done ?

THE MINISTER OF STATE OF

THE.  /MINISTRY OF INFORMA-
TION AND BROADCASTING (SHRI

V.N, GADGIL) (a) At ‘present,
there is no TV rc]ay centre attached to

Doordarshan Kendra Madras

(b) and (c). Augmentation of power
of the T.V. transmitter, Koddikanal to
10 KW is on hand. A microwave
circut to link this transmitter to Door-
darshan Kendra, Madras has also been
ordered. Establishment of a low power
transinitter at Neyveli is a scheme
approved for implementation by June,
1985, Eatabhshment of additional TV
relay oemres in yarious uncovered parts
of the country, including those in Tamil
Nadu, will depend on the availability
of resources for this purpose during the
future Plan period,

Scheme to Develop Improved Breed of
Plggery

5299, SHRI D,N, REDDY : Wil
the Miolster ‘of AGRICULTURE AND
RURAL DEVELOPMENT be pleased to
state :

(a) whether Government have . a
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scheme to develop improved breed of
pigaery in the country; and

(b) if sddhe States selected to imple.
ment thie scheme ?

THE MINISTER OF STATE IN T&B
DEPARTMENT OF RURAL DEVE.
LOPMENT =  (SHRI CHANDULAL
CHANDRAKAR) (a) Yes, Sir, The
Indian Council of Agncultural Research
has "All. India Coordinated Research
Project on pigs to develop improved brepd
of pigs. The States and Union Territorics
have also got Schemes to improve the
economic traits of pigs.

(by The All Indla Coordmatcd
Research Pro,)ect on pigs is under opera«
tion in the States of Uttar Pradesh,
Assam, Madhya Pradesh and Andhra
Pradesh In order to improve ;qo
economic traits of the indigenous pigs, ‘the
crossing with exotic pigs has been under-
taken, In different plan petidds, 82 Pig
Breedmg 'Farms have 'béén set up 'in'
Stdtes/Udion Térritoties of Andiwra
l*radesh Haryanﬁ Karnataka, "Kerdld,’
Maharashtra, Manipur, Meghalaya,” Naga.
land, Tamil Nadu, Uttar Pradesh, West
Be'n'g'al,. Dadar a’n‘d Nagar Heveli, ' Gba.
Daman and Diu, Mizoramy, Assam, Biliar,
Madbya Pradesh, Orissa, Punjab, Aruna.
chal Pradesh and Tripura,

Grass Growing Msthitte for Milk
Production

5300, SHRI HUSSAIN DALWAI‘
will ‘the Minlster of 'AGRICULTURE
AND RURAL DEVELOPMENT beo
pleased to state :

(2) whether Government are aware
that Devclopmcnt Corporatxon of Konkan
has éxperimented the use of gtissgrowitig
machine at the sitc of its Bull-mother
Project at Aarey Dairy in Bombay,

(b) whether fodder produced by this
machine has given tremendous boost to
milk producnon in the pro;ect, and

(c) whether Government ‘Propose . to-
reoommcnd such grass-machine for dairies
with a view to augment the milk supply ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) to (c). Infor-
mation is being collected and will
be placed on the Table of the

House,

Testing Facilities at ESIC Dispensary
Kishan Ganj-II, Delhi

5301, SHRI PIYUS TIRAKY: Will
the Minister of LABOUR be pleased to
state :

(a) whether Employees State Insu-
rance Corporation, Kishan Ganj-II Dis-
pensary has the facility of Pathology
Laboratory;

(b) if so, since when and the nature
of test facilities available there; and

(c) whether it is a fact that even
ordinary test facilities like blood sugar,
pregnancy test are not available for which
poor patients have to run to ESI Hospital
at a distance of fifteen kilometres ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,
ANJIAH) : (a) Yes, Sir,

(b) and (c). The Laboratory in the
dispensary has been carrying out routine
tests of blood, urine, stool etc, from the
very beginning, The laboratory with
certain  added facilities is  working
under the supervision of a Patho.
logist since B8-3-1983. It has been
supplied with 8 calorimeter for carrying
out bio-chemical test such as estimation
of blood-sugar etc,

Devélo;ament Works in Bodella by DDA

5302, DR. V. RAJESHWARAN -
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether Government are aware
of the fact that 21 Cooperative Group
Housing Societies allotted and given
possession of land in Bodella (Phase-1I),
West Delhi are unable to start comstruc.
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tion work as the land allotted to. them is
in low laying area. and the development
of land has not been taken in hand by
the Delhi Development Authority so far;
and

(b) if so, the reasons for delay and
the time by which the development works
viz, levelling of plots/area, laying of
water sewerage lines, construction of roads
etc, will be completed ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):
(2) and (b), Out of 21 Cooperative
Group Housing Societies in Bodella
(Phase-11) 19 Societies have been given
possession of land,

The woik of earth filling wherever
required and the work of road laying are
likely to be completed by the D.D A.
during 1985-86. Schemes for water
supply and sewerage have not yet been
approved by the Municipal Corporation
of Delhi, This work will be taken up by
the D .D.A. after obtaining approval of
M.C.D. The D.D. A, have also initiated
the process for calling the tenders for
providing drainage in this areas.

Decline in Paddy Production in Kerala

5303 SHRJ V.S. VIJAYRAGHA-.
VAN : Wil the Minister of AGRICUL-
TURE AND RURAL DEVELOPMENT
be pleased to state -

(a) whether production of paddy has
declined in Kerala over the last S years ;

(b) if so, the figures of paddy pro-
duction in Kerala during the past
5 years ;

(c) the causes of this decline ;

(d) whether the price that farmers get ;
is below the cost of production ; and

(¢) if so. the steps taken to help the
small and medium farmers in Kerala ?
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THE MINISTER OF STATE IN THE
 DEPARTMENT OF RURAL DEVE-
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Kerala shows slight decline of 3.2 paf

" cent in 1984-85 over 1980.81. The

LOPMENT (SHRI CHANDULAL estimates of production of paddy in
CHANDRAKAR) : (a) 10 (c). Yes, Kerala during the past five years are
Sir. The production of paddy in given below
Year Production (’000 tonnes)

1980-81 — 1936.0

1981-82 - 2039.2

1982-.83 — 1988.1

1983-84 —_— 1891.7

1984.85 -— 1874.9

W .

The fall in production of paddy could be attriduted to a possible shift in area from

paddy cultivation to other crops,

(d) and (e). The procurement/support
prices announced by the Government are
based on the recommendations of the
Agricultural  Prices Commission now
redesignated as Commission for Agricul-
tural Costs and Prices (CACP). While
making its recommendations, the Commis-
sion, inter-alia, takes into account the

cost of production of the commodities in
different States, A comparision of pro-
curement prices with the farm harvest
prices of paddy in Kerala during 1980-81
to 1982-83 given below reveals that farm
barvest prices are much higher than the
procurement/support prices offered by the
Government,

Year Farm Harvest price
(Rs. per qtl,)

Procurement price
(Rs, per qtl,)

1980-81 152,06
1981-82 178,78
1982.83 208,16

105,00
115,00
122,00

In view of the above, the interests of the small and medium farmers in regard to
prices received by them for their produce stand adequately taken care of,

Provident Fund Scheme for Bidi Workers

5304, SHR1 SURESH KURUP:
Will the Minister of LABOUR be pleased
to state ;

(a) whether some cases are pending
before the Supreme Court regarding the
Provident Fund Scheme of Bidi workers
in the country ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,
ANJIAH) : (a) and (b). The provisions
of the Employees’ Provident Funds
and Miscellaneous Provisions Act,
1952 were extended to the Beedi
Workers with effect from 31st May,
1977, Some beedi manufacturers had
subsequently challenged the applicability
of the Act to beedi industry in the
Supreme Court and the Court had ordered
the stay of operation of the notification
extendig the provisions of the Act to
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%edi Industry pgndi% hcarmg of the
qp The " bearing " in the case ‘has smqé
Iwen coucludgd and tbe Jngement is
ayaited,

Reservations for SCs and STs in Department
_of Save G{af!’ Campaign

5305. SHRI ANADI CHARAN
DAS : Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(8) the total number of employees in
the Department of Save Grain Campaign,
particularly in Orissa, as’ on 1 March,
1982 and 1 March, 1985 ;

(h) the pumber of SC and ST
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emp‘loy:qe{s‘amopgst thqn :

() whether reservation rules in favour ”
of SCs and STs are " being folfowgd and
rosters maintained for that purposc 3

(d) if so, thie reusons for the<shortfall,
if any, and the steps taken to fill the
quota reserved for these communities ;
and

(¢) the number of reserved posts
lapsed during this period ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH): (a) and (b). The desired
informatijon is given below :

As on Employees in Save Employees in Save
Grain Campaign Grain Campaiga,
organisation Orissa
Total SC/ST Total SC/ST
1-3-1982 323 929 19 7
1.3.1985 348 97 23 6

(c) Yes, Sir.

(d) Duriog this period, two vacancies
resérved Ffor SC & ST have been carried
forward due to non-avanlabnlxty of suitable
SC/ST candidates.

(¢) No vacancy reserved for SC/ST
has lapsed during the perxod

Enforcing of Industrial Disputes Act
in West Bengal to Prevent Strikes
and Lockouts

5306, SHRI BHOLA NATH SEN :
Will the Minister of LABOUR be pleased
to state ¢

(8) whether Government of India
have sent any Istter to the Government of
West Bengal asking it to enforce the
existing provisions of the Industrial
Dlspules Act to prevent strikes and lock-
outs in West Bengal

(b) if so, the details thereof ; and

(c) the response from the State
Government to the Centre’s suggestion to
declare moratorium on strikes and lock-
outs in West Bengal ?

THE MINISTER OF STATE OF THE

'MINISTRY OF LABOUR (SHRI T.

ANJIAH) : (a) and (b)., Yes; Sir, In
a letter dated the 14th January, 1985
addressed to the Chief Minister of West
Bengal the Labour Minister, while sharing
his thoughts on the need to ensure
harmonious industrial relations in the
country, had suggested that 10 achieve the
objectives of preventing strikes. lockouts
and closures, the provisions of the Tndus-
trial Disputes (Amendment) Act, 1982
should be freely and effectively used, In
doing so. emphasis was laid. on the fact
that - while workers should be persuaded
not to resort to strikes while their grie-
vances are under conciliation. the emplo.
yers should also not resort to 'Jockouts
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and closures but approach the State and
Central Governments to remove in time
the causes leading to Jockouts, and
closures, '

(c) While acknowledging the letter
addressed to the Chief Minister the
Labour Minister, West Bengal has
informed that the chmafc of conciliation
and mutual . understanding is being
promotcd through the State Level Labour
Advisory Board on which important
organisations of employers as also the
Central Trade Unions are represented,
and has suggested changes in the Indus-
trial Disputes Act to prevent unilateral
suspension of operations, clesure or
lockout,

Market Buildings in Pushp Vihar

5307. SHRI RAM PUJAN PATEL :
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether Government are aware
that market buildings ip all the sectors of
Pushp Vihar, New Delhi are ready for
allotment but are not being allotted; if so,
the date of completion of market build-
ings in each sector and reasons for not
getting the markets opened ;

(b) whether due to the non-opening
of these markets jhuggi-markets are being
developed like a wild-fire and, creating all
type of nuisance in that area and thereby
spoiling the environment of entire locality;
and

(c) if so, the time by which Govern-
ment propose to remove those jhuggi-
markets as well as other unauthorised
shops from that locality to make the
ecological balance by making this area
free from pollution and free from
unhygienic conditions ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR)
(@) The shops and stalls in the Con-
venient Stopping Centres of Sector-I,
Sector-HI and' Sector-V, Pushp Vihar,
New Delhi were constructed by the
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CPWD and the L&DO was mformed for
thejr disposal in Feb '81, Feh, '82 and
April 83 respectively. Some of the
shops were put 10 auction but for want, of
bidders these could not be dtqus@d oij
The reserve price for the shops is under
review and after the revised reserve price
is fixed, the Land and Development Office
wil] arrange for the auction of the shops

again,

(b) and (c), There has been some
unauthorised construction and the issue is
under active consideration of the Govt,

Financial Assistance to the Allottees
of Surplus Land

5308, SHRI CHINTAMANI JENA :
Will the Minister of AGRICULTURE &
RURAL DBVELOPMENT be pleased to
state :

(a) whether any allottees of ceiling
surplus land are getting financial assis-
tance ;

(b) if so, the amount given to each
allottee according to rules ;

(c) the number of persons who have
not been given any financial assistance in
Orissa during 1984-85 ; and ‘

(d) whether steps are being taken to
release the arrear to the State Govern-
ment of Orissa to pay the dues to the
affected persons ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHR1 CHANDULAL CHAND-
RAKAR»: (a) Yes, Sir, Allottees of
ceiling surplus land are provided ﬁnanc:al
assistance under a centrally sponsored
scheme of providing financial assistance
to the allottees of ccdmg surplue land.

(b) The scheme visualises a payment
of a grant of Rs. 2 .500/- per bectare to
the allottees of ceiling surp!us_ land with
effect from 1-4.1984, Prior to 1-4-1984
the scale of assistance was Rs. 1,000/-
per hectare,
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(¢) and (d), Amounts are - released
from year to year subject to availability of

funds, Rs, 167,92 lakhs have been

released to the State Government of
Orissa as Central share since the incep-
tion of the scheme, During 1984.85,
on a proposal from the State Government
of Orissa, an amount of Rs, 45 53 lakhs
was released towards Central share,
There are no arrears to be paid to the
State Government of Orissa as reimburse-
ment of Central share of expenditure
incurred by them,

Assessment of Integrated Rural Deve-
lopment Programwe in Orissa

5309, SHR] ANANTA PRASAD

SETHI : Will the Minister of AGRI-
CULTURE & RURAL DEVELOPMENT
be pleased to state ¢

(a) whether any Central team had
visited Orissa to make an assessment of
Integrated Rural Development Pro-
gramme ;

(b) if so, the names of districts
where the team met the villagers and
farmers ; and

(c) the details regarding the report
of this team in regard to the progress of
rural development programmes in that
State ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOQOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR) : (@) to (c). Yes, Sir,
A Central Team visited Puri District
in June, 1983 and made the following
comments about some of the important
Rural Development Programmes :

1. Integrated Rural Development Pro-
gramme (IRDP) .

(i) Physical and financial targets
in the State during 1982-83 were
achieved,

(i) Sizeable assistance was provided
in the irrigation sector,
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(iii) Milch cattle schemes suffered for
want of infrastructural support,

(iv) Instances of insistence on security
by the bank were noticed,

(v) Recovery of loan was not satis-
factory, Most of the milch
cattle beneficiaries were found to
be defauiters,

ll. Training of Rural Youth for Self-
Employment (TRYSEM)

(i) The training was imparted in
carpet-weaving, stone-carving,
coir  making, knitung  and
tailoring etc,

(ii) There was inadequate follow up
ufter training,

(iii) The duration of trainiog in respe.t
of some trades was inadequate,

11, National Rural Fmployment Pro-
gramme (NREP)

(i) Contractors appeared to have
been employed in the garb of
village leaders for execution of
works,

(ii) Arrangements for distribution of
foodgrains were not satisfactory,

1V, Land Reforms :

The beneficiaries stated that they were
not provided assistance under any other
rural development scheme and the land
given to them was of poor quality,

Survey of TV Audience

5310, SHRI JAGANNATH PAT.
TNAIK : Will the Minister of

INFORMATION & BROADCASTING
be pleased to state :

(a) whether any survey of TV
audience conducted by the Directorate
General, Doordarshan has revealed that
most of the television viewers feel sick
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of long duration commercial advertise-
ments intervening the main programmes ;

(b) if so, the precise outcome of
survey ; and

(c) the Government’s reaction
thereto ? ;

THE MINISTER OF STATE OF
‘THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI VN,
GADGIL) : (a) to (c). No such
survey has been conducted by the
Directorate General, Doordarshan
recently, Popular programmes naturally
attract the largest numbers of commercial
advertisements, The total duration of
such advertisements does not, however,
exceed 59, of the total transmission
time of any Kendra on any day.

Production of marine products from
deep sea fishing

5311, SHRI N, DENNIS : Will
the Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased
to state :

() whether Government have made
assessment regarding the percentage
production of marine products obtained
as a result of deep sea fishing across
India’s coast ;

(b) the number of Indian vessels
engaged in the deep sea fishing ;

(c) the number of vessels added to
the fleet during the last three years ; and

(d) the number of vessels likely to
be added during
period ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) The contribution
of deep fishing vessels to the total marine
fish catch from Indian . Exclusive
Economic Zone is about ! per cent,
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(b) There are 76 commercial deep
sea fishing vessels under operation in
Indian waters as on date, .

() During the last three years from
January, 1982 to Aptil, 1985, seventeen
commercial decp sea fishing vessels have
been added to the Indian fleet,

(d) The number of vessels to be
added during the 7th Five Year Plan

has not yet been finalised,

Research work on Cotton

5312, SHRI CHINTAMANI JENA :

SHR]I AMARSINH RATHA-
WA :

Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) the nature of research work on
cotton being carried on at present ; and

(b) to what extent the small -growers
of cotton have been benefited by this
research work and the extension facilities
provided thereto ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHR[ CHANDULAL
CHANRAKAR) (a) The Indian
Council of Agricultural Research is
supporting research on Cotton through
the following Institutes, Projects and
Schemes : —

(i) Central Institute of Cotton
Rescearch, Nagpur with a mandate
to improve crop varieties, crop
production and crop protection
technologies ; |

(ii) Cotton Technological Research
Laboratory, Bombay for quality

testing, processing  technology
and product and by-product
utilisation ; |

(iii) ANl India Coordinated Cotton
' . Improvement Project with 33



191 Written Answers

centres located in varjous agri-
cultural universities for national
level testing of the improved
varieties and technologies ;

(iv) 'Integrated Cotton Development
Project with 7 ceatres located in
Punjab, Haryana and Maharashtra
to integrate research development,
extension and training to increase
cotton production in farmers
flelds ;

v) A few time bound problem
oriented ad hoc research schemes,

ﬁu'rfn‘g the Jast two decades about 60
high yielding varieties in different staple
categories and 15 hybrids in long staple
category have . been  developed and
popularlsed "Crop Protection rainfed
farming and muitiple cropping technolo-
gles have bzen developed, In crop
pratection techoologies Integrated Pest
Ma(nagement was given high priority to
economise on pesticide applications, On
techiiology side, chemical fibishing for
flame retardant and easy care charac eris-
tics have been standarised, In by-product
utilisation, bio-gas from  willowdust,
card board from cotton sticks, etc, were
prepared,

(b) The improved vaneues/hybnds
and the technologies greately helped in
raising cotton yields. botb under rainfed
and | irrigated . cqndmoqs By the
judicious ., application  of 1mproved
technologies under Integrated Cotton
Development Project, it was shown that
it is poss:bl,e to sngmﬁcamly increase the
yleld in rainfed areas of Maharashira

Similarly, under the Tnfensive Cotton
f)evelopment Programme ‘subsidies on
certified seed, operational chatges on
aerial and ground spraying/dusting of
pesticides, plant ‘protection €quipmeénts,
dempnstrations aid pheromone traps
for controllmg bollworms are provided
to the cofton growers, These facilities
are extended to all the cotton Browers
including small and marginal farmers,

Dry farming techh sJogy and ‘integréte'd
pest management systems are of special
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benefit to small and marginal farmers,
The hybrids which have greater resistence
for adverse conditions have greately
benefitted different categories of farmers,

CPWD Enquiiry Offices in Pushp Vibar

5313, SHRI RAM PUJAN PATEL :
Will the Minister of WORKS AND
HOUSING be plcased to state ° '

(a) whetheranumber of quarters in
all the sectors of Pushp Vihdr, New
Delhi are occupied by various divisions
of CPWD for the purpose of Enquiry
Offices of CPWD in spite of the fact
that CPWD Enquiry buildings are ready
and in use ; and

(b) if so, the reasons for occupation
of such quarters and the time by ‘which
Government propose to issue necessary
instructions to the CPWD authorities to
vacate Government quarters ?

THE MINISTER OF WORKS AND
HOUSING (SHR1 ABDUL GHAI‘OOR)
(a) Yes, Sir, Three quarters in
Sector lll and four quarters in Sector V,

(b) There is no regular Enquiry
Office constructed in Sector. V and hence
the Civil Enquiry Office is functionipg in
residential ‘quarters, This is purely a
temporary, artpng;ment till & regular
Enquiry Office building is constructed in
that Sector,

In Sector m, three résidentlal quartérs
are bemg temporarily utilised by the
Construction Division for the quarters
for whnch the mamtenanco is s¥nll wnb
that Dmsnon Thue wxll be vacated as
soon as the ‘maintenance of "all "the
quarters in Sector IIl is handed over 'to
the maintenance Division, °*

ﬁecordlng of lnterﬂews ‘of Freed'om
Figliteéis

5314, PROF, NARAIN CHAND
PARASHAR : Will the Minister of IN-
FORMATION AND 'BROADCASTING
be pleased to state :
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(8) whether the AIR/Doordarshan
have drawn up any programme for the
recording of interviews of the well-kaowa
freedom fighters on the freedom struggle
s0 as to record their experiences for the
present and future generations;

tb) if so, the date from which the
recording of interviews has commenced
and the names of the freedom fighters,
State-wise, whose experiences have been
recorded;

(c) whether it is proposed to expand
this programme and cover more freedom
fighters in 1985;

(d) if so, a brief outline thereof; and

(e) if not, the reasons therefor ?

VAISAKHA 17, 1907 (SAKA)
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THE MINISTER -OF STATB -OF THE
MINISTRY OF INFORMATION {AND
BROADCASTING (SHRI V.N, GAD-
GIL) : (a) Yes, Sir,

(by A'R Statidns': are recording the
interviews with freedom fighters frem
time to time since 1972, A listof 301
freedom fighters whose recordings are pre-
served in archives - of . AIR is enclosed,
(Statement 1), Doordarshan Kendras are
also rccording intérviews of -freedom
fighters. A statement-II is enclosed,

') and  (d). Recording of interviews
with freedom fighters and their broadcast/
telecast is a continuous process and will
continue during 1985 also,

(¢) The question dose not arise,

Statement 1

Name of the Freedom fighters whose recordings have been preserved in Archives
of All India Radio

)y

Language

S. No Name
o 2 3
1. Shri Muona Lal Pancholia Hin;ji
2. ,» Munna Lal Pancholia ~do-
3. ,, Salig Ram =do-
4, ,» Sita Ram -do;
s. ,, Jadu Gopal Mukherjee - English
6. Smt. Savitri Devi . Hindi
7.  Shri Surya Prasad Singh ~do-
8. ,, Mahamaya Prasad Siogh -do-
9, ,, Sureshwan Pathak -do-
10, ,» Roopnarayan Singh ees -do-
11, ,, Kailash Nath Divedi «do-
12, Smt, Jara Devi -do-
-do-

13,  Shri Devi Dutt Kandpal
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14 Shri Shankar Rao Maldapurdar . Hindi
15, ,, Beri Dhur Kanungo -do-
~ 16, ,» Fagir Chand Shahu vee -do-

17, ,, Jathedar Mota Singh ~do-
18, Smt, Mamobai ~do-
19, ,, Savitri Sharma -do-
20. Shri Bhoppa Rao Keshar Rao Koyarehar -do-
21, ,» Mali Reeva -do,
22, ,, Anawaral Navi ~do-
23, ,, Sajjan Singh ~-do-
24, ,» Choudhury Ranbir Singh -do-
258, Dr. Usha Mehra English
26. Shri Saligram Agarwal Hindi
27, ,, Haripad Bhattacharji Bengali
28, ,, Gurubax Rai

29, ,» Laxmi Chand Mehra

30, Shri M.S, Shivaram Singh

31, | .» K.A. Keraluyan

32, ,» Kshitish Basu Bengali
33, ,» Jaghal Choudhury

34 Sardar Hari Har Singh

35. Shri D.P, Keshava Menon Malayalam
36, ,, Chhannu Beesmegare Hindi
37, ,, Pran Lal Shah Gujarati
38, y, Khem Chand Sharma Sindhi
39, .. R.P. Purshottama Reddiar

40, Appaji Gandhi Hindi
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41, Shri B.L, Thiru Gruda vee Tamil
42, Monder (R, Muthial) oo »

43, Arun (K, Arunachalam) oos English
44, Shri P S. Chinadorai e Tamijl
45, »» S.R.N, Shesha Bhagavathar ves '

46, Dr. N, Chanderkant Mudaliar oo '

47, Shri AR, Sawai Y
48, ,, Charan Das Hindi
49, ,» Laxmi Chand Mechra vee Punjabi
50, Smt, Manno Bai Hindi
51.  Shri DN, Joshi Gujarati
52. , Gopalji Bhai vee

53, ,, Mada Deo Prasad Hiodi
54, ,,» K.P. Chatterjee cen English
S5. ,,» T.U. Kashirajah es Tamil
56. ,,» K.N. Krishnan eae Hindi
57. Lala Har Dayal e Eaglish
58. Shri Shivram Singh | vos

59 ,, Jugal Kishore Chaturvedi vee Hindi
60, ,, Gopal Lal Asawa .o ”»

61. ,, [Ram Karan Joshi .o o

62, ,, Suresh Bhattacharjee . -

63, ,, Mani Lal Gurudev ves »

64. ,, AN, Iswali Sahib English
65. ,, Sakhanand Mishra Hindi
66, ,, Bishram Singh ses

67. ,, Nahar Singh -

68, ,, R.S. Kumar Swami oo
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6;, Shri R.S. Krishnan
70. ,» K.T, Ramalingam
71, ,» R, Savo
72, ., Udam Singh .
73. . Sakkanand Mishra Hindi
74, ,» Prativadi Bhayamkrachari English
75. », B.Ranga Nayakali Varangel Telugu
76. -do- Engljsh
77, ,» Shah s
78, ,» Uma Khan Pathan Urdu
79.  Miss, Mari Bahan Hindi
80,  Shri Shankar Narain Joshi English
81, ,, Shri Kshivish Basu Bengali
82. Acharya K. Ramalingam English
83,  Shri AR, Savai -
84, ,» Salig Ram . Hindi
85, ., Sita Ram —
86. Master Adityandra Hindi
87.  Shri Ram Gindoli e English
88.  Gyani Vir Singh Punjabi
89. Ram Vidya Devi Hindi & English
90. Sumiti Ghosh Hindi & English
91.  Shri Ranbir Singh Hindi
92, v Bal Kiishna Vithal »»
913, ,, Hans Lema English
94 s« S P, Alayas -
9s. ,, K.L. Sharma . Tamil
96, T.N. Gopglacharya |

bR

99
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! ‘2 o
97. Dr, T, Mascarenhian Bhglish
98 Shri I;a*;.x;;f; D;tt R V. Hindiv
99, »» Basunand Ray Gandhi »
100, ,, Raghubans Narayan Singh ves o
101, ., Rangesh Sharma e »
102, ,,» Shyam Krishan Agrawal v
103, ,, Manoranjan Nandi Lasan . —
104, ,» Nibaran Dutt -—
105 Smt, Sneh Lata Dev -
106, Shri V. M, Vishnubharatiyan -
107. ,, Chandrama Singh Hindi
108, ,» Ram Pandey . ’»
109, »» Chhavinath Pandey -
110, Smt, Dev Rani . -
111, Shri Karpoori Thakur Hindi
112, »» Surya Narayan Singh
113, | K.P, Kesava Menon English
114, ,» N.G, Phuori Hindi
115, Smt, AV, Kutlimalu Amma .
116, Shri Girdhari Singh Sainani Hindi
117, ,,» Krishna Swami Kanada
118, Smt, Narinjan Kaur Punjabi
119, Shri Ganga Charan Maurya Hindi
120, ,, Kartar Singh oos Punjabi
121, +» R.S, Kumara Swami Tamil
122, ,,» Siza Ram | Hindi
123, ,» A. Bala Gopal Malyalam
124, Kamal Nath Tiwari Hindi

9
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125. Dr, Usha Mehta English
126,  Shri B,P, Sinha .o Hindi
127, »» Chandrika Sharma .
128, ,, Jagan Nath Prasad Singh ’
129, ,» Kedar Mani Shuki oo —
130, » M, Manjunatha Rao . Malayalam
131, »» Gulab Chandra Gupta . Hindi
132, » Mahant Bhagwat Rao . s
133, »» Taremel Krishnan oo —
134, Smt, Savitri Devi Nepali
135. Sbri Akbori Narayan Singh Hindi
136, », Laxmi Narain Sudbanshu . »
137, ,» Yaidyanatha Chaudhry "
138. ,», Chavan Prasad Sahu ’
139, » Saryu Prasad Mishra e ”
140, ,, Dev Saran ose »»
141, » Ram Bhajan Dutt "
142, », Jai Nandan :lha aee
143, », Mahendra Shastri Hindi
144, »» Baldev Chaudhary cee v
145, Maulana Saiyad Faziur Rebman Urdu
146, Shri Gulzar Patel
147. ,, Indradeep Singb Hindi
148, ,» Jareshwar Prasad Khalish cor
149, »», Surag Nath Chaubey oee
150 ,» Prafull Ramjan Raha . Bengali
151, ,»» Chappu Nair o

152,

K, Sankaran Nair
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153, Shri Bhubhuti Bhushan Dey

154, s» Makhan Lal Dey

155, » V.K. Achuthan Vaidyar

156, Smt, Ammu Kuttyamma

157, Shri MK, Raghvan

158, ,» Abinesh Basu

159, », Brojendra Kumar Basu Roychoudhury

160, ., Baradekant Bhattacharjee

161, 4 Saral Kumar Seogupta

162, ». Gaga Tshering

163, ,» Ramrishi Dev

164, »» Jagannath Prasad

165, Thakur Prasad Mandal

»

166, »,» Manik Chander Gupte

167,

’

168.

14

169,

1 2]

Kashinath Malviya
Ramprit Singh

Pyare Lal Gupte

170, » Ramjatan Singh

171, »,» Kailash Prasad

172,

»

Laldas Gupte

173. »» Ramcharitra Mehta

174,

s

175,

LB

176.

2

Avadhnarain Singh
Prevash Chandra Roy

Shew Mangal Singh

177.  Smt, Koyapilli Devaki

178, Shri Jayadeva Rao

179,

y?

Mohammad Koya

180, - ,, Digendra Acharya

Bengali

»”

Malayalam

”

Bengali
b2
14

”»

. Bengali
Nepali

Malayalam

*

. v o, ot
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181, Shri Harish Ranjan Das .
182, ., B. Dutt Roy
183, ,, Benoy Bhusan'Chowdhury .
184, ,» Upendranath Deb
185, ,, Chitaranjan Dass .
186, Smt, Charishilla Deb
187, Shri Pranesh Chandra Dey
188, .» Suresh Kumar Badra
189, ,» Hira Lal Hiodi
190, »» Rati Bhagat Tana . v
191, »» Ratan Lal Jain v
192, ,» Sarvamand Mishra e ”
193, Smt, Radhika Krishan Prasad .
194, Shri Somara Tana Bhagat o
195, ,» Pandey Vireshwarnath Rai ’e
196. ,», Dev Raj Tiwari . '
197, ,» Mahendra Jha cee se
198, »» Nanjhi Singh ve
199, »» Ramji Prasad s "
200, »» Sukh Deo ”»
201,  Shri Mukut Bhari ”»
202, ,» Lal Tana Bhagat o
203, ,» Sohrai Ram »
204, s, Sayad Ali Razia . ’s
208, ,» Gopal Ram ’»
206, » Ram Prasad Dubey s
207, ., Rajendra Singh '
208, Narain Chander Lahiri ooe >

*
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209,  Shri Mangal Singh Honhaga Hindi
210, ,» Ganga Prasad -
211, s, (Goverdhan Ram "9

‘ 212, ,» Sita Ram Dubey .
213, ,» Upendra Prasad 9
214, ,, Rampujan Tiwari oss "
218, s, Shambhunath Tiwari . v
216. ,» Ram Devi Ram o)
217, »» Rasi Bhagat Tana »»
218, s, Sargandhar Singh %
219, s»» Surya Prasad Gupte v
220, ,, Saraswati Prasad Mishra ’
221, ,»» Bhola Nath Verma ee ”
222, ,,» Harpal Yadav v
223 »» Yogeshar Mishra ’
224 ,, Usmangani »»
225, ,» Krishanmohan Sahai . »
226, ,» Jagannath Prasad s
227, ,» Nukul Prasad Ram "
228, ., Ram Pra;ad Ram »
229, ,» Nikunju Goswami . »
230, ,» Satya Narain Khandwai »
231, ,,» Lalchand Chourisia o
232, ,, Harsh Dev ee English
233, Smt, Kumud Rishi Hindi
234, Sbri RK, Sinha English
235, Kiran Das ase ’e

236,

”

Hazare Singh
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/237, Shri Nishitha Nath Kundu Bengali
238. ,» Nageshwar Baraik Hindi

239, ,, Bimal Kumar Dasgupta »
240, s Randeo Tiwari oss »”
241, », Ramanugrah Prasad »
242, ,, Sarju Prasad Poddar Nepali
243, ,, Shanti Gopal Sen Bengali
244, ,, Shyam Lal Prasad Hindi
245. Smt, Bhuwneshwari Devi »

246,  Shri Pratul Chandra Mitra

247, »» Jilu Ram Kisan

248, », Jagan Singh .

249, »» Harihar Singh Karmyogi

250, ,, Satyanarayan Singh

251, ,»» Nisitha Nath Kundu

252, »» S.G. Alias Bhausaheb Ranade Maréthi

253, »,» Harihar Gurunath Salgarkarali .
Alias Kavi Kunjavihari

254, ,, Baburao Bhaurao Kachare ’

2585, ,» Tatyarao Deoras Desai ve

256, ,» Dattajirao Balwant Patil . '

257, Srinicasa Shankarrao Khot

29 2

258, y» Yishnu Waman Nene

had

259, Dr, Uttamrao Giridhar Patil

260. » Datlatraya Ganesh Kale >
261, ,, Dada Appaji Barde ’»
262, ,,» K.L. Vaishampayan -
- 263, s» Shridhar Purshottam Limaye ' vy
264, ,» Shivram Raghu Maradane "
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268, Dr, Surendra Nath Ghosh vee Bengali
266, y»» Damodar Vishou Ekbote | Marathi
267, » Ramchandra Vithal Nisal »
268, ,. Srinivas Gavindachari Ahankari 9
269, ,» Nahar Laxmanrao Kulkarni ’
270, »» Maruti Vishou Kulkarni ore v
271, »» Alias Buburao Charankar e
272, »s Babumiya Dadumiya Bandwale »»
273. s» D, Gainda Tamat
274, »» Paraswami Prodhan Nepali
27s. ,» Gaya Prasad Chaudhary ese Hindi
276, ,» Tanuk Lal Yadav .
277. ,» Latan Sukla .ee )
278, , Singh Bhanwar Singh ”
279, »» Raja Thakur -
280, ,, Shyamnarayan Tiwari vee yr
281, Iaterview with F.F, Sone ove Nepali
282, Shri Garib Das Hinidi
283, + Sonelal Bhagat con '
284, ,» Rati Lal Mishra o
285, ,» Kushashwar Jha ’
286, » Chandrika Mishra eoe »
287. ,» Jatan Ali Mastan »”
288, Janab Abdul Reman Saheb con o
289, Smt, Putali Devi ] Nepali

290, Shri Uttamrao Patil vee Matrathi
291, ,, Sita Ram Govind Alias Bbao Saheb Ranade

»”

292, ,» Kriti Narayan Sharma s Hiadi
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293, Shri Madan Mohan Singh Hindi
294, M;ljor Abid Hassan Safarani ee English
295,  Karamvir Babin Cbandra Bordoloi .
296, Shri Vijay Narayathl‘ Sinha 4 Hindi
297,  Sardar Kultar Singh ”
298, Smt, Durga Bhabi »
299, Shri Yashpal B ”»
300, Manmath Nath Gupte ’
301,  Shri Habibur Rehman Urdu

Statement-II

rist of Freedom Fighters with whom Interviews have been Recorded by
Doordarshan Kendras (15.8.84 1o 15.1,1985)

Name of the Name of freedom fighter Date of telecast

Kendra
1 2 3
BOMBAY Shri Manubhai Bhimani 27.8.1984

Shri Vithal Jhaveri

Shri Y.V, Javadakar | 29.8.1984
Shri Rajaram Patkar 14.8.1984
Shri andurao Patil |

Smt, Hirabai Bhatwadikar
Smt, Leela Parekh 13,9.1984

Shri NN, Gurjar

Shri Popat Shah 19.9.1984
Shri Mahadev Rao | 13.9.1984
Shri Ni‘zii'uti Pantalkar ‘}

Dr. B.D, Chitois

Shri R,D. Sankpal
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Sk 2 3 .. |
.Smt, Nrinaliﬁi Desal '
Shri Mohan Lal Mehta 2.10.1914
Acharya Sridhar Hari Thatte 2.10,1984
Smt. Malati Thatte |
Shri Vasant Date 10.9,1984
Smt, Lajyarani Goyal |
Laxmi Narayan Mudra Bharati 14.8.1984 ‘
Vimal Chandra Das |
Dr, Usha Mehta
CALCUTTA Smt. Bina Devi 15.8.84
Smt, Kalpana Das Gupta 15.8.84
Smt, Maya Ghosh |
Nikunja Sen 6.9.84
Shri Dinesh Ghatak
Shri Purnendra Dasgupta
MADRAS Shri M. Bakthavatsalam 15.8.84
Dr. N. Chandrakant 7.9.84
Shri N.S, Varadachari‘ 5.10.84
Shri T, Kannan 23.11,1984
Smt, Ranganayaki Ammal 7.12.84
Shri AN, Sivaraman
Shri K, Bashyam
Yogi Sudanandha Bharathy
. Shri"i“, Sadasﬁivam
Shri K. Rajave‘li
G e el
JALANDHAR  Srikant Apte 10.8.84
o Shri Uttam Chand, | 24.8.84.
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Shri Sohan Lal Oberoi 7:9.84
Shri Baldev Mitter Bijlee 6.10.84
Shri Kirpal Singh 20,1083
Shri Santokh Singh 3.11.84
Shri Hans Raj Ghai 4,185
Shri Sadhu Ram Sharma 5.1,85
'CﬁTTACK Shri Binod Kanongo 21.1.85
BANGALORE  Shri Thagadoor 8.10.84
Ramachandra Rao 8.10.84
Shri Adya Rangachar 17.10.84
AHMEDABAD Shri Madhubai Patel 5.9.84
Shri Rama Chaman Bawaji 16,1,85
Shri Ramanlal Shah 23.1.85
HYDERABAD Shri K, Venkataramanamma 15.9.84
DELHI Comrade Ram Kishan 22,8.34
Smt, & Shri K, Subramanium 10.9.84
Shri Binod Kanungo 21.1.85
Shri Amrit Lal Nanavati 6.2.85
Programme Advisory Committee (c) if mot, the likely date by which

5315, PROF. NARAIN CHAND
PARASHAR : Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state :

(a) whether the Programme Advisory
Committee attached to Simla Station of

AIR/Doordarshan  Kendra, Jallandhar-

has been constituted;

(b) if so, the exact date on which it
~ was constituted, its compgsition as at
Present and the tenure of the Committees;
and

the Committee would be constituted and
the reasons for delay ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N, GAD-
GIL): (a) No, Sir,

(b) Doesnot arise.

(c) The Committees for AIR, Simla
and Doordarshan Kendra, Jalandhar will
be constituted soon,
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‘Performance of Indlan Dairy Corporation

5316, SHRI LAKSHMAN MALLIK:
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether Government are satisfied
with the performance of Indian Dairy
Corporation;

(b) the details of expenditure incurred
on the collection, distribution and pro-
duction of milk by this Corporation
State-wise and year-wise, during the last
three years; and

(c) the details regarding the quantity
of milk prepared from powder supplied in
Delhi and other Metropolitan cities ?

"THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.
LOPMENT (SHRI CHANDULAL

. CHANDRAKAR) : (a) Yes, Sir.

VAISAKHA 17, 1907 (S1K4)
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- (by Indian Dairy Corporation (IDC)
do not collect, distribute and Produce
milk, It isthe responsibility of district
cooperative  milk  unions/state  dairy
federations to collect, process and market
milk and milk products, IDC, however,
provide financial assistance to States union
territories for this purpose under Opera-
tion Flood 1I, A statement indicating
the status of funds disbursed under
Operation Flood Il to states/union terri-
tories during tbe years 1981-82, 1982-83
and 1983-84 (provisional) is given an

annexure,

() The metropolitan city dairies of
Bombay, Delhi, Calcutta and Madras
have prepared i1e-combined milk using
milk powder and butter oil ranging from
0 to 399,25 to 78%. 62 to 85% and
16 to 55% respectively during the period
January, 1982 to February, 1984,

Statement '
{Provisional)
(Rs, in lakhs)

S. No. State/UT 1981-82 1982.83 1983-84
1. Andaman and Nicobar 14,18 2.96
2, Andhra Pradesh 727.08 362.80 592.13
3. Assam - 77.92 22.07 53.13
4, Bihar 4.31 62.34 222.70
5. Delhi 86.05 132.56 2,13
6. Goa 56,04 40,04 6.05
7. Gujarat 475,27 1,427.40 562.65
8. Haryana 0.37 105,03 151,44
9, Himacha! Pradesh —_ — 10,67

10, Karnataka —_ — 308.00

11.  Kashmir — — 8.56

12, Kerala 66.10 139.20 235,64

13, Madhya Pradesh 345.06 187.17 483,72

14,  Mabharashtra 275.21 424.24 337,08

15, Nagaland —_— 1.83 (—) 0.83

16,  Orissa 79.94 178.57 195.95

17, Pondicherry 2.88 10,74 12.17

18, Punjab 360,58 353.04 711,22

19, Rajasthan 36.99 87.71 1.10

20,  Sikkim 8.92 3.82 18.47

.21. Tamil Nadu 216,24 325.62 378.52

22,  Tripura 5.00 6.68 2,50

23,  Uttar Pradesh 2.00 121,96 158,41

24, West Bengal 53,95 200,65 261,94
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Implementation of Crop Insurance Schenié

5317. SHRI LAKSHMAN MALLICK:
Will the Miopister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether there has been satis-
factory progress regarding the imple-
mentation of Crop Insurance Scheme in
various States during 1983-84;

(b) if so, the totai hectares of land
covered by the scheme against the targets
of the plan; and

(c) steps Government have taken to
achieve the targets of the plan ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-

LOPMENT (SHRI CHANDULAL
CHANDRAKAR) :  {a) Yes Sir,
(b) and (c). A targei of covering 5

lakh hsctares during the Sixth Plan was

projected, An area of 3,24 645 hectares

was covered un‘er the scheme upto

Kharif 1984 scason, The target of

«overing 5 lakh hzctares dusing the Six.h

Plan would be exceeded keepi.g in view the
business booked during Rabi 1985 in

respect of which firun figures are not yet

available,

Improvement in thc Working of F,C 1,

5318, SHRI JA] PARKASH AGAR-
WAL : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
siate :

(a) whether Governmeat would con-
sider effecting improvements in the
working of FCI in the light of suggestions
sent to the Prime Minister of 22nd
January, 1985 by the Federation of the
All India Food Grains Dealers Asso-
ciation Delhi; and

(b) if not, the reasons thereof ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) and (b), The perfor-
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oiance of the Food Corporation of India
is constantly reviewed by the Governnent

“with a view to improving its opertionat

efficiency, As the Food Corporation of
India is an instrument for execution of
Government policies, there cannot be any
parity with the private trade,

Survey Regarding TV and Viewing Habits

5319, SHRI LAKSHMAN MAL.
LICK : Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state

(2) whether Government have made any
survey to assess the number of television
ownership and viewing habits in the
country and the level of viewership of diffe-
rent age, sex and income groups 10 know
public opinion about TV; and

(b) if so, the details in this regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI V.N,
GADGIL) : (a) and (b), An ali-India
survey was conducted by Doordarshan in
1980 to ascertain demograph profile of
TV owning house-holds, viewitig habits,
viewership of individual TV prégrammes
etc, The survey was based on samples
drawn from 2 places, viz, Delhi,
Dehradun, Chandlgarh Bombay. Purde,
Jalandhar, Amritsar, Lucknow, Kanpur
Calcutta, Madras and Srinagar, Over
13,000 respondents at these places were

interviewed through a questionnaire, The

findings of the Survey were made use of
by Doordarshan for its own pmgrtmmmﬁ
The Audience Research Uanits and
Research Evaluation Cells attached to
Doordarshan Kendras have conducted
several specific surveys since 1980, This
is a continuous process.

| Verification of Membership of Unions in

Food Corporation of India

5320, SHRI KALI PRASAD PAN-
DEY : Will the Minister of LABOUR

‘be pleased to state :

(a) whether his Ministry has received
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a number of representations against the
check off method arbitrarily applied by
the management of Food Corporatwn of
India for verification of membership of
unions ignoring the mode of disciplines

procedure;

(b) if so, the action being taken by
Government against the management of
Food Corporation of India alongwith the
present position of the matter; and

(c) whether despite his assurance to
Parliamentary Consultative Committee on
1] October, 1984 that this matter was
subjudice the FCI managemeat ignored
Labour Ministry and took their own
actions; if so, the action proposed to be
taken in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,
ANJIAH): (a)to(c). Yes, Sir, The
action of the Food Corporation of India
management in introducing the check-off
system for the purpose of varifying the
membership of the unions has Dbeen
challenged by the workers’ unions through
writ petitions filed in the High Courts of
Kerala, Calcutta and Bombay as well as
a Special Leave Petition filed before the
Supreme Court, The matter is sub-
judice,

Demands of the Indian Journalists
Association

5321, SHRI BHOLA NATH SEN:
Will the Minister of LABOUR be pleased
to state :

(a) whether Government have infor-
mation about the demands raised in the
annual general meeling of Indian Jour-
nalists Association held at Calcutta on 23
March, 1985;

(b) if so, details of the demands,
particularly the details of the demands
relating to interim relief, upward classi-
fication of newspapers, increase in wages,
rise in Dearness Allowance, house rent
and Pension Scheme for all categories of
newspaper employees;

VAISAKHA 17, 1907 (SAKA)
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(c) what is the present position; and

(d) ' the steps taken or tontethplited
by Government ia thifs regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI'T,
ANJIAH) : (a) The Certril "Goverhs
ment (Ministry of Labour) has no such
information. .

(b) to (d). Does not arise,

| Translation])

Office Building of ESIC at Katihar
(Bthdt)

5322, SHRI RAM BAHADUR
SINGH: Will the Minister of LABOUR
be pleased to state

(a) whether Employees® State lasur-
ance Corporation’s own pueca building
for its local office is ready in Katihar
city in Bihar for the last few years;

(b) whether inspite of its own pucca
building, the office is being located in a
rented building in Katihar; and

() if so, the time by which Em-
ployeces’ State Insurance Corporation’s
local office will be shifted to its own Kdjid-
ing, and if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T,
ANJIAH) : (a) to (c). According to
available information, the State PWD
authorities had asked the ESI authorities
to take over the possession of the local
office building in January 1984, How.-
ever, on inspection, the building was
found to be situated on a low lying site
which could get submerged with knee
deep water during the rainy season, The
ESI authorities are, therefore, now getting
the site adjoining the building filled,
The local office will be shifted to the
new building as soon as the filling work
is completed, Meanwhile, the local
office continues to function in a rented
building,
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fEnglish)
Consumer Cooperative Socleties/
Stores In  Delhi ‘

5323, SHRIK P, UNNIKRISHNAN :
Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(2) the number registered consumer
cooperative societies/stores in the Unijon
Territory of Delhi in 198283, 1983.84
and 1984-85 ; with their membership
and anpua] sales and profits ;

' (b) whether there are societies
registered under the name and style of

w——
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Health Employees NAC Cooperative
Stores Ltd,, Krishna Nagar Cooperative
Consumer Stores Ltd, and Priti Con-
sumer and Cooperative Stores Ltd ; and

(¢) the share capital, profits and
reserve of these 3 societies and bank
advances obtained by these societies
during 1981-82, 1982-83 and 1983-84 7

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) The details of registered
Consumer  Cooperative Societies/Stores
in the Uniog Territory of Delhi with
their membership, annual sales and
profits in 1982-83, 1983.84 and 1984-85
are given below :

e

1982.83 1983-84 1984-85
(upto 30.4,1985)
(i) No, of Societies/ 634 648 676
Stores,
(i) Membership 219422 221894 224353
(iii) Annual sales 22821.70 22821,93 22822,01
(Rs, in lakhs)
(iv) Profits 466,23 466,24 466.22

(Rs, in lakhs)

(b) Yes, Sir,

(¢) Information is given in the Statement,
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Issue of letter of Intent for
New Sugar Units

5324, SHRI BALASAHEB VIKHE
PATIL : Will the Mipister of FOOD
AND CIVIL SUPPLIES be pleased to
state :

(a) whether letter of intent issued
for new units for sugar specifically
state that the concessions of Sampath
Committee will be available to the new
units ; if the unit goes into production
within 39 month ; and

(by whether Government have made

any assessment to find out whether
the new units are really able to go
into production in 39 nionths and how
many such units are enjoying the
Committee’s concessign and the number
of units which could not avail of it ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAQ BIRENDRA
SINGH) : (a) The letters of intent/
-industrial licences issued for new sugar
projects do not especially state that the
concessions of Revised Incentive Scheme
will be available to such units {f they go
into production within 39 months,

(b) An assessment has been made
in respect of new sugdr projects licensed
(from  October, 1980 ie, from
the commencement of the Sixth
Plan) and those that have been installed
till date The position is that of 19
project 10 have reported completion of
the project within the stipulated period
envisaged in the Rewvised Incentive
Scheme, Of these 3 are alfeady enjoying
the benefits of the Revised Incentive
Scheme, and the remaining 7 cases are
under examination of Government with
a view to determining their eligibility or
otherwise, under the parameters of the
Revised Incentive Scheme. The remaining
cases of new sugar factories are those
which conld not comnlete their proiect
within this stipulated period under the
scheme, and have thus not been able
to avail of the benefit of the scheme.
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Construction of a dry dock at Vizhinjam

5325, PROF, PJ. KURIEN :
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether there is a proposal to
construct a Dry Dock at Vizhinjam in
Kerala ;

(b) whether this scheme has been
included in the Seventh Plan ; and

(c) if so, the details thereof ?

THE MINISTER OF
THE DEPARTMENT
DVEL.OPMENT (SHRI CHANDULAL
CHANDRAKAR) (a) to (C) The
Central Governiment  have received a
proposal from Government of Kerala
to construct a dry dock at Vizhinjam,
According to the preliminary estimates
received in October, 1983, the project
is to cost Rs, 47830 lakhs., It is
designed to accommodate about 150
fishing vessels in a year requiring repair
facilities, However, the Seventh Plan
schemes of Fisheries Sector have not
" yet been finalised.

STATE IN
OF RURAL

Newéprint Allocated to Publishers

5327, SHRIMATI JAYANTI
PATNAIK -+ Will the Minister of
INFORMATION AND BROAD-

CASTING be pleased to state -

(a) the total metric tonnes of new-
sprint allocated to the publishers in
1984.85 ;- :

(b) whether the publishers are facing
shortage of newsprint ;

(c) if so, the steps taken to meet the
growing demand of newsprint by the
publishers ; and

(d) the details thereof ?

THE MINISTFR  OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI V.N.
GADGIL) : (a) An allocaction of
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4 5§7.42 metnc tonnes . of newsprint
was made by Rc lptrar of Newsprmt fot
India during 1984.85,

. (B) o (d), No, sir. The
overall availa lhty of  newsprint
remained satlsfactory, Adequate steps
have also heen taken to ensure uninfer-
rupted supply of neWSp"mt pending the
finalization of the Newsprmt Allocation
Policy for 1985-86.

Import of Palm Oil from
diffefent countries

5328, SHRI SOMNATH RATH
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) the year since where Government

VAISAKHA 17, 1907 (SAKA)
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have been- 1mporung Palm 011 from
different countries ; "

(b) the total tonnes of Palm . Oil
imported from different countries during
the last thres years ; and

(c) the total tonnes of Palm Oil
proposed to be imported from those
countries d»uring 1985-86 ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
‘SINGH) ta) The import of edible
oils including Palm OQil was canalised
through State Trading Corporation with
effect from 2,12,1978. .

(b) The total quantity of Palm Oil
imporied during the last three years is
as under:

Financial Year

Quantity imported

(in lakh tonnes)
1982-83 5.16
1983-84 6,08
1984-85 7.04

(Provisional)

(c) The import of edible oils including
Palm Oil during financial year 1985-86
will depend upon the actual availability
of indigenous oils, likely demand for the
edible oils, the availability of foreign
exchange price situation in the inter-
national market etc.

Supply of Foodgrains for NREP
5329, SHRI HARISH RAWAT

Will the Minister of AGRICULTURE &

RURAL DEVELOPMENT be
to state :

(ay  whether his Ministry has sought
more foodgrains for NREP under which
subsidised foodgrains are being supplied;

(b) if so, whether the present quantity
of foodgrains is to be raised per manday :
and

(c) if so, the quantity to be raised
per manday ?

pleased

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRT CHANDULAL
CHANDRAKAR) : a) and (b), Food-
grains under regular NREP are distributed
as part of the wages at the rate of 1 kg,
per manday to the workers cngaged
under the programme, Allocation of
foodgrains for different States/UTs, for
the year 1985.86 have been worked
out on this norm only,

() Question does not arise,

Committee by Maharashtra Government
to Study the Cost of Production of
Cereals and Pulses

5330, SHRI DB PATIL : Wil

- the Minister of AGRICULTURE AND
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RURAL DEVELOPMENT be pleased
to state

(a) whether Government of Mahara.
shtra had set up a Committee to study
the cost of production of cereals and
pulses produced in Maharashtra ;

(b) if so, whether Government of
Mabharashtra have submitted the findings
of the Committee to Central Government
and Agricultural Price Commission to
fix the support priecs of cereals and
pulsss in accordince with the findings
of she Committee ;

(c) what were the cost of production
per quintal of cereals and pulses accor-
ding to the Committee during 1982-83,
1983-84 and 1984-85 and the support
prices fixed by Agricultural Price Com-
mission for cereals and pulses for these
years ;

(d) whether support prices fixed by
Agricultural Price Commission were
much lower than suggested by Govern-
ment of Maharashtra ; and

(¢) if so, the reasons therefor ?

THE MINISTER OF STATE 1IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDULAL
CHANDRAKAR): (a) Yes Sir,

(b) Tne Governmeot of Maharashtra
supplied the cost of Production data to
Agricultural Prices Commission, now
re-desigaated as Commission for Agri-
cultural Costs and Prices (CACP) for
paddy, jowar, bajra, wheat, gram, tur
and mooag for the years 1982.83,
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1983.84 and 1984.85 for recommending
the support priou to Government,

(c) The cost of production estimates
for cercals and pulsess furnished by the
State Government for 1982-83, 1983.84
and 1984.85 along with the support
prices recommended by the CACP are
given in Statement I & II.

(d and (¢). The CACP examines
the cost of production estimates furnished
by the State Governments, However,
while recommending a price policy,
the Commission depends upon the
estimates of cost of production thrown

- up by the Comprehensive Scheme for

studying the Cost of Cultivation/Pro-
duciion of Principal Crops which is
carried out in 1€ States, The object is
to cvolve a balanced integrated price
structure in the perspective of the
overall needs of the economy of the
country, This implies that the interest
of both the producer and consumer are to
be kept in mind in the prioe formulation
process.  Further, the Commission
takes into consideration several other
factors such as production and price
trends, changes in input prices, terms
of trade between agricultural and non-
agricultural sectors, etc,, while recom- .
mending the support procurement prices,
It will be noticed that the Government of
Maharashtra suggested high prices for
all commodities and particularly for
essential cereals like paddy and wheat
which were as high as Rs, 274,22 and
Rs, 37385 per qtl. respectively for
1984-85, The acceptance of those
high prices would have a deleterious
effect on the economy leading to
uamitigated inflation, high cost of living
and level of wages which are not
conductive to the national economy,
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Constitution of Advisory Boards
on Child Labour

5331, SHRI SURESH KURUP:
Will the Minister of LABOUR be pleased
to state :

(a) whether Government have given
directives to all the State Governments to
constitute advisory boards onm child
labour ;

(b) if so, when did Government issue
such a directive ;

(c) whether the Government of
Kerala have set up such an advisory
board ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,
ANIJIAH): (a) and (b), In July, 1980,
the Central Government had written to
all State Governments/Union Territories
Administrations requesting them to cons-
titute State Advisory Boards on Child
Labour,

(c) and (d). Information is awaited
from the Government of Kerala,

Survey on Child Labour

5332, SHRI SURESH KURUP :
Will the Minister of LABOUR be pleased
to state ;

(a) whether the Child Labour Cell
has commissioned a survey on child
labour by Opecration Research Group,
Baroda and Madras Institute of Develop-
ment Studies about match industry in
Sivakasi ; and

(b) if so, what are their conclusions
and recommendations ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANIJIAH) : (a)and (b). The Ministry
of Labour had commissioned two studies,
viz, (1) working children in India by
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Operation Research Group, Baroda, and
(2) study of the match industry in
Ramanathapuram district, by the Madras
Institute of Development  Studies,
Madras,

A statement giving the main recom-
mendations on Working Children in India
by the Operations Research Group is
attached. The report of the Madras
Institute of Development Studies is
awaited,

Statement

Main Recommendations Based on the
All India Survey of Working Children

1. TIrrespective of age of sex, if a
child employed is given a labour-
ous task, it needs to be prohibited,
howsoever remunerative or of
short duration or of urgent nature
it may be to the society or to the
family,

(3]
.

Along with age-restriction in
assigning a job to a child, there has
to be a restriction on the work
duration as his involvement in any
task normally should not be more
than 3 hours per day.

3. Under the pretext of household
work, no child should be deprived
of his legitimate developmental
rights and freedom to do things
of his choice under pareatal
care,

4, Child labour laws should have a
focus on the care and welfare of
children in general and the imple-
mentation be done faithfully,

5. The stress on family welfare be
enhanced to attain necessary child
care and arresting the incidence of
child labour,

The working children be given
such work which helps them to
understand the dignity of labour
with  full regards to their
innocence and simplicity,
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7. Working children should not be
given any risk-involving jobs and
they should be covered under risk
insurance for sizeable amouat,

8. Every handicapped and destitute
child should be protected against
any form of child abuse, They
should never be made sellable
commodity such as child prostitu-
tes, exhibitors of acrobaticfeats on
streets, beggars on vantage spots
or in running trains, etc,

9. In deciding the merits and
demerits of working environment,
a distinction has to be made
between rural and urban working
children as the children belonging
to former category are normally
with their parents, Whereas in
the later case, parental care
remain remote if not totally
absent, thereby resulting bigher
incidence of juvenile deliquency,

Special Programme for Consolidation
of Holdings

5333, SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of AGRI-
CULTURE & RURAL DEVELOPMENT
be pleased to state :

(8) whether Goverament have a pro-
posal for launching a special programme
for consolidation of holdings, soil conser-
vation and water management ;

(b) whether the above programme is
proposed to be implemented during
Seventh Five Year Plan ;

(c) if so, the amount earmarked for
the purpose ; and

(d) the amount allocated for imple-

menting  these programmes  during
1985-85 ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR): (a) and (b). There is no
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proposal for launching a special pro-
gramme of consolidation of holdings,
Thereis no special programme regarding
water management besides the on-going
Command Area Development Programme,
Certain proposals relating to expansion of
the scope of on-going soil conservation
programme are under consideration but
are yet to be financial for the Seventh
Five Year Plan.

(c) and (d). Do not arise,

Export of Rice and Other Foodgrains

5334, SHRIMATI JAYANTI PAT-
NAIK - Will the Minister of FOOD

AND CIVIL SUPPLIES be pleased to
state :

(a) whether Government have a pro-
posal to export rice ;

(b) if so, to which countries it will be
exported during 1985-86 ;

(c) what are the other foodgrains

proposed to be exported in 1985-86 ;
and

(d) the details of the programme to

export rice, wheat and other foodgrains
during 1985-86 ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) Noriceis proposed to
be exported on the Government account
by the Food Corporation of India,

(b) Does not arise,

(c) and (d). Only wheat is proposed
to be exported on the Government

account by the Food Corporation of
India,

About six lakh tonnes of wheat are
already committed for export during the
year 1985. Further exports will be
undertaken to the extent feasible,
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Rebabilitation of Poor under Fishery
Programme

5335, SHRIMATI JAYANTI PAT.
NAIK : Will the Minister of AGRI.
CULTURE AND RURAL DEVELOP-
MENT be pleased to state :

(a) whether efforts have been made
by Government t0 provide economic
rehabilitation to poorer sections of the
society under fishery programme ;

(b) if so, the names of the States
where economic rehabilitation has been
provided to such people under brackish
water fishery programme in Sixth Plan ;
and

(c) the number of people who have
been given economic rehabilitation under
each of the above schemes in the above
plan period ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR) : (a) Yes, Sir,

(b) and (c). During the Sixth Five
Yecar Plan period, under the Centrally
Sponsored Scheme of Brackishwater Fish
Farmizcg on area development concept,
approvals have been given to initiate such
programmes in the maritime states of
Maharashtra, Kerala, Tamil Nadu,
Andhra Pradesh, Orissa and West Bengal,
In addition, an experimental programme
has been initiated in Haryana, to explore
the possibilities of utilising high saline
ground water arcas in Haryana, Punjab
and Rajasthan,

On completion of the development of
the area sanctioned under the Brackish
Water Fish Farming Scheme during the
Sixth Plan in the States mentioned above,
it is estimated that more than 600
families of the poor fish farmers will get
benefitted by way of economic rehabili-
tation.

Cattle Projects

5336, SHRI V. SOBHANADREES.
WARA RAO: Will the Minister of
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AGRICULTURAL AND RURAL
DEVELOPMENT be pleased to state :

(8) the objectives with which AICRP
Cattle Projects were established at Jam
(Andhra Pradesh), Jabalpur (Madhya
Pradesh), Rahuri, Izatnagar (U.P) and
Hissar (Haryana) ; and results achieved ;

(b) whether there is any proposal to
withdraw the assistance by ICAR to the
lam centre from 1 April, 1985 and if so,
the reasons ; and

(c) whether Government propose to
take necessary steps for continued assis-
tance to lam centre as it is the only one
of its kind in South India dealing with
ongole-breed ?

THE MINISTER OF STATE IN THE

'DEPARTMENT OF RURAL DEVELOP-

MENT (SHRI CHANDULAL CHAND-
RAKAR) : (a) The objectives with
which the All India Coordinated Research
Project on Cattle was established in the
different Centres are as follows ;—

(i) To evolve a breed/strain of dairy
cattle from local breeds by cross-
breeding which will be suitable for
specialized dairy farms, intensive
milk production areas and other
areas of commercial milk produc-
tion, The cow to be evolved
should have a minimum milk
produciion of 2000 kg of nilk
per lactation, with a herd average
of 3200 kg of milk per lactation,
with a fat test of not less than
3.5 per cent. The breed/strain
to he evolved should have reason-

. able adaptability to environment
and efficiency of breeding.

(i) For the above purpose to produce
different kinds of crosses of
selected Indian breeds with three
exotic breeds of cattle and to test
tbem for growth, production,
reproduction efficiency and econo-
mics of milk production,

(iii) To take up ancilliary studies on
nutrition, physiology, management
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and disease control to support the
programme.

“The results indicate that the Holstein
crosses irrespective of agro-ecology and
native breed involved perform the best
¥oliowed by Brown Swiss and Jersey half
bréds. There is little to gain by introduc-
ing exotic inheritance beyond 50 per cent
from one or other exotic breeds,

(b) There is a proposal to take out
the Lam Centre from the All India
Coordinated Research Project on Cattle
Breeding, The terminal report has been
called for upto July, 1985 but a decision
on the date from which it will be taken
out of the project is yet to be taken,
The reasons for this proposal are as
follows :—

(i) Inadequate supply of green fodder
to the animal has adversely
affected the technical programme
of the project,

(ii) During the last 3-4 years the
performance of the cross-breds
has deteriorated,

(iii) Mid Term Review Committee has
pointed out that unless irrigation
facilities are properly developed,
it will not be possible to maintain
the large herd,

(iv) This situation was also discussed at
the small review committee meeting
held in Januvary, 1985 at Izat-
nagar, The Chairman had agreed
to give three months to improve
the situation. However, no im-
provement has been noticed by
the Project Coordinator (Animal
Breeding),

(c) There is a proposal to include the
Lam Centre in the Project entitled
“‘Improvement of Indigenous Cattle®’
under the proposed Cattle Directorate to
be established during the Seventh Five
Year Plan.
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Establishment of LPT for Lakshadweep

5337, SHRI K P, UNNIKRISHAN :
Will the Minister of INFORMATION &
BROADCASTING be pleased to state :

(a) whether Government are consider-
ing to establish a low-power transmitter
in Lakshadweep group of islands ; and

(b} if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V,N. GAD-
GIL): (a) At present. there is no
approved scheme to set up a TV
transmitter in the Union Territory of
Lakshadwecp,

(b) Does not arise,

Inclusion of Certain Farm Projects in
Core Sector of Industries

5338, PROF, P.J, KURIEN ;: Wil
the Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased to
state :

(a) whether a recentty held seminar by
the Associated Chambers of Commerce
and Industries suggested the inclusion of
certain farm projects concerning the
production of oilseeds, pulses etc, in the
core sector of the industries;

(b) if so. whether Government have
studied the suggestion; and

(c) if so, the decision thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a). The Asso-
ciation Chambers of Commerce and
Industries of India (ASSOCHAM) had
organised a Seminar in Madras oOn
“Contribution of Corporate Sector to
Agricultural  Development” on 28th
March, 1985, The semipar did not
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make any recommendation regarding
inclusion of farm projects in the core
seotor of industries, Broadly what emer-
ged from the seminar was tbat there is
need to induct modern management and
technology in certain agricultural sectors
such as exports of vegetables, fruit, flowers,
meat products etc,, oilseeds and pulses.

(b) Does not arise.

(©) Does not arise,
Mini Water Sheds Identified in Orissa

5339, SHRI JAGANATH PATT-
NAIK @ Will the Minister of AGRI-
CULTURE AND RURAL DEVELOP-
MENT be pleased to state :

(a) whether a number of wmini water
sheds have been identified in different
catchment areas in Orissa during 1982-83
and 1983-84;

(b) if so, the delails thereof;

(c) whether soil and water  conser-
vation measures have been taken up in
some of these mini water sheds during
the last two years; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DLEVE-
LOPMENT (SHRI  CHANDULAL
CHANDRAKAR) : (a) Yes, Sir,

(b) About 341 micro watersheds
covering an area of 648000 hec, have been
taken up for comprehensive development
to elevate and stabilise production in
rainfed areas.

(c) Yes, Sir,

(d) About 5589 hec. have been
-taken up for land development including
-80il conservation measures and about 608
water harvesting/storage ‘structures have
been installed,
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Supply of Wheat, Rice and Pulses to
West Bengal

5340, SHRI CHITTA MAHATA :

Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) the requirements of West Bengal
for wheat, rice and pulses for the year
1984-8>;

(by whether Central Government pro-
pose to meet the demand entirely; and

(c) the quantity of each commodity to
be supplied to that State ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a)to (c). The Government
of West Bengal were allotted 22.60 lakh
tonnes of wheat and 13,20 lakh tonnes
of rice against their total demand for
23.10 lakh tonnes and 18.50 lakh tonnes
respectively during 1984.85, The allo-
cations irom the Central pool are only
supplemental to open market availability.
Pulses are not allotted from the Central
Pool

Implementation of Sampath Committee
Recommendations on Sugar Units

5341. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state ¢

(a) whether even after 3 to 4 years
of regular crushing, the concessions
envisaged by the Sampath Committee
have not accrued to the new sugar units;

(b) whether these new units are not
able to pay off their loans to the financial
institutions as a result of this;

(¢) whether these units had taken
loan keeping the concessions in view and
any further delay in making the con-

-cession available them would have a

erippling effect; and
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(dy if so, the reasons therefor and by
what time a decision will be taken ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a)to (c). New sugar fac-
tories have to establish their eligibility
under the disciplines envisaged by the
Sampath Committee and revised incentive
schemes, To avoid unnecessary delay,
concessions envisaged by the revised
incentive scheme to new sugar factories
are granted on a provisional basis at one
or two slabs below their entitlement im-
mediately after the project has been
deemed to have been completed and its
eligibility for grant of incentive estab-
lished, Generally, the loans are granted
to mew sugar projects by Central Financial
Ipsittutions and others keeping in view
theis overall economic viability while taking
into account the likely quantum of incen-
tives which will be available to such a
project under the revised incentive
scheme, Subject to a new project satis-
fying all the criterion of eligibility there is
no delay in the issue of provisional incen-
tives being granted,

(d) Does not arise,

Tripartite Committee Meeting to Settle
the Dispate of Stone Quarry Workers

5342. PROF, MADHU DANDA-
VATE : Will the Minister of LABOUR

be pleased to state :

(a) whether Union Labour Minister
had assured the House on 20 March,
1985 that a tripartite meeting would be
held soon to settle the dispute of the
stone quarry workers at Faridabad, most
of whom were bonded migrant workers;

(b) if so, what steps have been taken
to settle the workers’ dispute through the

tripartite meeting; and

(c) by what time will the dispute be
settied ?

THE MINISTER OF STATE OF THE

MINISTRY OF LABOUR (SHRI T,
ANJIAH) : (a) to (c). Assurance about
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bolding a tripartite meeting was given.
Tripartite meetings were convened on 30th
March, 1985, 1st April, 1985, 16th
April, 1985 ond 25th April, 1985, In
the meanwhile, the Hon’ble Supreme
Court has given an order that a com-
pliance report in respect of the directives
issued by it in 1983 should be filed,
The Supreme Court has also issued a
directive about notification of minimum
wages for quarry workers in accordance
with the awards of the Central Govern-
ment Industrial Tribunal, Chandigarh,

Autonomous Corporation for Doordarshan
and Akashvani

5343, PROF. MADHU DANDA.

VATE :
SHRI B, B, RAMAIAH :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

ta) whether in view of the criticism
that Mass media like Doordarshan and
Akashvani are being misused, Government
will review their attitude to the recommen-
dations of the Verghese Committee and
entrust the management of Doordarshan
and Akashvani to an autonomous cor-
poration ; and

(b) if not, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N. GAD-
GIL): (a) and (b). Clear guidelines
have been given to the Media that they
should be guided by objectivity and fair
play and that representation of different
view points should be their aim. The
Media are complying with these guide-
lines. Moreover, both the Media enjoy
freedom and functional autonomy in all
professional aspects,

In view of the above, it is not
considered necessary to review the decision
that AIR and Doordarshan need not be
converted a» autonomous corporation,
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Indo Soviet Pact on Radio and
TV Exchanges

5344, SHRI RAM PRAKASH:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether Indo-Soviet pact on Radio
and TV exchanges has been signed
recently ; and

(b) if so, the main points thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N, GAD-
GIL) : (a) and (b), Yes, Sir, A Pro.
gramme on cooperation and exchanges in
the field of Radio and Television was
signed between India and the USSR in
New Delhi on 29th March, 1985, The
salient features on the Programme are
given below

(i) exchange of programmes on the
occasion of important historical
events

(ii) observance of each other’s Natio-
nal Days and coverage of Indo-
Soviet friendship months ;

(iii) exchange of filming groups in
preparing materials in connection
with all important bilateral events;

(iv) exchange of programmes on
matters relating to observance of
International Years designated by
the United Nations ;

(v) exchange of radio and television
programmes reflecting  various
aspects of the lives of the Soviet
and Indian peoples, various
aspects of progress in their count-
ries and on the contacts and
cooperation between the USSR
and India in different fields ;
and

(vi) exchange of radio and television
delegations or officials for parti-
cipating in different events relating
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to TV and Radio, to exchange
experience, prepare programmes
and to discuss issues to coope-
rations,

| Wheat Production in Haryana

5345, SHRI RAM PRAKASH:
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) the per hectare production of
wheat in Haryana at present ; and

(b) steps being taken to raise the
productivity of wheat in Haryana in the
near future ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR): (a) The per hectare pro-
duction of wheat in Haryana during the
crop year 1983-83 was 2499 kgs, Final
estimates of wheat for the year 1984.85
are not yet due from the State,

(b) Steps to increase the productivity
of wheat in Haryana in the near future,
inter alia, include :

(i) timely, easy and adequate supply
of agricultural inputs like techno-
logy, seeds, fertilisers, implements,
plant production chemicals, credit
etc,

(ii) increase in area under high yield-
ing varieties,

(iif) adoption of integrated plant pro-
tection measures,

(iv) intensification of research and
extension efforts so as to extend
the benefits of new technology to
more farmers.

(v) adequate rick cover through crop
insurance etc., and

(vi) price and market support.
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National Workshop on
Consumer Production

5347, SHRI K, RAMAMURTHY :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state ¢

(a) the conclusions arrived at in the
two-day National Workshop on Consumer
Protection on March 11 and 12 1985
organised by the Ministry ; and

(b) the action being taken to protect
the consumers of the country ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a). The two-day National
Workshop on Consumer Protection on
March 11 and 12, 1985 organised by the
Ministry concluded that concerted efforts
should be made by the Government, trade
and industry and voluntary organisations
to protect the interests of the consumers
and generate consumer’s awareness. Sup-
port of various mass-media may also be
enlisted in this task,

(b) In addition to the enforcement of
various laws on consumer protection and
strengthening the Public Distribution
System, Government is encouraging
voluntary consumer organisations for
creating awareness amongst consumers,

Production of Oil Seceds

5348. SHRI BV, DESAI: Will
the Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased to

state :

(a) whether Government are expecting
another record crop of oilseeds during the
current rabi crop surpassing the last
season’s production of 5.5 million

tonnes ;

(b) if so, whether the lack of autumn/
winter rains in the northern region caused
anxiety about the oil-seeds production

prospects ;

(c) if so, the extent to which rain
scarcity affected the oilseeds production ;
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(d) whether Government have received
the latest reports from the States about
the overall output of the oilseeds produc-
tion despite some damage to the crop due
to adverse weather ;

(¢) the steps being taken to increase
the oilseeds production ; and

(f) to what extent the oilseeds pro-
duction will reduce the import of edible
oil from foreign countries ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR): (a) to (d). Firm estimates
of production of rabi oilseeds during
1984.85 have not yet become due from
the States, However on the basis of
preliminary reports received from the
States etc., it is currently assessed that the
production of rabi oilseeds during (984-
85 may exceed the last year’s level of
5.5 million tonnes, Inadequacy of
autumn/winter rains in the northern
region, by and large, is not likely to have
affected the oilseeds product on pros-
pects,

(e) During 1984-85  a Centrally
cponsored National Oilseeds Development
Project has been sanctioned reorienting
and intergrating the oilseeds development
schemes in operation upto 1983-84. It
is proposed to continue this project during
Seventh Plan, The project aims at
increasing the production and productivity
of both traditional and non-traditional
Oilseeds through increased coverage under
irrigation, adoption of improved package
of practices, supply of basic inputs and
free distribution of seeds and fertilizer
minikits on a large scale etc, Besides,
a remunerative price policy is also being
pursued to encourage the farmers to take
up the cultivation of oilseeds,

(f) The increased production of oil-
seeds is taken into consideration while
deciding the imports of edible oils from
foreign countries,

Loss of wheat crop in Haryana due
to untimely rains

5349, SHRI B)V. DESAI: Wil
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the Minister. of AGRICULTURE AND
RURAL DEVELOPMENT be pleased to
state : \

(a) whether 10-15 percent loss in yield
of wheat crop was feared in Haryana
alone due to the untimely rains and
winds ;

(b) if so, whether untimely rains and
storms have greatly affected the wheat
production ;

(c) ifso, the total loss suffered by
wheat producing States during the month
of March/April 1985 ; and

(d) the loss of wheat production
duriog the current year ?

THE MINISTER OF STATE IN THE

DEPARTMENT OF RURAL DEVELOP-.:

MENT (SHRI CHANDULAL CHAND-
RAKAR) : (a) to (d). Information has
been called for from the State Govern-
ments and would be laid on the table of
the Sabha as soon as it is received,

Seed Plans by State Governments

5350, SHRI B.V, DESAI: Will the
Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased to
state :

(a) whether Central Government have
asked the State Governments to immedia-
tely prepare seed plans for the next three
years SO as to enable Union Government
‘to decide on the production of breeder,
foundation and certified seeds through

various agencies ;

(b) if so, how many States have so
far intimated the Central Government
about their seed plans ; and

©) whether any concrete proposal
have been formulated so that these could
be included in the Seventh Plan targets ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
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MENT (SHRI CHANDULAL CHAND-
() Yes, Sir,

(b) So far,a few States/UT’s have
intimated their seed plan, The remaining
States/UT’s are being reminded,

(c) The Government of India has
prepared a tentative seed distributioa
programme for Seventh Five Year Plan
based on proposed seed replacement
rates, 'The State Governments/UT’s have
been requested to send their views/
acceptance, The Seventh Five Year seed
plan targets will be finalised after rocelpt
of their views.

f

Improvements in Industrial Relations

5351. SHRI BHOLA NATH SEN :
Will the Minister of LABOUR be plmed
to state :

(a) whether Government have taken
steps and are contemplating further steps
to better the industrial relations climate
and to check the alarming growth of
industrial sickness which has adversely
affected employment in the country ;

(b) if so, the details of the steps
taken/proposed to be taken ;

(c) suggestions of Government to the
representatives of the workers and the
employers ;

(d) response from the representatives
of the Trade Unions and the representa-
tives of the employers ; and

(e) success achieved in the matter so
far ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,
ANJIAH) : (a). (b). There is
nnprovement in indusmal relations
situation in the country except for
sickness in certain industries, In order
to rehabilitate sick units concessions are
offered such as waiver of penal interest,
funding of interest, reduction in the rate
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of interest and margin, rescheduling the
overdue liabilities and grant of need
based working capital and term loan
facilities,

(c) to (¢). Discussions held with the
representatives of workers and employers
on the 9th and 10th April, 1985,
reflected a geperal appreciation of the
efforts being made to improve further the
industrial relations situation in the
country,

Agricultural Universities in Karnataka

5352, SHRIV.S. KRISHNA IYER :
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) the number of
Universities in Karnataka;

Agricultural

(b) whether there is any Agricultural
University in Karnataka outside Bangalore
City;

(c) whether to meet the needs
of the Northern parts of Kar-
nataka, Government propose to establish
another Agricultural University at Dhar-
wad; and

(d) whether Karnataka Government
have sent any propesal to Union Govern-
ment in this regard ?

.'THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) There is only
one agricultural University viz, *‘Uni-
versity of Agricultural Scienes’® at
Bangalore in Karnataka State,

() No, Sir. However, University
of Agricutural Sciences  Bangalore
(Karnataka) has jts two campuses at
Dharwad and at Mangalore located out-
side the Bangalore city,

() No, Sir,

(d) No, Sir,
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Production and Distribution of Coconut
Seedlings in Maharasbtra

5353, SHRI R.M. BHOYE: Will
the Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased to
state ¢ ‘ '

(a) whether Government have received
any proposal from the Government of
Maharashtra with regard to the pro-
duction of coconut seedlings in that State;
and

(b) if so, what action Central
Government have taken in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHR1 CHANDULAL
CHANDRAKAR) : (a) and (b), Gov-
ernment of Maharashtra sent proposal
to Coconut Development Board, Cochin,
for establishing Regional Nursery and a
hybrid seed garden, The proposal for Re-
gional Nursery has teen sanctioned by
Coconut Development Board for Rs, 19,38
lakh and Rs, 1 lakh bas already been
released in 1984.85, Proposal for hybrid
seed garden is under consideration of the
Board,

Crop Insurance ‘Scheme

5354, SHRI PRIYA RANJAN DAS
MUNSI :  Will the Minister of AGRI.
CULTURE AND RURAL DEVELOP-
MENT be pleased to state :

(@) the machinery to determine the
crop insurance by the peasants in the
country and. the criteria for selecting
hundred districts to distribute compen-
sation to a victim engaged in agricultural
work with details thereof; and

(b) whether a meeting between Union
Government and State Government is
expected in this regard for the speedy
implementation of the programme ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.-
LOPMENT  (SHRI  CHANDULAL
CHANDRAKAR) : (a3 A Comprchen-
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sive Crop Insurance Scheme for covering
wheat, paddy, millets, pulses and oilseeds
has been finalised recently, The scheme
will be extended to all States and U, Ts,
which signify their consent, The scheme
will cover all loanee farmers taking loans
either from Cooperative Banks or Com-
mercial Banks in respect of these crops,
The scheme will come into operation from
Kharif 1985 and will be implemented by
the General Insurance Corporation of
India in collaboration with the State
Governments /U, Ts.

(b) A meeting between the Union
Government and the State Governmeats/
U.Ts, was held on 1,5,1985 in which the
modalities of the .implementation of the
scheme from Kharif 1985 were fully gone
into

Price of Rice Sold at Fair Price
Shops in West Bengal

$355. SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state the price at which rice was sold to
West Bengal (per kg.) by the Centre in
1982.83, 1983-84 and 1984-85 and
the quantity thereof during each of those
years ? '

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH): Rice is sold to all State Govern-
ments including West Bengal at a uniform
issue price, which was Rs, 188/-, Rs, 200/~
and Rs, 215/- per quintal for common,
fine and superfine varieties respectively,
wef, 1-10.1982, and Rs. 208/., Rs,
220/- and Rs 235/- per quintal for
these  varieties, respectively w.e.f,

" 16-1-1984, ’

The off-take of rice in West Bengal
during the last three years has been :

(In 000 tonnes)
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" HIT:

1982-83 oo 15928
1983.84 s 1290.5
1984.85 w8696

‘ : . (Provisional)
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Fixing Procurement Points for Sugarcane

5356. SHRI BANWARI LAL PURO-
Will the Minister of . FOOD
AND CIVIL SUPPLIES be pleased to
state :

(a) whether Central Government have
fixed three different points in Uttar Pra-
desh to procure sugarcane;

(b) whether the farmers of Maha-
rashtra have also requested Central
Government to fix up three different
points in Maharashtra as in U P, to pro-
cure sugarcane; and

(¢) if so, by when the same systom is
likely to be introduced in Maharashtra ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) ; (a) and (b). No, Sir,

() Does not arise,

Diversification of Food Processing Industry

5357. SHRI BANWARI LAL PURO-
HIT ; Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state ;

(a) whether his Ministry bas urged
the food processing industry to diversify
into new flelds;

(b) if so details of guidelines issued
by the Government in this regard; and

(c) to what extent the food process
ing industry will be benefited ?

THR MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) to (¢). The Ministry of
Food and Civil Supplies has not issued any
instructions/guidelines in this regard,

Decline In Groundnut Yield in Saurashtra

5358, SHRI DIGVIJAY SINH:
Will the Minister of AGRICULTURE
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AND RURAL DEVELOPMENT be
plcased to state :

,(a,)i whether the average yield per acre

of groundnut in Saurashtra "region has
been declining in the last five years;

. (b) whether the Union Government
have set up an enquiry under a research
project to look into this problem; and

(c) if so, steps being taken to rectify
this sitvuation ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAN.-
DRAKAR) : (a) The average yield of
groundnut per hectare in Saurashtra
region has been fluctuating from year to
year due to seasonal conditions during
the groundnut growing period,

(b) and (c). Research on groundnut
is being pursued vigorously at Junagarh
under the aegis of Gujarat Agricultural
University, In addition to the existing im-
proved varieties like GAUG-10, J-11, JL-
24 which are high yielding varieties in the
spreading and bunch habit groups, two
more varieties, GG-1 and GG-2, have
been evolved, Besides, a  National
Research Centre for Groundnut has been
established at Junagarh by the Indian
Council of Agricultural Research to
generate new breeding material with
built-in high yield to combined with dis-
ease and pest resistance, draught and cold
tolerance etc,

{Transtation)

Mismanagement During the Tenth I.F.F,

5359, ‘SHRI SARFARAZ AHMED :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
.State :

“ (a) -~ whether Goveérnment are awsare of
the mismanagement and disorder during
the Tenth International Film Festival and
whether.they have ‘got any. ‘enquiry con-
ducted into the matter;
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(b) if so, the name of the officer
who conduycted the enquiry and the details
of the report submitted by him; and

(c) the action taken by Goverament
against officers found responsible for
mismanagement ?

THE  MINISTER OF STATE
OF THE MINISTRY OF INFOR-
MATION AND BROADCASTING
(SHRI VN, GADGIL): (a) There
was some confusion towards the end of
the Inaugural Function of the 10th Inter-
national Film Festjval of India when an
attempt was made to introduce the
important film personalities present on
the occasion to the audience, There
were also press reports about mismanage-
ment in certain respects, However, no
enquiry has been ordered by the Govern-
ment,

(b) and (c). Do not arise,

Schemes for the Sale of Asiad Flats

5360, SHRI SARFARAZ AHMED :
Will the Minister of WORKS AND
HOUSING be pleased to state :

.(a) the details of schemes formulated
for the sale of flats in Asaid Village by
the Delhi Development Authority indi-
cating the dates of their formulation as
also the dates on which applications were
invited therefor;

(b) the number of applications received
under each schemes and the total amount
of money of the applicants deposited
with DDA;

(c) the time by which flats
are likely to be allotted to the
applicants and if it is not proposed to
allot the flats the reasons therefor; and

the reasons for changing -the
schcmcé dv&ry time ? .o

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR) :

" (8) 853 flats constructed ‘in the Asian”
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Games Village Complex were to. be dis-
posed of as follows ;—

(i) 599 flats were to be sold to non-
resident Indians against foreign
exchange as per Govt. decision
dated  6,6.1983, Applications
were 1nvn€d by DDA in Novem-
ber, 1983, The last date for
reccipt of applications fixed as
31st December, 1983 was exten-
ded twice upto end of January
and February, 1984 respectively,

(ii) 254 flats were to be dispose of to
the Nationalised Banks/Public
Sector Undertakings, other Public
Financial Institutions, as per
Govt, decision dated 6.12.1983,

(b) (i) In all 95 applications were re-
ceived from non-resident Indians
and a sum of US Dollors

4,75,000 was received as earnest .

money, 67 applications have
since been withdrawn, Against
the remaining 28 applicants who
have been allotted flats, posses-
sion of 8 flats has been given
after receiving full payment in
foreign exchange,

(ii) Out of 254 flats 10 be sold to
Nationalised Banks/Public Sector
Undertakings/other Public Finan-
cial Institutions, 190 flats have
been alotted to various National-
ised Banks/Public Sector Under-
takings/other  Public Financial
Institutions and a total amount
of 21.32 crores has been recover-
ed, Remaining 64 flats are
likely to be disposed of shortly.
About 277 applications  of
Nationalised Banks/Public Sector
Undertakings/other Public Finan-
cial Institut'ons are stili pending.

(c) The remaining flats wnll be dis-
posed of shortly, -

(d) Changc only once is envisaged on
account of poor response- from non-
resident Indians,
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'i‘drgei' for Construction of Houses by DDA

5361, SHRI SARFARAZ AHMAD :
Will the Minister of WORKS AND
HOUSING be pleased to state ; :

(a) whether  Delhi Development
Authority will construct one lakh houses
every year

(b) if so, the out-lines thereof and
the steps taken so for by Delhi Develop-
ment Authority to achieve this target and
the time bv. which this target is likely
to be achieved ; and

(c) whether raw material has been
procured for achieving this target ?

THE MINISTER OF WORKS ANQ
HOUSING (SHRI ABDUL GHAFOOR):
(a) DDA is planning to construct l
lakh houses per year,

(b) 59019 houses are at various
stages of construction and likely to be
completed during 1985-86, 30,219
houses are under process, the construction
of which is likely to be started during
1985-86, In additional, several new
housing pockets have been
identified recently which would cover
about 70 houses to be taken up during
1985-86,

(c) Basically DDA is getling the
works executed througd contractors and
raw-materials for houses are to be
arranged by the contractors themselves
except for a few items like cement steel,
pipes etc, which are stipulated for issue
by DDA, DDA expects to procure all
this material in the requisite. quantmes'
with the  cooperation of concerned
Mmstcrles/Departmcnts of the ,Govern-
ment of India subject to unforeseen
contingencies,

IEngfi c/z]

Reorganisation of Rat Control
Adwsory Board

. 5362, SHRI VIJAY N} PATIL:
Will the Minister of AGRICULTURE
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AND RURAL DEVELOPMENT be

-pleased 1o state :

(a) whether Government propose to
reorganise the Rat Control Advisory
Board ;
features

(b) if so, the salient

thereof ; and

(c) the mode of coordination with
the Agricultural Food and supplies
depariments of State Governments ?

THE MINISTER OF STATE IN

.THE DEPARTMENT OF RURAL

DEVELOPMENT (SHRI CHANDULAL
CHANDRAKAR) ; (a) and (b). A
Central Advisory Board had been set
up in May, 1974, under the Chairmanship
of Minister of Swate for Agriculture,
It was replaced by an official level
commiittee in December, 1979, uader the
Chairmanship of Secretary (A&RD).
This Committee was 1e-constituted in
March, 1982, and its Chairman is
Secretary, Department of Agricullure &
Cooperation, This Committee consists
of 17 members representing the concerned
central Ministries, State Governments,
the Indian Council of Agricultural
Research, Central Food Technological
Research Institute and Central Arid
Zone Research Institute, The functions
of the Committee arc as ucder ;—

() To plan concerted and cooperative
efforts to eradicate the rodent
menace ;

(i) To advise Central and State
Goveinments on matters relating
toe administration, finance etc,,
in the organisation of Rodent
Control Programmes ;

To advise the Central and State

Governments on policies to be
adopted for rodent coatrol ; and

(i)

To coordinate the efforts of
the State Rodent Control Com.
mittees,

(iv)
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(c) The State Governments have
been given representation  on  this
Committee on regional basis, implement.
ation of rodent control programmes of
the State Departments of Agriculture and
Food and Supplies, is coordinated by
the said committee at Central level H
and by the State level rodent control
committees within the Stites,

Rectifying the defects in Construction and .
Maintenance of MIG flats by DDA

5363, SHRI1 VIJAY N, PATIL :
Will the Minister of WORKS AND
HOUSING be pleased 10 state :

(a) the common complaints of the
Resident Welfare Associations of different
MIG (flat) Colonies constructed by DDA
in New Delhi ;

(b) whether there is any special wing
of the engineering department to rectify
the defects in construction and mainte-
naoce problems mentioned in the
complaints ; and

(c) the amount spent by DDA during
the year 1983-84 for the upkeep of
the colonies as per the complaints of
Resident Weifare Associations ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR) :
(a) The common complaints are as
follows ;-— «

1. Seepages, leakages and dampness
in various parts of the houses,

2, Blockage and leakage in pipes
and drains,

3. Defective plaster.

4, Defective 6verhcad water tank
covers,

5. Defective floor finishing,

6. Apprchension about structural

safety of Buildings,
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7. Quality of electrical wirings,

8., Defective wood works,

(b) No, Sir. The defects in con-
struction and maintenance problems are
attended to by the concerned Division
of the Engineering Wing in DDA,

(c) The expenditure on rectification
of defects is charged generally to the
schemes and as such no separate account
is maintained for the expenditure
incurred for rectification of defects.

Intensive Rice and Wheat Cultivation

5364, SHRI SOMNATH RATH :
SHRI HARIHAR SOREN ;

Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether  Government have
launched pilot projects in some States for
intensive rice and wheat cultivation :

(b) if so. the names of the States
where such pilot projects have been
implemented ;

(c) <since when such projects have
been started in Orissa .

(@) the amount given to Orissa
for implementing the above proposal ;
and

(e) the total areas in Orissa brought
under intensive rice and wheat cultivation
under the above programe ?

- THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAN-
DRAKAR) : (a) and (b). Government
of India have launched a pilot project for
intensive rice caltivation in 1984.85
in the Eastern States of Assam, Bihar,
Orissa, West Bengal and Eastern Parts
of Uttar Pradesh and Madhya Pradesh,
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(c) and (d), The rice Pilot Project
was started in Orissa during 1984.85
and an amount of Rs, 66,01 lakh was
sanctioned for implementing the project
in seven blocks. '

(¢) An area of about 1,13 Iakh
hectares was covered under the scheme
of Rice Poilot Project in the selected
blocks of Orissa, during 1984-85,

Handling Cost of Foodgrains in FCI

5365, SHRIMATI KISHORI SINHA :
Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) whether FCI's handling cost of
foodgrains has been increasing from year
{0 year ;

(b) the per tonne handling cost
between 1980 and 1984, year-wise ; and

() how does it compare with
handling cost of private traders ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) There has been some
marginal increase in the handling cost
of FCI incurred in connection with
storage, movement and distribution of
foodgrains from year to yer,

(by The per tonne handling cost of
FCI is given below :

(Rate per tonne)

1. 1980.81 290.50
2. 1981.82 378.70
3 1982-83 439.10
4 1983.84 393.50%

~* (without transit and storage losses)

(c) The Government of India are
not aware of the handling cost of
foodgrains of private trade. As such,
it is not possiblé to' compare the
handling cost of ECY with that of private
trade, T
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Financial Assistance to Agro-LEngineers
 and Agro-Technicians

5366, SHR1 BALASAHEB VIKHE
PATIL : Will the Minister of AGRI-
CULTURE AND RURAL DEVELOP-
MENT be pleased to state @

(2) whether during 1982-83 Govern-
ment recommended financial assistance for
Agro-engineers and Agro-technicians ;

(b) whether a scheme was drawn up
for their rehabilitation ;

(c) if so, the details of the scheme
drawn up in this regard and the number
of engineers/technicians who have been
given assistance during 1982-83, 1983.
84 and 1984-85 ;

(d) if the scheme has not been taken
in hand, the reasons for delay in its
implementation ; and

(e) when Government propose to
“implement the above scheme or introduce
a new one ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHR1 CHANDULAL CHAND.
RAKAR) : (a) No scheme for financia!
assistance to the Apgro.-Fngineers and
Agro-Technicians was taken up during
1982-83,

(b) No, Sir,

{c) As no scheme was drawn up in
this regard the question of financial assis-
tance does not arise,

(d) As no scheme was taken up the
question of delay in implementation of the
scheme does not arise,

(¢) The Government of India laun-
ched Agro-Service Centres Scheme in
1971-72, The scheme was implemented
through 17 Agro-Industries Corporations
established in various states of the
country. The scheme was transferred to
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the State sector w.e.f. 1st April, 1979,
No new scheme in this regard is under
considesation of the Government,

Report of Central Study Teaw for
Scarcity Relief in Karnataka

5367, SHRI NARASINGRAO
SURYAWANSHIL ; Will the Minister of
AGRICULTURE AND RURAL DEVE-
LOPMENT be pleased to state :

(a) whether the report of the six
member Central study team for scarcity
relief i,e. assessing the scarcity conditions
in various States, has been prepared and
subm:tted to Government ;

(b) if so, details thereof, particularly
with reference to Karnataka ; and

(¢) if not, when it is likely to be
submitted ?-

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL CHAN-
DRAKAR) : (a) The Central Teams
that are sent to different States for
assessing the damage due to natural
calamities, like, drought, flood, cyclone,

“earthquake, etc. and the Central assis-

tance required fer tackling these calami-
ties. The number of the Members of
each Team various with the nature of
assistance sought by the State Govern.
ment concerned, For each calamity a
Central Team is set up on receipt of the
Memorandum after the Government
decides to send & Team to the State
concerned, Each Team submits its
report after visit of the State concerned
and the same is considered by the High
Level Committee on Relief,

(by and (c). In the case of Karnataka
a Memorandum was received from the
State Government in September, 1984,
A six member central Study Team was
deputed to that State in October, 1984,
On the basis of their report and . recom-
mendation of the High Level Committee
on Relief, a ceiling of Central assistance
of Rs, 32,73 ctores was sanctioned on
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22-11-1984 for meeting the drought
situation in the Stat:, During April
1985, another Central Team went to the
State on receipt of a Memorandum from

the State Government, The Team's

report is being processed,

Revised Scale of Payment for Ceiling
Surplus Land in Orissa

5368, DR, KRUPASINDHU BHOI ;
Will the Minister of AGRICULTURE &
RURAL DEVELOPMENT be pleased to

state ;

(@) whether revised scale of payment
for ceiling surplus land in Orissa and its
arrear liability has been delayed due to
non-release of funds by Central Govern-

ment ;

(b) if so, the details thereof ; and

(c) the steps proposed to be taken to
expedite the matter ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT SHRI CHANDULAL CHAND-
RAKAR) : (a)to (c). The revised scale
of assistance under the Centrally sponsored
scheme of providing financial assig;ance to
the assignees of land came into force
from 1-4-1984, Under the scheme,
releases of Central share subject to avai-
lability of funds depends upon (ij a
corresponding provision as counterpart
share being made by the State Govern-
ment in the State budget out of their own
resources and (i) furnishing of utilisation
certificates by the State Government in
respect of funds réleased during previous
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years, During 1984-85, the State
Government of Orissa made a provision
of Rs, 45,539 lakhs towards their share,
The Government of India also released to

" the State Government Rs., 45.53 lakhs

towards its share, - There are no arrears
of Central share to be paid to the Orissa
State Government towards expenditure
incurred by them,

IDA Credit for Agricultural and
Rural Projects

5369, KUMARI PUSHPA DEVI:
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(8) whether International Develop-
ment Association has approved credits to
help India to carry out its agricultural
and rural projects ;

(b) if so, the total amount of IDA
credit likely to be made available for
Indian Farm projects and also for rural
development projects ;  and

(c) the names of the States where
such  projects are proposed to be
implemented with IDA credit ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP.

' MENT (SHRI CHANDULAL CHAND.

RAKAR): (a) Yes, Sir,

(b) and (c). Statement giving details
of on.going IDA assisted Projects and
States covered is sttached. |
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Karnataka, Kerala
and Orissa

Statement .
Si, Name of the Project States covered IDA Credit in
No. US $ million
1 2 3 4
1, National Diary Project All States 1500
2, Madhya Pradesh Agricuitural
Extension and Research
Project-II Madhya Pradesh 37.0
3, Composite Agricultural Extension  Karnataka, Gujarat, 250
Project and Haryana
4, Kerala Agricultural Extension
Project . Kerala 10,0
s. Maharashtra Agricultural
Extension Project Maharashtra 23.0
6. Tamil Nadu Agricultural
Extension Project Tamil Nadu 28.0
7. Andhra Pradesh Agricultural
Extension Project Andhra Pradesh 6.0
8. Inland Fisheries Project Bihar, Madhya 20,0
Pradesh, Orissa,
Uttar Pradesh and
West Bengal
9, Second National Co-operative West Bengal, Bihar 125.0
Development Corporation Madhya Pradesh,
Project - Andhra Pradesh, Uttar
Pradesh, Mabarashitra,
Haryana, Punjab and
Himachal Pradesh
10, Second National Seed Project Bihar, Karnataks, - 16.0
Orissa, Rajasthan and
Uttar Pradesh
1. Kerala Agricultural Kerala 30,0
Development Project )
12, Cashewnut Project Andhra Pridesh, 220
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13, National Cooperative
Development Corporation III

Project

14, A Pilot Project for watershed
Development in Rainfed areas

15, " National Agricultural ‘Extension

?roject

16, National Agricultural
Research Project

17, Jammu & Kashmir
Horticulture

Orissa, U .P,, Madhya 2200

Pradesh, Karnataka,
Rajasthan, West
Bengal, Haryana,
Maharashtra & A.P.

Andhra Pradesh, 310
Karnataka, Madhya

Pradesh &

Mabharashtra

Orissa, Madhya 39.1
Pradesh, Rajasthan

All States 27,0

Jammu & Kashmir 140

Constraints in Foodgrains Production
in Madhya Pradesh

5370, KUMARI PUSHPA DEVI:
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be

pleased to state :

(a) whether Government are aware of
the main constrainots in foodgrains pro-
duction in Madhya Pradesh ;

" (b) -if so, the strategy proposed to
be adopted in the Seventh Plan to remove
those constraints and to increase the areas
under foodgrains production ; and

(¢) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-

MENT (SHRI CHANDULAL CHAND.
RAKAR) : (a) Yes, Sir,

(b) The major constraints to increase
foodgrains production in Madhya Pradesh
include low coverage of area under high
yielding varieties of cereals and millets,
lower consumption of chemical fertilisers,
non-adoption of adequate plant protection
measures by the farmers, less percentage
of irrigated area under various crops, etc, -
The strategy during -the 7th Plan would
be to remove these constraints and
increase area and production of food-
graips in the State,

(c) The gross cropped area is pro-
jected to iocrease fiom the anticipated
level of 222,15 lakh hectares during
1984-85 to 232,00 lakh hectares by the
end of 7th Five Year Plan in Madhya
Pradesh, Most of this increase in area
would be under food crops, This will be
supported with the implementation of the
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following selected programmes :
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Programmes Unit 1984.85 7th Plan
(Anti)
1. Consumption of fertiliser (NPK) (lakh tonnes) 3,80 9.45
2, Area under HYV (lakh ha.) 50.50 60 .89
3. Production of improved seed (thousand
' tonnes) 2,78 4.08
4. Distribution of improved seeds (thousand
tonnes) 2.20 15.10
5. Plant protection pesticide technical (thousand
grade material tonnes) . 3.0 4.0

[Translation]

Cases Pending in Labour Tribunal
against Elgin Textile Mills, Kanpur

5371, SHRI SATYANARAYAN
PAWAR : Will the Minister of LABOUR
be pleased to state :

(a) the number of cases pending in
Labour Tribunal against Elgin Textile
Mill, Kanpur ; and

(b) the nature of these cases and the
time by which these are likely to be
settled ? _

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T,
ANJIAH) : (a)and (b). The required
information bhas been called from the
Government of Uttar Pradesh, the appro-
priate authority, It will be laid on the
'I'able of the House in due course,

[Erwl,ish]

Housing Co-operative Society for
Members of Parllament -

',5372. SHRI BALASAHEB VIKHE

PATIL : Will the Minister of WORKS
AND HOUS!NG be pleased to state

k]

" {a) whether housing Co-operative of
the M<mbers of Parliament was formed ;

(b) whether the member of this
body have been given land and if so,
the particulars thereof ;

(¢) how many Co-operative Societies
remain to be given land, with part!culars ;
and .

(d) by what time this will be done ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHA-
FOOR) ;: (a) and (b), The Registrar
of Co-operative Societies has reported
that there is no Co-operative Society
in Delhi restricting its membership to
Members of Parliament,

() The DDA has reported that out
of the Group Housing Societies regi-
stered prior to 1982, 14 Societies
remained to be allotted land for reasons
like default in payment and non-fulfilment
of formalities. These Societies have
been recently offered land in Rohini
Projects, Registration of new Societies
was started in 1983, It is estimated
that about 1500 pnew Societies have

been registered under the new Regi-
stration,

(d) Tk;q DDA has reported that
Jand for allotment to the new Societies
cah be identified only after the lists of
Members of all new Societies are verified
and the requirement of land assessed,
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Incjusion of Celton and Sugarcane
crops under Crop Insurance Scheme

5373, SHRI HUSSAIN DALWAI :
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) the reasons for excluding cotton
and sugarcane from crop insurance
scheme adopted by Government of
India ;

(b) whether Government  propose
to reconsider the inclusion of cotton
and sugarcane crops in the crop insurance
scheme ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDU-
LAL CHANDRAKAR) : (a) to (c).
Initially key cereals viz, Paddy, Wheat,
Millets and dryland crops like Pulses
and Oilseeds would be covered under
the comprehensive  crop Insurance
Scheme, Inclusion of other crops, like
Cotton and Sugarcane etc, would be
counsidered in stages afier reviewing the
progress of the scheme . in respect of
the above crops.

Mother-ship project of fishery in Bombay

5374. SHRI HUSSAIN DALWAI :
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether Government propose to
give permission to laurich a mother-ship
project of fishery in  high seas of
Bombay ; ‘

(b) the details of this project ; and

(c) whether Government propose to
encourage the proposal with a view to
acceletate the pace development of fisheries
on the West Cosst of India 7 '
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THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) No such
proposal has been received, :

(b) Question does not arise,

(c) The proposal will be examined
on merit if received,

Mirkarwada fisheries port in
Ratnagiri distrct

5375, SHRI HUSSAIN DALWAI :
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state ;

(a) the progress made in Mirkarwada
fisheries port in Ratnagiri district, which
has been financially aided. by Union
Government ;

(b) the total cost of the project ; and

() the contribution of Government
of India in this project ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDULAL

'CHANDRAKAR) : (a) The main

components of the Mirkarwada Fisheries
Port consist of breakwaters and quays/
jetties, By the end of March, 19835,
about 40% of the work on breakwaters
and 709, of the work relating to quays/
jetties have comoleted, Other items of
work like dredging, slipway, auction hall,
internal roads etc, can be taken up
after completing the break-waters and
reclamation, ‘

(b) The fishing harbour at Mirkarwada
was orig'nally approved for Rs, 344,25
lakhs .in April, 1977, which needs
revision.

- () Atotal sum of Rs, 1€4 lakhs
has so far been released to the State
Government on the basis of approved
pattern of agsistance under the Centrally
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Sponsored Scheme on the construction
of fishing harbours at minor ports,

Modernization ot Bullock Cart

5376. SHRI HUSSAIN DALWAI :
Will the Midister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether Government had pro-
posed to provide bullock carts with
rubber tyres ;

(b) the progress made in regard to
the scheme originally sponsored by the
Planning Commission to replace age-old
bullock cart wheels by discarded rubber

tyres ; and

(c) whether keeping in view the
significance of bullock cart in village
economy, Government propose (o take
any effective steps to modernize age-old
bullock carts ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : ta) No, Sir,

(b) In view of the reply to part (a)
above, the question does not arise,

(c) The Government in the Ministry
of Shipping and Transport has been
funding research on improved bullock
cart design through :— -

(i) Indian Institute of Management.
Bangalore,

(ii) Central Road Research Institute
(C.R.R.1)) Research Institute
under Council of Scientific and
Industrial Research, In addition
Indian Council of - Agriculiural
Research (I.C.AR) is also
engaged in rtesearch through All
India Coordinated Project and
through Central Institute - of
agricultural  Engineering.  Im-
| proved bullock carts manufactured

by Public and Private Organis-
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ations are available in the
country,

Stagnation of Doctors working under
ES.I. Scheme

5377, SHRI MOHANBHAI PATEL :
Will the Minister of LABOUR be pleased
to state :

" (a) whether in the Employees State
Insurance Scheme, Medical Doctors
with service of more than seven years
are stagnating in the same scale of Rs.
700-1300 wkile in CGHS, Doctors get
promotion much earlier ;

(b) whether the Supreme Court in
their judgement given in 1982 ina Wirt
Petition by ESI Doctors had observed
that ESI Doctors should be promoted
to be next higher scale automatically
after five years ;

(¢) if so, the reasons for non-
implementation thereof ; and

(d) the particulars of Doctors of
more than five years of service in
ESIC, and when they would be pro-
moted ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,
ANIJIAH) (@) The administration
of medical care under the ESI Scheme
is the statutory responsibility of the
concerned  State  Governments/Union
Territory Administration, except in
Delhi where the ESI Corporation is
directly administering medical care,
According to the ESI Corporation,
there .are several Insurance Medical
Officer with more than seven years
service in Delhi but none of them is
stagnating at the maximum of the scale
of pay.

(b) No, Sir.
(¢) Does not arise,

.~ (d) A Statement giving the particulars
of Insurance Medical Officers with more
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than five years of service is attached, 46
of these officers were promoted to next
bigher grade on ad- hoc basis in July, 1984

but only 22 of them have accepted the

promotion, Action to regularise the
ad-hoc appointment and to fill up the
remaining vacancies is likely to be
completed shortly,

Statement

Sl. No, Name of Medical Officer Date of regular
appointment
1 2 3
1. 'Dr. G.P, Sarabhai 20.9.1972
2. Dr. AK, Duggal 21.9,1972
3. Dr. (Mrs.) S.P, Chadha 13.10,1972
4, :Dr, P.N. Hans 18,10,1972
S. -Dr. S, Anand 1.1.1983 °
6. Dr. I.M. Gulati 9.1,1983
7. Df. N.D. Khurana e 27.8.1973
8, Dr, (Mrs) Nasreen Khan 8.4.1974
9. Dr. (Mrs.) A Martins Mathew 30.,5.1974
10, Dr. (Mrs,) Sharda Sharma 1.6.1974
11, Dr, AK. Kathuria 27.6.1974
12, Dr, (Mrs)) Hemangani Nath 9.8.1974
13. Dr. (Mrs,) Urmil Maltare 16.9.1974
14, Dr, (Mrs,) Harjeet Kaur 18.4.1975§
15. Dr, (Mrs,) P.L. Bidani 6.5.1975
16. Dr, Amar Das Mani Ram Patil 9.5.1975
17, D¢, (Mrs,) Nirmal Singh .. 23,5.197%
18, Dr, (Mrs.) Karuna Bohra . 9.6.1975
19. Dr, Shantimoy Chakraborty .. A 9,6.1975
20, Dr.. (Mrs,) Kaushalya Tyagi . 18.7.1975
21, Dr. R.K, Mathur - 5.8,1975
22, Dr, J.N, Mohanty .ee 23,10.1975
23, Dr. (Miss) Snch Lata Rajput . 5.11.1975
24. Dr. V.K, Talwar .. 7.11.1975
25. Dr. (Mrs.) Abha Garg 24.11.1975
2.6, :Dr.\ (Mrs,) Nalini Tandon

. 15.12.1975
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27. Dr, Kaki Ramanaiah 1.1,1976
28, Dr, (Mrs,) Suman Mehrotra 18.3,1976
29, Dr. Bhupendra Kumat 28.5.1976
30. Dr. (Mrs,) Usha Rana 16,1976
‘31, Dr. (Mrs.) Chand Sethi 2.6.1976
32. Dr. AK, Kbokhar 3.6.1976
33, Dr. (Mrs.) Abha Bhawal . 29.6.1976
34, Dr, SXK, Kukreja 1.7.1976
35. Dr, T.K, Goel 5.7.1976
36. Dr, CM. Jain 5.7.1976
37. Dr, Surendra Kumar 17.7.1976
38, Dr, Hardial Singh 21.7,1976
39. Dr, (Mrs) Sunita Wadhwa 26.7.1976
40, Dr, (Mrs.) Bipa Bansal 31.7.1976
41. Dr, (Mrs,) Kiran 16.8,1976
42, Dr, (Mrs.) Purnima Loomba 19.8.1976
43, Dr, (Mrs)) Vijay Laxmi Arya 21.8,1976
44, Dr. S.C. Wadhwa 7.9.1976
45. Dr, (Mrs,) SK, Ghadha 23.9.1976
46. Dr, (Mrs)) Nirmala Devi 28.9.1976
47. Dr, (Mrs,) Yeena Dua 4,10,1976
48. Dr, J.P.S. Verma 4.10.1976
49. Dr, Ashok Kumar 6.10.1976
50, Dr, (Mrs,) Rashmi Arora 17.12.1976
51, Dr, (Mrs,) Neelam Rana 21.3.1977
52. Dr, Aryander Kumar 14.4,1977
s3, Dr, Jogendra Lal 2241977
54, Dr, Naresh Khanna 25.4.1977
55. Dr. Gurdeep Singh 30.4,1977
86, Dr. Madhu Sudan Aggarwal - 5.5.1977
57. Dr, (Mrs) Usha Verina 11.5.1977
58, ‘Dr, (Mrs,) Sharda Sethi 11,6,1977
9. Dr, Prem Chandra |

2.6.1977..
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1 2 )
60, Dr. (Mrs,) Rama Sharma o 13,7,195f
61, Dr, (Mrs.) Pushpa Arora 14,7,19’;f
€3 Dr, Rameshwar Shah 22,’7',19;:":(’
63, Dr R, K. Verma ‘ 27_7,1971
64, Dr. AK Jain 10,8,1975
65. Dr. (Mrs,) Veena Sachdeva 7.10,1977
66. Dt. (Mrs.) Sudha Sehgal 3.2,1978
67. Dr, Harish Kumar Satia 32,1978
68. Dr. Narendra Nath 24.2.1978
69, Dr. RK, Padhi . 1,3.1978
70, Dr. Narendra Kumar 4.3.1978
71, Dr. Pramod Gandhi 43,1978
73. Dr, (Mrs.) S.L. Khetrapal 6.3.1978
73, Dr. (Mrs.) Mukul Jain  6.3.1978
74, Dr. R.S. Sobti ’ 13.3.1978
75. Dr. R.K, Chandhok | 83,1978
76. Dr. R.C. Sharma 13.3.1978
77.  Dr. Umesh Kumar Jain 4 23.3,1978
78, Dr. S.K, Garg 1.4.19’7§
79. Dr. (Mrs,) Indra Rani Tayal 1.4.1978
80 Dr. (Mrs.) Asha Aggarwal 3.4.1978
81, Dr. (Mrs.) Satishbala Aroa 5.4.1978
82, Dr, (Mrs,) Deepika Khanna 5.4.1978
83, Dr. SN, Das 410,4_197"3 ”
84. Dr. (Mrs,) Nandini Shevede | 10.4.1978
85 ‘lér,’('Mrs.) Shyama Goyal 11,4,1978
86 Dr. tMrs.) Anita Srivastava - \ 11;4.197‘8;
87,‘ Dr. (Mrs.) Lata Rani ’ ' 15.4;197‘5 |
88, Dr, BJ.S, Sarang o - ’ "1”5.4.197‘“8
85. Dr, Suman Mukherjee 17.4,1978
90, Dr. (Mrs,) Kamla Rari e 4:20.'4‘.197“8‘ ‘
"91. Dr. (Mrs.) Rashmi Sharma 22.4.1978
92 Dr(Mts)Satyalianaﬂ 2941978
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93, Dr, (Mrs,) Sudesh Aggarwal 1,5,1978
94, Dr, (Mrs,) Chitra Mechta 20.5.1978
93. Dr, V, Rangaswamy . 1 5,6,1§78
96, Dr, (Mrs,) Veera Gupta 22.6.1 9‘78
97. Dr, Sita Ram 6.7,1978
98, Dr, Ganga Prasad 19.9,1978°
99, Dr, (Mrs,) Suman Seth oee 28.10,1978

100, Dr, (Mrs,) Bimla Rani 2.11,1978
101, Dr, S.C, Sharma . 4.11.1978
102, Dr, S.K, Taneja oee 6.11,1978
103, Dr, (Mrs) Renuka Kaul Nigam v 8.11,1978
104. Dr, (Mrs,) Padma Khokhar 15,11,1978
105, Dr. N K, Jaitely . 20,11.1978
106, Dr, (Mrs,) Sarita Dogra . 29,11.1978
107, Dr, (Miss) Susan Mary Passah 4.12,1978
108, Dr. V.P, Sinha . 12.12,1978
109, Dr. Dinesh Prasad Gupta 4.1,1979
110, Dr, Rakesh Garg 16.1.1979
111, Dr, (Miss) Indu Kaushik 24.1,1979
112, Dr, Jasmeet Singh . 25.1,1979

113, Dr. S.P. Siogh 29.1,1979
114, -Dr. V. P. Thakral . 1.2.1979
115. Dr. S.A, Mustafa . 2.2.1979
116, Dr, .V.K. Aggarwal ©15,2,1979
117. Dr. (Mrs,) Lalita Midba 17.2.1979
118, Dr, (Mrs.) K, Latha v - 17.2.1979
119, Dr. Ravi Bhushan Gupta 24.2,1979
120, Dr. S K. Bandyopadhyay . 7.3.1979
121, Dr, (Mrs,) Nisha Dhingra 6.4.1979
122, Dr, (Mrs,) Sunil Bala 30.6,1979
123, Dr, SK, Hans 30.6.1979
124_ Dr. Naresh Puri en 2,7,1979
125, Dr. Purshotam Mamtani

LXAd

6.7.1879
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1 2 3
126, Dr, Sunil Kumar Jain cas - 6.7.1979
127, Dr, (Miss) Manju Kumari Kumar 7.7.1979
128, Dr, Anil Kumar Aggarwal vee 77.1979
129, Dr, (Mrs.) Rita Aggarwal 21.8,1979
130. Dr, Kamlesh Chaudhary 27.3,1980

Accommodation lying Vacant above ESIC
Dispensary, Kishanganj-II, Delhi

5378. SHRI CHINTAMANI JENA :
Will the Minister of LABOUR be pleased
to state ;

(a) whether a large accommodation
comprising two big rooms and very big
hall above ESI Kishanganj-II despensary
is lying vacant for over two decades;

(b) if so, the reasons therefor; and

(c) whether there is any plan to
utilise this accommodation for dispensary
expansion, such as Maternity Centre,
Diagnostic centre etc, or for allotment to
Doctors who are awaiting in a long
queue for residence ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH) : (a) to (c). One big hall in
the Ist floor of ESI dispsnsary bas been
lying vacant for last seven years,
This accommodation was kept vacant
for the use of diagnostic centre which has
been temporarily located in the ground
floor, Certain additions and alterations
are being carried out for ghifting the diag-
nostic centre to the first floor,

Medical Equipment lying idle at ESIC
Dispensary, Kishangan]-11, Delhi

- §379, SHRI CHINTAMANI JENA :
Will the Minister of LABOUR be pleased
‘tO state : '

(a) whethet medical oquipment viz
Cataract Surgery and refractioa, BCG

machine, air-conditioner and other minor |
surgical and operational instruments pur-
chased three years ago werth several
lakhs of rupees, are lying idle in Kishan-
ganj-II, ESIC dispensary, Delhi_

(b) if so, the reasons therefor and
who is responsible for this waste;

(c) whether these equipment were
purchascd with a plan to start a Diag-
nostic Centre for ESI beneficiaries; and

(d) if so, whether the plan was
abandoned and if 80, the reasons
therefor ?

THE MINISTER OF STATE OF
THE MINISTRY OF LABOUR (SHRI
T, ANJIAH): (a) and (b). According
to the ESI authorities, all the equipments
except ECG machine and air-conditioner
have been constantly in use, The ECG
machine could not be put to use because
the part time Medical Specialist selected
carlier did not join, Another part-time
Medical Specialist has been recently
selected. After he joins, the machine
will be put into operation. . The air-
conditioner is awaiting installation in the
X-Ray Room which required certain
alterations and provisions of necessary
electrical load. The Corporation is pur-
suing these matters with the owner of the
building and the DESU;

(c) Yes, Sir.

(d) No, Sir, A diagnostic centre is
already functioning with effect from
8,3,1983,
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Gorernment Assistsnce te Traders
for Building Godowns

5380, DR, G.S, RAJHANS: Will
the Minister of FOOD AND CIVIL
SUPPLIBES be pleased to state :

(a) whether, keeping in view the
storage crisés caused by the unprecedented
wheat glut in grain markets, foodgrain
traders will be allotted plots at nominal
“fH1ES to build godowns.

~(b) - if so, whether Governmen; pro-

pose to advarce loans at the nominal
fate of interést to the traders who are
interested to build godowns; and

(¢) if not, what type of concessions
Government propose {0 extend to the
traders as the construcfion of godowns
and warehouses involved huge amounts ?

vy

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) to (c), There is no such
proposal al present.’

ISI Code of Hygiecne for Hawkers

© §382, DR, GS. RAJHANS: Will
the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether the Indian Standards
Insfitution (ISI) bas prepared a codg
whlch provides for hawkers to maintain
hygienic condxt:ons of foodstuﬁ‘ sold by
them‘

(b) if 30, the deiails of the new code;

(c) by when the said code will be

imp!emcdicd- 'aﬁd o
¥

(d) in' what wa

the proper use of the codé ¥ '

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA

SINGH) : (a). Yes $ir.

(v) This _codc provndes basic xuidp-
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fines for food hawkers for maintaining
optimum hygienic conditions,

(c) and (d), Tha Code is voluntary.

s

Crop Yi¢ld Data

5384. SHRI BHOLA NATH SEN :

Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether Government have State-
wise data on potential and actual yield of
different crops in the country;

(b) if so, the details thereof;

(¢) what is the gap between the
actual and potential yields of different
craps in differeat States;

(d) the constraints in bridging the gap
expeditiously; and

(¢) the steps taken/proposed to be
takeri for bridging the gap in different
States ?

THE MINISTER OF STATE
IN  THE DEPARTMENT OF
RURAL  DEVELOPMENT (SHRI

CHANDULAL CHANDRAKAR) : (a)
to (c.) The yield potential of the new
varicties developed by the scientists is
determiaed in the mational demoastrations
conducted by the ICAR alt over the
country, The latest ddata of these demonss
trations periains to the year 1981.8‘2,
Accordingly, Statements L.V gtve the
awerage yield of - paddy. wheat, jowar;
bajra and maize in mational demons.
trations in comparison to state aversge:
yiclds under irrigated conditions and the

8ap.in the yiglds during, 1981-82,

(d) The gaps between the actual yields
and the yield:' potentials  of - diffesent
vetiouég of .ctopy “is due. %o mwuﬁ
factors, meantioned below;

4) inmeenp.arcas.the. fumctoming. of
the:  extenaiok.. sysfasg-saquised .
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be toned up; visits of extemp?q :

workers to farmers’ fields are

reporigd (o he not rqgular in

" many districts;

(ii) Lhue are - mapy farm level cons-
traiits which determine the level
of technology adoption by Tar-
mers, Farders ate 'fiot able to
apply the full’package recommen-
ded, duc to these constraints;

(e) The steps taken broposed to be
taken to bridge the gap between the yied
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m)tentml and the actual yields of food-

" ‘grains crop in different States include:-
) ;. tg-orgapised system of agricultural

qgmswg in almost all the states; (i)
timely, easy and adequate supply of
agricultural inputs like technology, seeds,
fertilisers, implemeats, plant protection
chemicafs, -eredit, ~etc, (i)~ increase:
in area wader high-yiclding varieties; (iv)
adoption ‘of integrated plant protection
measures;. and (v) intensification of
research efforts so as to develop low cost
technology; tailor made research ;e-
compmendations to meet farmers requlre-
mernts, etc.

Statement.-]

Average Yield of Paddy in National Demonstrations in Comparison to State Average, . -
Under Irrigated Conditions {1981-82)

(Yield in g, ha)

it vt

State Yield in State average Gap
National yield under
demonstrations irrigated
- : conditions,
1, Andhra Pradesh 609 333 276
5 Assam 465 19.4 27.1
3 Bihar 44 6 N.A, -—
4 Haryana 63,7 NA —
s, Himagha! Pradesh 329 21,8 11.1
6 Karnataka 44 6 28.2 . 16.4
7. Kerala . . . 406 24.8 152
8 Madhya Pradegh.‘ ‘ 46;6 16,8 29 8
9. .Maharashtra - 38.5 23.1 15.4
10, ‘Orissa 422 NA. -
11, ' Pubjab 187 449 Cazg
12.  Temil Nadu ~~ 303 N 2
13, Uttar Pradesh -/ ° : 46.1 ; 21.9 242
14, West Bengal S 326 B 22.! vt 1‘(‘)‘{‘5 e

o oo " i

g gttt

N.A, — Not Available,
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Statement.1T

Average Yield of Wheat Crop in National Demonstrations in Comparison 1o Siate
Average Under Irrigated Conditions

(Yield in q/ha)

State . Yield in State average Gap
National yield under
demonstrations irrigation
conditions
1, Bihar 37.5 N.A, -—
2. Gujarat 390 24.2 14.8
3. Haryana 38,7 24,0 14,7
4, Himachal Pradesh 28,1 16,7 114
s. Madhya Pradesh 30.4. 16.1 143
6, Maharashtra 26.6 11,6 15,0
7.  Punjab 437 30,2 15.5
8. Rajasthan 41,6 189 227
9. Uttar Pradesh 49.7 17.5 32.2
10, West Bengal 208 14,2 6.6
N.A,—Not Available,
Statement-II1
Average Yields of Jowar Crop in the National Demonstrations in Comparison to State
Average Yield Under Irrigated Conditions
(Yield in q/ha)
State Yield in State average Gap
‘ National yield under
demonstrations irrigated
conditions
"1, Karnataka 35.1 11,0 24,1
2, Madbya Pradesh _ 31.4 9.3 22.1
3. Maharashtra 311 N.A. —_—
4, Rajasthan 35.3 N.A. —_
5.  Tamil Nadu 16.5 . NA, —

N.A.—Not Available,
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. Statement 1V

Average Yields of Bajra Crop in the National Demonstrations in Comparison to
State Average Under Irrigated Conditions

(Yield in q/ha)

State Yield in State average Gap
National yield under
Demonstrations irrigated
conditions
1.  Andbra Pradesh N.A, 13,5 —
2. Gujarat 32.3 12.5 19.8
3, Haryana 33.4 9.0 24 .4
4, Maharashtra 31,6 8.4 23.2
s, Rajasthan 19,5 10.4 9.1
6. Tamil Nadu* 26,6 NA, —_—
7. Uttar Pradesh : 23.0 N.A, —

N.A.—Not Available,

Statement-V

Average Yield of Maize in National Demonstrations in Comparison to State Average
Under Irrigated Conditions

(Yield in q/ha)

State Yield in State average Gap
National yield under
Demonstrations " irrigated
conditions
1, Andhra Pradesh 509 26.1 24.8
2. Bihar 38.0 N.A. -—
3. Gujarat 21.6 21.1 0.5
. &4, Himachal Pradesh 31.0 16.0 15.0
5.  Karnataka 51,2 N.A, -
6. Maharashtra 16.3 . 11,8 4.5
7. Punjab 325 19.0 13.5
8.  Rajasthan 40,8 113 - 295

=

" N.A.—Not Availible, , S -
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Allotment of Industrial Plots to
Han Icapped Persons
5385. bHRlMATI GERTA MUKH-
ERJEE : Will the Minister of WORKS
AND HOUSING be pleased to state :

(a) the details of the DDA schcme

of 1976 with regard to allotment of
industrial plots;

(b) whether in exceptional cases
physically handicapped persons have been
given an industrial plot each under the

schemé;
(c) if so, the details;

(d) whether the DDA received appli-
cations in 1984 for allotment of indus.
, trial plots from handicapped persons;

(e). if so, the details thereof;

(f) whether such requests of appli-
cants have been considered for allotment;
and -

(8): if so, the decision taken thercon ?

THE MINISTER OF WORKS AND
HOUSING ($HRI ABDUL GHAFOOR):
(a) . DDA _invited applications in 1976
for allotment of industrial plots under
- the scheme of shifting of mdustnes from
the non-conforming (6 thc comtormmg
areas in accordance with the provisions
contained in the scheme of Large Scale

Acquisition; Development and Disposdl 6f

land in'Dethi 1961, The applicants were
asked 1o deposit carnest money ranging
from Rs 250/- to 2060/- depending
upon the size of the plot alongwith the
applications The applicants were fur-
ther asked ‘to pay 30% of “the premium
at the rate of Rs, 200/- per sq. mtr upto
500 sq;”mtr., Rs, 180‘/ per sq. mtr,
for the .plots with areas -from 500 sq,
mtrs, tdo 1000 sq. mtrs, and Rs, 160/-
per sq. oitr, for plots ranging from 1000
sq. mtrs, to 2000 sq. mtrs,

--{b)-and-te}, - There—was 1o - Teservz--~

ation of plots for the physically handi-
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eapped persons, If any handicapped
person had been  allotted  induse
tridl plot in the. .#aid #cheme, the allot-
ment was ‘decided on the basis of his/har
eligibility under the scheme and not on
the basis of his/her being a physically
handicapped person.

(d) to(g). Since no applications -
were mvucd specifically from the physi-
cally bandlcappcd persons in the year
1984, DDA has no information readily
available regarding the’ number of appli-
cations otherwise received from physically
handicapped persons,

Sewer Line Behind Gandhi Square
Malkaganj, Delbi

5386, SHRI ANAD! CHARAN
DAS: Will the Minister of WORKS
AND HOUSING be pleased to refer to
the reply given to Unstarred Question
No 2691 on 9 March, 1981 regarding
sewer line behind Gandbhi Square Malka-
ganj, Delhi and State :

(a) whether the sewer line behind
Gandhi Square Malkaganj, Delhi still
gets frequently blocked and there are large
number of complaints to this effect;

(b) whether Government’s contention
that the existing sewer is adequate and
there i8 Do need to replace it, with higher
capacny pipes has proved to be incorrect;

(c) whether the frequent blockage
occurs. due to_the siit and other greasy
material cOming fggm Ahe  car service
station for which no remedlal measures
have been taken so far; C

(4} whether Government Wolld cod-

sider to provide a sepatate.sewer, line fos
car service station and dhobi ghat to

solve this problem on a perasanend basiss
and

(” .if not, the reasons thesefes ?

TRE MINISTER OF WORKS AND

UL GHAFQOR), ~

(@) Yes Sir.
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(b) No, Sir,

(c) The m&naggmcpt of the Petrol
Pump has since hgreed td constritt a
catch-pit before allowing the flow into the
Municipal sewer,

(d) No, Sir,

(®) With the construction of catch-pit
the greasy material and silt would get

trappdd,

[Translation]

Non-Avallability of Basic Amenities
in the colonies Registered by DDA

5387. DR. CHANDRA SEKHAR
TRIPATHI : Will the Minister of WORKS
AND HOUSING be pleased to state -

(a) whether drinking water and other
facilities are not available in the colonies
regularised by the Delhi Development
Authority ;

(b) if so, the number of such cojo-
nies and the time by which Government
would be able to provide all the facilities
to them ; :

(c) whether Government have realised
development charges from the residents
of thqse colonies; and

Coen
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(d) if so, the amount thercof and
the names of colomes from which deve-

lmt emrm havc been realised 7

THE MINISTER OF WORKS AND
HCUSING (SHRI ABDUL GHABOGR)
(2) and (b), The Delhi Electric- Bupply
Undertaking has roparted that of the 155
unauthorised colonies indentified by  the
DDA for regularisation, 91 ' colonigs are
fully electrified, 4§ are partly electrified
and 6 have not yet been got electrified by
the colonizing agency/remdents @850Cia-

tions,

2, As regards other facilities, viz,
water supply, sewerage, roads, ' drains,
etc., the DDA has reported that though
even part development charges in the case
of many colonies have not been deposited
by the beneficiaries so far, jome develop.
ment works are being carried out in the
regularised unauthorised colonies,

3. It is not feasible to lay down any
time limit for provision of all the facilities
in the regularised unauthorised colonies
for this depends upon payment of deve-
lopment charges by the beneficiaries,

(c) and (d). Residents of some of
these colonies have deposited the develop-
ment charges with the DDA, Details of
the amounts realised and the names of
these colonies are given in Stgtement I to
III, )

Statement-1

Sta;ement showing the amount of development charges in respect of varipus
unaathorised Colonies received by DDA up 1w Febm&ry 1984

4

Colouics

~ Total 'émount

‘l'ransfered to M.C.D. 4,92 652 80N
§9uth Zone 40 32 498 74
yp!w ,w&;_ones oo l 49,§§7 21
Trans Yamuna Area - .9,51,385.36
“idf:pﬂanceous RO 1,45,995 47
PN .-....c..._._u—-.__

Guad total 57,72,219,58

————
K P — ]
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Statement showing colonywise colleetion of devp, charges in respéct of regularised
unauthorised colonies upto February, 84 which were transfered to MCD

Coloales Transfecred to MCD

S. No, Name of colony Amount
1. Amrit Nagar . 85,225.10
2, Prakash Mohalla ces 835,00
3. Amritpuri 840,00
4, Govind Puri 2,88,828.32
s, Hari Nagar .. 4,612.00
6, Lajwanti Garden . 18,211,00
7. Shiv Nagar vee 5,921,15
8, Virender Nagar 500,00
9, Rani Bagh 725.68

10, Mohindra Park 86,154.55
11, Rishi Nagar ooe 800,00

Total

" —— . G ——————

4,92,652,80

Colonies falling under the jurisdiction of DDA

Statement-I11

-Detalls of collection of development charges

S. No. Name of colony Amount
' SOUTH ZONE
1. Arjun Nagar ves 8,93,910.12
2, Krishna Nagar 5,20,483,03
3,  Gautam Nagar " 1,2,81,885.19
4, Sanwal Nagar 0o 53,959.30
5. Sant Nagar 1,04,36,08.04
6. Bharat Nagar 19,687.02
7. Joga Bai Extn, 3,152,80.
8, Batla House .o - 9,401.50
9, Zakir Nagar oo 1,05,126,39
10,  Gafoor Nagar 10,992.45
.11, Jamia Nagar - 5,352.70
12,  Shyam Nagar vee . 51,268,153
13. - Singhalpur Extn, 33,691,75

(TS T

S

Total 40,32,498.74
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™

S. No. Name of Colony

Amount ,

SOUTH ZONB
14, ‘Gaﬁ'ar Manzil
15, Kartar Market

WEST ZONE
16, Kailash Park
17, Khajan Basti
18, Vill, Nangal Rai Extn,

19° Monohar Nagar

CENTRAL ZONE

20, Prem Nagar

NORTH ZONE
21, Vill, Azadpur Ext,
22, QGujjar Dairy
23, Sanjay Nagar
LAXMI NAGAR COMPLEX
24,  Kundan Nagar
25, Guru Nanak Pura
26, Krishna Kunj
27,  Daya Nank Block

28, ‘Guru Angad Nagar Extn,

29, Guru Ram Dass Ngr,
30, Laxmi Nagar

. 81,  Vijay Block

32, Ramesh Park

.33, -~ Lalita Park
.34, . Guru Amar Dass Ngr,

1016,55
650,00

16227.00
35659.25
29685.00
36582.00

12153,00

278,70
1702.39
15783,32

2840,00
580945
45672.75

250.00
60482.15
2364155

143480.41
2201.10
1777590

21978.35
434960

3,28,481.26

..
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S. No, Nafhe of Colony Amount

PANDAV NAGAR COMPLEX

is, Pandav Nagar 241431,46
MADAVLI FAZALPUR COMPLEX

36, Vill, Mandavali Fazalpur vee 3350.00
37. Vinod Naéar 54539,45

SHAKARPUR COMPLEX

38,  Vill, Shakarpur ' o 7894.00
39, Shakarpur 72581.,07
40, School Block oer 13719.35
41, Ganesh Nagar 64203,63
42, Veer Savarkar Block 9105.00
43,  Sunder Block . 408400
44, Upadhyay Block 835.40
45, Aruna Park e 12885.88
PATPAR GANJ COMPLEX

46, Partap Nagar 22051.70
47 :Sbashi Garden 442690
48 Acharya Niketan ' 77465 .33
i9. .ianta Garden '34380.73

“Fotal 951385.36

—— — — —— —

Misc, Cﬁl@ies

$o, ‘;\nar Kali 850.00
31, ‘m‘il"mjan Pura oes 119017;:50
$3. 'Chandra Lok ' 1380.00
$3.  Chander Nagar 385.60
7% f:burga Puri 315.00
55. Dilshad Garden 2780.b0
6. ﬁliépak Enclave

3960.00
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| S, No Nakne ‘of Colony Amount
57.  Bast Arjun Nagar 25306.17
58,  Golden Park 500,00
59.  Indra Park . 861,00
60.  Jagat Puri Ext, 3060.00
" 61,  Jyoti Colony 690,00
62, Kanti Nagar 210,00
63, Laxman Park 295 00
64, Mansarover Park 1260.00
68, Maujpur Ghonda 36461.60
66, Manohar Park 3397.00
67. Nathu Colony oo 836,00
68, Punjabi Mohalla 810.00
69, Radhey Puri e 134000
70. Ram Nagar Bxtn, 153175
1. Ram Nagar Colony e 910,00
72, Rani Garden . ‘850,00
73. Rangpuri (Mohalla) cee 1065.00
74. Shalimar Park oes 4298.20
75,  Shankar Puri . 1420695
76. Sarojini Park '627.10
71. Sdnder Garden 2800.00
78, Shastri Park 920,00
79.  Vishwas Nagar 107238,00
80,  Ziauddinpur 434420

1,45,995.47
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(English)
Assistance by CLUSA and Canadian
Cooperatives in Oilseeds Production

5388, SHRIMATI GEETA MU-
KHERJEE : Will the Minister of AGRI-
' CULTURE AND RURAL DEVELOP-
MENT be pleased to refer to reply given
to Unstarred Question No, 3989 on
22 April, 1985 regarding-assistance by
CLUSA and Canadisn Cooperatives in
Oilseeds production and state :

(a) whether area and production each
of Soyabean in Uttar Pradesh remained
identical during 1982-83 and 1982.84 as
given in reply to part (c) whereas in
Madhya Pradesh correspondingly producti-
vity had increased ;

(b) source of gifted refined rapeseed
oil during 1983.81 and 1984.85 and
quantity thereof supplied year-wise and
expected gifted quantity of refined rape-
seed 0il agreed for supply in 1985-86 ;

(c) how State level oilseed growers
co-operative federations utilized gift oil
sold to them, year.wise, in Sixth Pluan,
details thereof, State-wise ; and

(d) what other proposals for gift oil,
Government are exploring for 1985-86
and 1986-87 and quantity of oil expected
from each ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
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tion figures for 1983-84 in respect of
Uttar Pradesh as given in reply to part
(c) of Unstarred Question No, 3989 on
22.4-1985 are provisional and have been
referred to the Stats Government for veri-
fication, The productivity of soyabean
has increased in Madhya Pradesh during
1983-84 as against in 1982-83,

(b) The source of the gifted rapeseed
oil for National Dairy ' Development
Board's (NDDB) Project ‘‘Restructuring
of Edible Oils and Oiiseeds Production
and Marketing”, is the Cooperative Union
of Canada (CUC), As per Memorandum
of Understanding signed between Govern-
ment of Canada and Government of
India, Capada will provide NDDB
through CUC with rapeseed oil worth
Canadian $§ 65 million during the period
1-4-83 to 31-3-1987,

(c) The Oilseed Growers Cooperative
Federation formed in the States of
Gujarat, Madhya Pradesh, Andbra
Pradesh, Tamil Nadu, Orissa and Maha-
rashtra have utilised the funds geperated
by sale of gift oil for development of
oilseeds by undertaking production, pro=-
curement, processing and marketing of
oilseeds and vegetable oil through a two-
tier cooperative structure consisting of
oilseceds growers cooperative societies at
village level and cooperative federations
at State level,

The Statewise disbursement of funds by
NDDB to State Level Qilseeds Growers

RAKAR) : (a) The area and prqduc- Federations upto 31-1-1985 is as.\_mder :
, (Rs, in crores)
State Votal funds disbursed*
Gujarat 34,22 T
Madhya Pradesh 7.23
Tamil Nadu 1.18
Andhra Pradesh ove 2.36
Orissa 2.61
‘Maharashtra 1.17
Karnataka vee 0.09
Central action items 10,51
G ———
' 59.37

‘Bxclndes procurement support loan, working capital advances etc, amountmz to
Rs, 52.40 crores making the total disbursement to Rs, 111,77 crores,
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{d There are at present no other
proposals for import of gift oil before the
Government in regard to oilsceds deve-
fopment,

Fair Price for and Export of Onion

5389, SHRI VIJAY N, PATIL:
Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state

""(a) the measures taken by Govern-
ment to ensure fair price for onion culti-
vators and to increase the export of
onions ; and

~ (b) whether there is any proposal to
monitor the total acreage of onions that
may be put under cultivation season-
wise ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR): (a) On the request of a
State Government, the Central Govern-
ment approves of market intervention for
onions and authorises the National Agri-
cultural Cooperative Marketing Federation
(NAFED) and the State Cooperative
organisations to enter the market for
purchase of onions from farmers at agreed
prices, The losses arising from market
intervention operations are to be borne by
the Central and the State Government on
50:50 basis, This scheme is now in
operation in Maharashira and will be
extended to other States, if necessary, to
protect the interest of farmers. Export
-of onijons is canalised throcugh NAFED.
Apart from the traditional markets new
markets are also being explored for Indian
onions,

“ " (b) Presently, there is no proposal

"under the consideration of the Central -

Government to regulate the acreage of
“‘onfons, '

Coeont Plntatlou ia Orhu

-" 5390 SHRY ANANTA PRASAD
«SETHI ¢ Will: the Minister ‘of AGRI-
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CULTURE AND RURAL DBVBLOP-
MENT be pleased $0 state :

(a) whether the Coconut Development
Board has been giving subsidy to Orissa
Government  for  undertaking  canal
embankment plantation ; '

{b) whether Coconut Development
Board propose to make available such
subsidy to Orissa Maritime and Chilka
Area Development Corporation Ltd,
(OMCAD) for undertaking the coastal
compact area plantation ; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR): (a) Yes, Sir. Financial
assistance is being provided to the
Government of Crissa by the Coconut
Development Board for coconut plan-
tation on canal embankment,

(b) No such propos:l is under
consideration of the Coconut DeveIOp.
ment Board,

(¢) Does not arise,

D.M S, Milk Booths in Sarojini Nagar, .
New Delbi .

5391, SHRIMATI VIDYAWATI
CHATURVEDI : Will the Minister of
AGRICULTURE AND RURAL DEVE-
LOPMENT be pleased to state :

{(a  the number of DMS m‘ilk Booths
reduced to ground in ‘S.rojinmi Nagat,
New Delhi-23 ; .

t

" “(b) when were these milk booths
reduced to ground ; - . :

(c) the reasons for 'delay : in -con.
SR

(d) whm Lhm are llkely to be
reconstructed ? ,

T N
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THE MINISTER OF STATE IN THRE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR): (a) and (b), One milk

booth in Sarojini Nagar was demolished

on 28.5-.1984,

(c) and (d). The delay has been
caused due to objections and obstructions
from the shop-keepers in the adjoining
area as reported by Central Public Works
Department who were entrusted with the
work §of construction of the Milk Booth,
Inlview of this, it is difficult to indicate a
target date by which the construction would
be completed, However, milk is being
distributed to the public at the site,

Import of Cows by NDDB

5392, SHRI M, RAGHUMA
REEDY :
MULLAPPALLY RAMA-

SHRI
’ CHANDRAN :

Will the Minister of AGRICULTURE
AND RURAL DEVELOPMENT be
pleased to state :

(a) whether despite White Revolution
brought about by imports of milk powder
and butter oil, Government have now
decided to import 20,000 foreign female
cattle ;

(b) whether NDDB will coordinate
and handie the whole operation in respect

of import of gews ;

(¢) whether this decision is based on
projected human population explosion or
deficiencies in Operation Flood 1 and Il
projects ;

(d) whether imports of cattle are
being made under Opgration quod.lll
project worked out as per Jha Committee

fiadings ; and

(¢) the breeds being imported and
their mipimum and maximum age and
value in forsign exchange includmc cost
of transportation ?
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THE MINJ.STBR QF STATE IN THE
DEPARTMENT OF RURAL DEVELOP.
MENT (SHR1 CHANDULAL CHAND-
RAKAR): (a) No Sir, Govcrnment
of India has decided to accept the offer of
Her Highness Princess Iren¢ of Greece in
donate milch cows,

(b) Yes Sir.
(c¢) No Sir,
(d) No Sir, Jha Committee in its

report has not recommended for initiation
of Operation Flood 111 Project,

() The various requirements which
the gifted cows should comply with have
been furnished to Princess Irene, How-
ever, no intimation has been received
from her regarding the breeds of milch
cows to be donated, their minimum and
maximum age, Since the milch cows are
to be donated, no foreign exchange
expenditure is involved including cost of
transportation,

Consumption of Fertflizer in India
and other Asian Countries

5393, SHRI BIMAL KANTI
GHOSH : Will the Minister of AGRI-
CULTURE AND RURAL DEVELOP.
MENT be pleased to state :

(a) whether steps have been taken to
boost fertiliser consumptpn in Indla N

(b) if so, the details thereof ;

(c) the extent to which success has
been achieved in the matter during the
last five years ; and

(d) the present level of fertiliser con-
sumption in India as compared to the
fertilizer comsumption per hnt;tam in

Republic of Korea, Japen, China, Bangls-
desh, Thailand, Pakistan and other  deve-

loping countries of Asia ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-

 MENT (SHR1 eHANmm.AL CHAND.-
" RAKAR) : ¢8)’ and (b), ''The varidus
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tonnes in 1980.81 to about 83,74 lakh
tonnes in 1984.85,

steps taken to increase consumption of
fertilizer are indicated in the JSratement
enclosed,

(c) Consumption of fertilizers in the
country has increased from 55,16 lakh

(d

As per the latest available infor.

mation, the per hectare consumption in
1982.83 in India and other countries
referred to, is indicated below :

Country Kg. per hectare of arable land
India 36.9
Republic of Korea 281.7
Japan . 4121
China 157.5
Bangladesh .. 51,2
Thailand Not available
Pakistan . 61.6
Philippines 28.8

Statement

Steps Taken to Increase Fetlilizer
Consumption

(i) Adequate and timely availability
of fertilizers through domestic
production and import has been
ensured,

(ii) An Intensive Fertilizer Promotion
’ Campaign in selected districts
where consumption potential exists
and at present the consumption is
low, has been launched. The
number of districts covered under
the scheme has been raised from

67 in 1981 to 104 at present,

(iii)  Delivery of fertilizers is made on
Government account upto Block
level all over the country, instead
of upto Rail head destination as
hithertofore, '

(iv). The distribution margin to the

dirtributing agencies was increased

. by about 229 wef 15-8-1981,

" This has been further increased
wef, 20-5-1983. ' :

)

(vi)

(vii)

(viii)

The quantum of short term loans
to the States for purchase and
distribution of agricultural inputs,
including fertilizers has beep
raised from Rs, 36 crores in
1979-80 to Rs, 200 crores in
1980.81 and 1981-82, to
Rs, 250 crores in 1982-83 and
to Rs, 260 croresin 1983-84 and
also 1984-85,

In order to ensure easy availabi.
lity of fertilizers near the Con-
suming Centres, the number of
sale points were raised from
1,11 lakh on 30-11-198] - to
1,47 lakh on 3!-3-1984,

The prices of all varieties of ferti-
lizers have been reduced by about
7.5% w.e.f, 29-6-1983,

Fabourable cost-benefit ratio has
been ensured by increasing the
support prices of crops to reflect

“the increase in fertilizer prices,

Whercas in 1982-83 4,19 kg, of
Paddy were needed t0 buy one

. 'kg, of nitrogen nutrient, at present
only.3,41 kg, will be needed as a

result of reduction in price of
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fertilizer wef 29.6-1983 and
enhancement of the support price
of Paddy,

(ix) A scheme at a cost of Rs, 250
crores has been sanctioned to
assist the small and marginal
farmers, of which distribution of
fertilizer minikits constitutes an
important component,

(x) It was decided to sell over two
year old stock of FCl to the
farmer on a 109, rebate, This
would be in addition to 7.5%
reduction in prices of all varieties
of fertilizers ailowed by the
Government on 29-6-1983,

(xi) Inputs fortnights were observed
before the two main cropping
seasons for making fertilizers and
other inputs and credit available
to the farmers adcquately and
timely,

Draws held under HUDCO
Scheme of 1979

5394, SHRI Y P YOGESH :
SHRI RAM PUJAN PATEL :

Will the Minister of WORKS AND
HOUSING ‘be pieased to state :

(@) whether  applicants  de=clared
succtssful in the draws held so far under
the New Pattern of HUDCO Scheme,
1979 have been permitted to change the
localities

(by if so, the particulars of such
applicants ;

(c) whether 4 draws have been held
8o far under HUDCO Scheme 1979 ;

(d) if so, the details thereof, draw.
wise ;

(¢) whether no specific draws have
been held so far which follow the general
draws as in (c).above ; and .
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(f) if so, the detailed reasons for
delay ?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHAFOOR):
(@) 1o (f). The information is being
collected and will be laid on the Table of
the Sabha,

Disconnection of Telephone at the
Press Information Bureau

5395, SHRI S.M. GURADDI : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) whether several telephones at the
Press Information Bureau have been dis-
connecied ;

(b) if so, the details thereof ;

(¢) whether these disconnections were
due to non-payment of dues or due to
inefficiency of the department in not
making the payment in time ;

(d) if so, whether any officials have
been held respounsible ; and -

(¢) the number of press briefings and
press confcrences by the Reporters during
the period of telephone d:sconnection ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BRUADCASTING (SHRI V.N, GAD-
GIL): (a) Yes, Sir,

(b) Twenty.three telephones remained
disconnected during the period 19th
March, 85 to 23rd March, 1985,

(c) and (d . The phones were dis-
connected by T'ost and Telegraph for non-
payment of dues. The bills could not
be paid in time because of certain un- .
avoidable reasons, Hence the question
of fixing responsibility did not arise.

(¢). No press Conference/briefing was
held by the reporters.
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Product-Mix for Vanaspati Units

5396, SHRI RAM SAMUJHAWAN :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state ¢

(a) whether Government bave recently
announced a new policy of product-mix
for vanaspati units ;

~ (b) if so, details thereof ;

(c) whether some vanaspati units were
reported to have sold RBD palm oil as
vanaspati in the past and made substantial
profits ; if so, the names of these units
and action taken against them ;

(d) whether there is any mechanism
to conduct surprise sampling to ensure
that not only palm oil is used in vanaspati
production but also the finished pro-
duct does not contain any harmful in-

gredient ; and

(¢) whether there is any Central Labo-
ratory to test it and if not, the reasons

therefor ?

THE, MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) and (b). The Oil-mix
for vanaspati units is subject ito wide
variations depending upon the type of
imported oil available with the State Trad-

ing Corporation,

(c) No Vanaspati unit was reported
to have packed RBD palm oil as
vanaspati.

(d) and (e). Regular surprise inspec-
tions are conducted for collection of
samples which are analysed by both con-
ventional and modern techniques in the
laboratory of Directorate of Vanaspati,
Vegetable Oils & Fats, to see if they
confirm to the prescribed specifications.

Collapse of Boundary Wall of Central

Warehousing Corporation in
East Delui

5397, SHRI KAMLA PRASAD
SINGH : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased

to state :

VAISAKHA 17, 1907 (S4K4)
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(a) whether the boundary wall around
Central Warehousing Corporation in East
Dethi collapsed in the squalls which lash-
ed the Capital on 9 April, 1985 killing
two villagers ;

(b) whether the construction material
used in the wall has been found sub-
standard and the Central Forensic Re-
search Laboratory has taken the sample
thereof ; and

(c) if so, details thereof and action
proposed to be taken in this regard ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) A portion of the boun-
dry wall at the Patparganj warehouse of
the Central Warchousing Corporation
collapsed on 9.4-. 5 when the squali Jash-
ed the city, Two persons who had taken
shelter outside the wall were killed,

(b) and (c). Samples of the con-
struction materials of the wall have been
sent to two laboratories for a report on
the quality of materials used. On receipt
of the report, such action as may be
warranted would be taken by the Cor-
poration_

Publicity to the Activities of the
Press Council

5398, DR, KRUPASINDIU BHO] :
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state :

(a) whether the Press Council regret.
ted that adequate publicity has not been
given to the activities of the Council ;

(b) if so, the reaction of Government
thereto ; and

(c) the steps proposed to ameliorate
their grievances ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N, GAD-
GIL) : (=) Yes, Sir,
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(b) and (c), The steps taken by the
Council are considered to be adeguate
‘by them and they do not have any

grievance against the Government in
this matter,

[Translation]

Appointment of Counsellors for Pro-
vident Fund Cases

5399, SHRI RAM BAHADUR
SINGH :

SHRI  VIJAY KUMAR
MISHRA ;

Will the Minister of LABOUR be pleas-
ed to state:

(a) whether counsellors are appointed
by the Department for looking after the
cases pertaining to Provident Fund of the
employees, if so, their number, Statewise ;

(b) whether the counsellors are paid

MAY 7, 1985
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less fees because of which they do not
take much interest in the cases ; and

(c) if so, whether Government pro-
pose to increase their fees and aiso
givd them dearness allowance like other
salaried classes, and if not, the reasons
therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T,
ANJIAH) : (a) A panel of advocates
has been drawn up in each State to look
after the cases relating to the Employees’
Provident Fund Organisation, State-wise
information with regard to the number
of advocates is given in the statement
attached.

(b) and (c). The advocates are paid
fees as prescribed by the Ministry of Law
for conducting cases in the High Courts
and as prescribed by the State Govern-
ments in the cases of Lower Courts,

Statement

State-wise {i1formation with regard to the number of advocates appolnted to
look after the cases of the Employees’ Provident Fund Organisation

RS

Total

Sl, Name of State Number of empanelled advocates
No. —_— —_ -
Lower Court High Court
1 2 3 4 5
1. Andhra Pradesh 2 4
2, Bihar Services of Asgis- 4 4
. tant Public Prose
cutors are taken,
3, Delhi 4 2 6
4, GQGujarat .:No panel, -Cases are ,b#ing',(;oggpctgd‘ by

Central

5. Punjab and
6. Karnataka

Haryana _ 19

Government Standing ‘Counsels 'and
State Government Pleaders, -

1 T 20

Services of : 6
Central -Govt,

Standing Counsels
- are taken, o
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1 2 3 4 5
7. Kerala 67 Services of Central 67
Govt, Standing
“Councels are taken
8. Madhya Pradesh Looked after 9 9
by empanelied
advocates as
shown . under
Col, 4
9. Maharashtra 15 3 18
10, North Eastern Region - 12 3 15
1i. Orissa 13 3 16
12, Rajasthan Services of 2 2
Public Prosecutors
are taken,
13, Tamil Nadu Looked after by 5 5
empanelfed advo-
cates as shown
under col, 4.
14, Uttar Pradesh 12 2 14
15, West Bengal 20 22 42
Total : 170 58 228
{English) . THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
Drought Prone Areas MENT (SHRI CHANDULAL CHAN-
DRAKAR) : (a) and (b) Besides a
5400, SHRI PRIYA RANJAN DAS - degraded eco-system, ih: drought prone
MUNSI : WIl the Minister of AGRI- areas suffer from lack of irrigation faci-

CULTURE & RURAL DEVELOPMENT
be pleased to state :

(a) ﬁﬁether his Ministiy is aware of
the fact ‘that drought prone areas of India
are in acute hardship for not having
irrigation ;

(b), ,if so, the total drought prone
area in India, particularly in West Bengal,
Bastern U.P_, and Orissa ; and

()¢ specific programme taken - up
during the Seventh Plan for drought
"""" istricts of Purulia, Bankura and

prone. !
West ‘Dinajpur of Wedf'Bdngal ?

! lities : Vagaries of monsoons create
drought situations and in order to miti-

v gate:the rigorous of drought the Drought

Prone Areas Programne has been formu-
lated with emphasis on development of
minor irrigation, soil an{1 water conserva-
tion, (forestry and pasture as well as

..uanimal busbandry The programme is

under implementation ﬂnce 1970-71 in

- 1. wblocks selected on the basis of average

i 7aricts of 13 States,
" regarding ccverage of the programme in

rainfall and percentage of irrigated area.
At now covers an area of about 5.53
lakh Sq. Kms, of 615 blocks in 88 dis-
Specific information

West Bengal,
is as under :

Uttar Pradesh and Orissa
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State Name of District ' No. of blocks
covered
1. West Bengal 1. Bankura 7
2, Purulia 20
3. Midnapore 7
Total _;1“
2, Uttar Pradesh 1. Jalaun 3
2. Hamirpur 5
3. Mirzapur 10
4, Allahabad 1
5. Banda 10
6. Jhansi 3
7. Lalitpur 2
8. Baharaich 14
9. Gonda ' 4
10, Lakimpur Kheri 2
11, Sitapur 3
12, Chamoli 4
13. Pauri-Garhwal 10
14, Tehri-Garhwal C 3
15, Almora 8
16, Pithoragarh 5
Total : —8_7-
3. Orissa ' ‘1. _Phulbani 14
2, Kalabandi 11
3, Bolangir ' 8
4.‘ Sambalpur . o 6

Total : 39
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(c) The main objectives of the pro-
gramme  being restoration of ecological
balance and increasing the income of the
people by improving the productivity of
land, water, livestock and human resour-
ces as an integrated area development
programme, the activities generally taken
up under the programme relate to soil
and water conservation, afforestation and
pasture development, minor irrigation,
dryland farming and livestock development
This approach will continue to be follow-
ed during the Seventh Plan also, As re.
gards specific schemes for the programme
in West Bengal, the plans for the pro-
gramme districts are still to be received
from the State Government,

West Dinajpur district in West Bengal
is not covered under the programnme,

Additional water supply scheme under
CSARWSP for Bihar

5401, SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of WORKS
AND HOUSING be pleased to state :

(a) whether Govenrment of Bihar
have submitted some Additional water
supply schemes for approval and inclusion
in Centrally Sponsored Accenerated
Rural Water Supply Programme during
1984.85 ;

(b) if so, the details thereof ; and

(c) how many of them have been
approv d upto 31 March, 19857
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THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHA-
FOOR) : (a) Yes, Sir.

() and (c). During  1984-85,
Rural Water Supply Schemes submitted
by the Govt, of Bihar covering 10,87
lakhs population 2929 problem villages
at an estimated cost of Rs, 104189
lakhs have been accorded technical
clearance by the CPHEED in this
Ministry, '

Production and Consumption of Fertilizers

5402, SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of AGRI-
CULTURE AND RURAL DEVELOP-
MENT be pleased to state :

(a) the total consumption  of
fertilizers for agriculture in the country
in 1981-82, 1982.83, 1983.84 and
1984-85 respectively ;

(b) the State which consumed the
highest ;

(c) the total production of fertilizers
in the said years ; and

(d) the total subsidy
those yeurs for fertilizers ?

given during

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDULAL
CHANDRAKAR) (a) The total
consumption of fertilizers is indicated
below yearwise ;: —

(Lakh tonnes of untrients)

1981.82 1982.83 1983.84 1984 _85
(Bx)
60.04 63.88 77.10 83.74

(b) The highest consumption of fertilizer has beea in the State of Uttar Pradesh,

(¢) and (d). The total indigenous production and subsidy oa fertilizsrs has
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1981-82

1982-83

1983-84 1984-85

Indigenous 40 .93
Production
(lakh tonnes

* of nutrients)

Subsidy 375 605

(Rupees in
crores)

44,04

45,33 51.80

1042 1932

pu——

Administration of justices In tribal areas

5403, SHRI GIRIDHAR GOMAN.
GO : Will the Minister of LAW, AND
JUSTICE be pleased to state

() the steps taken by his Ministry
to provide administration of justice in
tribal areas of the country ;

(b) whether the States having tribal
areas have taken any steps to provide
administration of justice in these areas ;

(c) if not, the reasons for the same ;
and

~ (d) whether the Seventh and Eighth
Finance Commission recommended for
upgradation of the'standard of admini-
stration under ariicle 275 (1) ?

"THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI H.R. BHARDWAY)) : (a) to (c)
It is not possible .to furnish any inform-
ation under ‘‘steps for administration
of Justice in Tribal Areas™ in the absence
of any specific details, Justice is adminis-
tered through the various Courts of the
country which cover the Tribal Areas
also Administration of Justice in District
and Subordinate Courts primarily con-

cerns the Siate Government,  Under
Article 235 of the Constitution the
control  over the District Courts

“gnd Courts Subordinate thereto
with the High Courts,

rests

The Ministry of Law

(d) Yes, Sir,
concerned with the

and Justice is

recommendations of the Szventh Finance
Commission and the Eighth PFinance
Commission relating to the upgradation
of standards of Judicial Administration
only,

Development of rural industries by
private s:ctor

5404, SHRI JAGANNATH PATT-
NAIK : Will the Minister of INDUSTRY
AND COMPANY AFFAIRS be pleased
to state :

(a) whether there is any proposal
under consideration of Government to
chalk out a scheme for development of
rural industries by the private sector;

(b) whether any initiative has been
taken with the industrialists in this reg-
ard; and

(¢) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS (SHRI ARIF MOHA-
MMAD KHAN) : (a) to (c), The Central
Government through its Various agencies
such as the Khadi & Village Industries
Commission, Coir Board National
Small Industries Corporation, Develop-
ment - Commissioner” for Handlooms, All
India Handicrafts Board, Central Silk
Board and the Small Industries Develop-
ment Organisation assists the entrepre-
neurs in setting up small scale and cotage
industries all over the country particularly
in the rural and backward areas , Several
incentives/concessions are being provided
to those entreprepeurs whp set up indus-
tries in backward areas,
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Subsidy for 12 spindle new model
Charkha

5405, SHRI V, SOBHANADREES.-

WARA RAO : will the Minister of
INDUSTRY & COMPANY AFFAIRS

be pleased to state :

(a) the salient features of 12 spindle
new model Charkha for hand spinning
recently developed by the Khadi and
Village Industries Commission and the
estimated cost of one unit;

(b) the steps taken by KVIC to propa-
gate about this new model among
the handloom weavers;

(¢} whether Government propose to
give subsidy in the sale of this 12 spindle
new model charkha to help the artisans;
and

(d) if so, the extent thereof and when?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY  AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a) The
salient features of 12+spindle New Model

Charkha are :-

(i) The stand of the Charkha is made
of angles and frame is made of
sheet metal of 10 guage.

(i) Being sturdy these Charkhas have
very long life,

(i) It is a pedal operated Charkha
' .and trgadlel are made of cast iron.

(iv) The 10 ball bearing points make
: it very light in operanon

(v) These Charkhas are tested for

““ Joad" under B.S.I. standard ' to
maintain the load at less than
1/10 H.P.

The Chnrkha is sanctioned to imple.
mentmg ‘agencies ' in' ‘ubits  consisting
o 35 Chu"khu and four fly frames which
supp! the ‘Becessary | rovings . for
spinn ~on the Cbarkml an unit
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with 12
spindles each and four fly f;ames caats
Rs, 1,20 lakhs. A

(b) The 12 spindle New Model
Charkha  upits are sanctioned  to
institutions engaged in productlpn of
khadi, These institutions are pravided
1009, loan towards the cost of the
Charkha, The institutions implementing
the khadi programme also ‘bave the
Decessary support for weaving through
bandloom weavers registered  with - the
institutions,

(c) and (d), The Khadi & Village
Industries Commission (KVIC) prqvide
1009 loan to the institutions imple-
menting khadi programme towards the
cost of the 12 spindle New ~ Model
Charkha units, There is no proposal
at present under the consideration of
the Government or the Commission for
giving any subsidy on the new model
charkha units,

Production of Cashew nut shell Hquid

5406, SHRI VIJAY N. PATIL
Will the Minister of INDUSTRY' &
COMPANY AFFAIRS be pleased to
state :

(a) the annual production of Cashew
nut shell Jiquid ; and

(b) how much of it is utilized as raw
minenal withm tho country e

THE MINJSTER OF, STATE IN THE
MINISTRY OF INDUSTRY”
COMPANY AFFAIRS (§HRI A
MQHAMMAD . KHAN)l (::()l and( )
No firm figure of acti production
Cashew Nut Shell h?mﬂ is By ailablgl
However, the estimated’ productxon of
Cashew Nut Shell Liquid is 23 ,000
tonnes per annum, which is used in the
manufacture of special types of paints, in
insulating varnishes (for electrical indus-
try), special types of adhesives, break
lintng for awtomabiles, phenolic re-
sing etc, '
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[Translation]
Taluka Kerosene Depots

5407, SHRI MAHENDRA SINGH :
Will the Minister of PETROLEUM be
pleased to state :

(a) the names of oil companies which
have opened Taluka Kerosene Depots
(T.K.D,), State-wise, and the number of
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the depots out of them, working

smoothly ; and

(b) whether these companies are
earning any profit or incurring loss frem
these depots, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA) : (2)
IOCL, HPCL, BPCL and IBP Co, have
opened Taluka Kerosene Depots (TKDs)
in the various States as indicated below

IBP Co,

10CL BPCL BPCL
U.P, 11 1 1 —
Orissa 2 2 e —_
M.P, 4 — 2 -
Gujarat 1 —_ — —_
Tamilnadu 1 —_ —_— —
Kerala 1 —_ — —
Karanataka 1 — —_ , —_
Maharashtra —_— 4 —_ —
HP, 3 1 1
J&K 1 — — —
s 7 4T

All the TKDs are operating smoothly,

(b) the TKDs are being operated by
these oil companies themselves or through
contractors to supply kerosepe oil at a
reasonable price in hilly & remote areas,
The TKDs are not operated on profit/loss
basis, Their operations are subsidised by
Govt,, with the oil companies getting a
fixed return on the capital invested and
through the operating expenses being met
by a flat rate payment,

[English)

Issue of Commemorative Postal Stamps -
about Significant and Glorious Episodes

5408, SHRI ANANTA PRASAD
SETHI : Will the Minister of COM-
MUNICATIONS to pleased to state :

(a) whether any decision has been
taken by Government to issue postal
stamps using the great significant and
glorious episodes like ‘Jalianwala Bagh
holocaust’, Firing on captive Frecdom
Fighters, Azad Hind Revolutionary
Movement, etc,; and

(b) if so, the details regarding the
policy of Government in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS)
(SHRI RAM NIWAS MIRDHA) : (a)
and (b). Postage stamps have already _
been issued to commemorate the Jalian-
wala Bagh incident and Azad MHind
Movement. Presently there is no pro-
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posal to bring out any more stamps on
these themes, The Government has,
however, undertaken a series of stamps
depicting landmarks in India’s struggle
for freedom, This series will continue
till 1997 and will depict various facets of
India’s struggle for freedom,

Dismantling of Demarcation Stones on
Defence Property at Anand Parbat, Delhi

5409, SHRI PRAKASH CHANDRA :
Will the Minister of DEFENCE be plea-
sed to state :

(a) the number of complaints received
by the Survey of India regarding dismaat-
ling of the demarcation stones put by
them in 1972 on defence property at
Anand Barbat, Delhi; and

(b) the details thereof and the action
taken thereon ?

THE MINISTER OF DEFENCE
(SHRI PV, NARASIMHA RAO) : (a)
and (b). Complaints have been received
by this Ministry regarding the dismantling
of demarcation stones on the Defence
property located at Anand Parbat,
Delhi, It is reported that two demar-
‘cation pillars were found uprooted, and
16 pillars were found to have been
removed,

The Army authorities as well as the
Director General, Defence Lands ana
Cantonments have been directed to under.
take an immediate resurvey of the area,

[Translation]

Postal Services in Bikaner and Jaisalmer
Districts in Rajasthan

5410. SHRI MOHAR SINGH RATH-
ORE : Will the Minister of COMMUNI-
CATIONS be pleased to state :

(a) whether Government have any

scheme to provide postal service at a

distance of every 5 kilometres in the
villages or chaks which fall in the arca
being irrigated from Indira Canal in
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Bikaner and Jaisalmer
Rajasthan;

district; in

(b) if so, the details thereof if not
the reasons therefor;

(c) whetber there is any scheme to
provide postal service in the said area on
priority basis; and

(d) if so, the time by which post
officés will be opened there ?

THE MINISTER OF STATE OF THB
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a)
No, Sir,

(b) The present yard-sticks for opene
ing of post offices in normal, tribal and
backward areas are given in the attached
Statement,

(c) and (d). Such villages which satisfy
the norms are proposed to be provided
with a post office in a phased manner
subject to the availability of funds in the
normal way,

Statement

Post Offices to be opened in rural areas
have now been classified into two main
categories : —

1. Post offices in normal rural areas;
and

2, Post offices in tribal or backward
areas,

(1) Post Offices in normal rural areas :

(i) Post offices in gram-panchayat
Villages may be opened subject to
the following conditions,

(a) There is no other post office
within the radius of 3 kms,
from the proposed post
office; and
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(b) The proposed Post Office is
expected to yield income to
the extent. of atleast 25 per
cent of its estimated post,

()] Post Offices in non gram-pan-
chayat vxllages may be opened
subjeet to the following con-
ditions ;—

(2) The population of the
village should be 2,000 or
more;

(b) There is no other post offic
within the radius of 3 kms,
from the proposed office;
and

(c) The post office is expected to
yield income to the extent
of atleast 259 of its esti-
mated cost.

(2) Post Offices in tribal and backward
areas '

(i) Post Offices in gram-panchayat
villages may be opened subject to
the following conditions ;

(®) There is no other post office
within the radius of 3 kms,
from the proposed post
office; and

(b) The proposed post office is
expected to yield income to
the cxtent of atleast 10 per
cent of its estirated cost,

(ii) Post Offices in non gram-pan-
chayat villages may be opened
subject to the following con-
ditions :-

(a) The village or {an integrated
cluster of villages within a
radius of 1,5 kms.) should
havc a pOpulanon of 1,000
or more;

(b) There should not be another
post office within the radius
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of 3 kma from the prOposcd:
post office; and

() The proposed post office is
expected to yield inconie
to the extent of atleast 109/
of its estimated cost,

(3) Notwithstanding the above, th®
Postmasters General are hereby em-
powered to relax (in consultation with the
Internal Finance Adviser) any of the
above cited norms in 10 per cent of the
cases in opening of post offices every

year,

[English]
Improvement in Telephone Service in
Metropolitan Cities

5411, SHRI N, DENNIS: Wil
the Minister of COMMUNICATIONS be
pleased to state :

(a) whether the infrastructure sub-
committee has issued instructions recently
to the P & T Department to take strict
measures for improving the services of
telephones of some metropolitan cities;

(b) if so, details in this regard;

. {c) the details regarding the amount
of funds earmarked for this purpose; and

(d) whether there is a time-bound
programme to improve the services for
the subscribers ?

THE MINISTER CF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a)
No, Sir, There is no such directive
recently from the Cabinet Committee .on
Industrial Infrastructure to the Depart-
ment,

L]

(b) Question does not arise,
(c) Question does not arise,

' (dj An upgradation programme to
improve the telephone services in the 4
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metro ciliés bas been - prepared by tte
" department, this programme to be imple-
mented over three years period forms a
part of the Seventh Five Year Plan of the
department, which is still under consider-
ation in the Planning Commission,

Drilling Work in Bombay High

5412, SHRI R M. BHOYE: Wil
the Minister of PETROLEUM be pleased
to state :

(a) the targets fixed by Government
for production of petroleum crude from
Bombay High during the Sixth Five Year
Plan period;

(b) the number of new oil wells drilled
in the area during this period; and -

(c) whether some additional drilling
work is still likely to be done through
indigenous technology or in collaboration
with foreign technology ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
The target for production of crude oil
from offshore during the Sixth Five Year
Plan period was 51,3 million tonnes,

(b) 253 (provisional)

(c) Further drilling would be conti-
nued using indigenous and foreign
technology,

Absorption of Ex-servicemen in the Public
Sector Undertakings

5413, SHRI RAJESH PILOT : will
the Minister of DEFENCE be pleased to
state

{a) the total strength of ex-service-
- men re-employed in public sector under-
takings cadre-wise and sector- wise;

(b) whether the required percentage

of ex-servicemen are not being absorbed -

in the public sector undertakings; and
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() the steps taken by Government
to ensure absorption of ex-servicemen in
public sector updertakings as laid down in
Government policy ?

THE MINISTER OF DEFENCE
(SHRI P.V, NARASIMHA RAO): (a)
Complete information about the total
strength of ex-servicemen re-employed in
Public Sector Undertakings is not avail-
able, However, the annual placement of
ex-servicemen in Central Public Sector
Undertakings from 1978 to 1984 s
contained in the statement enclosed,

(b) 1t is generally true that the

‘appointments in many Central Public

Sector Undertakings are below the stipu-
latcd percentages,

(c) Some of the steps taken by
Government to remedy the short-fall have

been :-

(i) Relaxation in eligibility criteria
relating to the upper age limit,
and of educational qualifications
in favour of ex-servicemen,

(i) Vesting of sponsorship powers with
Rajya Sainik Boards/Zila Sainik
Boards/ DGR, instead of the Em-
ployment Exchanges being the
sole sponsoring agency.

(iii) Tntensified monitoring of the
placement of ex-servicemen in

Public  Sector  Undertakings,
Government Departments
through the Liaison  officer

placed in the organisation of the
Director General of Employment
and Training,

(iv) Efforts made to identify posts
particularly suitable for the re-
employment ex-Servicemen,

) The organisation of relevant train.-
ing, interalia 10 equip "ex-Service-
men to effectively compete . for
salaried employment,
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Some suggestions made by the High
Level Committee for Special placement

drives are also being considered,

Statement

Year-wise Placement of Ex-servicemen in Central public Sector Undertakings

Year Group C’ Group ‘D’ Total
1984 1441 1511 2952
1983 969 1198 2167
1982 1480 1394 2874
1981 1229 1436 » 2665
1980 Break up not available 1446
1979 Break up not available 1541
1978 Break up not available 1985

Renovation of the machinery of Bharat
Brakes and Valves Limited

5414, SHRI AMAL DATTA : Will
the Minister of INDUSTRY AND COM-
PANY AFFAIRS be pleased to state :

(a) the steps taken to modernise
updatement of technology and renovation
of the plant and machinery of Bharat
Brakes and Valves Ltd. ; and

(b) if not, the reasons thereof and
when it will be done ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTY & COM.
PANY AFFAIRS (SHRI ARIF MOHAM-
MAD KHAN) : (a) M/s, Bharat
Brakes & Valves Ltd, have already
initiated action for reoovating plant,
updating technology and improving
methods of production, The Company
has also commenced trial production of

certain diversified products such as LPG
cylinders, industrial valves, slack adjusters
and air brakes.

(b) Does not arise,
Production of LPG

5415, SHRI CHINTAMANI JENA :
Will the Minister of PETROLEUM be
pleased to state :

(a) the total quantum of LPG pro-
duced during the years 1982-83, 1983-84
and 1984-85 ; and

(b) the target fixed for its production
during the year 1985-86 ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA) . (a)
LPG Production (000’ Tonnes),

Year ‘ From Crude From natural Total
Qil gas
1982-83 406 169 = 375
1983.84 514 224 = 738
1984.85* 596 276 = 872

*Provisional,
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(b) The production of LPG during
1985.86 is estimated at 1,247 million
tonnes as per the preliminary oil Economy
Budget Proposal,

Ratio of Women Staff in 10 C. and
other units

5416, SHRIMATI BIBHA GHOSH
GOSWAMI : Will the Minister of
PETROLEUM be pleased to state :

(a) the details of the women staff
ratio, category wise in the Indian Oil
Corporation and other units under his
Ministry ; and

(b) the details of the action being
taken by the Indian Oil Corporation and
other units to have parity between men
and women staff in the units, unit wise ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
The information is being collected and
will be laid on the table of the Sabha,

(b) Parity between men and women
is maintained as regards status, emolu-
ments and promotional opportunities in
employment,

[Translation]

Cars manufactured by Maruti Udyog
after takeover and their distribution

5417. SHRI DILEEP SINGH BHU-
RIA : Will the Minister of INDUSTRY
AND COMPANY AFFAIRS be pleased
to state :

(8) the number of cars manufactured
by the Maruti Udyog after its takeover ;

(b) the number of cars, out of them,
reserved for distribution under the VIP
quota ;

(c) how many of the allottees have
transferred these cars in the name of other
persons ; and

(d) whether Government have vrdered
any investigation in regard to the sources
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of income of the persons who have
purchased these cars with benami
transactions and if so, the details
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY & COM.-
PANY AFFAIRS (SHRI ARIF MOHAM-
MAD KHAN): (a) Maruti Udyog
Ltd. had manufactured 21197 cars till
31-3-1985,

(b) The Company has so far delivered
165 cars under the manufacturers’ dis-
cretionary quota,

(c) No information regarding this is
available with Government or Maruti

Udyog Ltd.

(d) Ministry of Finance are looking
into it,

[English]
Misuse of brand names by M/s, 1.T.C.
Lid, by getting products nianufactured
in small scale units

5418, SHRI1 RAM BHAGAT PAES-
WAN : Will the Minister of INDUSTRY
& COMPANY AFFAIRS be pleased to
state :

(a) whether Government are aware
that M/s, I. T.C. Ltd, is violating the pro-
visions of Industries (Development and
Regulation) Act and Monopolies and
Restrictive Trade Practices Act by setting
up small units without permission under
Industries (Development & Regulation)
Act;Monopolies and Restrictive Trade
Practices Act and getting their brands
manufactured by various small units
which are indirectly controlled by ITC
Lid,; and

(b) if so, the details thereof and
whether Government have permitted
M/s, ITC Ltd to get their brands pro-
duced in different sma'l units thereby
indirectly increasing sanctioncd capacity
of their units ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND COM.
PANY AFFAIRS (SHRI ARIF MOHAM-
MAD KHAN) ; (a) and (b), Accord-
ing to the report on Small Scale Sector
and Big Business brought out by the
Indian Institute of Public Administration
M/s. ITC were reported to have promoted
certain units in small scale sector, How-
ever, Government have no specific infor-
mation which may lead to the . conclusion
that M/s, ITC Ltd. have violated the
provisions of the Industries (Development
& Regulation) Act and Monopolies and
Restrictive Trade Practices Act, Further,
Government have also pot permitted
M/s. I1.T.C, Lid. to get their brands
produced in different small scale units,

Industrial Licence for Excess Capacity
Regularisation -

5420, SHRI D.,P, JADEJA : Wil
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state :

(a) the details of Industrial Licences
granted and given excess capacity regu-
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larisation with/without fresh investment
during the last three years; ‘and =

(b) the names of these units, the
products produced by them, the original
sanctioned capacities and excess capacities
regularised, detailed reasons for regulari-
sation of excess capacity in the absence of

-complete production data of small scale

unit ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUSTRY
AND COMPANY AFFAIRS (SHRI
VEERENDRA PATIL) : (a) and (b)
Details of industrial licences issued to
companies are published in the Monthly
News Letter of Indian Investment Centre
which .is available in ‘the Parliament
Library. Industrial Licences are lssucd
as per the provisions of general hcencmg
pol{cy read with the Drug Policy 1978,

Details of cases where capacity was
recognised under the scheme announced
by Government in Angust, 1980 are
given in the attached statement, These
cases were decided .as per policy para-
meters,
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.Non-avallabllity of essential drugs
for heart patients in Patna .

5421, SHRI VIJAY KUMAR YA-
DAV : Will the Minister of CHEMI-
CALS AND FERTILIZERS be pleased
to state :

(a) whether it is a fact that Calcigard,
Persantin, Disantol and Carediwell are
essential drugs (medicines) for the heart
patients ;

(b) if so, whether Persantin, Disantol
and Carediwell are not available at Patna
for the last several months due to which
heart patients are facing difficulty in their
treatment ; and

(c) if so, the steps Government have
taken to make available these essential
medicines in Patna ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUSTRY
AND COMPANY AFFAIRS (S'HRI
VEERENDRA PATIL) : (a) to (c).
The Ministry of Chemicals & Fertilizers
moaitors the market availability of essen-
tial and life saving drugs based on the
reports received from the State Drug
Controllers, Central Drug Standard
Control Organisation and public com-
plaints. No report indicating non-avail-
ability at Patna during the last three
moanths, of Calcigard, persantin, Disantol
and Carediwell, used for treatment of
heart ailments has been received,

As and when shortage of any essential
drug at any place is reported to the
Monitoring Cell of the Ministry, the cen-
cerned manufacturers are immediately
and invariably advised to rush gjeeks to

" the affected place. Moreover, equivalent
drugs like Dynacard and Depeletol are
reportedly available in the magket,

[Translation] ,

Setting up of cement industry in Kota
Chittorgarh belt

5422, PROF, NIRMALA KUMARI
SHAKTAWAT : Will the Minister of

VAISAKHA 17, 1907 (SAKA)
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INDUSTRY & COMPANY AFFAIRS
be pleased to state :

(a) whether Government are aware
that there are rich deposits of lime stone
in Kota.Chittorgarh belt of Rajasthan

. which can meet the cement requirement

of entire Western and North India ; and

(b) whether Government propose to
curtail cement imports by expanding ce-
ment industries in this area by oOpening
public sector industries and providing
incentives to the private sector there ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a) and (b),
There are sizeable deposits of limestone
in Kota-Chittorgarh belt of Rajasthan
and a number of cement factories, in the
private and public sectors have come up
and are in the process of being expanded/
set up in the area, Output from these
factories are expected to help in meeting
the requirements of cement of the Nor-
thern and Western regions of the country,
With increasing production of cement in .
the country (both in the public and
private sectors), import of cement has
already come down and is expected to
reduce further substantially,

[English]
Self-Employment-Scheme

§423. SHRI S.G, GHOLAP: Will
the Minister of INDUSTRY & COM.
PANY AFFAIRS be pleased to stats :

(8) whether it is a fact that people are
getaing less advantage of self-employment
schetne through District Industries Cen-
tres in rural areas ; and

(b) if so, what steps Government are
taking to help them ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND COM.-
PANY AFFAIRS (SHRI ARIF MO-
HAMMAD KHAN) : (a) No, Sir,

(b) Question does not arise,
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Awlority allgtment to Bajaj senters
to VIPs/MPs

5424 SHRI SOMIIBHAI DAMOR :
I the ;ms&er of INDUSTRY AND
Cg PA NY A,FFAIRS be p)eased to state
thgr in view of escalation of prices of
pctrol Goycrnment propose to restore the
priority allotment quota for Bajaj two
wheeler scooters, to VIPs/MPs, which was
dlspenhed with a few years ago ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY & COM-
PANY AFFAIRS (SHRI ARIF MO-

HAMMAD XHAN) : No, Sir,
[Tramlation]
lndqstries set up with foreign
collaboration

5425, SHRI DALCHANDER JAIN :
Will the Minister of INDUSTRY AND
COMPANY AFFAIRS be pleased to
state :

(a) the number of industries set up
with foreign collaboration during the past
three years alongwith their location ;

(b) the names and nature of the in-
dustries so set up ; and

(c) the number of cases still pending
with Government and the time by which
these are likely to e decided ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a) and (o).
Government have approved 2015 pro-
posals for foreign collaboration during
the last three years (i.e, 1982.84), De-
tails i e, name of the Indian Company,
Foreign collaborator, Item of Manufac-
ture, nature of collaboratlon of ajl
appmved forengn col]aboratlons are pub-
lished on a quarterly basis by the Indian
Investment Centre as a supplement to its
Monthly Ncwslctter Copies of the

publication are semt regularly to the -

Parliament lerary Follow-up of these
approvals and monitoring their imple-
mentation is the responsibility of ‘the
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Administrative Ministries, No centra-
lised information is maintained .n the
Secretariat for Industrial Approvals about
the .nnumber of foreign c.ollabozaiuons
which bave fructified,

(c) The number of cases pending con-
sideration with Government are not re-
vealed in Public interest, as a matter of
Policy,

[English]
Telephone Service between Calcutta
and Paaskura aed Balichak ef
Midnapore District

5426, SHRIMATI GEETA MU-
KHERJEE : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether Government are aware
that telephone exchanges of Panskura and
Balichak of Midnapore District of West
Bengal are extremely difficuit to contact
from Calcutta and seldom any conection
can be made with Calcutta from those
exchanges ; and

(b) if so, the measurs taken by
Government to improve the situation ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) :
(a) Yes Sir., Only 50% of the booked
trunk calls mature every day, with heavy
delays due to interruptions in Panskura-
Kolaghat and Kharagpur—Balxchak over-
head lines,

- (b) To improve the trunk services

there is a prop to instal ome T-43

type Trunk Board at Balichak with one

direct trunk circuft to Calcutta elimi-

nating the transit station. at Kharagpur,

There is also a proposal for a second

trunk junction between Panskura and-
Kolaghat,

[Translation]
~ Subsidy for Kerosene

5427, SHRI RAMSWAROOP RAM -
Will' ‘'the Minister of- PB‘I‘ROLEUMbe
pleased to stdte ¢
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V4
(a) whether rural people are facing
a Jot of difficulties due to increase in the
price of kerosene and it is not available
in the rural areas of Bihar ; and

(b} whether keeping in view the diffi-
culties faced by the people and 'increasing
tendency of profiteering, Government
propose to subsidise the increased price
of kerosene so that consumers get kerosene
at reasonable rates ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA) : (a)
Some reports have been received of shor-
tages of kerosene in some parts of Bihar,
Increased allocations have been made
to Bihar on the request of the State
Government. Retail distribution between
rural and urban areas is made by the State
Government,

(b) The selling price of kerosene oil
is kept at a lower level than what it would
be on the basis of costs, There is no
proposal to reduce it further,

[English]
Telephone Services in Rajasthan

5428. SHRI VIRDHI CHANDER
JAIN : Will the Minister of COMMU-
NICATIONS be pleased to state :

(a) whether Government are aware
that telephone services in Rajasthan in
general and desert areas of Rajasthan in
particular, are deteriorating day by day ;

(b) if so, the details thereof ; and

(c) the steps so far taken or proposed
to be taken to improve the telephone
servxces in the said region ?

.THE MINJSTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SQ-IRI RAM NIWAS MIRDHA) : (a)
and (b). RBerformance of telephone ser-
vices in Rajasthan in general and desert
areas of Rajasthan in particular, are gene-
ra"y satlsfaclory excqp‘t atJ oahpur where
complaints rate is slightly on ‘higher rate.

VAISAKHA 17, 1907 (SAKA)
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(¢) Blectrownic exchanges in Jodhpur
and Barmer. aréas are propesed to be ins-
talled during 7th Plan period.

& Engaging lawyers for conducting
Goverpment cases

5429 SHRI MOOL CHAND DAGA:
Will the Minister of LAW AND JUSTICE

be pleased to state :

(a) whether the juniors of the Central
Government standing counsels/panel coun-
sels are permitted by Government to
appear and conduct Government cases in
Delhi, Bombay, Calcutta and Madras
High Courts

(b) whether any junior has so far
appeared if so, the number of cases lost
or won by such juniors ; and

(c) the number of lawyers, other than
panel and standing counsels, engaged
during the last three years and the amount
of fees paid to them, giving year-wise
figures ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI H R, BHARADWAJ) : (a) No,
Sir, When the case is entrusted to Central
Government Standing Couasel/Panel
Counsel, the Juniors of the Standing
Counsel [Panel Counsel are not permitted
to appear on behalf of the Central
Government Standing  Counsel/Panel
Counsel,

(b) Does not arise,

(c) The information is being collected
and will be laid on the Table of the
House,

Land Dispute cases pending in Cal:utta
High Court

5430, SHRI GADADHAR SAHA :
Will the Minister of LAW AND JUSTICE
bc‘ pleased to state :

(a) whether a large number of Civil
Rules atid Civil Orders relating to Land

.
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Disputes are pending in Calcutta High
Court since 1978 and back ; and

(b) if so, the action being contemp-
lated for their early disposal ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI H_R, BHARADWAJ) : (a) and

MAY 7, 1985
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(b). Information as furnished earlier by
the Registry of the Calcutta High Court
is given in attached Statement No. I,
Steps taken to reduce pendency in High
Courts in general which also jnclude

Calcutta High Court are given in attached
Statement No, II,

Statement-]

Number of Writ petitions relating to Land retorms including land ceiling pending
(main cases only) in Calcutta High court as on 30 .6-1984

Total number

Number of writ petitions pending for

of writ T e e
petitions Less than 1—2 2—-3 3—-4 4—5 5.6 6—7 7-—10 Over
pending _one year  ycars  years ycars years years years years 10
years
39 23 5 6 2 — — —_ —

Statement-11

Steps ‘taken to Reduce Pendency in
High Courts

The following steps have been taken to
reduce pendency in High Courts ;—

(1) The Code of Civil Procedure
was amended in 1976 to abolish
Letters Patent Appeals from
Judgement of Single Judge of the
High Court in second appeal (vide
Section 100A),

(2) The Code of Criminal Procedure
based on the recommendations of
the Law Commission was enacted
in 1973 and amended in 1978
and 1980,

(3) The sanctioned strength. of the
High Court Judges has been in-
creased from time to time,

(4) Apart from the above certain
High Courts are taking the follow.
ing steps for ensuring better dis-

posal of cases ;

(a) Cases involviog common
questions arc being grouped
by several High Courts,

(b) Matters fixed for hearing by
giving short returnable date,

(c) Dispensing with printing of
. records,

(d) Expediting and giving prio-
rity to matters under cer-
tain Acts,

(5) The Government have also ad-
dressed the Chief Ministers of
States and Chief Justices of High
Courts in which there is a heavy
pendency of civil cases over $S
years’ old to consider appoint-
ment of retired judges wunder
Article 224A  of the Con-

stitution,

(6) The Government have also ap-
pointed Law Commission (10th
Law Commission) to keep under
review the system of judicial ad-
ministration - in the country.
Among the terms of reference of
the Law Commission are

(8 To keep under review the
system of judicial administra-

~
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tion to ensure that it is res-

ponsive to the reasonable

demands of the times and
* in particular to secure :

(i) elimination
speedy clearance of
arrears and reduction
in costs so as to secure
quick and economical
disposal of cases with-
out affecting the cardi-
nal principle that deci-
sions should be just
and fair ;

of delays,

simplification of proce-
dure to reduce and eli-
minate technicalities and
devices for delay so
that it operates not as
an end in itself but as
a means of achieving
justice ; and

(i)

improvement of stan-
dards of all concerned
with the administration
of justice,

(iii)

(b) To revise the Central Acts
of general importance so as
to simplify them and to re.

move anomalies, amblgumes

and inequities,

VAISAKHA 17, 1907 (SAKA)

(¢)' To recommend to the Govern..
ment measures for bringing'

~ the statute book up-to-dute -

+ by repealing obsolete laws
and- enactments’

or parts

thereof which Have outlived

their utility,

' (7) 'The recommendations contained

in the 79th ‘report’ of the Law -

Commission have been examined,
As gction on. ‘majority. of the re-

‘qhe State Government ; apd High

commendatxons is to- be taken by

"Courts, these have been sent tq-

them alongwith the views of the
Union Government and they
have been’ requested to take
. neoessary ‘action,
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(8) The Government have constituted
an informal Committee of 3 Chief
Justices to examine the problem
of arrears in High Courts and
suggest remedial measures,

Maharashtra request to change criteria
for No Industry District

5431, SHRI D.B, PATIL: Wil
the Minister of INDUSTRY AND
COMPANY AFFAIRS be pleased to
state :

(a) Whether it is a fact that the
Governmert of Maharashtra have reques-
ted the Central Government to change
the criteria for determining and declaring
No Industry District;

(by if so, details thereof;

(¢) whether the Union Government
have considered the request of the,
Government of Maharashtra;

d) if so, the reaction thereto; and

" (¢) what are the present criteria to
determine and declare a No Industry

District 7

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY  AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a). agd (b).
Government of Maharashtra had repre-
sented that Disrrict of Gadchiroli which
was carved out of Chandrapur District
on 15,882, 'may be included -in- the list

of No’ lndusu‘y Dlsmcts Lo f‘

T P TI

Gadchiroli Dlstrict has

(c) and (d).

 been ihcluded in the list-iof No. Industyy

Districts with effect from 1,4 85,

P ot

(o), 'fhe districts created upto 11 3 837
compnsmg areas which had no large 0r &
medium Scale industries : as of 197980,
are eligible for inclusion i in the Ilst of No
Industry Districts, ‘
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Incrénse in prices of Maruti Cars.

5432, SHRI K RAMACHANDRA
REDDY : Will the Minister of INDUS-
TRY AND COMPANY AFFAIRS be
pleased to state

(a) whether price of Maruti Cars has
been increased due to continued high
percentage of imported components in the
cars; and

(b) whether Government have any
plans to introduce 100 per cent alcohol
driven Marulis to help the country move
to total dependence on renewable indi-
genous soucces of eaergy ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a). No, Sir,

(b) There is no such proposal at
present,

Setting up of paper factories based
on bagasse in Maharashtra

5433, SHRI BALASAHEB VIKHE
PATIL : Will the Minister of INDUS-
TRY AND COMPANY AFFAIRS be
pleased to state ;

bk

m whether many Cooperative Sugar
factoriés in 'Mahardshira have prepared
platito sét up paper factories out of ‘their
sugplus bagasse;

(b) whether the pablic. financial

institutions like LD, B.L s, .are refusipg

to advance loans to such ventures;

{c) if so, the reasons thereof; and

(d) whether Government propose to
bave a fresh study of the matter in order
to keep the pice of industriafisation which
is slackening because of ' wron qmphufi

or inaomﬁlctelmsuﬂé?nt stuije: imde

carlier in this fegard 7"

MAY 7, 1985
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS {SHRI ARIF
MOHAMMAD KHAN): (a). Some
sugar factories in the comperative sector
in the State of Maharashtra propose to
sct up paper plants based on bagasse,

(b) end (c). Financial institutions
have taken a policy decision to finance
paper units based on surplus/release
bagasse which meet the viability criteria,
4 sugar co-operatives which had appro-
ached the Institutions prior to June,
1984, have already been sanctioned
financial assistance, Considering  the
number of units already assisted, the
Institutions have taken a decision to
watch the progress of the four projects
already assisted and satisfy themselves
regarding the success of technology and
economics of operation before assisting
further bagasse-based projects proposed
by other sugar cooperatives,

(d) No, sir,

[Translation)
S.T.D. Link between Gopalganj, Siwan
and Eastern and Western Champaran
(Bihar) with Delb) and Pataa

3434, SHRI KALI PRASAD PAN-
DEY ; Will the Minister of COMMUNI-
CATIONS be plegaed to state.:

(2)  whetbar in the absence of S.T.D,
facilities &t Gopalgeni, .Siwag. and Eastern
and Westarn Chagopasap. in (Bihar) the
talgghogg.‘,mibm 40 Deibi: and Patna
have to wait for 5 to .10 days to talk over
telephones; And

(b) if so, whether Government pro-

Pose to link the.abave places with Debhi
and Patoa by S.1.D), 2

THE ‘MINIBTAR OF-STATE OF THE
MINISTRY -OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a)
No, Sir,

(b) 1tis, however, proposed to liak
Gopalgénj, Siwan and West Champaran
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(Bettiah) with Patna and Delhi by STD
“facility, FEast Champaran (Motihari) is
already linked with Patna and Deihi by
-STD.

[English)
Amonut Earmarked for Various Programmes
in Oll Sector in Seventh Five Year Plan

5435, SHRI SOMNATH RATH :
Will the Minister of PETROLEUM be
pleased to state :

(a) the amount provided for imple-
mcnting various programmes in Oil sector
in Seventh Five Year Plan;

(b) the main programmes included
for implementation in the Seventh Five
Year Plan;

(c) the amount likely to be made
available through internal sources of
those companies;

(d) the amount of external aid sought
for oil exploration in the Seventh Five
Year Plan; and

(e) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
The Seventh Five Year Plan of the
‘Ministry of Petroleum has not yet been
finalised.

(b) to (¢). Do not arise,

Issue of Commemorative Stamp in Honour
of Vir Surendrs Sai
5436, SHRI SRIBALLAV PANI-
.GRAHI ;:; Will .
. COMMUNICATIONS be. .pleased to
- Btate : ‘ .

(a) whether there was any proposal
from the Orissa Government as well as
the Vir Surendra Sai Death Centonary

« Committes.ta bring out & commemorative

VAISAKHA 17, 1907 (S4K4)

the . Minister of
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stamp in honour of Vir Surendra Sai, one
of the foremost freedom fighters of the
Country; ‘

(b) if, so the reasons for its non-
compliance; and

(c) whether Government are consider-
ing to bring out the same this year ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI ‘RAM NIWAS MIRDHA) ! (a)
Yes, Sir, B

(b) A Philatelic Advisory Committes
fu‘nction in the Department to advise the
Government regarding the issue  of com-
memorative and special ‘postage stamps
and other philatelic matters, The pro.
posal regarding issue of a commemorative
stamp on Vir Surendra Sai was placed
before this committee but was ROt - yo-
commended, The working group -con-
stituted to advise the Government ‘on
pcrsonalilies and themes to be portrayed
in the series on India’s struggle for free-
dom too did not recommend this isssue.

(¢) No, Sir. The programme for the
issue of stamps for the year 1985 wag
finalised and announced in 1984, This
programme docs not include the name of
Vir Surendra Sai, It is, ‘however, pro-
posed to place this proposal agein befors
the Philatelic Advisory Committee for re-
consideration,

S.T.D. Facility from Bombay to Vasal
and Virar

5437,  SHRI ANOOPCHAND
,SHAH : Will the Minister of .COM-
_ MUNICATIONS be pleased to state

4

(a) whether there are any proposals
to extend STD facility from Bombay to
' Vasai‘snd Virar ; - T

o

| () if s0, the details thereof ; and

(c) if nbt, the reasons therefor ?
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THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a)
Yes, Sir,

(b) Virar is already an automatic
exchange, Vasai is a manual exchange at
present and automatic exchange has been
planned to replace the manual exchange,
A suitable transmission link for connect-
ing Virar and Vasai to Bombay Trunk
Automatic Exchange is under considera-
tion,

(c) Does not arise,

[Translation)
Constitution of Tyre Committee

5438. SHRI SARFARAZ AHMAD:
Will the Minister of INDUSTRY &
COMPANY AFFAIRS be pleased to
state :

(a) whether a ‘Tyre Committee’ was
constituted in May, 1984 to go into the
problems being faced by tyre manufactu-
rers and users and if so, the names of the
members thereof and the time within
which it was asked to submit its report ;

(b) whether Government have recei-
ved its report and if so, the recommenda-
tions made in the report ; and

(c) if not, the reasons for the delay in
this regard and the time by which its
report is likely to be received ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN): (a) to (c).
The Committee on Aulomobile
Tyres and Tubes was set up in
May 1984 with the composition of
Shri M. Satyapal (formerly Secretary,
Technical Development), as Chairman and
Dr. S, Chandrashekhar, Member, BICP;
Shri S, Chandrasekharan, Director, ISI;
Shri M. Sivaguru, Additional Director
General, Ministry of Shipping and Trans-
port and Shri G R Inamdar, Industrial
Adviser, DGTD,. The Ccmumiitee was

MAY 7, 1985
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required to submit its report within three

months' time, However, tenure of the

Committee was extended upto January,
1985. The Committee has since submit-
ted its final report to the Government,
The main recommendations of the Com-
mittee are as under

(1) adoption of measures to stabilize
the prices of raw materials includ-
ing expansion of domestic pro-
duction capacities in respect of
raw materials ;

(2) ISI certification of products and
informative labelling of products
indicating size, date of manufac-
ture, maximum permissible load,
minimum remaining skid depth ;

(3) formulating of association stan-
dards covering tread patterns,
categorisation of tyres and limi-
tation of ply ratings ;

(4) compulsory notification of dealers’
and retail prices including dis-
counts offered by industry volun-
tarily ;

(5) continuance of production of low
ply-rated tyres by the industry
providing adequate choice to con-
sumers to purchase such tyres ;

(6) reduction of cost of production of
tyres through better utilisation of
capacity, particularly, by increased
exports and incorporation of
better managemecnt practices ;

(7) encouragement of expansion of
existing capacities ;

(8) establishment of Central R & D
Institute in the country for basic
and applied research to be funded
by a cesson the industry and the
Government so as to achjeve
technological self-reliance in these
fields ;. Cl

(9) establishment of material testing
facilities ;
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technologies involving replace-
ment of carbon black by silica,
use of new fabrics for tyre cord
fabric and production of radial
tyres ;

(10) adoption by the industry of better

{11) extecsion of fiscal incentives for
expansion and modernisation ;

(12) improvement and maintenance of
roads ;

(13) effective enforcements of statutory
norms regarding maximum loads,
operaiing and safety regulations
etc, ;

(14) introduction of multi-axied vehi-
" cles ;

(15) indication of licensing capacities
in terms of weight of material
rather than number of tyres and
allowing the industry the flexibility
to change product mix or to
diversify according to market
requirement ;

(16) review of the incidence of fiscal
levies on tyres as well as raw
materials ; and

(1 7) non-intervention by Government
in the prices or distribution of

tyres,

[English)
Reserved Trained Pool Staffin P & T
Department in Kerala Circle

5439, PROF, K)V, THOMAS:
Will the Minister of COMMUNICA-
TIONS be pleased to state :

a) the number of reserved trained
pool staff working in the P & T Depart-
ment of Kerala Circle ; and

(b) the steps being taken to absorb
them in the permanent vacancies ?
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THE MINISTER OF STATE OF THE
MINISTRY ‘OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (1)

TELECOM

The number of Reserve Trained Pool
staff in Kerla Telecommunication Circle
is as follows :

(i) Telephone Operators ; 247

(ii) Telegraphists 42

‘ (iii) Telegraph Assistants : 41

96

(iv) Technicians
POSTAL

Information is being collected.

(b) Reserve Trained Pool candidates
are absorbed against the future vacancies
as and when they arise, At present, their
absorption against regular vacancies has
been delayed due to ban on creation/
filling up of posts.

Grant of letter of intent for manafacture
of heavy earth moving machinery to
Andhra Pradesh

5440, SHRI N, VENKATA PAT-
NAM : Will the Minister of INDUSTRY
AND COMPANY AFFAIRS be pleased
to state :

(a) whether Government of Andhra
Pradesh had applied for letter of intent
for manufacture of heavy earth moving
cquipment in any backward area of
Andhra Pradesh in 1984 ;

(b) whether no firm in the Country is
manufacturing heavy capacity earth
moving equipment and whether in view of
the above fact, Government will consider
to grant letter of intent to Andhra
Pradesh soon ; and

(c) whether demand for the same has
been increasing considerable in view of
the growth of industries in the country ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a) Yes, Sir,

'(b) The existing units are fully meet-
ing the demand for earthmoving equip-
ment, The application of Andhra
Pradesh Industrial Development Corpo-
ration has there’ore been rejected on
capacity constraint,

(c) No, Sir,

[Translation]

Telex Service in Hill Areas of
Ulttar Pradesh

5441, SHRI HARISH RAWAT:
Wil the Minister of COMMUNICA.-
TIONS be pleased to state :

. (ay whether there is any proposal to
provide telex service in certain district
headquarters of the hill areas of Uttar
Pradesh during current year ;

(b) if so, the names of places where
it is likely to be provided ;

(c) %f not, the reasons therefor ;
and

(d) the alternative arrangements pro-
posed to be made by his Ministry with a
view to removing inconveniences being
experienced in the absence of telex
service ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA): (a)
No, Sir.

(v) Does not arise in view of (a).

{(c) There are not adequate demands
to justify provision of a Telex exchange,

(d) Long distance telex connections
can be given from the npearest telex
exchange to the intending parties,
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[English]
Appointment of Telephone Operators in

- Srikakulam District of Andhara Pradesh

5442, SHRI H A. DORA : Will the
Minister of COMMUNICATIONS be
pleased to state :

(a) the number of small telephone
exchanges in Andhara Pradesh;

(b) the number of small telephone
exchanges in Sijrikakulam District of
Andhra Pradesh;

(c) whether the strength of the opera-
tors in Srikakulam District is adequate;

(d) whether there is any proposal to
appoint new operators; and

(¢) if so, the steps taken by Govern-
ment in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRT RAM NIWAS MIRDHA): (a)
1,542,

(b) 32
(c) All sanctioned ports are filled up.

(d) and (e}, There is 'justification for
more telephone operators. But the
additional posts can not be created and
filled due to the ban orders, When the
ban is lifted action will be taken to post
the additional justified staff,

Use of Bombay High Gas for Power
Generation in Gujarat

5443, SHRI R.S. GAEKWAD:
.Will the Minister of PETROLEUM be
pleased to refer to the reply given to
Unstarred - Question No, 569 on 19

"March 1985, regarding use of Bombay

High gas for power generation in Gujarat
and state :

(a) ' since when the associated natural
gas is being supplied to Tata Electric Co.,
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Maﬁarashtra State Electricity Board and
Hindustan Petroleum Corporation Ltd, on
4 temporary basis;

(b), whether any agreement stipulating
the period of supply of associated gas to
these undertakings on a temporary basis
has been entered into;

(c) if so. when the stipulated period
is likely to be over,

(d) whether Government of Gujarat
had in the past made any proposal to
allow it to use the associated gas for units
in Gujarat; and

(¢) if so, the pames of such units
and if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA) : (a)
Associated natural gas is being supplied
on a temporary basis to Tata Electric
Company since July 1978, to Mabha-
rashtra State Electricity Board since July
1982 and to Hindustan Petroleum Cor-
poration Limited since December 1982;

(b) An agreement stipulating the
period of supply of associated gas to Tata
Electric Company has been entered into,
In the case of Maharashtra State Electri-
city Board and Hindustan Petroleum
Corporation Limited no such agreements
have been entered into;

(¢) 1n the case of Tata Electric Com-
pany, the contract expired on 31st March
1983;

(d) and (e). Yes, Sir, The Govern.
ment of Gujarat had requested supply of
associated gas for Gujarat State Electricity
Board, Gujarat Industrial Investment
Corporation,  Gujarat State Fertilizer
Corporation, and Gujarat Narmada Valley
Fertilizer Corporation.

Natural Gas Resources

5444, SHRI K.P. UNNIKRISH-
NAN : Will the Minister of PETRO-
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LEUM be pleased to state the latest
estimates of reserves of sources of
patural gas in Southern, Western, Eastern
and North.Eastern regions ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA) : The

" balance recoverable reserves of natural

gas in the country as on 1-1-84 were as
under :

(Billion cubic metres)

Southern region —

Western region 19.14

Eastern and North-Eastern regions 81,30

Offshore 377.81

Restructuring the Cadres in P & T
Administrative Offices

5445, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether Government are consider-
ine to restructure the cadres in Posts and
Telegraphs Administrative Offices as it
was done in the case of Railways; and

(b) if so, the proposals of Govern-
ment in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a)
No, Sir. No concrete proposal‘ to re-
structure the cadres in P & T Adminis-
trative Offices is under consideration at
present,

(b) The question does not. arise.

| Translation]

Licences issued for setting up
mini cement plants

5446. SHRI NARSINH MAKWANA:
Will the Minister of INDUSTRY AND
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COMPANY AFFAIRS be pleased to
state :

(@) the total numbar of licences
issued for seiting up mini-cement plants
in the country,;

(b) the reasons for not starting pro-
duction by some plants as per the
schedule, State-wise; and

(c) the total capital investment made
in cach mini-cement plant and the ]oan
advanced by Industrial Development Bank
of India to these plants ? :

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AEFAIRS (SHRI ARIF MO-
HAMMAD KHAN) : (a) and (b). So far
thirty three Industrial Licence hive been
jssued for the setting up of mini-cement
plants  Against these, twelve units have
come on production, Eighteen units are
within the two year gestation period
allowed for coming on commercial
production as per the terms of the
Industrial Licence, Three units in
respect of which Industrial Licences have
been issued more than two years ugo
have not yet come on production. Two
of these are in Karnataka while the
third one is in Maharashtra. The slippage
in the case of two Kurnataka units is
likely to be about three months only. In
the case of Muiharashtra unit the slippage
is likely to be about twenty one months.
The slippage according to the unit is due
to delay in obtaining financial assistance
and corresponding delay in placement of
orders for the supply of core machinery,

(c¢) The information relating to
capital investment mad: in each mini-
cement plant aand the loan advanced by
the Industrial Develoment Bink of India
to each of such units is not being main-
ained in this Ministry, However, the
capital investment in mini-cement plants
vary from plant to palnt depending upon
the technology employed, and other
factors, such as, location of the factory,
extent the nature of the raw-material, fuel
eic. Aczcording to the present price levels,
the total investment required in a mini-
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cement plant of 200 tonmes per day
capacity based on Vertical Shaft Kila .
Technology is around Rs, 44 crores,
A plant of same capacity, employing
Rotary Kiln Technology will involve an
investment of around Rs, 9 to 11
crores,

[English]

Guidelines by Election Commission on
revision of electoral rolis in Assam

5447. DR, A K. PATEL:
SHRI C. JANGA REDDY ;

Will the Minister of LAW AND
JUSTICE be pleased to state :

(a) the guidelines issued Dby the
Elecuon Commission in January this year
regarding revision of voters’ lLists being
carricd out there; ‘

(b) whether these guidelines were
changed, if so, the text of the original
guidclines ard the details of changes made
therein afterwards; and

() whether there have been some
protests in this regard, if so, the details
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI H.R, BHARADWAJ) . (a) and
(b). InJanuary, 1985 the Comm's ion
issued only certain instructions to the
Chief Electoral Officer, Assam regardiog
revision of electoral rolls in Assam, A
copy of this letter is laid on the Table of
the House, [Placed in Library, See
No. L.T -1105/85] The Commission has
informed that it had not made any
material change in the instructions issued
through this letter, The Commission
sent a communication to the Chief
Electoral Officer in March, 1985 by way
of elaboration or clarification of these
instructions with regard to scrutiny and
registration of electoral cards and the
procedure for dealing with claims and
objections. A copy of this letter is laid
on the Table of the House, [Pleced in
Library. See No, LT—I105/85]. The
Commission also issued instructions to
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the Electoral Registration Officers in
March, 1985 with regard to revision of
clectoral rolls in Assam, A copy of
those instructions is laid on the table of
the House [Placed in Library. See No,
LT—1105/85]

() The Commission has stated that
no protests were received by them regaid-
ing the said instructions, The Commis.
sion had however. received some
representations regarding house-to-house
enumeration and verification by the state
Police, revenue and forest Departments,
A statement containing details with
respect to these representations, as fur-
nished by the Commission, is laid on
the Table of the House, [Placed in
Library, See No LT—11:05/85]

Revision of salaries of judges

5448, SHRI NARASINGHRAO
SURYAWANSHI : Will the Minister
of LAW AND JUSTICE be pleased to
state :

(a) whether the salary of judges
has not been revised during the past
35 years as compared to the employees

of Government ; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF LAW AND
JUSTICE (SHRI H.,R, BHARDWA)) :
(a) and (b). The salaries of Supreme
Court and High Court Judges are
prescribed as per Articles 125(1) and
221(1) read with Part D of the Second
Schedule of the Constitution, This
matter, inter alia, is proposed to be
considered. in the Conference of Chief
Justices of High Courts, Chief Ministers
and Law Ministers to be held shortly,

Functioning of Service Telephones
198 and 199 in Calcutta

5449, SHRI BIMAL KANTI
GHOSH : Will the Minister of
COMMUNICATIONS be pleased to
state : ‘
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(a) whether Government have taken
note of the widespread dissatisfaction
with the functioning of service telephone
number 198 and 199 in Calculta
City's Telephone system ; ’

(by if so, the steps taken proposed
by Government to improve the efficiency
of 198 and 199 services in Cglcutta ;
and

(c) the average time taken by the
operators to respond to the calls made
to 198 and 199 in Calcutia as com-
pared to the time taken in other cities ?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAM NIWAS
MIRDHA) (2) Occasional com-
plaints have been received regarding -
functioning of 198 and 199 services,

(b) Following steps are being taken
to improve the efficiency of 198 and
199 services :

(i) Traffic tests are being taken
periodically and strict supervisicn
as affected,

(ii) Faulty circuits are being restored
without delay,

(iii) Circuits are being augmented as
and when justified,

(c) In Calcutta the average time
taken by the operators to respond to
calls made on 198 and 199 is 17
secs. and 9 secs, vrespectively as
compared to 10 secs, in other Metro.
politan cities namely, Bombay, Delhi
and Madras,

Survey of Kerosene Ofl in Bhuvanagiri
area of South Arcot District
(Timil Nadu)

5450 DR, P. VALLAL PERUMAN:
Will the Minister of PETROLEUM be
pleased to state :

(a) whether the OQil and Natural Gas
Commission has surveyed the Bhuvanagiri
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areas of South Arcot District of Tamil
Nadu for Kerosene Oil ;

(b) jif so, the

outcome of the
survey ; :

() whether Government have any
proposal to have commercial production
of kerosene found in that area ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF PETROLEUM
(SHRI NAWAL KISHORE SHARMA) :
(a) ONGC have conducted surveys in
Bhuvanagiri area for oil, Kerosene is
‘a product obtained from refining of
crude oil.

(b) to (d). Based on the surveys,.

two sites have been identified for
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drilling, The question of commercial
will arise
only if the drilling results in the
discovery of hydrocarbons in commercial
quantities, :

Sanctioned strength of High Court Judges

5451, SHRI HUSSAIN DALWAT :
SHRI K.P, UNNIKRISHNAN :

Will the Minister of LAW AND
JUSTICE be pleased to state the
sanctioned strength of Judges in every
High Court in India ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF LaWw AND
JUSTICE (SHRI HR. BHARADWAJ) :
The requisite information as on 15,1985
is given in the attached statement,

Statement

SI.  High Court

Sanctioned strength as on 1,5, 1985

No. Pmt. Addl, Total
Judges Judges
1, Allahabad 54 6 60
2. Andhra Pradesh 24 2 26
3. Bombay 40 3 43
4, Calcutta 39 — 39
5. -Delhi 25 2 27
6. Gauhati 8 1 9
7. Gujarat 18 3 21
8, Himachal Pradesh 1 6
9, . Jammu &.l{asbmir 2 7
10, . .Karpataka - 24 —_— 24
11, Kerala 15 3 18
12, Madbya Pradesh 21 8 29
13, Madras 25 — ‘25
14, Orissa 11 -— 11
15, ' Patna 35 —_— 35
16, Punjab & Haryana 23 — 23
17. Rajasthan 18 C— © 18
18, Sikkim 3 e 3

393 - 31 - 424
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Basic Ameaities at the Library of the
Institute of Company Secretaries
of India, New Delhi

5452, SHRI AZIZ QURESHI
Will the Minister of INDUSTRY AND
COMPANY AFFAIRS be pleased 10
state : :

(a) - whether the Library being run
by the Institute of Company Secretarics
of India at Panchkuian Road, New
Delhi does not have even basic
amenities like wholesome drinking water,
eold water during summer, canteen oOf
suitable place for lunch and cooling/
heating arrangements during summer/
winter ; and

(by if so, the steps being taken in
this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a) The
Institute of Company Secretaries of
India has reported that its Library at
Rani Jhansi Road, New Dclhi, has all
basic amenities such as wholesome drin-
king water, cold water and cooling
arrangement during summer, However,
no necessity has been felt for provi-
ding heating arrangements  during
winter, Due to paucity of space no
canteen facilities have been  made
available, A  suitable arca  has,
however, been ear-marked with
a table and sitting place where the
students can take their own lunch,

(b) The Institute has already applied
for a plot of land to the Delhi Develop-
ment Authority for extending its library
facilities,

Setting up of Chemical Industries
based on coal in Bihar

5453, SHRI C.P, THAKUR : Will
the Minister of CHEMICALS AND
FFRTILIZERS be pleased to State ;

(a) the names of the chemical
industries which can be based on coal
or its products ; and
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(b) whether any survey has been
done to locate some of these industries
in Bihar ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUS-
TRY AND COMPANY AFFAIRS
(SHRI VEERENDRA PATIL) : (a)
Large number of chemicals are derived
from coal by a variety of operations
like carbonisation, gasification, hydroge-
nation, electro thermal reduction and
carbon recovery etc, Operations like
gasification, hydrogenation,  exidatioa, -
carbon recovery are not  practised
widely, Coal carbonisation is practised
in Steel Plants to produce coke as a
main product, The by-products are
coal gas, ammonical liquor, crude light
oil and crude tar, Chemicals manufac-
ured from ammonical liquor are
ammonia, ammonium sulphate and
ammonium thiocyanate, Processing of
light oil by fractional distillation pro-
ducts aromatic  hydrocarbons  like
benzene, xylene and toluen, Fractional
distillation of crude tar yields naphthalene,
anthracene, cresols, xyleneols, pyridine,
picolines etc,

(b) No Sir, Government has not
made any survey to locate the above
industries in  Bihar, However if
applications are received for setting up
of such units in Bihar they would be
examined on merits,

Production of Tartaric Acid

5454, SHRI SUNDER LAL : Will
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state ;

(a) the number of factories pro-
ducing Tartaric Acid in the country and
their charted and actual production ;

(b) the annual domestic requirement
of Tartaric Acid in the country ;

(c) the names addresses of the
parties which have been issued letters
of intent/licences ;

(d) the quantity of tartaric acid

L}
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imported during the last three years,
year-wise and the amount involved ; and

(¢) the concessions  Government
propose to give to entrepreneurs who
would like to set up the industry for
this chemical as an import substitute ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUS-
TRY AND COMPANY AFFAIRS (SHRI
VEERENDRA PATIL): (a) No unit
for the manufacture of Tartaric Acid
 bhas been set up in the organised Sector.
However two small scale units namely
M/s, Okhla  Chemicals Ltd, 25
Community Centre, East of Kailash,
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~New Delhi and M/s, Vimpex Dye

Chem (P) Ltd,, A-40/1,G.T, Karnal
Road, Industrial Area, Delhi are
reported to be manufacturing Tartaric
Acid with an annual capacity of 450
MTs.

(b) The annual domestic requirement
of Tartaric Acid is estimated at about
500 tonnes,

() No letters of intent/Industrial
Licences for the manufacture of Tartaric
Acid have been issued,

(d) The imports of Tartaric Acid
during last three years are as under :—

Year Oty. (tonnes) Values (Rs in lacs)
1980-81 395 103,25
1981.82 297 97.15
1982.83 320 74 64

(upto Dec. 82)

(e) The manufacture of Tartaric
Acid in the world is based on wine yard
waste which is not available in India in
commercial quantity, However research
work is being undertaken in the country
to manufacture Tartaric Acid by
utilising acceptable raw materials like
Tamarind, The normal incentives which
are available for other industries are
also available for the manufacture of
Tartaric Acid. Any proposal received
by the Government for manufacture of
Tartaric Acid would be examined on
merits,

Mutation cases Pending in Delhi
Cantonment Board Office

5455, DR, G, VIJAYA RAMARAO ;
Will the Minister of DEFENCE be
pleased to state :

(a) whether a number of cases of
mutation/transfer of leases are pending
in the Delhi Cantonment Board Office
for long inspite of the fact that the
transferees and the transferers have
applied for the same ;

(b) if so, the reasons for delay in
this matter ; and

(c) the time by which the
cases are likely to be disposed of ?

pending

THE MINISTER OF DEFENCE
(SHRI PV, NARASIMHA RAO)
() to(c). 5 applications are pending
with the Delhi Cantonment Board in
which mutations are yet to be carried
out, It has not been possible to carry
out the mutation as the lessces/co-lessees
and successors have indulged in sub-
division of the site, change of
purpose and unauthorised construction
on the leased premises, The Director
General, Defence LLands and Cantonments
has been directed to finalise these cases
expeditiously,

Proposals received from non-resident
Indians

5456, SHRI RAMASHRAY PRASAD
SINGH : Will the Minister = of
INDUSTRY AND COMPANY AFFAIRS
be p'eased to state ;
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(a) the particulars of the proposals
relating to incustrial investments received

from non-resident Indians during the -

years 1983-84, 1984.85 and uptil 19
.April, 1985 which have been cleared so
far ;

(b) whether any industry is envisaged
to be set up in Bihar, particularly in
the backward tribal Districts ; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) (a) Since
the constitution of the Special Approval
Committee (NBI), in November. 1983,
which  considers  various industrial
proposals (excluding proposals to set
up 1009, EOQUs) received from non-
residents of Indian nationality/origin
covering grant of letter of intent/

VAISAKHA 17, 1907 (SAKA)

Written Answers 390

permission/industrial licence, import of
capital goods and foreign collaboration
approval, 66 letters of intent/permission
industrial licence have been issued to
nop-residents of Indian nationality/
origin as per details given below ;—

1983 (NOV'DOC) X X] 6
1984 39
1985 (upto 31,3.85) ... 21

These figures do not include proposals
from non-residents of Indian nationality/
origin toset up 1009/ EOUs, Details
of the proposals covered by these
Ietters of intent/permission/industrial
licence are given in the enclosed state-
ment,

(b) No, Sir,

(c) Does not arise,

Statement

Details of proposals regarding grant of LOI/Industrial Licence/Permission received
from NRIs and approved by Govt, of India since November, 1983 to 31-3-1985,

SI, Name of the

Item of manufacture Location
No. applicant
1 2 4
1. Shri P.,B. Bhardwaj Mild & Alloy Steel Distt. Vidharba (Madhya
Rolled Products, Pradesh)
2. Shri DK, Misra Newsprint & paper, Paradeep, District Cuttack
(Orissa)
3, Shri Kuldeep Singh  T.V, Picture Tubes, Distt, Ludhiana State,
Bhuller Punjab
4, M/s, Madras Hy- High pressure Hy- Gummidi-Poondi,  Distt,

draulic Hose Pvt, Ltd,

5. Shri S, L, Chellaram

draulic Hoses,

B & W TV Picture

Chinglepet Tamilnadu,

Teh ; Gandhinagar, near

Tubes, : Ahmedabad (Gujarat)
6. M/s, Mabelec, France, Equipment for Optimi- District  Almora (Uttar
sation of energy con- Pradesh)

~ version etc,
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1 2 3 4
7. Shri V.S.C. Kowtha Cotton/synthetic blend- - Distt, Medak (Andhra
ed yarn, Pradesh ‘
8. Shri L N, Mittal P.V.C. coated sheets Backward District in
Tamilnadu
9. Shri Dharam Vir Gputa Drugs District Pune, Mahara-
shtra,
10, Shri Dilip Bhargava Submerged Arc Welded District Mathura, Uttar
steel pipes Pradesh,
11. Shri Shaik Kalesha Detergent Powders, District Bidar Karpataka,
12, Shri Manmohan Electronic typewriters, District Gurgaon Haryan,
Chopra
13, Shri Gopal K. Kapoor White Cement District Dehra Dun, Uttar
Pradesh,
14, Shri Paresh S, Parekh Hydroxypropy! Guar. District Baroda, Gujarat,
15, Shri K, Ramesam Winchester Disc Drive, District Medak, Andhra
Pradesh,
16, Shri Jai Ram Ram Message preparation Srinagar Jammu  and
Chand Moorjani work stations and time Kashmir,
sharing terminals,
17. Shri Lateef M. Khan High Speed Audio- District Medak Andhra
Cassette duplicating Pradesh,
Systems,
18, Shri G, Satyanarayan Poly Aljuminium District Medak Andhra
Reddy Laminate. Pradesh,
19, M/s, Binatone Electro- Video display Monitor, District Ghaziabad, Uttar
nics Pvt. Ltd, Pradesh,
20, Shri C.S. Rao Printed Circuit Boards, District Medak Andhra
Pradesh,
21 . Shri T.K. Gandhi Fruit products and District Nagpur, Mahara-
juices etc, shtra,
22, Shri R N. Hathiramani Drugs. Distt, Chinglepet,
Tamilnadu,
23. Shri N, Dakshinamur- Colour T.V, Tuners, Distt, Ponda, ‘Union

Territory of Goa, Daman
& Diu,
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24, Shri M.M. Chopra

25, Shri R. Narayanan

26, Shri K. Mohd,
Farooq, Khan

27, M/s, Thadani Holdings
Pvt. Ltd,

28, Dr, Yoginder Singh

29, Shri K, T. Thomas

30, Shri N.K, Rawat

31, Shri S. Mangharam

32. Shri CL., Sisodia
(M/s. Mepco Meta ]
Powder Ltd.)

33, Prince CR.V.R,
Jadhav Khdkar

34, Shri Pishu Ganglani

35. Shri Prem Khiatani

36. Shri R.R. Sood

37. Shri MM, Majithia

38, Shri Mofatraj P.
Munot

39, . Shri M_M. Majithia

40, Shri Raghav Bir
Sawhney

41. Shri Gulshan K,

Arora

Plain Paper Copier,

Medical Disposable
Syringes.

Printed Circnit Boards,

HDPE/PP Woven
Fabrics,

Cold drawn welded
tubes,

Textured coating,

Structural Foam
Thermoplastic
products,

Video Cassettes,

High speed alloy metal
powders,

Agricultural Transport.
ation Machines,

Video Cassettes,

Video Casscttes.

Tin Containers

Stainless Steel Watch

Straps.

Pressure sensitive
adhesive tapes.

Gold plating of watch
straps.

AC/DC Drive,

Video Tapes.

District Gurgaon, Haryana,
District Bidar, Karnataka,

Distt, Chinglepet,
Tamilnadu,

District Nanded,
Maharashtra,

Distt, Solan, Himachal

Pradesh,

Distt, Ratangiri,

Mabharashtra,
Distt, Pune, Mahara-
shira.

Distt. Faridabad,
Haryana,

District Dhar

Pradesh)

(Madhya

Distt, Ratangiri, Mahara-
rashtra

Bangalore Karnataka,

Distt. Mohindergarh,
Haryana,

Distt. Sonepat, Haryana,

Listt, Bharuch, Gujarat,
District Bulsar, Gujarat.
Distt, Bharuch, Gujarat,

Delhi,

Haryana/U.P.
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42, M/s, Indo-US-Invest- Methanol Distt, Raigad,
ment Inc, Maharashtra,
43, Sh, S,K. Hanumanth Methyl Dopa & other Distt, Medak, Andhra
Rao drugs, Pradesh,
44, ” PS, Sahni Polyether polyol Gujarat,
45, *»  Ram Chandra N, Storage Batteries, Distt, Chitoor, Andhra
Galla Pradesh,
46. ® Santosh S. Go.- Plastic moulded T.V. Delhi,
palani Cabinet,
47. Dr. Dharam Vir Sood  Colour TV deflection  Distt, Ghaziabad, U.P.
components,
48, M/s, Kody Elcot Ltd, Ultrasonic Scanners, Distt, Chinglepet,
(Tamilnadu),
49. Sh. Malvinder Singh Audio & Video tapes, Distt, Dhar (MP),
50. M/s. Vimpex Invest- Fluorescent tubes etc. Distt, Dang, Gujarat,
ment Ltd,
51 . ~do- Drugs, Category “C’ Distt,
(Gujarat).
52. Sh, A.VK. Reddy Automobile coolaats, Distt ; Nellore (A,P,)
53, Sh, V. Pancha- Process Control Distt, Chinglepet
pakesan Equipments (T.N)
54, Sh, B.M. Patel Aluminium alloy Ingots Union Territory of
etc, Dadra & Nagar Haveli,
55. ” R.G, Narayana- Ceramic tiles, Distt, Ankieshwar,
Swamy & Gujarat,
Associates
56, " KK, Joshi Telephone instruments, Haryana.
57. M/s. Manufacturing -do- H.P,
Technologies, Inc,
USA,
58, Sh., Pradip Kumar -do- Haryana,

Aggarwal
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5$9. M/s, Binatone Elec- Telephone instruments U.P,
tronics Pvt,
Ltd,
60. Sh, Giri D, Khatod EPABX, Maharashtra,
61, ” Bipin Kumar Public telephones, Rajasthan,
Aggarwal
62, Dr, Leela Prasad Telephone answering and AP,
Madhav Reddy, recording machines,
63, Dr., Raghav Bir Proximity Sensor, New Delhi,
Sawhney
64. M/s. Fusion Polymers Rotationally moulded Union  Territory of -

Ltd, plastic products, Dadar & WNagar
Haveli,
65. Sh, Prabhat K, Mini-computer/micro pro- Teh, NOIDA, (U.P)
Andleigh cessor  based Systems,
66. Sh_ Avtar Singh Selhi “-do- -do-

Renewal of Lease Deeds under Delhi
Cantonment Board

5457. SHRI K, MANIK REDDY :
Will the Minister of DEFENCE be
pleased to state :

(a) whether the lease deeds executed
under the Delhi Cantonment Board have
not been renewed in most of the cases
even after the expiry of the terms of the
lease ; :

(b) whether many a lessees have
applied for the renewal of their Jeases but
action has not yet been taken for their
renewal by the Delhi Cantonment Board ;

(c) the reasons for keeping the rene-
wal action in abeyance ; and

(d) the time by which Delhi’ Canton-
ment Board propose to renew the lease
deeds, the terms of which have already
expired ?

THE MINISTER OF DEFENCE
(SHRI P.V. NARASIMHA RAO) : (a)
to (d)., There are 16 cases of expired
leases where applications for renewal have
been received. In one case the land is
required for Defence purposes and termi-
nation notice has been issued. In another
case, the Delhi Development Authority
has objected. This case is under exami-
pation, The leases in the remaining
14 cases have not been renewed because -
the lessees have indulged in sub-dividing
the sites, changing the use of the site,
unauthorised constructions, litigation and
have not submitied the documents called
for by the Cantonment Board, Instruc-
tions have been issued to the Director
General, Defence Lands & Cantonments
to finalise these cases expeditiously,

Prccurement of Rural Kits
from Small Suppliers

5458, SHRIT SIDHA AL MURMU:
Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to slate
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(a) the details of the orders, State-
wise, year-wise, during the last three
years that have been received by Indian
Drugs and Pharmaceuticals  Limited for
supply of rural kits ;

(b) the names, quantities and price
that has been paid to suppliers from
whom they have procured/got rural kits
supplied to the various State Gevern.
ments ;

(c) the reasons why Government
could not procure these rural kits directly
from the small suppliers ; and

MAY 7; 1985
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(d) the
thereto ?

reaction of Government

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUSTRY
AND COMPANY AFFAIRS (SHRI
VEERENDRA PATIL) : (a) A state-
ment is attached. (Statement-I)

(b) A statement is attached, (State-
ment-II)
(c) and (d). Orders for supply of

rural kits were placed by State Govern-
ments at their discrétion,

Statement-I

States Total business Total business Total business
procured procured procured
during during 1984-85
1982-83 1983-84
Uttar Pradesh 62941 Kits 46940 Kits 76335 K;;
Rajasthan —_ 1150 ,, 400 ,,
Dadar & Nagar
Haveli — 100 ,, —
Sikkim — 812 , 1092 ,,
Karndtaka —_ 8146 ,, 14070 ,,
Madhya Pradesh —_ 33312 —
Himachal Pradesh — 4000 ,, 9037 ,,
Delhi 1000 Kits 800 ,, 500 ,,
Haryana — 20157 ,,
Bihar -— 240 ,, 600 ,,
Andhra Pradesh —_— 28684
Tripura — 470 ,,
Chandigarh 30140 ,, — —
Total :. -9-;(-);1-”:——- 95;;6— ’ B 151405

134
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Statement.-II
Name of firm Qty, Price paid
(Rs /lakbs)
1982-83
1. M/s. Shivalick Drug, Hardwar 62,953 56.03
2. M/s, Nestor Pharmaceuticals
Pvt, Ltd., Faridabad 29,057 25,21
92,010 81.24
1983.84
1. Mys, Shivalick Drug, Hardwar 55,999 56,33
30,717 30,99
2. M/s, Nestor Pharmaceuticals
Pvt. Ltd,, Faridabad 34,041 33,99
3. M/s, Arora Pharmaceuticals
(P) Ltd., New Delhi 4,001 3.99
1,24,758 124 98
1984-85 ke
1. M/s, Shivalick Drug, Hardwar 33,918 43 .41
2. M/s, Nestor Pharmaceuticals
(Pvt.) Ltd,, Faridabad 58,378 74.72
3. Mjs, Arora Pharmaceuticals
(Pvt.) Ltd, New Delhi 15,662 20.05
107,958 138,18
Construction of Road Along International if so, the details thereof ; and

Border in West Bengal by Border Roads
Organisation

5459, SHRI DEBI GHOSAL : Will
the Minister of DEFENCE be pleased to
State : .

(a) whether the Border Roads Organi.
sation has any programme to construct
roads and/or to improve the existing
roads along international border in West
Bengal to ensure greater mobility and
easy access to all border posts ;

taken by
sation ?

the steps taken or proposed to be
the Border Roads Organi-

‘'THE MINISTER OF DEFENCE :
(SHRI PV, NARASIMHA RAO): (a)
No, Sir,

(b) and (c)., Does not arise,
Radio Commaunication Service in Orissa

5460, SHRI HARIHAR SOREN ;
Will the Minister of COMMUNICA-
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TIONS be pleased to state <

. - (a) whether Government have under-

" taken the survey work for providing radio
. communication to the cyclone prone areas
in Orissa ;

(b) if so, the areas of Orissa which
- have been surveyed for the above pur-
" pose ;

() whether the survey works have
' been ¢ompleted ; and '

'
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several routes in Orissa, including coastal
places, N ‘ a

(b) and (c). The routes surveyed for
UHF/MARR [are given in the attached

- statement, All these routes weré surveyed

for analogue systems, The routes from
Serial Nos, 113 are being re-surveye
now for digital system, :

(d) The above routes were surveyed
for analogue system in 6th Five Year
Plan period, The following radio systems
along coastal areas are working/under
installation in Orissa ;

(d) if so, when and the details of the (i) "Cuttack;Bhubaneswar I
radio communication facilities provided in W
‘ : ] M/W system. |
‘those cyclone prone areas so far ? .
4 (i) Cuttack-Pradeep UHF > Working
THE MINISTER OF STATE OF THE - system, |
'MINISTRY OF COMMUNICATIONS ' |
'(SHRI RAM NIWAS MIRDHA) : (a) (iii) Cuttack-Behrampur MW |
No, Sir., However, we have surveyed ' Systems
statement
Route Surveyed
1. Cuttack-Athgarh UHF Scheme
2. Jeypore-Keonjhar ” »
3. Balasore-Baripada "t ”
. 4, Balasore-Malgiri . 'y
5. Chandhali-Bhadrak ’. »”
6, Cuttack-Jéypur, ‘ s »
7. Cuttack-Kendrapara ‘5 9.
8'. Cuttaek-Bankibari s 'y
9. Cuttack-Khurda 1 , K]
10. 'Khurda.Nayagarh ) ” '
11 Keonjhar-Talchar " ,-
12, Talkchar-Ango} 53 »y
13, Koraput-Sunabada. ’y. . )9
14, Udala-Base Station
15, Sundergarh MARR 9
16. Baripada '
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Opening of Post Offices and Telegraph "
N Offices in West Bengal o

{ } b . [ .

5461, SHRI ATISH -CHANDRA
SINHA : Will the Minister of COMUNI-
CA,TIONS bc pleased to ‘'stdte o :

thc total number of post offices

(a)

proposed to be opened in West Bengal ‘

during 1985.86 ;

(b) the total number of telegraph
offices proposed to be. opened im:West:
Bengal during 1985-86 ; and

(¢) of the above post offices and
telegraph offices, how many are to be
opened in the badkward, tribal, hill and
far-flung areas ? c
THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICA'IIONS‘
(SHRI RAM NIWAS MIRDHA) : (a)
The total number of post offices proposed
to be opened in West . Bengal durmg
1985-86 is yet to-be finalised,

1

(b) The “total number of telegraph
offices proposed to be opened in West
Bengal duriog - 1985-86-.is yet to be
finalised,

(c) Does not arise,

[Translation)

Settlng up of Cliemical Fertillzer Plant
in Meernt Divisiom ;
5462, SHRI DHARAMYVIR SINGH :
Will the Minister of CHEMICALS AND
FERTILIZERS be plcased to' state: '

(v)' whether keeping the production
of foodgrains and the interests of farmers
in view, Government propose to set up a
chemical fertilizer plant in Meerut Division
of Uttar Pradesh during the Seventl Five
Year Plan ;

( . .
{b) if so, the details thereof ; and

\ . It

(c) if not, the reasons thezefor ?

1907 {SAKA) Written Answers 406

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUSTRY
AND.. COMPANY AFFAIRS (SHRI
VEERENDRA - PATIL) : (a)
question of setting up new fertilizer plants
and their locations, etc, can be considered
only after the Seventh Five Year Plan
has been finalised, ‘

(b) and. (c). Do not arise,

[Engllsh]

Connecting District Headquatters of
Nagaland With Kohima

5463. SHRI CHINGWANG KON-
YAK : Will the Minister of COMMU-
NICATIONS be, pleased to state :

(a) whcther there is any proposal to
connect more district headquarters of
Nagaland with the. State capital Kohima
and other important places with trunk
service ; and

(o, xf §0, the time by whncl; the trunk
line will be connecled 2 o ,

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI 'RAM NIWAS MIRDHA): (a)
Yes, Sir.

(b) Out of the 6 District Headquarters
(excluding .the State Capital Kohima)
only 3 viz. Mon, Zpunaboto and Tuensong
have no direct trunk circuits to the State
Capital, namely Kohima, Direct trupk
circuits from these places to Kohima will
be provided during 1985-86,

of the Cochin Naval

Develophent ‘
. . B
5464, SHRI K. MOHANDAS :

Will the Minister of DEFENCE be pleas-
ed to ssate :

(a) whether therc is any perspectlve

plan for the development of the Cochin
Naval Base ; and

(b) if so, the details thereof ?
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- THE MINISTER © OF DEFENCE
(SHRI PV, NARASIMHA RAO): (a)
and (b). Yes, Sir, Naval Headquarters
have drawn up a perspective plan for
the development of the Cochin Naval
Base to support the operation of ships
and aircraft. The augmentation of the
existing Base Repair organisation to pro-
vide repair facilitics for certain ships is
also being considered. A 1200 ft. jetty
is under construction which will provide
additional berthing faciiities, Cochin is
also being developed as a major training
base for the Navy,

[Translation)
Opening of Post Office at Zamin

Hussainabad Village in Barabanki
(Uttar Pradesh)

5465. SHRI KAMLA PRASAD
RAWAT : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether it is a fact that the Di-
rector, Posts Lucknow had issued the
orders for opening a post office in Zamin
Hussainabad village in Barabanki district
of Uttar Pradesh ;

(b) whether this post office has not
yet been opened there ;

(c) if so, the reasons therefor and the
details in this regard ; and

(d) the time by which it is likely to be
opened ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA): (a)
Yes, Sir,

(b) Yes, Sir,

(c) and (d), Due to the existance of
economy orders banning the creation of
new posts, this post office could not
be opened,
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[En;lish)

Booking of Ordinary Telegrams
between 1700 and 0700 Hrs,

~ 5466, SHRI MOOL CHAND DAGA:
Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether the working hours of
DTOs and CTOs have been reduced and
express telegrams are booked only on
payment of late fee after 1700 hrs,
whereas carlier the officcs were open to
book even ordinary telegrams during
working hours ;

(b) if so, the reasons for the step ;

(c) whether the working hours of tele-
graph offices were earlier determined
keeping in view the flow of traffic/tele-
grams received for booking, received as
transit and delivery ; and

(d) the number of offices in the
country affected by the said orders for
restricted booking ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a)
No, Sir. The working hours of DTOs
and CTOs have not been reduced, How-
ever, ordinary telegrams are not accepted
between 1700 and 0700 hours except
those containing information like death,
serious sickness, arrivals, departures, inter-
views, examination results etc. pertaining
to private personal category of telegrams,
Between 1700 and 0700 hours, all ex-
press telegrams are accepted without late
fee during the working hours of the tele-
graph offices,

(b) Does not arise,

() Yes, Sir, The working hours of
the ielegraph offices continue 10 be deter-
mined keeping in view the flow of traffic/
telegrams received for booking, traasit
and delivery,

(d) The information regarding the
number cf offices n the country affected
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by the restriction of booking of ordinary
telegrams is being compiled and the same
will be placed on the Table of
the House, '

[Translation]
Registration for DBC

5467, SHRI MAHENDRA SINGH :
Will the Minister of PETROLEUM be
pleased to state ;

(a) the reasons for which gas con-
sumers, who are already registered are
asked to get themselves registered for
second cylinder (DBC) in all States ; and

(b) whether Government propose to
give second cylinder on payment on the
basis of previous registration ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA) : (a)
Since all the existing consumers may not
like to incur expenditure on a second
cylinder, the option has been given to
the consumer to get themselves registered,

(b) No, Sir,

[English)

Exploration of Ganga Valley to find out
Qil Reserves

5468, SHRI ANANTA PRASAD
SETHI : Will the Minister of PETRO-
LEUM be pleased to state :

(a) whether it is a fact that a decision
was taken by Government some back to
explore parts of the Ganga Valley to find
out oil reserves;

(b) whether the Oil and Natural Gas

Commission had earmarked some amount .

and directions were also issued regarding
the area for the exploration work; and

() if so, the details regarding the
progress in this regard ?

VAISAKHA 17, 1907 {SAKA)
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THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
and (b), Yes, Sir,

(c) ONGC has been conducting ex-
plorution in the Ganga basin and more
or less the enttre area has been covered by
geological and geophysical surveys, On
the basis of these surveys seven wells
have been drilled but no commercial dis-
coveries have been made so far,

lilegal Possession of M. E. S, Barracks
by Civilians

5469, SHRI PRAKASH CHAN-
DRA : Will the Minister of DEFENCE
be pleased to state :

(2) the number of complaints received
by his Minisiry/Defence Head-
quarters about the illegal posses-
sion of MES barracks by the
civilians; and '

(d) the details of each complaint and
the action taken thereon ?

THE MINISTER OF DEFENCE
(SHRI PV, NARASIMHA RAO): (a)
and (b). Information is being collected,

[Translation]

Telegraphs Service between Khajuwala and
Mokangarh in Rajasthan

5476, SHRI MOHAR SINGH
RATHORE : Will the Minister of
COMMUNICATIONS be pleased to
state :

(a) whether telegraphs service will be
made available after every twenty kilo-
metres, between Khajuwala and Mohan-
garh in Rajasthan, the area irrigated by
Indira Canal; and

(b) ifso, when and if not, the reasons
therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRT RAM NIWAS MIRiIHA) @ (a)
wod (b, The vieptore [Tel vraph  ser-
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vices will become  accessible within 'S5
Kms, to most habitations of the country
progressively by 1990 subject to avall-
abitity of financial resources and mnternal
This policy is also apblicable to the area
between Khajuwala and Mohangarh in
Rajasthan, the area irrigated by lndira
Canal,
. 1
[English) L

Policy for Oil Exploration

5471, 'SHRI R.M, BHOYE: Will
the Minister of PETROLEUM be pleased
to state :

(a) whether' there is 'any proposal
under consideration of ‘Government regar-
ding the future pohcy m connection with
oil exploration; and

(b)

'THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
and (b). For the Seventh Plan period,
the proposed exploration strategy under
consideration, of Government envisages

]

if so,‘ the details.in this regard ?

‘MAY 7, 1985°
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establishment of additional reserves of oil
and gas by dlscovcrmg new ficlds onshore
and offshore This will include intensi-
fication of exploratlon in less precisely
known geological regions ‘and logistically
difficult areas,

* Allotment of Bombay High Gas to
Maharashtra ,

5472, SHRI R.M. BHOYE: Will
the Minister- of PETROLEUM ' b¢ pledsed
to state :

(a) the details regarding the quantity
of Bombay High gas allotted to. Mabha-
rashtra for.its industrial complex;

(b) whether the supply of Bombay
High gas to Maharashtra for its indus-
trial complex is adequate; and

(c) if so, the extent of short supply ?

I"HE MlNI%TER OF STATE OF THE
MINISTRY OF PETROLEUM (SHR1

' NAWAL KISHORE ' SHARMA); (a)

The quantity of Bombay High gas being
supplied/committed to industrial units in
Maharashtra is indicated below : -

(Quantity in million
cubic metres per day)

(i) Rashtriya Chemicals &
(Fertilizers, Trombay -

)
t

(i) Rashtriya Chemicals &
Fcrtilize;s, Thal

(iiiy Deepak Fertilizers &
Petrochemicals Limited, Taloja
(iv) Bharat Electronics Limited, Taloja

(v) Heavy Water Plant, Thal

Maharashtra Gas Cracker
Complex, Nagothane

(vi)

2,20

3,00

' 0,30

Y X3

0.06

0.15

se [

090

(of C2, C3, fraction)

-
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There are also “fall. back” copsymers
such ‘as Maharashtra State Eléctricity
Board, Tata Electric  Company,
Hindustan Petroleum Corporation. to
whom natural gas xs being supplied for

- the present; -

(b) and (c). The supply of natural
gas to the industrial units in Mabarashtra
is done from Urban, according to avail-
ability and. upliftmént by the consumers,

Profit Eﬁmed by ONGC in regard to
LPG, Petrol etc,

5473 SHRI V., SOBHANADREES-
WARA RAO : Will the Minister of
PETROLEUM be pIeascd to state :

(a) the average price of the reﬁned

High speed diesel oil and petrol in the

Intcrnational Market for the year 1981-82,

,1982-83 and 1983-84 and the price
"of the samie in our country for the res-

pective years;

(b) the price of LP Gas in Cylinders
charged from the consumers in the years
1981-%2, 1982-83 and 1983-84; and

(¢) "the break- -up of the turn-over
and profit pre-tax earned by the Oil and
Natural Gas . Commission * for. the
above three years in regard to cooking
gas, gas for industrial purpose, high speed
diesel, petrol and other  petroleum
products ?

'THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA).: (a)
The average FOB price in §/MT of
refined HSD & Petrol in international
market for the years 1981.82, 1982-83
and 1983-84 are as under :

MED — Mediterranean

AG/PG SGP ~ MED
$MT $/MT ITALY §/MT

I. HSD
1981-82 102.53 298.44 292 54
1982-83 286,76 289 42 ?79,18
1983.84 241,80 245 .63 245.76

II. PETROL $/MT
1981-82 329.17
1982.83 cee ' 298.16
198384 282.89

[1. HSD & MS Price Ex-main MI at Bombay are as under :

4 . (RS,,"MT)

With effect from . HSD MS
13.1,1981 2818.76 6925.29
11:7,1981 3205.96 7673.12
1521983 344796 767312
19,1983 3447 96 7814.22
14,1983 3447 96 781422
AG/PG -~ Arabian/Persian Gulf
SGP -— Singapore
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(b) The retail selling prices of LPG in Delhi are as follows :

Date Rs, /per cylinder

13.1,1981 45.53 (15 KG)

11,7,1981 50.78 (15 KG)
1.4 1982 50,78 (15 KG)
1,9.1982 47,09 (15 KG)
6.9.1982 : 44.53 (14,2 KG)
1,4,1983 45,09 (14,2 KG)
1,4,1984 45,09 (14.2 KG)
1.6,1984 45,47 (14,2 KG)

() Besides crude oil, ONGC are producing LPG, gas (associated and non-
associated), condensate, wax and NGL, and not HSD and Pewrol, The turn-over in
respect of these products during the period 1981-82 to 1983-84 is as under ;.

(Rs./Crores)

Product 1981-82 1982-83 1983.84

1. ULPG '12,67 29,50 36,68

2. Gas 80.68 129.87 184.75

3. Condensate 1.53 1.84 1.28

4. Wax 0.19 0.17 0,07

5. NGL —  6.40 9.77
Total 95.07 167,78 2;;55 B

Profit before tax for ONGC as a whole for the years 1982-84 was as under :—

(Rs./ Croresi

1981-82 573,04

1982.83 1182.87

1983-84 cor 1607,66
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Need to Instal More Lines in Telephone
Exchange, Perecherla, Guntur District

5474, SHRIYV, SOBHANADREES-
WARA RAO : Will the Minister of
COMMUNICATIONS be pleased to
state : )

(a) whether a representation dated
28 March, 1985 was received by
Government from the sub.cribers of the
telephone exchange Perecherla, Guntur
Disstrict regarding the need to instal
exchange equipment with more lines as
the exchange is situaled in a rapidly in-
creasing industrial areca near Guntur

town ; and
(b) thz action taken in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) ; (a)
and (b). No Sir. The existing 100 lines
MAX III exchange has been replaced by
200 lines exchange in March, 85. There
are presently 85 working connections and
none in the waiting list,

Disposal of elections petitions in
High Courts

5475. PROF. NARAIN CHAND
PARASHAR : Will the Minister of LAW
AND JUSTICE be pleased to state :

(a) the details about the election
petitions filed in the various High Courts
challenging the election of the sitting
Members of Lok Sabha in 1985 ;

VAISAKHA 17, 1907 (SAKA)
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(b) whether priority has been given
by the High Courts to the speedy dis-
posal of these petitions ; and

" () what other steps are being taken
by Government to help in expediting the
disposal of these petitions ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI H,R. BHARDWAJ) : (a) and
(b). A statement containing the infor-
mation available with the Elsction Com-
mission with regard to the election
petitiony relating to the general election
to Lok Sabha held in 1984 is attached,
Further information is being collected and
will be laid on the Table of the House,

() Section 86 of the Representation
of the People Act, 1951 provides that
election petitions should be tried as
expeditiously as possible and endeavour
shall be made to conclude the trial
within six months from the date on which
the petition is presented to the High
Court for trial. Recently, the Election
Commission had also urged that ad hoc
judges could be appointed to ensure
expeditious disposal of pending election
petitions, Government have informed the
Commission that under Article 224A of
the Constitution proposals for appoint-
ment of ad hoc judges should emanate
from the Chief Justices of the High
Courts concerned having regard to the
number and class of cases pending,
Based on this, the Commission has
addressed all the Registrars of High
Courts to place the matter before the
Chief Justices,

Statement

Number of election petitions filed before the various High Courts, relating to the
General Election to the Lok Sabha held in 1984

(According to information
available with Election
Commission as on 3-5-85)

Name of the State/Union

Number of Election

Territory Petitions
1. Andhra Pradesh 5
2. Bihar 5
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1 2 3
3, Gujarat 2
4. Haryana 2
5. Karnataka 1
6. Kerala 1
© 7. Jammu and Kashmir 1
s 8 Médhya Pradesh . 2
9, Mabharashtra 2
‘10, Orissa 1
11, Uttar Prades‘l; 15
12, West Bengal . 6
13, Lakshdweep 1
14, Dadra, Nagar and Haveli 1
15. Delhi 4
Total —Z;

Note : In other States/Union territories, no election petition has been filed

relating to Lok Sabha General Election, 1984,

Conference on Refinery Technology

5476. SHRI AMARSINH RATHA-
WA : Will the Minister of PETRO-
LEUM be pleased to state :

(a) whether a Conference on Refinery
Technology was held in New Delhi
recently ;

(b) the details of the discussions
held ; . and

(c) the details of suggestiéns made
for the betterment of this industry ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA) : (a) to
(c). The Conference was held in Bombay
and not in Delhi, on 10th to 12th April,
1985,

2, Senior Technical Personnel from
all India Refineries representatives from
Engineers India Limited, India Institute
of Petroleum, Dehradun, Indian Oil Cor-
poration (R&D), Oil Co-ordination Com-
mittee and representatives from UOP parti-

cipated and presented 21 technical papers,
The 10 technical sessions were chaired by
various General Managers of the Indian
Refineries, Approximately 80 delegates
from various Refineries and other oOrgani-
sations = connected with Oil Industry
actively participated in the discussions and
exchanged information on operational
problems, safety and design ‘Answers
through Analysis’ was selected as the
theme of the Conference viz. to exchange
operational experience between the Refine-
ries in the country. Accent of the techni-
cal papers presented was on operational
safety and processing experiences from the
various Refineries with particular reference
to technological iavestigation and inno-
vatien effected in the Indian Refineries,

3. It was gathering of Refining
Technologists, consultants etc, to "ex-
change information and share their
experiences,

Issue of Licence for Installing Wax
Based Units in Rural Areas

5°77. SHRI AMARNATH RATHA-
WA :  Will the Minister of PETRC-
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LEUM be pleased to state :

(a) the number of small scale units
based on wax functioning in the
country ;.

(b) their number, State-wise and the
demand of wax annually by these
units ;

(c) the details of quota supplied
to each Staté annually to meet their
demand ; C

(d) whether Government propose to
issue new licences for installing wax-based
units only in rural areas ; and

(¢) the steps being taken to produce
more wax in the country to meet the
demand ?

VAISAKHA 17, 1907 (S4AKA)
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" 'THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
and (b). As there is no ban on the
setting up of new units based on wax, it
is not possible to assess the exact number
of units and their demand,

() This is given in the attached
statement, '

(d) As stated in answer to parts (a)
and (b) above, there is no restriction on
setting up units, ‘

(¢) The present demand for parafiia
wax in the country is met by domestic
production, Any increase in demand
in the coming years, is expected
to be met by increased domestic produc-
tion,

Statement

R Name of the State Allocation
No. (M.Ts)
1 2 3
1. Andhra Pradesh 1520
2. Assam .es 21 20
3. Arunachal Pradesh e 84
4 Bibar ‘ ces 1000
S. Gujarat 2718
6. Haryana . 400
7,  Himachal Pradesh 120
8 Jammu & Kashmir 320
9 Karnataka - 2400
10, Kerala o - 3000
11, Maharashtra ‘ <se 9600
12, Madhya Pradesh ees 800
13, Manipur . 700
14, Meghalay # \ ' ase 180
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1 2 3
15, Nagaland - 440
16. Orissa 660
17, Punjab 400
18, Rajasthan vee 600
19, Sikkim 32
20. Tamil Nadu 8000
21, Tripura 424
22, Uttar Pradesh 4000
,23' West Bengal .. 9830
24, Andaman & Nicobar lIsland 44
25, Chandigarh Adm, 120
26, D:dra & Nagar Haveli 52
27, Delhi 2400
28, Goa Daman & Diu . 360
29, Mizoram 116
30, Pondicherry .. 140
52580

Misuse of brand names by M/s, Tata

Oil Mills and othcr companies by

getting products manufactured in
small scale units

5478. ‘SHRI RAM BHAGAT PAS-
WAN : Will the Minister of INDUSTRY
& COMPANY AFFAIRS be pleased to
state ¢

(a) whether Government are aware
that M/s, Tata Oil Mills, Tata Chemicals
and M/s, Glaxo Laboratories Ltd, are
getting their brands manufactured by
setting up indirectly small scale units and
violating the provisions of MRTP Act and
Companies Act ;
if so, the dctails thereof ;  and

(b)

() ihe action proposed to be taken

by Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN): (a) to (c).
Government have no information that
M/s, Tata Oil Mills and Tata Chemicals
are getting their brands manufactured by
setting up indirectly small scale units,
However, in the case of M/ Glaxo
Laboratories (India) Limited, the MRTP
Commission has received a complaint on
31-1-1985 fiom the Consumers Forum
(Registered), New Dclhi, regarding the
alleged uufair trade practice that the word
‘Glaxo’ is printed prominently at different
places of packing strip containing the
medicine ¢Cepbalexin Capsules™ which is
actually manufactured by M/s, Capsula-
tion Services Limited, Bombay, and that
the name of the latter company is not
intentionally printed on the packing strip
promivently thereby causing a belicf
among the dealers, chemists and con-
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sumers that the said product is manu-
factured by the Glaxo Laboratories
(India) Limited, The MRTP Commission
is examining this complaint,

Modernisation and Diversification of
Natjonal Fertilizers Limited

5479, SHRI BV, DESAT : Will the
Minister of CHEMICALS AND FERTI-
LIZERS be pleased to state :

(a) whether International bids are
being evaluated for induction of new
technology for the modernisation &nd
diversification of National Fertilizers Ltd,
which has been able to record a profit
and production during 1984 ;

(b) if so, whether the National Ferti-
lizers Lid, was able to maintain its per-
formance record despite the sct-back that
affected. three of its units in the first six
months ;

(c) whether any decision in regard to
introducing a new technology for NF.L.
bas been taken ;

(d) whether any agrcefnent in this
regard with foreign countries have been
reached ; and

(e) if so, the details of the same ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUSTRY
AND COMPANY AFFAIRS (SHRI
VEERENDRA PATIL): (@) Yes, Sir.
National Fertilizers Limited (NFL) is
evaluating international bids for consul-
tancy & services for the proposed replace-
ment of old electrolysis- plant with
Naphtha based Hydrogen Plant at
Nangal, “

H

(b) Yés, Sir. The Company improved
its performance during 1984.85 by
achieving a production of 500935 MT of

Nitrogen - against . 497901 MT. during -

1983.84 despite the. setback during the
ﬁrgt six mnnlhﬁ_

(cyand (d). No, Sir,-
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(¢) Does not arise,

Setting up of Soda Ash Plant in
Gujarat

5480, SHRI BV, DESAI: Wil
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state :

(2) whether the soda ash plant with
a capacity of one thousand tonnes a
day is likely to be set up in Gujarat ;

(b) if so, whether it will be the largest
joint sector project in India ;

(c) the total investment that will be
made in setting up this soda ash plant ;

(d)  whether
in this regard

any foreign assistance
has been sought ; and

(e) the time by which the plant is
likely to start production ? ’

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUSTRY
AND COMPANY AFFAIRS (SHRI
VEERENDRA PATIL) : (a) and (b),
Yes, Sir, It would be the largest joint
sector pro_u:ct to manufacture Soda Ash
in India '

(c) According to the company, the
capital outlay of the project is Rs, 160
crores,

(d) The company has entered into a
foreign technical collaboration against a
lumpsum payment,

(¢) According to the ;combany, the
trail production is likely 10 commence in
the 3rd quarter of 1987,

Participation of Private Sector .in
Seapch for On-Shore Oil

5481, SHRI B.V., DESAI
SHRI G .G, SWELL :
SHRI MAHENDRA SINGH :

- Will the Minister of PETROLFUM be
pleased to state » '
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(a) whether it is a fact both the India
Oil Limited and the Oil and Natural Gas
Commission have been asked to get
private sector involved in the search for

on-shore oil ;

(b) if so, whether India has already
received applications from 16 companies
with foreign tie-ups for drilling 10 explo-
ration wells in Orissa ;

(c) whether' these applications have
been finalised ;

(d) if so, the details thercof ;

(¢) the time by which these com-
panies will be allowed for oil drilling in
India ; and "

(f) the conditions imposed on them ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
With a view to developing indigenous
capabilities, it was decided to encourage
Indian companies setting up joint ventures
with reputed foreign' oil companies, for
rendering oil field services on contract
basis to ONGC and OIL. - :

(b) Oil India Limited bhave invited
applications for prequalification from
Indian Companies for a turnkey contract
for drilling 4 on-here wells in Orissa,
22 offers have been received,

(¢) No, Sir,

(d) Does not arise, °

v

(¢) and (f). It would not be possible
to indicate at this stage by when drilling
will commence and the conditions that
would be imposed under the cantract,

[Translation]

Issue of Commemorate Postage Stamp
in the Memory of Sant Kan-
war Ram

5482, SHRIMATI USHA CHOU-
DHARI ; Will the Minister of COM-
MUNICATIONS be pleased to state ;
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(a) whether Government have received
any representation to issue a postage
stamp to commemorate the memory of
Kanwar Ram, an immortal martyr and
great saint of Sindhi Community on the
occasion of his birth centenary; and

(b) if so, the time by which this stamp
is likely to be issued ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA): (a)
Yes, Sir.

(b) A Philatelic Advisory Committee
functions in the Department to advise
the Government about issue of comme-
morative/special stamps and other phila-
telic matters, The proposal in respect
of Sant Kanwar Ram was placed before
the Committee but was not recommended,
It is now proposed to place this proposal
before the Committee for reconsideration
at the next meeting,

[Eng lish]
Quality of Bajaj Scooters

. 5483, SHRI SOMJIBHAI DAMOR :
Will the M inister of INDUSTRY AND
COMPANY  AFFAIRS . be pleased
to state : -

1

(a) whether it is a fact that day by day
the quality of Bajaj Scooters is deterio-
rating and they are not maintaining
the quality standard ; and

(b) the steps Government propose to
take to maintain the quality control
of scooters 7 :

THE MINISTER OFSTATE IN THE

MINISTRY OF INDUSTRY & CQM-
PANY AFFAIRS (SHRI ARIF MO-
HAMMAD KHAN) : (a) No, Sir.

. (b) - Does not arise.
g L

Settiog up ‘of Synthetic! Rubber '

- Factories ° '

. ) - s’
5485, SHRI MOHANLAL PATEL :
Will the Minister of PETROLEUM be

]

~
o oy
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pleased to state :’

(2) the number and location of fac-
tories which are manufacturing synthetic
rubber in the country and the annual
‘production of synthetic rubber in those
factories ;

(b) whether there is any multinational
company which jis manufacturing syn-
thetic rubber ;

(¢) if so, its name ;

(d) whether Government are consider-
ing to instal more such factories in the
country ; and

(¢) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
Two units one in Baroda (Gujarat) and
another in Bareilly (Uttar Pradesh) are
at present manufacturing synthetic rubber,
Their production during last three years
was approximately as follows :

1982.83 ~—- 30760 tonnes
1983.84 — 32580 tonnes
1984.85 — 38100 tonnes

(b) No multi-national company is
manufacturing synthetic rubber in India,

(c¢) Does not arise,

(d) and (e). Two letters of intents
have been issued for setting up plants to
manufacture synthetic rubber, one in
Maharagshtra and another in Uttar
Pradesh.

[Translation]

Proposed Transfer of the Camping Ground
to Toew: Area Beekapur, Distt,
Faizabad, Uttar Pradesh

5486. SHRI NIRMAL KHATRI :
Will the Minister of DEFENCE be
pteased to state :
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(a) whether Government are aware
that the camping ground in Beekapur
tehsil in Faizabad District (Uttar Pradesh)
belongs to the Defence Ministry;

"(b) whether this ground has been
lying unutilised for years together; and

(c) whether Government are consider-
ing a proposal of the State Government
to give it to the Town Area, Beeckapur
in District Faizabad through the State
Government ?

THE MINISTER OF DEFENCE :
(SHRI PV, NARASIMHA RAO): (a)
Yes, Sir, ,

(b) Yes, Sir,

(c) Out of a total area of 30.14 acres
an area of 8,04 acres has been trans-
ferred to State Government in 1960,
Government have not received any request
from the State Government for the
remaining area,

Setting up of Telegraph Office at
Resulabad Bazar in Faizabad District
(Uttar Pradesh)

5487, SHRI NIRMAL KHATRI :
Will the Minister of COMMUNI-
CATIONS be pleased to state :

(a) whether Government propose to
set up a telegraph office in Rasulabad
Bazar in District  Faizabad (Uttar
Pradesh); and

(b) the distance from Resulabad Bazar
to the place at which a telegraph office is
presently located ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a)
There is no proposal to set up a telegraph
office at Rasulabad at present.

(bY The nearest telegraph office from
Rasulabad Bazar is located at Pura Bazar,
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which is at a radial distance of 5.6 Kms
from Rasulabad. : :

(English]
Closure of Union Carbide Plant in Bhopal

5488, SHRI G.G. SWELL: Will
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state :

(a) whether the Union Carbide Cor-
poration has notified its intention to clo:e
down its plant in Bhopal; and

(b) whether the Madhya Pradesh
Government have frozen the assets of the
Corporation ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS AND INDUSTRY
AND COMPANY AFFAIRS : (SHRI
VEERENDRA PATIL) : (a) Yes, Sir.

(b) No, Sir.
Allotment of Cooking Gas to West Bengal

5489, SHRIMATI PHULRENU
GUHA : Will the Minister of PETRO-
LEUM be pleased to state :

(a) the quantity of cooking gas
allotted to West Bengal during 1984-85
and the quantity likely to be allotted in

1985-86;

(b) whether Government are aware of
the difficulties being faced by people
because of shortage of cooking gas;

(c) whether a time-bound programme
is being chalked out by Government over-
come shortage in near future; and

(d) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KIS4dORE SHARMA): (a)
There is no system of making LPG allo-
cations to States,
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(b) Shortage of LPG in West Bengal
was reported in the third quarter of
1984.85, becaus¢ of inadequate avail-
ability from the producing centres in that
area, Immediate sieps were taken to
augment supplies from alternate sources
to meet the customers’ requirement,
Currently the suppiies are normal in all
the markets in West Bengal,

(¢) and (d), Do not arise in view of
(b) above.

Opening of Petrol Pumps in Rural Areas
of West Bengal

5490, SHRIMATI PHULRENU
GUHA : Wil the Minister of PETRO-
LEUM be pleased to state :

(a) whether Government propose to
open petrol pumps in rural areas of West
Bengal;

(b) if so, the action taken by Govern-
ment in this regard; and’

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
and (b), Periodical survey is conducted
by the oil industry to identify locations in
urban and rural areas for opening new
retail outlets (petrol/diese] pumps) based
on the prescribed volume-distance norms,
The locations so identified are included in
the Oil Industry’s Marketing Plan for
opening retail outlets on a year-to-year
basis in a phased manner. According to
norms, 409, of new outlets are to be
opened in rural areas as low cost outlets,
The Oil Industry bad planned 7 low cost
retail outlets in its 1984-85 Marketing
Plan for which the selection for distri-
butors is under way,

(¢) Does not arise,

Procuremen: of field equipments
by ONGC

5491. SHRI M.V,
SHEKARA

CHANDRA-
MURTHY : will the
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Minister of PETROLEUM be pleased to
state ; ’

(a) whether it is a fact that Oil and
Natural Gas Commission has speat about
Rs. 1000 crores in foreign exchange for
procurement of field equipments and other
services during the year 1983-.84,

(b) the details of field equipments
and other services bought during the
period along with names of countries
which exported the samz to India for
ONGC;

(c) the estimated value of the import
made by ONGC during 1984-85 and
plan of import for 1985-86;

(d) whether any purchases were made
from firms/companies based in West
Germany; and

(e) if so, the details thereof and the
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equipments imported from West Ger-
many ? :

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
Foreign exchange amounting to Rs. 815
crores was spent by ONGC during 1983-
84 for procurement of material and
services,

(b) The details are given in . the

attached statement,

(c) Foreign exchange amouating to
Rs, 940 crores is estimated to have been
spent by the ONGC during 1984-85 on
import of equipment and services, The
estimated amount for this purpose during
1985-86 is about Rs, 1439 crores,

(d) Yes Sir,

(e¢) The information is being collected
and shall be laid on the table of the
Sabha, '

Statement

Particulars

Country’s Name

Lab Equipment

Chemicals
Rig Equipment
BH Winches vee
Pumps .ve
Well Heads e
Work over Rigs

Handling tools & floating coe

equipment
Casting et
Perforation material cos

Bits

France, USA, W, Germany, Canada

UAE, Singapore, Japan, USA,
France, Canada,

USSR, USA, Romania, Italy
USA

USA

USA, Japan

USSR

USA, Singapore

Czech, Japan, Italy, Belgium,
USSR, U K., Romania

USA

USA, Japan, Singapore, Holland
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Particulars

Country’s Name

Reamer Stabilizer

Mud Logging Units
Down Hole Tools
BOP

Seismic Unit

CDP Cables

Drill pipe

Tubings

Gas Lifting Equipments
Vibrosis Unit

C & K Manifold

Rigs |

Work over Rigs
Cementing Uni't
Production logging
Fabrication SH Platform
Cement

Reservoir Equipment
Line pipes

Gas generator

Hoses

Drillship

Duel completion Equipment
osv

Gas compressor

Jack-up rigs

Offshore platform

ass

s

e

veoo

USA, UK, France
Canada

UK, USA

USA, Singapore
USA

UK, Holland
France, Japan

Argentina, Japan, W, Germany
Singapore

USA
USA, France
France

USSR
USA

USSR

USA, France
Japan

Japan

USA, Singapore, Germany
Italy, Japan |
UK

UK, Japan
Japan

USA, UK
Korea, Singapore
Japan

Japan

Korea, Japan
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Particulars Country’s Name
Seismic Survey France.

Hiring of Helicopters USA, Canada, Netherland, UK
Logging and Perforating UK ( '
Services

Management Contract USA

APR Tool Hiring USA

Production testing see Singapore

Offshore drilling rig hiring USA

Cementing Services vee USA, Canada

Mud Logging UK, Singapore

Hiring land rig for KG
Laying of pipe Line

Hiring of OSV

Geological equipment

W, Germany, Italy
USA

USA, Dubai,

West Germany, Singapore

[Translation)

Financial assistance by National Small
Scale Industries  Corporation
specially to Adivasis and
Scheduled Castes during
Sixth Plan period

5492, SHRI DILEEP SINGH
BHURIA : Will the Minister of
INDUSTRY ., AND COMPANY

AFFAIRS be pleased to state :

(a) the number of persons in the
rural and tribal areas in the country who
were provided financial assistance and
other facilities benefits by the National
Small Scale Industries Corporation during

- the Sixth Five Year Plan period; and

(b) the number of adivasis and
Scheduled Cartes among these benefi-
ciaries ;

(c) whether Government consider
these facilities adequate ; and -

L

(d) if not, the action being taken by
Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF |INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) (2) and
(b). No specific data is being main-
tained about the assistance provided
by National Small Industries Corpor-
ation to persons in rural and tribal
areas in the country, As per records,
during the Sixth Plan period, NSIC has
supplied machines worth Rs, 2,380.50
lakhs to 2,005 units in backward areas,
and to those belonging to SC/ST. Out
of these assistance was extended to
21 SC/ST units with machinery worth Rs,
14,50 lakhs. In their four
Prototype  Development & Training
Centres at Okhla Rajkot, Howrah and
Madras, training facilitics have been
provided to 793 trainees from rural
and backward areas during the Sixth
Plan period, '

(¢) and (d). The Corporation is
makiog vigorous efforts continuously
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in extending its various services in the
growth of small scale industries especially
in backward areas and those units
promoted by entrepreneurs from the
weaker sections of the society, Intensive
campaigns are also being organised in
rural and backward areas in the country
to educate the people about the facilities
being provided by National Small Indu-
stries Corporation,

[English)

Increase in Production of Olls and gas
from Western off.shore regions

5493, SHRI BALASAHEB VIKHE
PATIL : Will the Minister of
PETROLEUM be pleased to state :

(a) whether a study made by the
Oil and Natural® Gas Commission
confirms that production of oil and gas
will substantially increase from the
Western-off-shore regions ;

(b) if so, the available projections of
the study made by the Oil and Natural
Gas Commission ;

(c) whether Government of Mahara-
shtra have estimated that production of
43 5 million cubic metr:s of gas and
39 million tonnes of crude per annum
would be available ;

(d) if so, whether this by itself
fully justifies the setting up of a second
terminal for  processing petroleum
Products in Msuharashtra ; and

() if so, the reaction of Union
‘Government in this regard ?

THE MININSTER OF STATE OF
THE MINISTRY OF PETROLEUM
(SHRI NAWAL KISHORE SHARMA) :
(@) and (b), Yes, Sir, The actual
production of crude oil and gas in the
‘Westera offshore during the period
1980-.85 and the projections for the
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period 1985.90 are as under ;—

Production during Projection for

'1980-85 1985-90
Crude oil 63.4 1023
(Million tonnes)
Gas (billion 12 45

cubic metres)

(©) to (e). Government of India
is not aware of such estimates,
However setting up of a second
terminal at a svitable  location,
would be considered by the Government
at an appropriate time, production of
hydrocarbon so warrants,

Extension of Telecommunication facilities
in hill and Remote areas,

5494, SHRI BALASAHEB VIKHE
PATIL : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether Government have consi-
dered the desirability of extending
telecom facilities in a big way in hill
and remote areas of the country ;

(b) whether Government propose to
consider it as a welfare activity and
suitably amend the norms laid down
for extending such facilities to these
areas ;

(¢) whether use of wireless to achieve
this objective is also being proposed ; and

(d) if so, the plans of Government
in this regard 7

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNIC.
ATIONS (SHRI RAM NIWAS
MIRDHA) : (a) Yes, Sir,

(b) No, Sir,
(c) Yes, Sir.

(d) It is planned to open in the 7th
Plan 955 numbers of small exchanges
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‘amounting to 177421 lines, 63 UHF
. schemes, 2841 Long Distance PCOs,
’ 2500 combined offices, 830 lines of
telex subject to availability of material
and resources,

Under the liberalised policy, a 25 line
exchange can be opened if there is a
minimum demand of 10 and revenue
is 40% of annual expenditure.
Similarly, 50 lines and 100 lines
exchanges can be opened if the demand
is 23 and 46 and revenue is 609, and
70¢ / of expenditure respectively,

Production of Paper based as Bagasse

5495, SHRI BALASAHEB VIKHE
PATIL : Will the Minister of INDUS-
TRY AND COMPANY AFFAIRS be
pleased to refer to the reply given to
part (¢) Starred Question No, 82 on
19 March, 1985 regarding production
of paper based on bagasse and state :

(a) whether his attention has been
drawn to the news item appeared in
‘Navbharat Times' dated 13 Apriy, 1985,
wherein it has been stated that during
1985-86, 52,000 M, T. of newsprint will
belmported and

(b) if so, how does its reconcile
with reply given on 19 March, 1985
and the correct position in this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN) : (a) Yes, Sir.

(b) While the information given 10
the reply to part (¢) of Starred Question
No, 82 on 19th. March, 1985 1elates
to import of different varieties of paper,
the newsitem in Navbharat Times refers
to import of mewsprint being made to
meet the gap between the demand and
indigenous production,

- Tapping of Crude Petroleum and Natural
‘ Gal Products in Seventb Five Year Plan

5496 SHRI SOMNATH RATH :
Will ‘the Minjster of PETROLEUM be
plessed to state

VAISAKHA 17, 1907 (SAKA)

Wristen Answers . 442

(a) whether Government have a
proposal to locate new areas from which
crude petroleum and natura] gas products
can be tapped during the Seventh Five
Year Plan ;

(b) if so, the amount allocated .to
the Ministry of Petroleum during the
Seventh Plan for the above purpose ;

(¢) the amount earmarked and
actually spent in this area during Sixth
Plan ; and

(d) the details of the programme of
Government in this regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF PETROLEUM
(SHRI NAWAL KISHORE SHARMA) :
(a) to (d). The details regarding the
programme of exploration in new areas
and allocation of funds for thes same
during the Seventh Plan period would ‘be
available only after the finalisation of
the Seventh Plan,

During the Sixth Plan, the original
outlay for exploration and production
of oil and gas was Rs, 2873.58 crores,
As against this the anticipated ex-
penditure is expected to be about Rs,
6600 crores,

Target Fixed for Petroleum J'roducts
During the Seventh Plan

5497, DR KRUPASINDHU BHOI:
Will the Minister of PETROLEUM be
pleased to state :

(a) whether the State owned Oil India
Limited has fixed a crude oil production
target of 16,90 million tonnes from

. known oil Seids during the Seveath Five

Year Pjan;

(b) if so, the targets set for other
petroleum products; and

(c) the steps taken or proposed to bo
taken to achieve the same ? '
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THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a)
to (c), The details regarding the targets
and programme for production of crude
oil and natural gas by Oil India Ltd,
during the Seventh Plan period would be
available only after the finalisation of the

Seventh Plan,

Jssue of Commemorative Postal Stamp of
Memory of Shri K. L, Saigal

5498, DR.KRUPASINDHU BHOI :
Will the Minister of COMMUNI-

CATIONS be pleased 10 state :

(a) whether Government have been
urged upon to issue a Stamp in memory
of Shri K L. Saigal; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a)
No proposals in this regard appears to
have been received by the Government

in the recent past,

(b) In view of answer to (a) above,
does not arise.

Commissioning of Panambilly Nagar and
Palarivattom Exchange under Ernakulam

Telephones
.5499., PROF, K,V. THOMAS :
Will the Minister of COMMUNI-

CATIONS be pleased to state :

(a) whetter a  proposal has
been sent to Government to club
together the Ernakulam secondary switch
area and to bring it under the charge
of a General Manager for talking the tele-
communication problems of this vital part
of Kerala;

(b) if so, the steps taken in this
regard;
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(c) the number of applications for
telephone connections pending in Erpa-
kulam Telephones; and

(d) the steps taken to commission the
Panambilly Nagar Exchange and Palari-
vattom Exchange under Ernakulam
Telephones ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a)
and (b), No such proposal is under con-
sideration at present,

(c) 6664 applications are pending for
Telephone connection in Ernakulam Tele-
phone Exchange as on 1.4.1984,

(d) A project estimate for installation
of 5000 lines E-.10 B Exchange at
Panampally Nagar has been sanctioned
and the equipment allotted from the pro-
posed second import of Electronic Equip-
ment, Building construction is yet to
start, For Palarivattom FExchange the
proposal for installation of 6000 lines
ICP Cross Bar is being processed. The
equipment is included in the supply pro-
gramme of I TI. for 1986-87, Installa-
tion will be taken up after building be-
comes ready,

Candle Industry

5500, PRCF, K.V, THOMAS : wili
the Minister of INDUSTRY AND COM-
PANY AFFAIRS be pleased to state :

(a) whether the candle manufacturing
unfts are suffering due to a hike in the
price of Paraffin Wax; and

(b)y if so, the steps taken by Union
Government to help this small scale
industry ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHAMMAD KHAN): <ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>